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RAJYA SABHA 
Tuesday, the 11th March, 2025/20 Phalguna, 1946 (Saka) 

The House met at eleven of the clock, 
MR. DEPUTY CHAIRMAN in the Chair. 

BIRTHDAY GREETINGS 

MR. DEPUTY CHAIRMAN: Hon. Members, I take this opportunity to extend my 
heartfelt birthday greetings to hon. Member of Parliament, Shrimati Seema Dwivedi, 
whose birthday falls today. 

Shrimati Seema Dwivedi has been a distinguished Member of this august 
House since November, 2020. Currently serving her first term, she has been actively 
engaged in various social reform initiatives and has been a strong advocate for social 
causes since her student life, reflecting her deep commitment to public service. Her 
political journey includes serving as a Member of the Uttar Pradesh Legislative 
Assembly on three occasions in 1996, 2007 and 2012. She is also an accomplished 
author having written the book, ‘Azadi Ke Diwane’, which chronicles the heroics and 
fearless contributions of our nation’s greatest freedom fighters, who selflessly 
dedicated their lives to India’s independence. 

Shrimati Seema Dwivedi, an agriculturist and farmer by profession, is married 
to Dr. Arun Kumar Dwivedi and is blessed with a son, Dr. Utkarsh Dwivedi.   

On my own and your behalf, I wish the hon. Member a happy, long and healthy 
life and extend greetings to her family members.  

MR. DEPUTY CHAIRMAN: Now, Papers to be laid on the Table. 

PAPERS LAID ON THE TABLE 

I. Reports and Accounts (2020-21 and 2023-24) of HBL, Thiruvananthapuram;
HITES, Thiruvananthapuram; HML, Thiruvananthapuram and related papers

II. Reports and Accounts (2022-23 and 2023-24) of JIPMER, Puducherry; AIISH,
Mysuru, Karnataka; PIIC, Coonoor, Tamil Nadu; RIPANS, Aizawl, Mizoram;
MGIMS, Sevagram, Wardha, Maharashtra and and related papers

III. Reports and Accounts (2023-24) of various Institutes; Councils and related
papers



आयुष मंतर्ालय के राज्य मंतर्ी; तथा ÎवाÎथ्य और पिरवार कÊयाण मंतर्ालय मȂ राज्य मंतर्ी (Ǜी 
Ģतापराव जाधव): महोदय, मȅ िनÇनिलिखत पतर् सभा पटल पर रखता हंू:- 

I. (1) A copy each (in English and Hindi) of the following papers, under sub-
section (1) (b) of Section 394 of the Companies Act, 2013: -

(i) (a) Annual Report and Accounts of the HLL Biotech Limited (HBL),
Thiruvananthapuram, Kerala, for the year 2023-24, together with the 
Auditor's Report on the Accounts and the comments of the Comptroller 
and Auditor General of India thereon.    

(b) Review by Government on the working of the above Company.

(ii) (a) Tenth Annual Report and Accounts of the HLL Infra Tech Services
Limited (HITES), Thiruvananthapuram, Kerala, for the year 2023-24, 
together with the Auditor's Report on the Accounts and the comments 
of the Comptroller and Auditor General of India thereon. 

(b) Review by Government on the working of the above Company.

(iii) (a) Annual Report and Accounts of the HLL Medipark Limited (HML),
Thiruvananthapuram, Kerala, a subsidiary of HLL Lifecare Limited, for 
the year 2020-21, together with   the Auditor's Report on the Accounts 
and the comments of the Comptroller and Auditor General of India 
thereon.   

(b) Review by Government on the working of the above Company.

(2) Statements (in English and Hindi) giving reasons for the delay in laying the
papers mentioned at (1) above. 

[Placed in Library. For (i) to (iii) See No. L.T. 2373/18/25] 

II. A copy each (in English and Hindi) of the following papers: -

(i) (a) Annual Report and Accounts of the Jawaharlal Institute of Postgraduate
Medical Education and Research (JIPMER), Puducherry, for the year 
2023-24, together with the Auditor's Report on the Accounts. 

(b) Review by Government on the working of the above Institute.
(c) Statement giving reasons for the delay in laying the papers mentioned at

(a) above.
[Placed in Library. See No. L.T. 2366/18/25] 
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(ii) (a) Annual Report and Accounts of the All India Institute of Speech and
Hearing (AIISH), Mysuru, Karnataka, for the year 2022-23, together 
with the Auditor's Report on the Accounts.     

(b) Review by Government on the working of the above Institute.
(c) Statement giving reasons for the delay in laying the papers mentioned at

(a) above.
[Placed in Library. See No. L.T. 2370/18/25] 

(iii) (a) Annual Report and Accounts of the All India Institute of Speech and
Hearing (AIISH), Mysuru, Karnataka, for the year 2023-24, together 
with the Auditor's Report on the Accounts.     

(b) Review by Government on the working of the above Institute.
(c) Statement giving reasons for the delay in laying the papers mentioned at

(a) above.
[Placed in Library. See No. L.T. 2370/18/25] 

(iv) (a) Annual Report and Accounts of the Pasteur Institute of India (PIIC),
Coonoor, Tamil Nadu, for the year 2023-24, together with the Auditor's 
Report on the Accounts. 

(b) Review by Government on the working of the above Institute.
(c) Statement giving reasons for the delay in laying the papers mentioned at

(a) above.
[Placed in Library. See No. L.T. 2365/18/25] 

(v) (a) Annual Report and Accounts of the Regional Institute of Paramedical
and Nursing Sciences (RIPANS), Aizawl, Mizoram, for the year 2023-
24, together with the Auditor's Report on the Accounts.     

(b) Review by Government on the working of the above Institute.
(c) Statement giving reasons for the delay in laying the papers mentioned at

(a) above.
[Placed in Library. See No. L.T. 2534/18/25] 

(vi) (a) Fifty-fourth Annual Report and Accounts of the Mahatma Gandhi
Institute of Medical Sciences and Kasturba Hospital (MGIMS), 
Sevagram, Wardha, Maharashtra, for the year 2023-24, together with 
the Auditor’s Report on the Accounts. 
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(b) Review by Government on the working of the above Institute.
(c) Statement giving reasons for the delay in laying the papers mentioned

(a) above.
[Placed in Library. See No. L.T. 2371/18/25] 

III. A copy each (in English and Hindi) of the following papers: -

(i) (a) Annual Report and Accounts of the All India Institute of Ayurveda (AIIA),
New Delhi, for the year 2023-24, together with the Auditor's Report on 
the Accounts.      

(b) Review by Government on the working of the above Institute.
(c) Statement giving reasons for the delay in laying the papers mentioned at

(a) above.
[Placed in Library. See No. L.T. 2535/18/25] 

(ii) (a) Annual Report and Accounts of the National Institute of Sowa-Rigpa
(NISR), Leh, UT of Ladakh for the year 2023-24, together with the 
Auditor's Report on the Accounts.         

(b) Review by Government on the working of the above Institute.
(c) Statement giving reasons for delay in laying the papers mentioned at (a)

above.
[Placed in Library. See No. L.T. 2367/18/25] 

(iii) (a) Annual Report and Accounts of the National Institute of Ayurveda (NIA),
Jaipur, Rajasthan for the year 2023-24, together with the Auditor's 
Report on the Accounts.     

(b) Review by Government on the working of the above Institute.
(c) Statement giving reasons   for   the delay   in laying the papers

mentioned at (a) above.
[Placed in Library. See No. L.T. 2536/18/25] 

(iv) (a) Annual Report and Accounts of the National Institute of Siddha (NIS),
Chennai, Tamil Nadu, for the year 2023-24, together with the Auditor’s 
Report on the Accounts. 

(b) Review by Government on the working of the above Institute.
(c) Statement giving reasons for the delay in laying the papers mentioned at

(a) above.
[Placed in Library. See No. L.T. 2537/18/25] 
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(v) (a) Annual Report and Accounts of the Central Council for Research in
Unani Medicine (CCRUM), New Delhi, for the year 2023-24, together 
with the Auditor’s Report on the Accounts. 

(b) Review by Government on the working of the above Council.
(c) Statement giving reasons for the delay in laying the papers mentioned at

(a) above.
[Placed in Library. See No. L.T. 2369/18/25] 

(vi) (a) Annual Report and Accounts of the Morarji Desai National Institute of
Yoga (MDNIY), New Delhi, for the year 2023-24, together with the 
Auditor's Report on the Accounts.     

(b) Review by Government on the working of the above Institute.
(c) Statement giving reasons for the delay in laying the papers mentioned at

(a) above.
[Placed in Library. See No. L.T. 2368/18/25] 

(vii) (a) Annual Report and Accounts of the National Institute of Homoeopathy
(NIH), Kolkata, West Bengal, for the year 2023-24, together with the 
Auditor's Report on the Accounts. 

(b) Review by Government on the working of the above Institute.
(c) Statement giving reasons for the delay in laying the papers mentioned at

(a) above.
[Placed in Library. See No. L.T. 2538/18/25] 

(viii) (a) Annual Report and Accounts of the Central Council for Research in
Homeopathy (CCRH), New Delhi, for the year 2023-24, together with 
the Auditor's Report on the Accounts. 

(b) Review by Government on the working of the above Council.
(c) Statement giving reasons for the delay in laying the papers mentioned at

(a) above.
[Placed in Library. See No. L.T. 2539/18/25] 

(ix) (a) Annual Report of the Central Council for Research in Ayurvedic Sciences
(CCRAS), New Delhi, for the year 2023-24. 

(b) Annual Accounts of the Central Council for Research in Ayurvedic
Sciences (CCRAS), New Delhi, for the year 2023-24, and the Audit
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Report thereon. 
(c) Review by Government on the working of the above Council.
(d) Statement giving reasons for the delay in laying the papers mentioned at

(a) and (b) above.
[Placed in Library. See No. L.T. 2364/18/25] 

Report and Accounts (2023-24) of SECI, New Delhi and related papers 

THE MINISTER OF STATE IN THE MINISTRY OF NEW AND RENEWABLE ENERGY 
(SHRI SHRIPAD YESSO NAIK): Sir, I lay on the Table- 

(1) A copy each (in English and Hindi) of the following papers, under sub-section (1)
(b) of Section 394 of the Companies Act, 2013: -

(a) Thirteenth Annual Report and Accounts of the Solar Energy Corporation
of India Limited (SECI), New Delhi, for the year 2023-24, together with
the Auditor's Report on the Accounts and the comments of the
Comptroller and Auditor General of India thereon.

(b) Review by Government on the working of the above Corporation.
(2) Statement (in English and Hindi) giving reasons for the delay in laying the

papers mentioned at (1) above. 
[Placed in Library. See No. L.T. 2540/18/25] 

I. Notifications of the Ministry of Finance
II. Liquidator’s Report on voluntary winding up of the IIBI Limited, Kolkata, West

Bengal and related papers

THE MINISTER OF STATE IN THE MINISTRY OF PARLIAMENTARY AFFAIRS (DR. L. 
MURUGAN): Sir, on behalf of Shri Pankaj Chaudhary, I lay on the Table- 

I. (A) A copy each (in English and Hindi) of the following Notifications of the
Ministry of Finance (Department of Economic Affairs), under Section 25 of the
Coinage Act, 2011: -

(1) G.S.R. 779(E)., dated the 23rd December, 2024, publishing the
Coinage (Issue of Commemorative Coin on the occasion of Shri Atal
Bihari Vajpayee Birth Centenary) Rules, 2024.

(2) G.S.R. 792(E)., dated the 31st December, 2024, publishing the Coinage
(Issue of Commemorative Coin on the occasion of 150 Years of India
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Meteorological Department) Rules, 2024. 

(3) G.S.R. 793(E)., dated the 31st December, 2024, publishing the Coinage
(Issue of Commemorative Coin on the occasion of 25th Commemoration
of Shri HarakhchandNahata) Rules, 2024.

(4) G.S.R. 20(E)., dated the 6th January, 2025, publishing the Coinage
(Issue of Commemorative Coin to commemorate on the occasion of
75Years of The Bharat Scouts and Guides) Rules, 2024.

(5) G.S.R. 95(E)., dated the 31st January, 2025, publishing the Coinage
(Issue of Commemorative Coin on first Samadhi Divas of Sant
Shiromani Digambar Jainacharya Vidyasagar Mahamuniraj) Rules, 2025.

(6) G.S.R. 119(E)., dated the 6th February, 2025, publishing the Coinage
(Issue of Commemorative Coin to commemorate the occasion of
commissioning of Jammu-Srinagar Railway Line) Rules, 2025.

[Placed in Library. For (1) to (6) See No. L.T. 2218/18/25] 

(B) A copy each (in English and Hindi) of the following Notifications of the
Ministry of Finance (Department of Economic Affairs), under Section 48 of the 
Foreign Exchange Management Act, 1999: - 

(1) FEMA 5(R)(5)/2025-RB., dated the 15th January, 2025, publishing the
Foreign Exchange Management (Deposit) (Fifth Amendment)
Regulations, 2025.

(2) FEMA 10(R)(5)/2025-RB., dated the 15th January, 2025, publishing the
Foreign Exchange Management (Foreign Currency Accounts by a
person resident in India) (Fifth Amendment) Regulations, 2025.

(3) FEMA 395(3)/2025-RB., dated the 15th January, 2025, publishing the
Foreign Exchange Management (Mode of Payment and Reporting of
Non-Debt Instruments) (Third Amendment) Regulations, 2025.

(4) FEMA 14(R)(1)/2025-RB, dated the 10th February, 2025, publishing the
Foreign Exchange Management (Manner of Receipt and Payment)
(Amendment) Regulations, 2025.

[Placed in Library. For (1) to (4), See No. L.T. 2294/18/25] 

(C) A copy each (in English and Hindi) of the following Notifications of the
Ministry of Finance (Department of Revenue), under Section 159 of the Customs Act, 
1962, along with Explanatory Memoranda: - 

(1) G.S.R. 96(E)., dated the 1st February, 2025, amending the Principal
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Notification No. G.S.R. 153(E), dated the 1st March, 2011. 
 

 (2) G.S.R. 97(E)., dated the 1st February, 2025, exempting the import duty 
on goods which are being rationalized in the tariff item of the First 
Schedule to the Custom Tariff Act, 1975. 

 (3) G.S.R. 99(E)., dated the 1st February, 2025, amending the Principal 
Notification No. G.S.R. 69(E), dated the 1st February, 2021. 

 (4) G.S.R. 100(E)., dated the 1st February, 2025, amending the Principal 
Notification No. G.S.R. 114(E), dated the 2nd February, 2018. 

[Placed in Library. For (1) to (4) See No. L.T. 2219/18/25] 
 

 (5) G.S.R. 101(E)., dated the 1st February, 2025, amending the Principal 
Notification No. G.S.R. 328(E), dated the 30th April, 2022. 

 (6) G.S.R. 102(E)., dated the 1st February, 2025, amending the Principal 
Notification No. G.S.R. 394(E), dated the 20th April, 2017. 

 (7) G.S.R. 103(E)., dated the 1st February, 2025, amending the Principal 
Notification No. G.S.R. 798(E), dated the 30th June, 2017. 

 (8) G.S.R. 104(E)., dated the 1st February, 2025, amending the Principal 
Notification No. G.S.R. 122(E), dated the 1st March, 2002. 

[Placed in Library. For (5) to (8) See No. L.T. 2220/18/25] 
 

 (9) G.S.R. 108(E)., dated the 1st February, 2025, publishing the Customs 
(Import of Goods at Concessional Rate of Duty or for Specified End 
Use) Amendment Rules, 2025. 

[Placed in Library. See No. L.T. 2221/18/25] 
 

  (D)   A copy each (in English and Hindi) of the following Notifications of the 
Ministry of Finance (Department of Revenue), issued under sub-section (1) of 
Section 25 of the Customs Act, 1962 and sub-section (12) of Section 3 of the 
Customs Tariff Act, 1975, along with Explanatory Memoranda: - 

 (1) G.S.R. 98(E)., dated the 1st February, 2025, amending the Principal 
Notification No. G.S.R. 785(E), dated the 30th June, 2017. 

[Placed in Library. See No. L.T. 2219/18/25] 
 

 (2) G.S.R. 105(E)., dated the 1st February, 2025, amending the Principal 
Notification No. G.S.R. 476(E), dated the 6th July, 2019. 

 (3) G.S.R. 106(E)., dated the 1st February, 2025, amending the Principal 
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Notification No. G.S.R. 582(E), dated the 13th July, 1994. 
[Placed in Library. For (2) and (3) See No. L.T. 2220/18/25] 

 
  (E)  A copy (in English and Hindi) of the Ministry of Finance (Department of 

Revenue) Notification No. G.S.R. 107(E)., dated the 1st February, 2025, amending 
the Principal Notification No. G.S.R. 793(E), dated the 30th June, 2017, under sub-
section (2) of Section 38 of the Central Excise Act, 1944, along with Explanatory 
Memorandum. 

[Placed in Library. See No. L.T. 2221/18/25] 
 
II.   A copy each (in English and Hindi) of the following papers, under sub-section (1) 
(b) of Section 394 of the Companies Act, 2013: - 

 (a) Liquidator’s Report on voluntary winding up of the Industrial Investment 
Bank of India (IIBI) Limited, Kolkata, West Bengal for the period from 
01.10.2024 to 31.12.2024, together with the Auditor's Report on the 
Accounts. 

 (b) Review by Government of the voluntary winding up process of the above 
Bank, for the period from 01.10.2024 to 31.12.2024. 

[Placed in Library. For (a) and (b) See No. L.T. 2222/18/25] 
 

 (c) Summary of Liquidator’s Report on Voluntary Winding up process of IIBI 
Limited for the period from 01.10.2024 to 31.12.2024. 

[Placed in Library. See No. L.T. 2541/18/25] 
 

I. Reports and Accounts (2023-24) of various NIPER and related papers 
II. Reports and Accounts (2023-24) of KRIBHCO, New Delhi; Indian Farmers 

Fertiliser Cooperative Limited, New Delhi and related papers 
III. Report and Accounts (2023-24) of NIHFW, New Delhi and related papers 

 
THE MINISTER OF STATE IN THE MINISTRY OF HEALTH AND FAMILY WELFARE; 
AND THE MINISTER OF STATE IN THE MINISTRY OF CHEMICALS AND 
FERTILIZERS (SHRIMATI ANUPRIYA PATEL): Sir, I lay on the Table— 
 
I. (1)  A copy (in English and Hindi) of the following papers, under sub-section 
(4) of Section 23 of the National Institute of Pharmaceutical Education and Research 
(NIPER) Act, 1998: - 

(i) (a) Annual Report and Accounts of the National Institute of Pharmaceutical 
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Education and Research (NIPER), Hajipur, Bihar, for the year 2023-24, 
together with the Auditor's Report on the Accounts. 

 (b) Statement by Government accepting the above Report. 
[Placed in Library. See No. L.T. 2377/18/25] 

 
(ii) (a) Annual Report and Accounts of the National Institute of Pharmaceutical 

Education and Research (NIPER), Mohali, Punjab, for the year 2023-
24, together with the Auditor's Report on the Accounts. 

 (b) Statement by Government accepting the above Report. 
[Placed in Library. See No. L.T. 2542/18/25] 

 
(ii) (a) Annual Report and Accounts of the National Institute of Pharmaceutical 

Education and Research (NIPER), Ahmedabad, Gujarat, for the year 
2023-24, together with the Auditor's Report on the Accounts. 

 (b) Statement by Government accepting the above Report. 
(2) Statements (in English and Hindi) giving reasons for the delay in laying the papers 
mentioned at (1) above. 

[Placed in Library. See No. L.T. 2543/18/25] 
 
II. A copy (in English and Hindi) of the following papers:- 

 (i) (a) Forty-fourth Annual Report and Accounts of the Krishak Bharati 
Cooperative Limited (KRIBHCO), New Delhi, for the year 2023-24, 
together with  the Auditor's Report on the Accounts. 

 (b) Statement by Government accepting the above Report. 
 (c) Statement giving reasons for the delay in laying the papers mentioned at 

(a) above. 
[Placed in Library. See No. L.T. 2380/18/25] 

 
(ii) (a) Annual Report and Accounts of the Indian Farmers Fertiliser Cooperative 

Limited, New Delhi, for the year 2023-24, together with the Auditor's 
Report on the Accounts.  

 (b) Statement by Government accepting the above Report. 
 (c) Statement giving reasons for the delay in laying the papers mentioned at 

(a) above. 
[Placed in Library. See No. L.T. 2379/18/25] 

 
III. A copy (in English and Hindi) of the following papers: - 

 (a) Annual Report of the National Institute of Health and Family Welfare 
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(NIHFW), New Delhi, for the year 2023-24. 
 (b) Annual Accounts of the National Institute of Health and Family Welfare 

(NIHFW), New Delhi, for the year 2023-24, and the Audit Report 
thereon.    

 (c) Review by Government on the working of the above Institute. 
 (d) Statement giving reasons for the delay in laying the papers mentioned at 

(a) and (b) above. 
[Placed in Library. See No. L.T. 2378/18/25] 

 
Notifications of the Ministry of Consumer Affairs, Food and Public Distribution 
 
उपभोƪा मामले, खाǏ और सावर्जिनक िवतरण मंतर्ालय मȂ राज्य मंतर्ी (Ǜी बी.एल. 
 वमार्): महोदय, मȅ िविधक मापिवज्ञान अिधिनयम, 2009 की धारा 52 की उप-धारा (4) के 
अधीन उपभोƪा मामले, खाǏ और सावर्जिनक िवतरण मंतर्ालय (उपभोƪा मामले िवभाग) की 
िनÇनिलिखत अिधसूचनाओं की एक-एक Ģित (अगेंर्जी तथा िहन्दी मȂ) सभा पटल पर रखता हंू :- 
 

(1) G.S.R. 149(E)., dated the 3rd March, 2021, publishing the Legal Metrology 
(General) (Amendment) Rules, 2021, along with delay statement. 

(2) G.S.R. 34(E)., dated the 14th January, 2025, publishing the Legal Metrology 
(General) Amendment Rules, 2025. 

[Placed in Library. See No. L.T. 2544/18/25] 

 
Notifications of the Ministry of Ports, Shipping and Waterways 
 
THE MINISTER OF STATE IN THE MINISTRY OF PORTS, SHIPPING AND 
WATERWAYS (SHRI SHANTANU THAKUR): Sir, I lay on the Table, a copy each (in 
English and Hindi) of the following Notifications of the Ministry of Ports, Shipping and 
Waterways, under sub-section (2) of Section 47 of the Indian Maritime University 
Act, 2008:- 
 

(1) No. IMU/HQ/ADM/Notification/2024/02, dated the 5th December, 2024, 
publishing the Notifications, as mentioned therein, for general information. 

(2) No. IMU/HQ/ADM/Notification/2024/02, dated the17th December, 2024, 
publishing Ordinance No. 3 of 2024 for general information. 

[Placed in Library. For (1) and (2), See No. L.T. 2386/18/25] 
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I. Notifications of the Ministry of Corporate Affairs 
II. Report and Accounts (2023-24) of Insolvency and Bankruptcy Board of India, 

New Delhi and related papers 
III. Report and Accounts (2023-24) of IEPF, New Delhi and related papers 
 
कारपोरेट कायर् मंतर्ालय मȂ राज्य मंतर्ी (Ǜी हषर् मÊहोतर्ा): महोदय, मȅ िनÇनिलिखत पतर् सभा 
पटल पर रखता हंू :- 
 
I.  A copy each (in English and Hindi) of the following Notifications of the Ministry of 
Corporate Affairs, under Section 241 of the Insolvency and Bankruptcy Code, 2016: -  

(1) IBBI/2024-25/GN/REG117., dated the 29th January, 2025, publishing the 
Insolvency and Bankruptcy Board of India (Model Bye-Laws and Governing 
Board of Insolvency Professional Agencies) (Amendment) Regulations, 2025. 

(2) IBBI/2024-25/GN/REG118., dated the 29th January, 2025, publishing the 
Insolvency and Bankruptcy Board of India (Inspection and Investigation) 
(Amendment) Regulations, 2025. 

(3) IBBI/2024-25/GN/REG119., dated the 29th January, 2025, publishing the 
Insolvency and Bankruptcy Board of India (Grievance and Complaint 
Handling Procedure) (Amendment) Regulations, 2025. 

(4) IBBI/2024-25/GN/REG120., dated the 29th January, 2025, publishing the 
Insolvency and Bankruptcy Board of India (Voluntary Liquidation Process) 
(Amendment) Regulations, 2025. 

(5) IBBI/2024-25/GN/REG121., dated the 29th January, 2025, publishing the 
Insolvency and Bankruptcy Board of India (Liquidation Process) 
(Amendment) Regulations, 2025. 

(6) IBBI/2024-25/GN/REG122., dated the 3rd February, 2025, publishing the 
Insolvency and Bankruptcy Board of India (Insolvency Resolution Process for 
Corporate Persons) (Amendment) Regulations, 2025. 

[Placed in Library. For (1) to (6) See No. L.T. 2353/18/25] 
 

II.  (1)   A copy each (in English and Hindi) of the following papers, under sub-
section (2) of Section 229 of the Insolvency and Bankruptcy Code, 2016:- 
 

 (a) Annual Report and Accounts of the Insolvency and Bankruptcy Board of 
India, New Delhi, for the year 2023-24, together with the Auditor’s 
Report on the Accounts.  
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MESSAGE FROM LOK SABHA 
  

The Bills of Lading Bill, 2025 
 

SECRETARY-GENERAL: Sir, with your kind permission, I rise to report that the Lok 
Sabha at its sitting held on the 10th March, 2025, passed the Bills of Lading Bill, 2025. 
  
 I lay a copy of the said Bill laid on the Table.  

 
 

REPORTS OF THE DEPARTMENT-RELATED PARLIAMENTARY STANDING 
COMMITTEE ON COMMUNICATIONS AND INFORMATION TECHNOLOGY 

 
Ǜी अमर पाल मौयर् (उǄर Ģदेश): महोदय, मȅ िवभाग-सबंिंधत सचंार और सूचना ĢौǏोिगकी 
सबंधंी ससंदीय Îथायी सिमित (2024-25) के िनÇनिलिखत Ģितवेदनȗ की एक-एक Ģित (अंगेर्जी 
तथा िंहदी मȂ) सभा पटल पर रखता हंू :- 
 

(i) Sixth Report on Action Taken by the Government on the 

 (b) Statement by Government accepting the above Report. 
  

        (2) Statement (in English and Hindi) giving reasons for the delay in laying the 
papers mentioned at (1) above.  

[Placed in Library. See No. L.T. 2251/18/25] 
 
III.    A copy each (in English and Hindi) of the following papers: - 
  

 (a) Annual Report of the Investor Education and Protection Fund Authority 
(IEPF), New Delhi, for the year 2023-24. 

 (b) Annual Accounts of the Investor Education and Protection Fund 
Authority (IEPF), New Delhi, for the year 2023-24, and the Audit Report 
thereon. 

 (c) Statement by Government accepting the above Report. 
 (d) Statement showing reasons for the delay in laying the papers mentioned 

at (a) and (b) above. 
[Placed in Library. See No. L.T. 2252/18/25] 
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Observations/Recommendations of the Committee contained in its Fifty-sixth Report 
(Seventeenth Lok Sabha) on ‘Regulation of Cable Television in India’ pertaining to 
the Ministry of Information and Broadcasting; and 

(ii) Seventh Report on Action Taken by the Government on the 
Observations/Recommendations of the Committee contained in its Fifty-fourth 
Report (Seventeenth Lok Sabha) on ‘Digital Payment and Online Security Measures 
for data Protection’ pertaining to the Ministry of Electronics and Information 
Technology. 

 
STATEMENTS OF THE DEPARTMENT-RELATED PARLIAMENTARY STANDING 

COMMITTEE ON COMMUNICATIONS AND INFORMATION TECHNOLOGY 
 

Ǜी अमर पाल मौयर् (उǄर Ģदेश): महोदय, मȅ िवभाग-सबंिंधत सचंार और सूचना ĢौǏोिगकी 
सबंधंी ससंदीय Îथायी सिमित (2024-25) के िनÇनिलिखत Ģितवेदनȗ पर सरकार ǎारा की गई 
आगे की कारर्वाई को दशार्ने वाले िनÇनिलिखत िववरणȗ की एक-एक Ģित (अंगेर्जी तथा िंहदी मȂ) 
सभा पटल पर रखता हंू :- 

(i) Fifty-third Report on Action Taken by the Government on the 
Observations/Recommendations of the Committee contained in the Forty-seventh 
Report (Seventeenth Lok Sabha) on ‘Review of functioning of Central Board of Film 
Certification (CBFC)’ pertaining to the Ministry of Information and Broadcasting; and 

 
(ii) Fifty-Fifth Report on Action Taken by the Government on the 

Observations/Recommendations of the Committee contained in the Forty-eighth 
Report (Seventeenth Lok Sabha) on ‘Citizens Data Security and Privacy’ of the 
Ministry of Electronics and Information Technology. 

 
 

REPORTS OF THE DEPARTMENT-RELATED PARLIAMENTARY STANDING 
COMMITTEE ON WATER RESOURCES 

 
Ǜीमती सीमा िǎवेदी (उǄर Ģदेश): महोदय, मȅ िवभाग-सबंिंधत जल ससंाधन सबंधंी ससंदीय 
Îथायी सिमित (2024-25) के िनÇनिलिखत Ģितवेदनȗ की एक-एक Ģित (अंगेर्ज़ी तथा िहन्दी मȂ 
सभा पटल पर रखती हंू:- 
  

(i)  Third Report of the Committee on ‘Demands for Grants’ (2025-26) of the  
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Ministry of Jal Shakti - Department of Drinking Water and Sanitation; 
 

(ii)  Fourth Report of the Committee on ‘Demands for Grants’ (2025-26) of the 
Ministry of Jal Shakti - Department of Water Resources, River Development 
& Ganga Rejuvenation; and 
 

(iii)   Fifth Report of the Committee on Action Taken by the Government on the  
Observations/Recommendations contained in the Twenty-seventh Report of 
the Committee on ‘Review of Upper Yamuna River Cleaning Projects upto 
Delhi and River Bed Management in Delhi’. 

 
 

REGARDING NOTICES RECEIVED UNDER RULE 267 ON VARIOUS ISSUES 
 

MR. DEPUTY CHAIRMAN:  Motion for election. Shri Ravneet Singh to move a Motion 
for election of one member to the Council of the National Institutes of Food 
Technology, Entrepreneurship and Management (NIFTEM). …(Interruptions)…  
माननीय मंतर्ी जी …(Interruptions)… Please  …(Interruptions)…  I would move to you. The 
mic is already on.  …(Interruptions)…    
 
िवपक्ष के नेता (Ǜी मिƥकाजुर्न खरगे):  सर, हमको रूÊस ऑफ Ģोिसजर की टेर्िंनग देने के िलए 
कहने वाले नƿा साहब से मȅ पूछना चाहता हंू ...(Ëयवधान)... उन्हȗने कल कहा िक अपोिजशन 
लीडर और सारे मेÇबसर् को रूÊस ऑफ Ģोिसजर की एक टेर्िंनग देनी चािहए। मȅ उनसे पूछता हंू िक 
आप टेर्िंनग क्यȗ नहीं लेते हȅ? आपके लोग टाइम पर नहीं आते हȅ, मंतर्ीगण भी नहीं आते, यह शमर् 
की बात है।   
 
MR. DEPUTY CHAIRMAN: Hon. Members, 21 notices have been received under Rule 
267.  The notices of Shri Mohammed Nadimul Haque, Dr. Sasmit Patra, Shrimati 
Sulata Deo, Shri Debashish Samantaray, Shri Muzibulla Khan, Shri Subhasish 
Khuntia, Shri Manas Ranjan Mangaraj, Shri Niranjan Bishi, Shrimati Sagarika Ghose, 
Shri Pramod Tiwari, Ms. Dola Sen, Dr. Syed Naseer Hussain, Shri Ajay Makan, Shri 
Sanjay Singh, Shri Shaktisinh Gohil, Ms. Sushmita Dev, Shri Haris Beeran and 
Shrimati Priyanka Chaturvedi, have demanded discussion over the alleged lapse of 
Election Commission in issuance of multiple duplicate EPICs across the State. The 
notices of Shri Vaiko and Shri Sandosh Kumar P have demanded discussion over the 
concerns regarding upcoming delimitation exercise to Southern States.  The notice of 
Shri P. Wilson to discuss the concern over non release of financial grant to the State 
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of Tamil Nadu for not following three language formula under Samagra Shiksha 
Abhiyan. Hon. Members may recall the detailed rulings on the Rule 267 imparted by 
hon. Chairman, Rajya Sabha on 8th December …(Interruptions)… Please let me finish.  
…(Interruptions)… Ãलीज़, एक िमनट, मुझे अपनी बात खत्म करने दीिजए।  ...(Ëयवधान)... 
सजंय जी, मुझे अपनी बात खत्म करने दीिजए।  ...(Ëयवधान)... माननीय Ģमोद जी, no point of 
order. …(Interruptions)… पहले मुझे अपनी बात पूरी करने दीिजए।  ...(Ëयवधान)...  Hon. 
Members may recall the detailed rulings on Rule 267 imparted by hon. Chairman, 
Rajya Sabha on 8th December, 2022 and 19th December 2022.  The same have been 
reiterated by hon. Chairman a number of times. …(Interruptions)… Since these 
notices do not conform to the directives imparted by the hon. Chairman, the same 
are declined. …(Interruptions)… One minute, please. …(Interruptions)… Members 
have already given notices. …(Interruptions)… Please listen. …(Interruptions)… Mr. 
Vaiko, you are a very senior man, please go back to your seat. …(Interruptions)…   
Members have already given notices on similar issues under other parliamentary 
devices which are likely to be discussed in due course. …(Interruptions)…  I will move 
further. …(Interruptions)…  

 
                                         

MATTERS RAISED WITH PERMISSION 
 

MR. DEPUTY CHAIRMAN: Now, Matters raised with the Permission.  
…(Interruptions)… Shri Rajib Bhattacharjee, “Demand to establish a AIIMS Hospital in 
the State of Tripura.”  …(Interruptions)… Now, Shri Rajib Bhattacharjee.   

 
     Demand to establish an AIIMS Hospital in the State of Tripura 

  
Ǜी राजीब भƺाचाजीर् (ितर्पुरा):  माननीय उपसभापित महोदय, आपने मुझे ज़ीरो आवर मȂ बोलने का 
मौका िदया है, इसके िलए मȅ आपको धन्यवाद देता हंू।  मȅ उǄर पूवार्ंचल से, ितर्पुरा जैसे छोटे राज्य 
से िबलॉन्ग करता हंू।  मोदी जी के आने के बाद, 2014 मȂ मोदी जी के Ģधान मंतर्ी बनने के बाद 
नॉथर्-ईÎट का जो िवकास है, वह ितर्पुरा मȂ भी देखने को िमलता है। ...(Ëयवधान)... आज मेिडकल 
के के्षतर् मȂ ितर्पुरा मȂ तीन मेिडकल कॉलेजेज़ हȅ। ...(Ëयवधान)... हमारी सरकार िचिकत्सा मȂ सुधार 
के जो Ģयास कर रही है, उससे िचिकत्सा मȂ सुधार होने वाला है। ...(Ëयवधान)... जब वहा ँ
कÇयुिनÎट का राज था, उस समय कÇयुिनÎट का Îलोगन था - &'You have to give it. You 
must give it. By any means, you have to give it.' ...(Ëयवधान)... कÇयुिनÎट ने ितर्पुरा मȂ 
गरीबȗ के िवकास के िलए कभी डेवलपमȂट नहीं िकया है। ...(Ëयवधान)... आज वहा ँमोदी जी के 
नेतृत्व मȂ िवकास हो रहा है। ...(Ëयवधान)...  
                                                            
& English translation of the original speech delivered in Bengali. 
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 मȅ आपके माध्यम से माननीय ÎवाÎथ्य मंतर्ी जी से िनवेदन करता हँू िक अगर ितर्पुरा मȂ एक 
AIIMS जैसा Super Specialty Hospital या NEIGRIHMS जैसा Super Specialty Hospital 
िमल जाए, तो ितर्पुरा की जनता को एक अच्छी सौगात िमलेगी और मोदी जी की जो िवकास की 
पटरी है, उसमȂ चार चादँ लग जाएगा।  ..(Ëयवधान)... मȅ आपके माध्यम से माननीय ÎवाÎथ्य मंतर्ी 
जी से यह िनवेदन करना चाहता हँू। ...(Ëयवधान)... ितर्पुरा को बधंक बना कर ितर्पुरा की आम 
जनता को लटूने का काम कÇयुिनÎट और कागेंर्स ने िकया है। ...(Ëयवधान)... मोदी जी हमारे नॉथर्-
ईÎट के िवकास के बारे मȂ सोच रहे हȅ। ...(Ëयवधान)... इसके िलए मȅ मोदी जी का धन्यवाद करता 
हँू। ...(Ëयवधान)... मȅ इतनी बात कहते हुए अपनी वाणी को िवराम देता हँू।  धन्यवाद।                                            
 
MR. DEPUTY CHAIRMAN: The following hon. Members associated themselves with 
the matter raised by hon. Member, Shri Rajib Bhattacharjee: Shri Maharaja 
Sanajaoba  Leishemba  (Manipur),  Shri Devendra  Pratap Singh  (Chhattisgarh), 
Shri Niranjan Bishi (Odisha) and Dr. Sasmit Patra (Odisha). 

Please take your seats. …(Interruptions)… Please. …(Interruptions)… दोला जी, 
िजन issues पर आपने ...(Ëयवधान)... Please, Mr. Vaiko, I am requesting you personally. 
…(Interruptions)… आपने Rule 267 पर जो नोिटस िदया है, उनमȂ से एक issue पर अभी आपके 
मेÇबर बोलने वाले हȅ।  I request you to please go back to your seats.  …(Interruptions)… 
Shri R. Girirajan--Demand to ensure Tamil Nadu and other South Indian States their 
rightful share of people representatives in Parliament and State Assemblies. 
…(Interruptions)… Please go back to your seats. …(Interruptions)… These are the 
issues for which you have given notice under Rule 267. …(Interruptions)… आप बोिलए।   

 
Demand to ensure Tamil Nadu and other south Indian states their rightful  

share of people representatives in Parliament and State Assemblies 
 

SHRI R. GIRIRAJAN (Tamil Nadu): Sir, for this only, all South Indian MPs are wearing 
black shirts and we are expressing our concerns. …(Interruptions)… 
 
MR. DEPUTY CHAIRMAN: Please speak on the subject. …(Interruptions)… 
 
SHRI R. GIRIRAJAN: The Constitution of India was specifically amended (84th 
Amendment) in 2002… …(Interruptions)… 
 
MR. DEPUTY CHAIRMAN: Please take your seats. …(Interruptions)… Please take 
your seats. …(Interruptions)… Tiruchiji, please.  …(Interruptions)…  Please let him 
speak. …(Interruptions)… My request is, िजस पर आपने 267 का नोिटस िदया था, वही 
issue है। Go back to your seats. Take your seats. …(Interruptions)… Please, Mananiya 
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Sanjayji, one of the issues… …(Interruptions)… Tiruchiji, please go back to your seats. 
…(Interruptions)… Mr. Vaiko, you are a very senior and seasoned man.  
…(Interruptions)… This is an issue on which you are agitating. …(Interruptions)… 
Please go back to your seats. …(Interruptions)…  
 
SHRI R. GIRIRAJAN: Sir, shall I start? …(Interruptions)… 
 
MR. DEPUTY CHAIRMAN: Please speak.  
 
SHRI R. GIRIRAJAN: Sir, the Constitution of India was specifically amended (84th 
Amendment) in 2002 not to have inter-State delimitation of constituencies till the first 
Census conducted after the year 2026.  …(Interruptions)… 
 
MR. DEPUTY CHAIRMAN: Only Shri R. Girirajan’s Zero Hour submission is going on 
record. …(Interruptions)… 
 
SHRI R. GIRIRAJAN: The Delimitation Act, 2002, had freezed the total number of 
Constituencies in both Parliament and State Assemblies and to maintain status quo till 
2026.  This means, the boundaries of constituencies were altered in 2001 to equate 
population among the Parliamentary and Assembly seats. The number of Lok Sabha 
seats that each State and those of Legislative Assemblies has remained unaltered 
since 1971 Census and may only be changed after 2026. This was mainly done as 
States which had implemented family planning widely like Kerala, Tamil Nadu and 
Punjab would stand to lose many parliamentary seats and States with poor family 
planning programmes and higher fertility rates like Uttar Pradesh, Bihar and Rajasthan 
would gain many seats transferred from better-performing States!  …(Interruptions)…  
Sir, I rise to bring to the attention of this House a matter of grave concern that 
threatens the federal spirit of our democracy, the impending delimitation exercise 
which disproportionately penalises the Southern India and progressive States like 
Tamil Nadu, while rewarding those who failed to control their population in the last 
three decades. …(Interruptions)…  

The Union Government’s approach to delimitation is fundamentally unjust and 
disregards the sustained efforts of Tamil Nadu in population control, economic growth 
and equitable development. It is in no way acceptable to Tamil Nadu, which has been 
playing a major role in controlling population and contributing to country’s 
development more and more in the name of constituency realignment. All the political 
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parties in Tamil Nadu are urging the Government to adhere to the 1971 Census for 
delimitation is a testament to the State …(Time-bell rings.)…                                                                  
 
MR. DEPUTY CHAIRMAN: Thank you. The issue has been raised. …(Interruptions)…  
It has been raised. Nothing is going on record. …(Interruptions)… 

 The following hon. Members associated themselves with the matter raised by 
hon. Member, Shri R. Girirajan: Dr. Fauzia Khan (Maharashtra), Shri A. A. Rahim 
(Kerala), Shri Jose K. Mani (Kerala), Dr. V. Sivadasan (Kerala), Shri P. Wilson 
(Tamil Nadu), Dr. Kanimozhi NVN Somu (Tamil Nadu), Shri N.R. Elango (Tamil 
Nadu), Shri Sandosh Kumar P (Kerala), Shri G.C. Chandrashekhar (Karnataka), 
Shri P. P. Suneer (Kerala), Shri Ritabrata Banerjee (West Bengal), Shri Meda 
Raghunadha Reddy (Andhra Pradesh), Dr. John Brittas (Kerala), Shrimati Jebi 
Mather Hisham (Kerala), Shri M. Mohamed Abdulla (Tamil Nadu), Shri Ajit Kumar 
Bhuyan  (Assam),  Shri  Haris  Beeran  (Kerala), Shri Niranjan Bishi (Odisha) and 
Dr. Sasmit Patra (Odisha). 

Now, Shrimati Dharmshila Gupta; Demand to introduce Metro train services in 
Darbhanga, Bihar. …(Interruptions)… Please. …(Interruptions)…  
 

Demand to introduce Metro train services in Darbhanga, Bihar 
 

Ǜीमती धमर्शीला गुǔा (िबहार): माननीय उपसभापित महोदय, आपका आभार िक आपने मुझे 
इस िवषय पर बोलने का अवसर िदया। ...(Ëयवधान)... आज देश मȂ हम जो कुछ भी िवकास 
कायर् देख रहे हȅ, वह आदरणीय Ģधान मंतर्ी मोदी जी के अिǎतीय नेतृत्व और राÍटर् िनमार्ण के Ģित 
उनकी अटूट Ģितबǉता का एक पिरणाम है।  ...(Ëयवधान)... 
 
MR. DEPUTY CHAIRMAN: It has been already raised. …(Interruptions)… Please. िसफर्  
उन्हीं की बात िरकॉडर् पर जा रही है।  ...(Ëयवधान)... 
 
Ǜीमती धमर्शीला गुǔा: उन्हȗने हमेशा भारत के िवकास को Ģाथिमकता दी है और िबहार को एक 
नया आधुिनक राज्य बनाने के िलए अनेक योजनाएं चलाई हȅ। ...(Ëयवधान)... िबहार मȂ 
एक्सĢेसवे, हाईवे और रेलवे के नेटवकर्  का िवÎतार करने, दरभगंा, पटना और अन्य शहरȗ मȂ नए 
एयरपोट्सर् और हवाई सेवाओं का िवÎतार करने तथा िबहार को आत्मिनभर्र बनाने के िलए 
Îटाटर्अÃस और उǏोगȗ को Ģोत्साहन देने सिहत अनिगनत काम िकये जा रहे हȅ।  

माननीय उपसभापित महोदय, आदरणीय Ģधान मंतर्ी मोदी जी की अगुवाई मȂ िबहार को 
सशƪ और आत्मिनभर्र बनाने के िलए एनडीए सरकार िनरंतर काम कर रही है। इसका सबसे 
बड़ा Ģमाण है - दरभगंा मȂ एयरपोटर् के बाद अब मेटर्ो रेल की सेवा। दरभगंा, जो ऐितहािसक, 
साÎंकृितक और शैक्षिणक दृिÍट से िबहार का एक महत्वपूणर् कȂ दर् है, अब मेटर्ो रेल सेवा के माध्यम 
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से आधुिनक युग मȂ Ģवेश करने जा रहा है। इस पिरयोजना मȂ 18.8 िकलोमीटर लबंी मेटर्ो रूट की 
योजना बनाई गई है, िजसमȂ कुल 18 Îटेशंस हȗगे। ...(Ëयवधान)...  यह मेटर्ो दरभगंा एयरपोटर् से 
डीएमसीएच तक 8.90 िकलोमीटर के पहले कॉिरडोर और ...(Ëयवधान)... 

 
MR. DEPUTY CHAIRMAN: Mr. Vaiko, nothing is going on record. …(Interruptions)… 
 
Ǜीमती धमर्शीला गुǔा: पॉिलटेिक्नक से िबजुली तक 9.90 िकलोमीटर के दूसरे कॉिरडोर के 
माध्यम से शहर को एक नए पिरवहन ढाचें से जोड़ने का कायर् करेगी। ...(Ëयवधान)... यह 
पिरयोजना वहा ँकेवल यातायात सुिवधा को ही नहीं, बिÊक आिर्थक और सामािजक िवकास को 
भी बढ़ावा देगी। ...(Ëयवधान)... इससे Îथानीय Ëयापार, िशक्षा और ÎवाÎथ्य सेवाओं को गित 
िमलेगी, रोजगार के नए अवसर पैदा हȗगे और लोगȗ का जीवन Îतर ऊंचा उठेगा। 
...(Ëयवधान)... 

माननीय उपसभापित महोदय, मेरा इस सदन के माध्यम से अपनी सरकार से यह अनुरोध 
है िक इस पिरयोजना के अंतगर्त, मखाना के के्षतर् मȂ वैिÌवक पहचान के साथ-साथ िमिथला की 
कारीगरी इत्यािद को देखते हुए, दरभगंा मेटर्ो पिरयोजना मȂ इसके रूट की लबंाई, जो अभी 18.18 
िकलोमीटर है, ...(Ëयवधान)... 

 
MR. DEPUTY CHAIRMAN: The issue has been raised. …(Interruptions)… 
  
Ǜीमती धमर्शीला गुǔा: उसे बढ़ाकर 22 से 24 िकलोमीटर तक कर िदया जाए, िजससे न केवल 
दरभगंा, बिÊक आसपास के Îथानीय िनवािसयȗ को भी बड़ी राहत िमलेगी, धन्यवाद। 
...(Ëयवधान)... 
 
MR. DEPUTY CHAIRMAN: The hon. Member, Dr. Sasmit Patra (Odisha), associated 
himself with the matter raised by hon. Member, Shrimati Dharmshila Gupta.  

Shri R. Dharmar; Request for extension of Train No. 22627/22628 
Tiruchchirappalli-Thiruvananthapuram Intercity Express to Tambaram. 

 
Demand for extension of Train No. 22627/22628 Tiruchchirappalli- 

Thiruvananthapuram Intercity Express to Tambaram 
 

SHRI R. DHARMAR (Tamil Nadu): Sir, I request for extension of Train No. 
22627/22628 Tiruchchirappalli - Thiruvananthapuram Intercity Express to Tambaram. 
…(Interruptions)… 
 
MR. DEPUTY CHAIRMAN: You have already raised the issue. Please go back to your 
seats. …(Interruptions)… Please. …(Interruptions)… 
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SHRI R. DHARMAR: Every day, thousands of people from our constituency travel to 
our State capital, Chennai for various purposes. …(Interruptions)… However, there is 
lack of sufficient train service to meet the growing travel demands of the public. 
…(Interruptions)…  
 
MR. DEPUTY CHAIRMAN: I have already allowed him. …(Interruptions)…  
 
SHRI R. DHARMAR: It is widely recognized that the Kanyakumari- Tirunelveli-
Virudhunagar- Madurai- Dindigul- Tiruchchirappalli- Villupuram- Chennai sector 
experiences very high traffic density. …(Interruptions)…  It has come to our attention 
that Train No.22627/22628 Tiruchchirappalli-Thiruvananthapuram Intercity Express 
currently operates with moderate occupancy. …(Interruptions)…  
 
MR. DEPUTY CHAIRMAN: Tiruchiji, please go back to your seat. …(Interruptions)…  
Please. I request you; please go back to your seat. Please go back. You cannot force 
the Chair. …(Interruptions)… Please go back. …(Interruptions)… I have already 
allowed the issue. …(Interruptions)…  
 
SHRI R. DHARMAR: In this context, we kindly request the extension of this train 
service from Tiruchchirappalli to Tambaram, with slight adjustments in the timetable in 
both directions to accommodate this change. …(Interruptions)… Thank you, Sir.         
 
MR. DEPUTY CHAIRMAN: The hon. Member, Dr. Sasmit Patra (Odisha), associated 
himself with the matter raised by hon. Member, Shri R. Dharmar.                            

Thank you. आप सभी अपनी-अपनी सीट पर जाएँ। ...(Ëयवधान)... ितरुची िशवा जी, 
आपने इÌय ूउठाया, again you are agitating.  मȅने माननीय एलओपी को समय िदया था।  
उन्हȗने अपनी बात कही। ...(Ëयवधान)... मȅने आपको शुरू मȂ ही समय िदया था। 
...(Ëयवधान)... Ãलीज़, Ãलीज़ ...(Ëयवधान)... Now, Shri Neeraj Dangi on ‘Demand for 
removal of 18 per cent GST on insurance policies for senior citizens.’ 
…(Interruptions)… 
 
Ǜी नीरज डागंी: सर, माननीय एलओपी बोलना चाह रहे हȅ। ...(Ëयवधान)...  
 
Ǜी उपसभापित: मȅने ऑलरेडी एलओपी साहब को सुबह मȂ ही मौका िदया था और उन्हȗने अपनी 
बात कही। ...(Ëयवधान)... 
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Ǜी नीरज डांगी: सर, उनको दो िमनट का मौका दीिजए, उसके बाद मȅ अपनी बात शुरू करता 
हँू। ...(Ëयवधान)... 
 
Ǜी उपसभापित: नीरज डागंी जी, कृपया आप बोलȂ। ...(Ëयवधान)... मȅने माननीय एलओपी को 
ऑलरेडी इÌय ूउठाने का मौका िदया था। ...(Ëयवधान)... Ãलीज़, Ãलीज़ ...(Ëयवधान)... नीरज 
डागंी जी, कृपया आप बोलȂ, आपकी बात ही िरकॉडर् पर जा रही है। ...(Ëयवधान)... कृपया आप 
बोलȂ। ...(Ëयवधान)... Nothing else is going on record.   कृपया आप बोलȂ। ...(Ëयवधान)... 
 
Ǜी नीरज डागंी: सर, जैसा िक ...(Ëयवधान)... 
 
Ǜी उपसभापित: नीरज डागंी जी, कृपया आप बोलȂ। ...(Ëयवधान)...  
 
Ǜी नीरज डागंी: सर, माननीय एलओपी दो िमनट बोलȂगे। ...(Ëयवधान)...  
 
MR. DEPUTY CHAIRMAN: I will now call Shri Ajit Kumar Bhuyan on ‘Concern over the 
Proposed Installation of the mega solar power plant on 18,000 bighas of land in Karbi 
Anglong district of Assam.’ …(Interruptions)… Please …(Interruptions)… 
 

Concern over the proposed installation of the mega solar power plant on  
18,000 bighas of land in Karbi Anglong district of Assam 

 
SHRI AJIT KUMAR BHUYAN (Assam): Mr. Deputy Chairman, Sir, thank you for 
allowing me to raise an important issue about Assam.  “Karbi Anglong” is derived 
from the Karbi language.  …(Interruptions)… 
 
MR. DEPUTY CHAIRMAN: Please do not come in the Well. …(Interruptions)… I 
request you with folded hands. Please go back.  
 
SHRI AJIT KUMAR BHUYAN:  ‘Karbi’ is the name of the indigenous tribe (son of soil) 
living in and around the region. …(Interruptions)…  
 
MR. DEPUTY CHAIRMAN: Tiruchi Siva ji, you are such a senior Member.  एक िमनट, 
एक िमनट ...(Ëयवधान)...  
 
SHRI AJIT KUMAR BHUYAN: But now, they are being evicted from their own land 
because a large 1,000-Megawatt Solar Power Project, under the pretext of 
development.  …(Interruptions)… 
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Ǜी उपसभापित : आप चेयर को नहीं बोलने देना चाहते हȅ। ...(Ëयवधान)... आप िडÎकशन नहीं 
चाहते हȅ। ...(Ëयवधान)...  
 
SHRI AJIT KUMAR BHUYAN: The Government of Assam has completely denied the 
Sixth Schedule policies and the main entity and is moving forward to build a large 
1,000 Megawatt Solar Power Project with the help of Asian Development Bank on 
about 18,000 bighas of land in Khatkhati-Lankatha, Karbi Along. …(Interruptions)… 
 
MR. DEPUTY CHAIRMAN: The following hon. Members associated themselves with 
the matter raised by hon. Member, Shri Ajit Kumar Bhuyan:    Dr. John Brittas 
(Kerala), Shri A. A. Rahim (Kerala) and Dr. Sasmit Patra (Odisha).                                                    

आपका इÌय ूिलÎटेड था और आपने उस पर बोला। ...(Ëयवधान)... You have already 
spoken. …(Interruptions)… No! …(Interruptions)…  The House is adjourned to meet at 
12.00 noon, for the Question Hour.  

 
The House then adjourned at twenty-three minutes past eleven of the clock.  

 
 

The House re-assembled at twelve of the clock, 
MR. DEPUTY CHAIRMAN in the Chair. 

 
ORAL ANSWERS TO QUESTIONS 

 
Fund allocation for development of health infrastructure in rural areas 

*121.  SHRI NEERAJ SHEKHAR: Will the Minister of HEALTH AND FAMILY WELFARE 
be pleased to state: 

(a) the details of fund allocated for development of health infrastructure in 
rural areas of the country during the financial year 2025-26 in the Union 
budget, State-wise; and 

(b) the details of fund allocated, released and utilized during the financial 
year 2024-25 till date for development of health infrastructure in the 
country, state-wise? 

 

[ 11 March, 2025 ] 23



THE MINISTER OF STATE IN THE MINISTRY OF HEALTH AND FAMILY WELFARE 
(SHRI PRATAPRAO JADHAV): (a) and (b) A Statement is laid on the Table of the 
House.  
 

Statement  
 

(a) and (b) With the objective of attainment of universal access to equitable, 
affordable and quality health care services, the Ministry of Health & Family Welfare is 
implementing various programs and provides technical and financial support to the 
States/UTs for improvement in health infrastructure. Details of a few major schemes 
promoting health infrastructure are as under: 
 National Health Mission (NHM): Under NHM, Budget Estimate (BE) for FY 
2025-26 is Rs. 37,226 Cr. and Revised Estimate (RE) for FY 2024-25 is Rs 36,000 Cr. 
As of now, an amount of Rs. 33,504 Cr. has been released. Funds are released to 
States/UTs under flexible pools on a lump sum basis for Development of 
Infrastructure, Reproductive and Child Health services, Non Communicable Disease 
programs, Disease Elimination programs, Health System Strengthening, etc.  to 
provide greater flexibility to States to utilize the funds as per their felt need and 
priorities. The State/UT-wise Central Release and Expenditure for the FY 2024-25 are 
at Annexure-I. 
 Pradhan Mantri- Ayushman Bharat Health Infrastructure Mission (PM-ABHIM): 
PM- ABHIM has an outlay of Rs. 64,180 Crores for the scheme period (2021-22 to 
2025-26). Under PM - ABHIM Central Sponsored Scheme (CSS), support is 
provided to the states for establishment of pandemic resilient infrastructure in rural 
areas.  The Budget allocation for the scheme for FY 2025-26 is Rs. 4,200 Cr. Against 
the Revised Estimate (RE) for FY 2024-25 of Rs. 3,000 Cr. an amount of Rs. 1,477 
Cr. has been released to the States/UTs as of now. The State/UT-wise Central 
Release and Expenditure for the FY 2024-25 are at Annexure-II. 
 The Pradhan Mantri Swasthya Suraksha Yojana (PMSSY): The scheme 
provides support for (i) Setting up of All India Institute of Medical Sciences (AIIMS); 
and (ii) Up-gradation of existing Government Medical College/ Institutions (GMCIs).  
PMSSY and related Establishment expenditure of New AIIMS have got a Budget 
allocation of Rs. 9,940 Cr. in FY 2025-26. Against the RE of Rs. 9,236 Cr. for FY 
2024-25, an amount of Rs. 8,487 Cr. has been released as of now.  
 Development of Nursing services: This scheme which supports upgradation of 
existing Schools of Nursing (SoN) into Colleges of Nursing (CoN) has got a Budget 
allocation  of  Rs. 32.74  Cr.  In  FY  2025-26  (BE).  Against  the Revised Estimate   
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of Rs. 22 Cr. for FY 2024-25, Rs. 19.08 Cr. has been released as of now. The 
State/UT-wise details of funds released for 2024-25 till date are at Annexure III.  
 Augmenting Nursing Education - Establishment of new Colleges of Nursing co-
located with Medical Colleges: This scheme has got a Budget allocation of Rs 200 Cr. 
in   FY 2025-26 (BE). Against the Revised Estimate   of Rs. 200 Cr. for FY 2024-25, 
Rs. 14 Cr. has been released as of now. The State/UT-wise details of funds released    
for 2024-25 till date are at Annexure IV. 
 Establishment of new medical colleges attached with existing district/referral 
hospitals: This scheme which aims at Establishment of Medical Colleges in 
underserved areas and aspirational districts has got a Budget allocation of Rs 1500 Cr 
for  FY  2025-26 (BE). Against the RE of Rs 379.12 Cr in FY 2024-25, an amount of 
Rs 163.08 Cr has been released as of now.  
 15th Finance Commission (FC-XV): The Fifteenth Finance Commission (FC-
XV) has recommended grants through local governments for specific components of 
the health sector to the tune of Rs. 70,051 crores and the same have been accepted 
by the Union Government. These grants for health through Local Governments will be 
spread over the five-year period from FY 2021-22 to FY 2025-26 and will facilitate 
strengthening of health system at the grass-root level. 

Annexure-I 

State/UT-wise Central Release and Expenditure under National Health Mission 
(NHM) for the FY 2024-25 

Rs. In Crore 
S. 

No. 
Name of the State/UT 2024-25 

Central 
Release 

Expenditure 

1 Andaman and Nicobar Islands 41.72 23.82 
2 Andhra Pradesh            1,167.48                  1,481.02  
3 Arunachal Pradesh               347.14                     272.18  
4 Assam            1,993.35                  2,881.95  
5 Bihar            2,220.53                 2,926.77  
6 Chandigarh                  29.61                       22.63  
7 Chattisgarh               946.34                  1,334.33  

8 
Dadra & Nagar Haveli and Daman & 
Diu                  32.51                       20.54  
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9 Delhi               175.55                     266.13  
10 Goa                  61.03                       68.26  
11 Gujarat            1,283.11                  1,894.78  
12 Haryana               540.24                     959.46  
13 Himachal Pradesh               514.90                    404.45  
14 Jammu & Kashmir               972.96                     666.04  
15 Jharkhand               799.90                  1,344.65  
16 Karnataka            1,196.98                  1,636.38  
17 Kerala               938.80                     989.78  
18 Ladakh               104.06                     78.91  
19 Lakshadweep                    8.04                         5.62  
20 Madhya Pradesh            2,183.99                  3,681.61  
21 Maharashtra            2,329.80                 4,604.59  
22 Manipur               233.88                     232.81  
23 Meghalaya               250.55                     284.41  
24 Mizoram               121.84                     117.06  
25 Nagaland               204.08                     155.98  
26 Odisha            1,779.80                  2,315.15  
27 Puducherry 25.26                       30.87  
28 Punjab               509.48                     689.25  
29 Rajasthan            2,347.71                 3,242.52  
30 Sikkim                  65.90                       54.95  
31 Tamil Nadu            1,543.13                  2,715.43  
32 Telangana            1,072.29                     986.00  
33 Tripura               266.42                     197.35  
34 Uttar Pradesh            5,643.62                 5,406.28  
35 Uttarakhand               546.96                     430.47  
36 West Bengal               221.02                  1,791.48  

Note: 1. Expenditure includes expenditure against Central Release, State release & unspent balances 
at the beginning of the year. Expenditure is as per FMRs submitted by States/UTs and is provisional. 
The expenditure w.r.t. flexible pool for RCH, etc. is updated up-to 31.12.2024 except Haryana 
(updated up-to 30.11.2024). 

  2. The above releases relate to Central Govt. Grants & do not include State share contribution. 
Central Release for the F.Y. 2024-25 is updated up-to 05.03.2025 and is provisional. 
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Annexure-II 

State/UT-wise Central Release and Expenditure under Pradhan Mantri Ayushman 
Bharat Health Infrastructure Mission for the FY 2024-25 

Rs. In Crore 

S. No.  Name of the State/UT 
2024-25 

Central 
Release Expenditure 

1 Andaman and Nicobar Islands 1.05  0.47  
2 Andhra Pradesh* 29.32  36.17  
3 Arunachal Pradesh 0.00  0.10  
4 Assam* 103.09  89.84  
5 Bihar* 0.00  47.21  
6 Chandigarh 5.13  3.11  
7 Chattisgarh* 14.66  23.27  

8 
Dadra & Nagar Haveli and Daman & 
Diu 0.53  0.47  

9 Delhi -NA- -NA- 
10 Goa* 0.00  0.03  
11 Gujarat 79.38  80.11  
12 Haryana* 0.00  26.46  
13 Himachal Pradesh* 23.11  20.00  
14 Jammu & Kashmir 60.44  49.30  
15 Jharkhand* 21.27  226.57  
16 Karnataka* 69.50  107.36  
17 Kerala* 16.45  20.89  
18 Ladakh 0.31  0.31  
19 Lakshadweep 0.00  0.39  
20 Madhya Pradesh* 60.04  208.94  
21 Maharashtra* 34.71  36.04  
22 Manipur 5.74  12.56  
23 Meghalaya* 1.85  20.49  
24 Mizoram 1.96  5.03  
25 Nagaland 0.00  1.08  
26 Odisha* 98.24  151.50  
27 Puducherry 1.25  2.11  
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28 Punjab* 1.14  30.46  
29 Rajasthan* 67.31  99.14  
30 Sikkim 0.84  3.19  
31 Tamil Nadu* 168.72  418.55  
32 Telangana* 108.65  178.21  
33 Tripura* 2.12  3.15  
34 Uttar Pradesh 400.95  340.09  
35 Uttarakhand* 18.43  15.81  
36 West Bengal* 71.98  52.41  

Note: 1. Expenditure includes expenditure against Central Release, State release & unspent balances 
at the beginning of the year. Expenditure is as per FMRs submitted by States/UTs and is provisional. 
Expenditure for FY 2023-24 is updated up-to 31.03.2024 and is provisional. Expenditure for FY 2024-
25 is updated up-to 31.01.2025 except (Arunachal Pradesh & Chandigarh up-to 31.12.2024). 

2. Central Release indicated above does pertains to the year 2024-25 only and does not includes State 
share contribution. Central Release for the F.Y. 2024-25 is updated up-to 03.03.2025 and is 
provisional. 

3. Delhi has not signed MoU for implementation, but has expressed willingness to implement the 
scheme. 

4. *Mother Sanction under SNA SPARSH Platform has been issued during the FY 2024-25. Mother 
sanction issued to Bihar on 21.02.2025, Goa and Haryana on 07.03.2025.  

5. State of Arunachal Pradesh, Lakshadweep and Nagaland has not fulfilled the DoE conditionalities for 
Central Release. 

Annexure-III 
Details of State/UT -wise funds released from 2024-25 till date under “Development 

of Nursing Services” 
                                                                                                  (Rs. in cr.) 

S. 
No. 

State Name of Institution Fund Released 

1 
Arunachal 
Pradesh 

Govt. School of Nursing, Namsai, AP 3.1782 

Govt. School of Nursing, Aalo, AP 3.60 

2 Mizoram 
Govt. School of Nursing, Thingdawl 1.525 
Govt. School of Nursing, Lunglei 2.35 
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3 Maharashtra 

School of Nursing, Shri Chhatrapati Shivaji 
Maharaj General Hospital, Solapur 

3.00 

School of Nursing, Vilasrao Deshmukh Govt. 
Medical College and Hospital, Latur 

2.7134 

Training College of Nursing & R.C.S.M. 
Government Medical College &Chhatrapati 
Pramila Raje General Hospital, Kolhapur 

2.7134 

 Total  19.08 
Note:  
 Funds under the Scheme are released on the basis of eligible proposals received from the 
States/UTs  
 The State Governments apply under the Scheme for release of the funds. The funds are 
released on first cum first serve basis subject to submission of requisite documents in prescribed 
format as per Scheme guidelines.  

 
Annexure-IV 

 
Details of State/UT -wise funds released from 2024-25 till date under “Augmenting 

Nursing Education - Establishment of new Colleges of Nursing co-located with 
Medical Colleges” 

                                                                                                                (Rs. in cr.) 
Sl. 
No. 

State/UT District Fund Released 

1 Uttarakhand Haldwani, Rudrapur, Sri Nagar 
Paudi Garhwal, Haridwar 

9.00 

2 Ladakh Leh 2.50 
3 Andaman & Nicobar Islands Port Blair 2.50 
 Total  14.00 

Note:  
 Funds under the Scheme are released on the basis of eligible DPRs received from the States/UTs  
 Out of Rs.220 Cr. (RE 2024-25) Rs. 14 Cr (First Installment) has been released and Mother Sanction 

of Rs.77 Cr to Govt of Rajasthan and Rs. 76 Cr. to Govt. of UP has been issued (Second and Final 
Installment). 
 
Ǜी नीरज शेखर: माननीय उपसभापित जी, मȅ माननीय मंतर्ी जी का आभार Ëयƪ करना चाहंूगा 
िक इन्हȗने बड़ा ही िवÎतृत जवाब िदया है। Ģधानमंतर्ी आयुÍमान भारत योजना और राÍटर्ीय गर्ामीण 
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ÎवाÎथ्य िमशन के तहत सरकार गर्ामीण के्षतर्ȗ मȂ ÎवाÎथ्य सुिवधाएं मुहैया करा रही है। NRHM के 
तहत सावर्जिनक ÎवाÎथ्य कȂ दर्ȗ के माध्यम से लोगȗ को सुलभ और सÎती गुणवǄापूणर् ÎवाÎथ्य 
सेवाएं राज्य सरकारȂ दे रही हȅ। मȅ इसमȂ िजकर् करना चाहंूगा िक हाल ही मȂ उǄर Ģदेश सरकार ने 
बिलया को एक मेिडकल कॉलेज िदया है, िजसके िलए मȅ माननीय मुख्य मंतर्ी जी का भी आभार 
Ëयƪ करना चाहंूगा। मȅ माननीय मंतर्ी जी से जानना चाहता हँू िक पीएम आयुÍमान योजना के 
कारण गर्ामीण के्षतर्ȗ के िजला िचिकत्सालयȗ मȂ जो पैसा जा रहा है, उससे क्या वहा ंके बेड्स मȂ 
वृिǉ होगी और क्या वहा ंपर कȅ सर जैसी गंभीर बीमािरयȗ का Ģाथिमक इलाज अथवा इलाज हो 
पाएगा? 
 
Ǜी Ģतापराव जाधव: माननीय उपसभापित जी, सÇमाननीय सदÎय ने जो ĢÌन पूछा है, उसके 
जवाब मȂ मȅ बताना चाहता हँू िक आयुÍमान भारत योजना के अंतगर्त लगभग सभी सरकारी 
अÎपताल empanelment िकये जा चुके हȅ। उसके माध्यम से जो भी पैसा सरकारी अÎपतालȗ मȂ 
जाता है, उसके माध्यम से उन अÎपतालȗ के infrastructure को बढ़ाने मȂ सहायता िमलती है।  
इसके अलावा, वहा ंपर जो भी कमी हो, वह पूरी करने के िलए भी उनको सहूिलयत दी गई है।   
बहुत सारे हॉिÎपटÊस ने अपने यहा ंअलग से नए-नए instruments भी खरीदे हȅ, िजनकी सुिवधा 
और अिधकार भी उनको िदया गया है। 
 
MR. DEPUTY CHAIRMAN: Second supplementary, Shri Neeraj Shekhar. 
 
Ǜी नीरज शेखर: सर, आपके माध्यम से माननीय मंतर्ी जी से मेरा दूसरा सिÃलमȂटरी ĢÌन यह है 
िक पीएम आयुÍमान योजना के कारण गर्ामीण के्षतर्ȗ मȂ तो काफी काम हो रहा है और वहा ंकाफी 
सुिवधाएं उपलÅध कराई जा रही हȅ, लेिकन िवशेषकर, उǄर Ģदेश के पूवार्ंचल इलाके मȂ बीएचय ू
जैसा सÎंथान है, जहा ंपर बहुत ज्यादा मरीज न केवल उǄर Ģदेश के पूवार्ंचल से आते हȅ, बिÊक 
िबहार से भी आते हȅ। लखनऊ मȂ जो पीजीआई है, वहा ंपर भी पूरे उǄर Ģदेश से बहुत सारे लोग 
इलाज कराने आते हȅ। उǄर Ģदेश मȂ दो एÇस हȅ। सर, मȅ माननीय मंतर्ी जी से जानना चाहता हँू िक 
क्या ऐसे इंÎटीǷूशंस को भी पीएम आयुÍमान योजना के माध्यम से पैसा उपलÅध कराया जाता है, 
तािक वहा ंऔर अच्छी ÎवाÎथ्य सुिवधाए ंदी जा सकȂ ? 
 
Ǜी Ģतापराव जाधव: उपसभापित महोदय, सÇमाननीय सदÎय को मȅ आपके माध्यम से यह बताना 
चाहता हँू िक इस Ģकार के जो हॉिÎपटÊस हȅ, वहा ंPM-ABHIM के माध्यम से पूरी सुिवधा देने 
और infrastructure बढ़ाने के िलए िनिध आवंिटत की जाती है। उनकी ओर से जब भी िडमाडं 
आती है, तो PM-ABHIM के माध्यम से उनको पैसा िदया जाता है। उǄर Ģदेश मȂ SGPGI, 
लखनऊ; AMU, अलीगढ़; GMC, झासंी; गोरखपुर, Ģयागराज, मेरठ, आगरा, कानपुर और 
वाराणसी जैसे Îथानȗ पर PMSSY Scheme  के तहत अÎपतालȗ को super-speciality मȂ उन्नत 
िकया गया है। PM-ABHIM के माध्यम से उǄर Ģदेश को 400 करोड़ से ज्यादा की 
रािश Ģदान की गई है। 
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Ǜी उपसभापित: माननीय मंतर्ी, नƿा जी कुछ कहना चाहते हȅ। 
 
ÎवाÎथ्य और पिरवार कÊयाण मंतर्ी (Ǜी जगत Ģकाश नƿा): सर, माननीय सदÎय का जो ĢÌन 
है, उसका जवाब हमारे साथी, सÇमाननीय जाधव जी, िमिनÎटर ऑफ Îटेट ने बहुत ही िवÎतृत 
रूप से िदया है, लेिकन मȅ सदन के माध्यम से देश की जनता को और हमारे सभी सदÎयȗ को भी 
इसके बारे मȂ अवगत कराना चाहता हँू।  इन्हȗने infrastructure की बात कही है। सबसे पहली बात 
तो यह है िक हेÊथ को affordable,  accessible और उसके साथ-साथ equitable बनाने के िलए 
हम National Health Mission के माध्यम से quality healthcare  देने का Ģयास कर रहे हȅ। हम 
उसमȂ बहुत तरह से सपोटर् कर रहे हȅ, टेिक्नकल सपोटर् कर रहे हȅ, मनैपॉवर सपोटर् कर रहे हȅ 
और फाइनȂिशयल सपोटर् भी कर रहे हȅ। इसका जो माध्यम होता है, उसकी Ģोगर्ािंमग नीचे से होती 
है। हमारे यहा ंएक PIP (Plan Implementation Programme) होता है िक हम अपना Ãलान 
बनाएं िक मेरे आयुÍमान आरोग्य मंिदर मȂ िकस चीज़ की आवÌयकता है। िबिंÊडग की आवÌयकता 
है, infrastructure की आवÌयकता है, मनैपॉवर की आवÌयकता है, इिक्वपमȂट की आवÌयकता 
है, तो वह PIP के तहत NHM मȂ आता है। जैसा मȅने कहा िक हम फाइनȂिशयल और टेिक्नकल 
सपोटर् देते हȅ। इसके माध्यम से उनके पास वह धनरािश जाती है और उस धनरािश को खचर् करने 
के बाद िफर जो अगला PIP आता है, उस Plan Implementation Programme को हम 
implement करते हȅ। इस तरह से हम उनके infrastructure को develop कर रहे हȅ।  
 दूसरा, आपने कȅ सर के बारे मȂ पूछा, तो मȅ बताना चाहंूगा िक इसमȂ आयुÍमान भारत 
योजना का बहुत बड़ा योगदान है। मȅ बताना चाहंूगा िक अभी जो Lancet की िरपोटर् आई हȅ, उस 
Lancet की िरपोटर् मȂ यह कहा गया है िक ‘आयुÍमान भारत’ के implementation से आज भारत मȂ 
कȅ सर का टर्ीटमȂट screening के 30 िदन के अंदर शुरू हो रहा है। यह एक बहुत बड़ा 
development है।  
 तीसरा, यह िक इस बार के बजट मȂ माननीय िवǄ मंतर्ी, Ǜीमती िनमर्ला सीतारमण ने 
घोषणा की है िक हम हर िजले मȂ Day Cancer Care Centre खोलȂगे। वषर् 2025-26 मȂ we are 
going to open 200 Day Cancer Care Centres. अगले तीन वषș मȂ हम सभी districts मȂ इसके 
सȂटर खोल दȂगे। इससे लाभ यह होगा िक, now there are 22 All India Institutes of Medical 
Sciences which have got a full-fledged Oncology Department. Along with that, all 
Central hospitals are now having full-fledged Oncology Departments. हमारे झज्जर मȂ 
700 बेड्स का देश का सबसे बड़ा कȅ सर सȂटर है और जो कȅ सर इिक्वपमȂट्स दुिनया मȂ available 
हȅ, वे cancer equipments आज झज्जर मȂ available हȅ। कीमो थैरेपी से लेकर िजतनी भी 
थैरेपीज़ होती हȅ, वे सब वहा ंहोती हȅ। उसके बाद िजले मȂ टाइम पर जो केयर करने की ज़रूरत है, 
वह Day Care Cancer Center मȂ हो सकती है। इसके िलए हम लोगȗ ने cancer की दृिÍट से इस 
काम को िकया है।  

आपने एक ĢÌन BHU के बारे मȂ पूछा। उसके बारे मȂ मȅ आपको अवगत कराना चाहता हंू 
िक पूवार्ंचल मȂ सबसे पहले गोरखपुर मȂ AIIMS खोला गया है और मुझे यह बताते हुए खुशी हो रही 
है िक उसकी OPD और IPD practically full होने के बावजूद वहा ंलोगȗ का बहुत अच्छा इलाज 
हो रहा है। It is in full swing that All India Institute of Medical Sciences, Gorakhpur is 
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working. लेिकन BHU मȂ एक सȂिटमȂट है और वह बहुत सही सȂिटमȂट है िक BHU के कैÇपस मȂ 
अलग से कोई AIIMS नहीं खोल सकते, इसिलए कȂ दर् सरकार के ÎवाÎथ्य िवभाग ने BHU के साथ 
एक MoU िकया है, उसमȂ हम BHU के मेिडकल कॉलेज को AIIMS-like institution बना रहे हȅ 
और इस बार बजट मȂ हेÊथ िमिनÎटर्ी ने BHU के मेिडकल कॉलेज को AIIMS के standard पर 
लाने के िलए जो उसके पैमाने हȅ, उस िहसाब से इस बार उसकी बजिंटग की है। अब वहा ंके लोग 
SFC करȂगे और वहा ंकी जो Finance Committee बनाएगी, उसके अनुसार हम उसको आगे 
बढ़ाएंगे। 
 
MR. DEPUTY CHAIRMAN: Third Supplementary. ...(Interruptions)... Please, please. 
...(Interruptions)...  Shri Sandosh Kumar P. 
 
SHRI SANDOSH KUMAR P: Sir, when we talk about health infrastructure in rural 
areas, the ASHAs, Accredited Social Health Activists, do play a very significant role. 
So my question to the hon. Minister, through you, Sir, is this. Is there any chance to 
elevate their status from Scheme workers and is there any plan to increase their 
wages? Moreover, a huge amount is pending for a State like Kerala. It was stated in 
the Assembly of Kerala that it is more than Rs. 100 crores. So is there any plan to 
release these amounts immediately?  
 
SHRI JAGAT PRAKASH NADDA: Sir, the question asked does not directly relate to 
this question, but I would still answer my respected colleague, Shri Sandosh Kumar.  
First of all, ASHA workers are doing a very good job and my full appreciation to them, 
because at the grassroots level, their efforts have reduced the Maternal Mortality 
Rate, IMR and under five-mortality. I can say with confidence that as far as maternal 
healthcare and reproductive child healthcare is concerned, capacity building of ASHA 
workers, who are our frontline workers, has been done and they are certainly doing a 
very good job.  ...(Interruptions)...  
 
SHRI JAIRAM RAMESH: Sir, ASHA workers... ...(Interruptions)... 
 
MR. DEPUTY CHAIRMAN: Please, Jairamji, no commentary. Please do not interrupt. 
 
SHRI JAGAT PRAKASH NADDA: Sir, I would like to enlighten the House that just a 
week back, there was a meeting of the Mission Steering Group of NHM, where we 
found that in all the activities that the ASHA workers are performing, there should be 
an enhancement of the financial part. The Mission Steering Group has given the 
permission and we would be going forward with it. That is the involvement. As far as 
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the Kerala Government is concerned, I would like to enlighten the hon. Member that 
the Government of India has given all its dues... ...(Interruptions)... 
 
MR. DEPUTY CHAIRMAN: Please, please. ...(Interruptions)... No, not allowed.  
Please take your seats. ...(Interruptions)... आपकी बात ही िरकॉडर् पर जाएगी। 
…(Ëयवधान)… 
 
SHRI JAGAT PRAKASH NADDA: The Utilization Certificates have not come. 
...(Interruptions)... 
 
MR. DEPUTY CHAIRMAN: Please take your seats. ...(Interruptions)...  आप सबकी 
बात िरकॉडर् पर नहीं जा रही है। 
 
SHRI JAGAT PRAKASH NADDA: The moment the Utilization Certificates are received, 
we would pay to the ASHA workers and to the State of Kerala accordingly.  But, at 
this point of time, our share has been given to Kerala and for the ASHA workers. 
...(Interruptions)... 
 
Ǜी उपसभापित: Ǜीमती रंजीत रंजन  जी।  बाकी माननीय सदÎय सीट पर बठै जाएं। 
 
Ǜीमती रंजीत रंजन: उपसभापित महोदय, मȅ आपके माध्यम से मंतर्ी जी से पूछना चाहती हंू िक 
हम लोग रूरल हेÊथ की बात कर रहे हȅ, तो छǄीसगढ़ का आयुÍमान का िकतना पैसा बकाया है?  
क्या यह सच है िक लगभग छह हजार करोड़ रुपये बकाया है, िजसके कारण जो Ģाइवेट 
अÎपतालȗ मȂ आयुÍमान का इलाज होना चािहए था, वे करने से मना कर रहे हȅ और सरकारी 
अÎपताल भी मना कर रहे हȅ? क्या यह सही है िक आप पाचं लाख पर पसर्न आयुÍमान के इलाज 
के िलए देते हȅ, िजसमȂ आपने बड़ी बीमािरयȗ का िजकर् िकया, लेिकन अÎपतालȗ मȂ अगर ढाई 
लाख या डेढ़ लाख रुपये का खचार् आता है, तो पूरा पैसा आयुÍमान से नहीं कटता है। 
…(Ëयवधान)… 
 
Ǜी उपसभापित: रंजीत जी, एक ही सवाल पूछना है। 
 
Ǜीमती रंजीत रंजन: सर, यह बहुत important है। पेशȂट को अपने घर से देना पड़ता है, तो 
छǄीसगढ़ का िकतना पैसा आयुÍमान का बकाया है, क्या वहा ंपर वे इलाज नहीं कर रहे हȅ? 
 
Ǜी उपसभापित: Ãलीज़, एक ही सवाल पूछȂ। 
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Ǜी जगत Ģकाश नƿा: उपसभापित जी, यह ĢÌन नेशनल हेÊथ िमशन (एनएचएम) से सबंिंधत 
है।  यह Ģधान मंतर्ी जन आरोग्य योजना, आयुÍमान भारत से सबंिंधत नहीं है, लेिकन िफर भी 
इन्हȗने छǄीसगढ़ के बारे मȂ पूछा है। मुझे खुशी है िक माननीय सदÎया छǄीसगढ़ को िरĢेज़Ȃट कर 
रही हȅ। …(Ëयवधान)… 
 
MR. DEPUTY CHAIRMAN: Please take your seat, Shrimati Ranjeet Ranjan.  
 
Ǜी जगत Ģकाश नƿा: सर, इस समय मेरे पास आंकड़े नहीं हȅ, लेिकन गवनर्मȂट ऑफ इंिडया की 
तरफ से कोई due नहीं है and the State Government has to resolve it. आपने कहा है, तो मȅ 
इसकी तहकीकात करंूगा और हम इसमȂ जो कर सकते हȅ, वह िकया जाएगा। हमारी तरफ से 
कभी भी िकसी भी Îटेट के आयुÍमान भारत के अंतगर्त bills  पȂिंडग नहीं हȅ। हम लोग हमेशा देते हȅ।  
कुछ केसेज़ ऐसे आते हȅ, िजन केसेज़ के बारे मȂ हमारे िडिजटाइजेशन के कारण हमȂ एलट्सर् 
िमलते हȅ, उन एलट्सर् को हम िरएग्ज़ािमन करते हȅ और उसके बाद ही उसकी पेमȂट करते हȅ।   
 
Ǜी उपसभापित: लाÎट सÃलीमȂटरी, Ǜी अशोकराव शंकरराव चËहाण। 
 
Ǜी अशोकराव शंकरराव चËहाण: उपसभापित महोदय, मंतर्ी जी ने इस ĢÌन के बारे मȂ अपना 
िवÎतृत जवाब िदया है। आप जानते हȅ िक ये सब Îटेट सÅजेक्ट्स हȅ। आप पैसा केन्दर् से राज्यȗ को 
देते हȅ और Îटेट गवनर्मȂट इसके implementation की िजÇमेदारी अपनाती है िक उनको यह सब 
implement करना पड़ता है। सर, पैसे की कोई कमी नहीं है। यहा ंजो ĢÌन का फोकस है, मȅ 
समझता हंू िक केन्दर् सरकार की ओर से अलग-अलग Îकीम के तहत राज्यȗ को जो पैसा िदया 
जाता है, उसमȂ कोई िदक्कत नहीं है, लेिकन जो implementation का इÌय ूहै, उसमȂ िदक्कतȂ आ 
रही हȅ। जैसे िक हम महसूस कर रहे हȅ िक हमारे कई Îटेट्स मȂ रूरल हॉिÎपटÊस की िबिंÊडग 
बनकर तैयार हुए दो-तीन साल हो गए हȅ, लेिकन अभी भी वह अÎपताल फंक्शनल नहीं है। बहुत 
से Ģाइमरी हेÊथ सȂटसर् को भी तैयार हुए दो-तीन साल हो गए हȅ, लेिकन वे भी अभी तक फंक्शनल 
नहीं हȅ, सब-सȅटसर् मȂ भी वही हाल है, हमारी जो सीटी Îकैन मशीन्स हȅ, एमआरआई मशीन्स हȅ, 
वे भी मȂटेनȂस नहीं होने के कारण बदं पड़ी हुई हȅ। उपसभापित महोदय, मेरी आपके माध्यम से मंतर्ी 
जी से यह िरक्वेÎट है िक Îटेट गवनर्मȂट को पैसा देने के बाद सही िदक्कत तो यह है िक डॉक्टसर् 
…(Ëयवधान)… 
 
Ǜी उपसभापित: कृपया Ĥीफ मȂ ĢÌन पूिछए। 
 
Ǜी अशोकराव शंकरराव चËहाण: महोदय, जो डॉक्टसर् की िरकर्ूटमȂट्स होती हȅ, व ेनहीं हुई हȅ। ये 
िरकर्ूटमȂट्स Ģोसेस एमपीएससी या Îटेट पिÅलक सिर्वस कमीशन के थर्ू होती है, लेिकन 
िरकर्ूटमȂट्स की Ģोसेस दो-तीन सालȗ तक चलती रहती है। सर, डॉक्टसर् की कमी नहीं है, लेिकन 
िरकर्ूटमȂट्स की Ģॉसेस वƪ पर नहीं होती है, इसिलए दो-तीन सालȗ तक िबिंÊडग्स तैयार होने के 
बाद, इिक्वपमȂट लगने के बाद भी उसका इÎतेमाल नहीं होता है।  
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उपसभापित महोदय, मेरी आपके माध्यम से मंतर्ी जी से यह िरक्वेÎट है िक क्या हम 
डॉक्टसर्, पैरा मेिडकल Îटाफ और नसȃज की िरकर्ूटमȂट इिÇÃलमȂट करने के िलए Îटेट गवनर्मȂट पर 
टाइमबाउंड Ģॉसेस का एक अंकुश रख सकते हȅ, तािक आपका िदया हुआ पैसा सही इÎतेमाल हो 
और खास कर रूरल एिरया के लोगȗ को इसका फायदा हो? उपसभापित महोदय, मेरा अनुरोध है 
िक मंतर्ी जी हमȂ इससे अवगत कराएं।   

 
Ǜी जगत Ģकाश नƿा: उपसभापित महोदय, सबसे पहले तो मȅ माननीय सदÎय को धन्यवाद दंूगा 
िक उन्हȗने इस बात को माना है िक पैसे की कोई कमी नहीं है। यानी हम हमेशा फायनȂिशयली 
सारी चीजȗ को, जो भी आवÌयकता है, उसको देने का Ģयास कर रहे हȅ। आप बड़े तजुबȃकार हȅ, 
क्यȗिक आपने मुख्यमंतर्ी के रूप मȂ भी काम िकया है, आप सारी चीजȗ को जानते हȅ। हमारा Ģयास 
है िक जैसे एनएचएम मȂ डॉक्टसर् की कमी है, हमने कहा है िक ‘You quote, we pay.’ यानी 
उनकी तनख्वाह डॉक्टसर् क्वोट करȂ, हम पे करȂगे। हम flexi-pool के तहत लोगȗ को यहा ँतक 
जोड़ रहे हȅ। हम लोगȗ ने nursing staff के िलए भी इसी तरह से िकया है। महोदय, manpower 
की recruitment Îटेट का िवषय है, उसको Îटेट करेगी, लेिकन हम एक काम को लेकर और 
आगे बढ़ रहे हȅ िक हम Îटेट की capacity building भी बढ़ाएं, क्यȗिक बहुत-सी चीज़Ȃ ऐसी होती हȅ 
िक हम फायनȂिशयली तो उनको सपोटर् दे देते हȅ, लेिकन जो एजȂसीज़ आगे इिÇÃलमȂट करती हȅ - 
जैसे उन्हȗने कहा था िक Primary Health Centres या आयुÍमान आरोग्य मंिदर आिद, तो हम 
इनके National Quality Assurance Standards (NQAS) पर काम कर रहे हȅ, इनकी क्वािलटी 
को सुधारने का काम भी कर रहे हȅ। इसको करने के िलए  अगर capacity building के के्षतर् मȂ भी 
आवÌयकता है, तो हम वह capacity building भी कर रहे हȅ। हम बहुत जÊद Îटेट की परफॉमȄस 
भी इÇपर्ूव करȂगे। मȅ इतना कहना चाहंूगा िक हम उनकी मॉिनटिंरग भी कर रहे हȅ।   
 
MR. DEPUTY CHAIRMAN: Now, Question No.122 - Shri Vivek K. Tankha. 
...(Interruptions)...  Please, Ãलीज़ बठैकर कमȂट न करȂ। It is not going on record, 
Sushmitaji. ...(Interruptions)...  Please, Ãलीज़ बठैकर कमȂट न करȂ। 
 

Addressing inflation, income stagnation and economic inequality 
 

*122.  SHRI VIVEK K. TANKHA: Will the Minister of FINANCE be pleased to state: 
 
(a) whether, despite economic growth, the costs of essential goods and 

services have continued to rise, with inflation above 6 per cent during 
the last three years, if so, how Government will address the burden on 
lower-income households; 

(b) the reasons as to why there is no relief for middle and lower-income 
groups to offset the impact of GST on essential goods and the steps 
being taken to ease their financial strain; 
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(c) the measures contemplated to boost real income growth and 
purchasing power, in view of the wages growing at 2.8 per cent annually 
since recent past; and 

(d) the plan of Government to ensure a fair tax system that supports 
working and middleclass populations? 

 
THE MINISTER OF STATE IN THE MINISTRY OF FINANCE (SHRI PANKAJ 
CHAUDHARY): (a) to (d) A statement is laid on the Table of the House.  

 
Statement 

 
  (a) The retail inflation averaged 5.6 per cent during the three years, from 2022-
23 to 2024-25 (April-January), which is below the notified upper range of the inflation 
target of 6 per cent. During 2024-25 (April-January), retail inflation averaged 4.9 per 
cent. The core inflation that captures inflation in a variety of household goods (non-
food, non-fuel) and services remained below 4 per cent for 14 consecutive months till 
January 2025 and averaged only 4.6 per cent during the three years, from 2022-23 to 
2024-25 (April-January). Prices of certain food items have been intermittently 
affected by crop losses and supply chain constraints on account of adverse weather 
conditions.  

The Government is undertaking various measures to keep the prices of 
essential food items in check to make themmore affordable to the common man and 
lower-income households. These measures include building buffers of key food 
items, periodically releasing these items into the open market, adopting trade policies 
to enhance domestic food availability, preventing hoarding by setting and revising 
stock limits, distributing select food items like rice, wheat flour, chana, masurdal and 
moong dal at subsidised prices through designated retail outlets under the Bharat 
brand and periodic reduction in the retail selling prices of domestic LPG. To ensure 
food security to the poor, the Pradhan Mantri Garib Kalyan Anna Yojana provides free 
food grains to more than 81 crore beneficiaries. The focused proposals in the Union 
Budget 2025-26, including the six-year mission for Aatmanirbharta in pulses, and, the 
Prime Minister Dhan-Dhaanya Krishi Yojana implemented in partnership with states, 
covering 100 districts, are likely to mitigate price pressures in food.  
  (b) The Government has proposed significant measures in the Union Budget 
2025-26 to enhance the spending power of the middle class. The Union Budget has 
proposed that there will be no income tax payable upto income of ₹12 lakh per annum 
under the new tax regime. The Budget has also proposed a change in slabs and rates 
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of personal income tax across the board to benefit taxpayers. The new structure is 
expected to substantially reduce the taxes of the middle class and leave more money 
in their hands. The other measures of the Government to benefit the middle class 
include enhanced pension schemes, support for affordable housing, public health 
schemes and financial support to entrepreneurs. 
  (c)  The primary policy objective of the Government is inclusive growth, which 
is reflected in a commitment to reduce poverty and inequality, provide social security, 
income generation and livelihood options, and improve the quality of life of the 
vulnerable sections. In order to expand job opportunities and generate incomes, the 
Government is implementing various employment generation initiatives such as Prime 
Minister’s Employment Generation Programme, Aatmanirbhar Bharat RojgarYojana, 
Mahatma Gandhi National Rural Employment Guarantee Scheme, Deen Dayal 
Upadhyaya Grameen Kaushalya Yojana, Rural Self Employment and Training 
Institutes, Standup India, DeendayalAntyodaya Yojana-National Urban Livelihoods 
Mission, Aajeevika-National Rural Livelihoods Mission, Pradhan Mantri Mudra Yojana, 
Production Linked Incentives, National Apprenticeship Promotion Scheme, Pradhan 
Mantri Kaushal Vikas Yojana and Startup India. The government is implementing the 
Skill India Mission to deliver skill, re-skill and up-skill training through an extensive 
network of skill development centres, schools, colleges, institutes, etc., under 
various schemes. Besides, the focus on growth-promoting measures like robust 
capital expenditure, continuing improvements in logistic facilities, urban development, 
promotion of MSMEs, agricultureand manufacturing are likely to promote overall 
economic growth, thereby improving employment and purchasing power of the 
people.   
  (d) The significant reforms proposed in personal income tax under the Union 
Budget 2025-26 are likely to boost the savings and consumption of the working and 
middle-class population. The GST rates on a number of items have been suitably 
changed from time to time by the GST Council to provide relief to consumers. 

 
SHRI VIVEK K. TANKHA: May I put my first supplementary to Madam Finance 
Minister? My issue is about inflation, specially impacting the middle class, which is 
virtually 40 per cent of India. The Indian middle class is sitting on a debt-fuelled time 
bomb, and there are four indicators. First, India’s household debt-to-income ratio 
has risen from 30.4 per cent in 2018 to 37.3 per cent in 2022 to fulfil consumption 
needs. Second, the household debt-to-GDP ratio has reached a record high of 40 
per cent in the Financial Year 2022-23, meaning 40 per cent of income of a middle-
class individual is going towards repayment of debt. Third, every second Indian youth 

[ 11 March, 2025 ] 37



has taken personal loan before the age of 30 years, when every third youth in the age 
bracket is without the job. Fourth, the RBI data reveals a significant 71.3 per cent rise 
in gold loans as distress lending peaks, adversely affecting women who constitute a 
large percentage of gold loan borrowers.   
 
MR. DEPUTY CHAIRMAN: Please put the question.  
 
SHRI VIVEK K. TANKHA: My question relates to these indicators. What are the 
reasons for the sharp increase, its implication on financial stability and the measures 
being taken by the Government and the RBI to regulate household debts and ensure 
responsible lending practices? 
 
Ǜी पंकज चौधरी: उपसभापित महोदय, माननीय सदÎय ने मुदर्ाÎफीित पर अपनी िंचता Ëयƪ की 
है। मȅ आपके माध्यम से सदन को बताना चाहता हंू िक अगर िपछले 3 वषș का इन्Äलेशन देखȂ, तो 
वह औसतन 5.6 फीसदी रहा है, जो िक बȂचमाकर्  6 से कम रहा है। अगर हम 2024-25 का िरटेल 
इन्Äलेशन देखȂ, तो वह 4.9 फीसदी रहा है। जहा ंतक इन्Äलेशन का सवाल है, इससे पहले जब 
2004 से 2014 तक की सरकारȂ थीं, उस समय डबल िडिजट मȂ इन्Äलेशन होता था और उसका 
एवरेज 8.1 परसȂट आता था। अभी माननीय सदÎय ने िवषय रखा है िक लोगȗ को नौकरी ĢाÃत 
नहीं हो रही है। हालािंक यह िवषय कहीं न कहीं सािंख्यकी और Ǜम मंतर्ालय से सबंिंधत है, 
लेिकन मȅ आपके माध्यम से सदन को बताना चाहता हंू िक एनएसएसओ के सवȃ के अनुसार अगर 
लेबर फोसर् पािर्टिसपेशन देखȂ, तो वह 60.1 परसȂट रहा है और इस दौरान बेरोजगारी दर 3.2 
परसȂट रही है।    
 
MR. DEPUTY CHAIRMAN: Second supplementary, Shri Vivek Tankha. 
…(Interruptions)… 
 
SHRI VIVEK K. TANKHA: Sir, my question has not been answered.   
 
MR. DEPUTY CHAIRMAN: Please put your second supplementary. 
 
Ǜी िववेक के. तन्खा: सर, मȅने चार इिंडकेटसर् बताए थे और मȅ चाहता था िक मंतर्ी जी मुझे उन 
चार इंिडकेटसर् पर जवाब दȂ। Sir, my second supplementary is this. Health, home, 
education and food are the four important ingredients of good life for a middle class 
person. What specific measures is the Ministry contemplating to reduce the current 
high GST rates of 18 per cent on household essentials, basic education material for 
children and construction material for ensuring that these rates better reflect the 
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essential nature, particularly because inflation continues to disproportionately burden 
the vulnerable sections of our society?   
 
Ǜी पंकज चौधरी: उपसभापित महोदय, माननीय सदÎय ने जीएसटी का िवषय उठाया है। एक 
देश, एक कर की ËयवÎथा से इस देश मȂ एक महत्वपूणर् सुधार हुआ था। 1 जुलाई, 2017 से 
जीएसटी Ģभावी हुआ था। अगर आप एवरेज टैक्स देखȂगे जो िक पहले 15 परसȂट आता था, अब 
वह घटकर 12 परसȂट हो गया है। जीएसटी की दरȂ और Ģिकर्याएं तय करने का िनणर्य जीएसटी 
काउंिसल लेती है, जो िक एक सवैंधािनक सÎंथा है। मȅ यह भी बताना चाहता हंू िक इसमȂ कȂ दर् और 
राज्य दोनȗ के मेÇबसर् उपिÎथत रहते हȅ। मुझे यह भी बताते हुए Ģसन्नता हो रही है िक जीएसटी 
काउंिसल कोऑपरेिटव फेडरिलज्म का एक बहुत ही महत्वपूणर् उदाहरण है, जहा ंकȂ दर् और राज्य 
सरकार एक साथ िमलकर िनणर्य करती हȅ। माननीय सदÎय ने आवास और आम जनता की बाकी 
समÎयाओं के बारे मȂ भी कहा। मȅ बताना चाहता हंू िक Ģधान मंतर्ी जी ने सबका साथ, सबका 
िवकास के आधार पर इस देश मȂ कायर्कर्म चलाया है। अगर आप देखȂ, चाहे वह मकान हो, 
शौचालय हो, िबजली का कनेक्शन हो, पानी का कनेक्शन हो, गैस का िसलȂडर हो, िकसान 
सÇमान िनिध हो, आयुÍमान भारत के माध्यम से दवा की ËयवÎथा हो, इन सुिवधाओं के ǎारा भारत 
सरकार गरीबȗ की िंचता कर रही है।   
 
MR. DEPUTY CHAIRMAN: Third supplementary; Ms. Dola Sen. 
 
MS. DOLA SEN: Sir, despite the RBI’s inflation target of four per cent, the food 
inflation has remained consistently high, which is disproportionately impacting the 
lower income households who constitute more than 70 per cent of our population.  
Beyond the short-term interventions like duty cuts, what structural measures is the 
Government contemplating to ensure food price stability? Through you, Sir, I would 
also like the hon. Finance Minister to give us update on fully revoking the GST from 
medical insurance, LIC and other insurance. 
 
MR. DEPUTY CHAIRMAN: Please put one question only. 
 
Ǜी पंकज चौधरी: माननीय उपसभापित जी, मȅने आपके माध्यम से पहले भी बताया िक जो हमारी 
मुदर्ा Îफीित है, अगर हाल मȂ 2025 मȂ देखȂ, तो यह 4.9 फीसदी है, जो  4 + 2% की अिधसूिचत 
मुदर्ाÎफीित लÑय सीमा के भीतर है। अगर हम देखȂ, तो बीच-बीच मȂ मौसम और supply chain की 
बाधा के कारण कभी-कभी कुछ खाǏ पदाथș की कीमतȗ पर Ģभाव पड़ता है।  लेिकन उसके िलए 
भी भारत सरकार लगातार Ģयास कर रही है, तािक आम गरीब के ऊपर बोझ न पड़े। इस पर भी 
हमारी सरकार िनगरानी रखती है। हम buffer stock बना कर रखते हȅ। साथ मȂ, हम Ëयापार 
नीितयȗ के माध्यम से उपलÅधता सुिनिÌचत कराते हȅ। इसके साथ ही, जो Îटॉक सीमा का 
िनधार्रण होता है िक उसकी black-marketing न हो, इस पर िनगाह रखी जाती है। चावल, गेहँू, 

[ 11 March, 2025 ] 39



दाल, चना, मसूर, मूगँ आिद को भारत Ĥाडं के माध्यम से सÎते दामȗ पर लोगȗ के बीच उपलÅध 
कराया जाता है। जहा ँतक माननीया सदÎया ने GST का सवाल उठाया है, तो मȅने पहले बताया है 
िक इसका िनणर्य काउंिसल करती है। 
 
Ǜी उपसभापित: धन्यवाद। डा. फौिजया खान। 
 
DR. FAUZIA KHAN: Sir, recent reports, including the findings from the International 
Monetary Fund, indicate that declining unionisation and stagnating real minimum 
wages are key factors driving rising income inequality in many economies, including 
India. Studies have shown that as the bargaining power of workers diminishes, wage 
growth fails to keep pace with productivity leading to erosion in purchasing power. In 
view of the evidence that weakening union representation is a structural driver of 
inequality, what measures is the Government considering to reinforce collective 
bargaining frameworks in sectors marked by pervasive wage stagnation? 
 
Ǜी पंकज चौधरी: उपसभापित जी, अगर आप देखȂ, तो Ģधान मंतर्ी, नरेन्दर् मोदी जी की सरकार 
कहीं न कहीं हर नागिरक के िलए समान अवसर देने के िलए Ģितबǉ है। वह सभी को ÎवाÎथ्य, 
िशक्षा, रोजगार के अवसर और skilling के अवसर Ģदान कर रही है।  आजादी के 70 साल के बाद 
भी िजन लोगȗ को हािशये पर रखा गया था, उनके सशƪीकरण के िलए हमारी सरकार पूरा जोर 
दे रही है। वह इन लोगȗ को चाहे आवास हो, शौचालय हो, पेयजल हो, ÎवाÎथ्य बीमा हो, दुघर्टना 
बीमा हो, जीवन बीमा हो, िकसान सÇमान िनिध हो, उज्ज्वला योजना हो, इन सारी योजनाओं से 
कहीं न कहीं लाभािन्वत करने का काम कर रही है। ...(Ëयवधान)...   
 
DR. FAUZIA KHAN: Sir, I need an answer to my question.  ..(Interruptions)..  
 
MR. DEPUTY CHAIRMAN: Please, please.  ..(Interruptions).. 
 
Ǜी पंकज चौधरी: वह इन सारे गरीबȗ को सुिवधा देने का काम कर रही है। ...(Ëयवधान)...  
 
Ǜी उपसभापित: धन्यवाद। माननीय िमथलेश कुमार।  
 
Ǜी िमथलेश कुमार: माननीय उपसभापित महोदय, आपने हमȂ ĢÌन पूछने का अवसर िदया, 
इसके िलए मȅ आपका बहुत-बहुत आभार Ëयƪ करता हँू। हमारे देश के माननीय Ģधान मंतर्ी जी 
और माननीया िवǄ मंतर्ी जी को मȅ बधाई देता हँू, िजनके दूरदशीर् नेतृत्व मȂ भारत की अथर्ËयवÎथा 
बहुत अच्छा Ģदशर्न कर रही है। हमारे देश की अिधकतर आबादी गावँȗ मȂ रहती है। मȅ माननीय 
मंतर्ी जी से जानना चाहता हँू िक इन गर्ामीण देशवािसयȗ के िवकास एवं उत्थान के िलए सरकार 
क्या िवशेष Ģयास कर रही है?  
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Ǜी पंकज चौधरी: उपसभापित जी, यह सत्य है िक जब से 2014 से इस देश के यशÎवी Ģधान 
मंतर्ी, नरेन्दर् मोदी जी बने हȅ, अगर आप देखȂ, तो 'सबका साथ सबका िवकास' का जो उनका नारा 
है, वह केवल नारा नहीं है, बिÊक उन्हȗने इसको यथाथर् मȂ उतारने का काम िकया है। एक तरफ 
जहा ँ वे देश को िदन-Ģितिदन आगे ले जाने का काम कर रहे हȅ, वहीं हमारी िवǄ मंतर्ी जी 
लगातार infrastructure पर बजट बढ़ाती जा रही हȅ। एक तरफ जहा ँ हम रोड, रेल, पोटर्, 
एयरपोटर्, मेिडकल कॉलेज, एÇस खोल रहे हȅ, वहीं अगर आप गावँȗ मȂ भी देखȂ, तो Ģधान मंतर्ी 
गर्ाम सड़क योजना के माध्यम से हम सभी गावँȗ को connectivity देने का काम कर रहे हȅ। अभी 
मȅने पहले भी बताया, चाहे वह आवास हो, शौचालय हो, गैस का connection हो, हम वहा ँपर 
सारी सुिवधाएँ उपलÅध करा रहे हȅ। कहीं न कहीं उनकी skilling की ËयवÎथा करवा कर हम 
उनको collateral free loan भी देने का काम कर रहे हȅ। इस Ģकार से सरकार गरीबȗ की भी िंचता 
बराबर कर रही है।  
 
MR. DEPUTY CHAIRMAN: Question No. 124, Shri Birendra Prasad Baishya. 
...(Interruptions)… 
 
SHRI MANOJ KUMAR JHA: Sir, what about Question No. 123?  ...(Interruptions)... 
 
Ǜी उपसभापित: माननीय मनोज जी, आप क्वेÌचन नं. 123 के बारे मȂ कह रहे हȅ, It has been 
withdrawn. The Member has withdrawn it. Yes, Q.No.124, Birendra Prasad  
Baishya ji. 
 
*123. Question was withdrawn. 

 
Solar power projects in the country 

 
*124. SHRI BIRENDRA PRASAD BAISHYA: Will the Minister of NEW AND 
RENEWABLE ENERGY be pleased to state: 

 
(a)     the number of Solar Power Projects running across the country; 
(b)   the road map to implement the Solar Power Projects in the northeastern 

region and whether any specific places have been selected to get the 
projects started; and   

(c)   the detail thereof, including budget allocation for these projects, State-
wise? 
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THE MINISTER OF NEW AND RENEWABLE ENERGY; AND CONSUMER AFFAIRS, 
AND FOOD AND PUBLIC DISTRIBUTION (SHRI PRALHAD JOSHI): (a) to (c) A 
Statement is laid on the Table of the House. 
 

Statement 
 
(a) As on 31.01.2025, solar power projects of aggregate capacity 100.33 GW 

have been commissioned in the country. 
(b) In order to promote development of solar energy in the country including 

northeastern region, Government has introduced various schemes from time to time. 
The list of operational schemes in north eastern region are given at Annexure. 

(c) State-wise budget is not allocated for these schemes. However, the 
budget allotted under the solar head for the F.Y. 2024-25 is Rs. 13115.43 Crore, out 
of which Rs. 442.02 Crore is allocated for northeastern region. 
 

List of various schemes for promotion of solar energy in the North-Eastern region 
 

i. PM-KUSUM Scheme: 
  
Pradhan Mantri Kisan Urja Suraksha Evam Utthaan Mahabhiyan (PM-KUSUM) 
scheme is a flagship program to promote small Grid-Connected Solar Power Plants 
(Component A), installation of stand-alone solar-powered agricultural pumps 
(Component B) and solarisation of existing grid-connected agricultural pumps 
including feeder-level solarisation (Component C).  
 
For the North Eastern Region (NER), the central finance assistance (CFA) 
/incentives are as follows: -  
a. Under Component A: Procurement Based Incentives (PBI) @ Rs. 0.40 per 
unit for Five years will be provided to DISCOMs for setting up of Decentralized 
Ground/Stilt Mounted Solar Power Plants on barren/fallow/pasture/marshy land of 
farmers. Such plants can be installed by individual farmer, Solar Power Developer, 
Cooperatives, Panchayats and Farmers Producer Organisations. The PBI is given to 
the DISCOMs for a period of five years from the Commercial Operation Date of the 
plant. Therefore, the total PBI that payable to DISCOMs is upto Rs. 33 Lakh per MW. 
b. CFA of 50% of the benchmark cost or the tender cost, whichever is lower, is 
provided for all the individual farmers installing/solarising the agriculture pumps in 
NER/Hilly/Islands up to 7.5HP capacity under both the Component-B and 
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Component-C. Further, the CFA will be available for pump capacity up to 15 HP, 
however, it will be restricted to 10% of total installations in the state.  
c. For Feeder Level Solarisation under component C, CFA is calculated 
considering the cost of the solar power plant as Rs. 3.5 Crore/ MW. Therefore, the 
CFA of Rs.1.75 Crore/MW can be provided to NER. 
 
ii. PM Surya Ghar: Muft Bijli Yojana: 
 
The Scheme provides for central financial assistance (CFA) for installation of rooftop 

solar system (RTS). The CFA is capped at 3 kW and details are given below:- 
 

Sr. 
No. Type of Residential Segment CFA 

CFA (Special 
Category States) 

1. Residential Sector (first 2 kWp) Rs. 30,000/kWp Rs. 33,000/kWp 

2. Residential Sector (additional 1kWp) Rs. 18,000/kWp Rs. 19,800/kWp 

3. Residential Sector (above 3 kWp) 
No additional 

CFA 
No additional CFA 

4. Group Housing Society/ Resident 
Welfare Association 

(GHS/RWA) etc., for common 
facilities up to 500 kWp (@3kWp per 

house) 

Rs. 18,000/kWp Rs. 19,800/kWp 

*The benchmark cost is 10% higher for Special category States/UTs (Uttarakhand, Himachal 
Pradesh, J&K, Ladakh, States in the North East including Sikkim, UTs of A&N and Lakshadweep). 
 
iii. Solar Park Scheme: 
  
Under the Solar Park Scheme, support is provided for preparation of detailed project 
report (DPR) (upto Rs. 25 lakh per Solar Park) and development of infrastructure 
(up to Rs. 20 Lakh per MW or 30% of the project cost, whichever is lower).  
  
iv.  New Solar Power Scheme (for Tribal and PVTG Habitations/Villages) under 
Pradhan Mantri Janjati Adivasi Nyaya Maha Abhiyan (PM JANMAN) and Dharti Aaba 
Janjatiya Gram Utkarsh Abhiyan (DA JGUA): 
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The Scheme will cover electrification of One Lakh un-electrified households (HHs) in 
Tribal and PVTG areas identified by Ministry of Tribal Affairs (MoTA) by provision of 
off-grid solar systems. The scheme also includes a provision for providing off-grid 
solar lighting in 1500 Multi-Purpose Centres (MPCs) in PVTG areas as approved 
under PM JANMAN. Similarly, the scheme also includes provision for solarisation of 
2000 public institutions through off-grid solar systems as approved under DA JGUA. 
The off-grid solar systems shall be provided only where electricity supply through grid 
is not techno-economically feasible.  
 
SHRI BIRENDRA PRASAD BAISHYA: Sir, hydro electric projects, solar energy and 
wind energy play a significant role in green power generation in our country. The 
North-Eastern Region of our country has a huge potential for power generation from 
hydro electric projects, solar energy and wind energy. Ladakh is the only place in our 
country… 
 
MR. DEPUTY CHAIRMAN: Hon. Member, please be brief while putting your question.   
 
SHRI BIRENDRA PRASAD BAISHYA: Sir, I am coming to the question. 
 
MR. DEPUTY CHAIRMAN: Please come. 
 
SHRI BIRENDRA PRASAD BAISHYA: Sir, it is related to the question.   
 
Ǜी उपसभापित: माननीय सदÎय, इससे औरȗ को भी मौका िमलेगा, क्वेÌचन मȂ आगे बढ़Ȃ। यह मेरा 
आपसे भी अनुरोध है और माननीय मंतर्ी जी से भी अनुरोध है िक क्वेÌचन सिंक्षÃत हो और जवाब भी 
सिंक्षÃत हो, Ãलीज़।  
 
SHRI BIRENDRA PRASAD BAISHYA: Sir, out of 365 days, Ladakh gets 350 sunny 
days. And Arunachal Pradesh is known as the Land of the Rising Sun. I want to know 
from the hon. Minister as to what the total budgetary allocation for new and 
renewable energy in our country is, and what percentage of money has been 
allocated for the North-Eastern Region, including Assam, for new and renewable 
energy.  
 
SHRI PRALHAD JOSHI: Sir, I am thankful to the hon. Member for this question.  
North-Eastern States are the priority of this Modi-led Government. हमȂ इसमȂ गवर् 
महसूस होता है िक माननीय मोदी जी के Ģधान मंतर्ी बनने के बाद हर मंतर्ी को कम से कम 3 
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महीने मȂ एक बार नॉथर्-ईÎट िविजट करना ही पड़ता है, so that हम उधर अपने-अपने िवभागȗ 
का review भी करते हȅ। Seven hundred times, almost all the Ministers in the last ten and 
a half years have visited it. इससे पहले यह कभी भी नहीं हुआ था। For us, the North-East 
is the Ashtalakshmi of Bharat as these eight States embody the essence of prosperity 
and growth. He asked about renewable energy. He has asked about larger hydro 
electric projects. Those projects are looked after by the Power Ministry. But as far as 
solar energy and renewable energy is concerned, the first time budget allocation is 
more than Rs.13,115.43 crore. Out of that, Rs.442.02 crore has been allocated to the 
North-East alone.  Apart from that, either in the PM Surya Ghar- Muft Bijli Yojana or in 
PM-KUSUM whatever subsidy or support we are giving for rooftop solar unit 
installation, इसमȂ भी हम नॉथर्-ईÎट मȂ 10 per cent additional subsidy दे रहे हȅ। Installation 
and implementation is going on. Taking this opportunity, I would like to inform the 
House that in 2014, solar generation was just 2 GW and today I am very happy to 
announce that just three-four days back, we have crossed 100 GW of solar installed 
capacity. As far as PM Surya Ghar installation is concerned, that was announced by 
the hon. Prime Minister in January 2023 but subsequently for issuing guidelines or 
formation of guidelines, it took one and a half months and, after that, there was Code 
of Conduct. Practically, we started implementing it in June and within six-seven 
months, we have crossed 10 lakh installations. That is the achievement under Prime 
Minister Modi ji . As far as these two projects are concerned, we are providing more 
subsidy to the North-Eastern States.   
 
SHRI BIRENDRA PRASAD BAISHYA: I am thankful to the hon. Prime Minister for 
giving priority to the North-Eastern Region. I am also thankful to the hon. Minister for 
giving an elaborate answer. Sir, we are very much concerned about the cost of 
production per unit of power generation from solar and renewable energy. We can 
compare it with a developed country like Germany. Our cost of production is very 
high. So, it is very difficult to compete in the present structure. I want to know: What 
is the present position in respect of cost of production per unit of power generation 
from new and renewable energy? What is the cost of production in Germany? And 
what measures is the Government going to take to cut cost of production to 
encourage people in this line? 
 
SHRI PRALHAD JOSHI: Sir, as far as renewable energy, that is, energy by non-fossil 
fuel, is concerned, I am very happy to announce one more thing. Under the 
leadership of Prime Minister, Shri Modi, in the last ten years, we have become the 
third largest producer of renewable energy from non-fossil fuel in the entire world. 
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Also, for manufacturing of modules, manufacturing of cells, manufacturing of 
vapours, etc., the hon. Prime Minister has provided PLI scheme. Then comes 
production. There was absolutely no production as far as solar modules are 
concerned; it was just two gigawatt. Today, we have crossed 70 gigawatt; very 
shortly, we are going to achieve 100 gigawatt. In 2010-11, it was Rs.18; in 2011, it was 
Rs.11 per unit. Recently, Madhya Pradesh has floated and finalized a bid. It is Rs. 
2.18 per unit as far as solar is concerned. With battery storage, it may increase a little. 
But, with utmost confidence at my command, I would like to inform you that average 
cost in India will not cross more than Rs. 4 per unit, including battery storage 
capacity. So, we are doing very well as far as renewable energy is concerned. Hon. 
Prime Minister announced at COP26 our commitment for 50 per cent of non-fossil fuel 
energy by 2030, 500 gigawatt generation by 2030 and Net Zero by 2070. Whatever 
hon. Prime Minister announced recently at COP26 has been strictly followed. 
Recently, a team of the European Union had come. I made a presentation of what has 
been achieved in the last ten years and they were just perplexed with the achievement 
of this Government led by hon. Prime Minister. 
 
MS. SUSHMITA DEV: Sir, solar energy is extremely important for the North-Eastern 
States owing to our fragile ecology. I would like to reiterate what Mr. Baishya said. 
The challenges we face in the North-Eastern States are that it is a land-intensive 
sector. There are so many Sixth Schedule Areas in the North-East. So, land becomes 
a problem. I am sure hon. Minister is aware of it. The second thing is this. It is so 
remote that cost becomes much higher; add to that the problem of low solar 
insulation. So, all these put together makes it unviable for DISCOMS to actually buy 
power from North-Eastern States. So, I would like to ask the hon. Minister: Is there 
any way that you can encourage the DISCOMS to buy more power from the solar 
projects in the North-Eastern States? 
 
SHRI PRALHAD JOSHI: Sir, not only in the North-Eastern States, but for the entire 
country, RPO, that is, Renewable Purchase Obligation, is mandatory. From 2026, 
there is going to be penalty if they do not purchase energy from non-fossil fuel, that 
is, renewable energy. That is always there. It is not only for the North East, it is there 
for the entire country. But as far as the cost is concerned, the generation cost is, 
which I said, Rs.2.18 -- I would like to correct that -- in Madhya Pradesh recently, it 
is Rs.2.15 per unit. That is the cost. All such things are applicable to the fossil fuel 
also. That is why, from 75 Gigawatt in non-fossil fuel in 2014, today, we have 
achieved 222 Gigawatt. Totally, it was 250 gigawatt; the total installation capacity 
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including fossil and non-fossil. Today, we have achieved 469 Gigawatt in the entire 
country. Out of that, 222 Gigawatt is the renewable energy. It is going on well and it is 
a dynamic situation. Technology is changing and we are doing all that is required.  
Land is an issue. It is there not only in the North East but in the entire country. For 
that, many such measures have been taken. Take, for example, where land is not 
available, the elevated solar is being planned for that. Floating solar is being planned.  
After China, we are the only country which has introduced the floating solar. It has 
been successful in Madhya Pradesh. That is also Rs.3.10 or Rs.3.15 per unit. We are 
exploring small hydro and biomass-based cogeneration in the North East region. As 
far as RPO obligation is concerned, nearly about 29 per cent should be achieved 
overall in the country and it has also been achieved in the North Eastern States.  
There are many such things like floating solar, elevated solar and wind. All such things 
are being considered in the North East. We are giving extra money for the solar park 
in the North East also. That is why things are moving and we are doing well. We are 
going to achieve 500 Gigawatt of the renewable energy from non-fossil fuel by 2030. 
 
DR. V. SIVADASAN:  Sir, the solar power is very important for the development of the 
nation. But the common people are not getting proper assistance from the Union 
Government. So my question is this. Earlier, the Government of India, the State 
Governments gave big publicity for rooftop solar projects. That is for households. So, 
has the Government any proper plan for increasing the subsidies for the rooftop solar 
project for households? 
 
SHRI PRALHAD JOSHI: Sir, as far as subsidy is concerned, he has specifically asked 
for rooftop. I would like to tell the hon. Member, through you, that we are providing 
Rs.30,000 per Kilowatt and up to a maximum of Rs.78,000 for 3 Kilowatt. It generates 
about 300 to 360 units, pan India, if you take the average. Apart from the Rs.78,000 
subsidy that we are providing, they may have to pay around Rs.80,000 to Rs.85,000.  
They will have to borrow from the bank. If they borrow it entirely from the bank, their 
EMI burden will be Rs.610. We have assessed, pan India, the electricity bill, which 
they used to get regularly. We have assessed, calculated and surveyed it. On that 
basis, the electricity Bill is Rs.1,875, what he gets otherwise, and this Rs.1,875 
electricity bill will become zero. Fifty percent of the installations have already become 
zero, out of 10 lakhs, and minus 610 is the EMI burden. It means net monthly benefit 
of Rs.1,265, net monthly income. The net yearly income will be Rs. 15,185. I am 
talking not of zero bill, but I am talking of the income through rooftop solar, Ģधान मंतर्ी 
जी ने जो announce िकया, ‘पीएम सूयर् घर मुÄत िबजली योजना’ के तहत ज़ीरो िबल आएगा 
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and we are guaranteeing it. I am also thankful to the hon. Finance Minister for the 
highest Budget that has been provided in this Budget. …(Interruptions)… Let me 
complete. So, what I would like to tell is that we are offering free electricity for 25 
years not like other Governments, like in Karnataka where they announced 200 units 
and not even providing 40-50 units. That is the situation in Karnataka today. They are 
not able to provide. But, we are providing 300 units for 25 years.  And, after 25 years, 
the person who has family and households installed 3 kw under the Pradhan Mantri 
Surya Ghar Muft Bijli Yojana is going to earn. He will earn a fixed deposit of Rs. 15 
lakhs if every month he deposits Rs. 1,265 in the bank. He will earn Rs. 15 lakhs at the 
end of the 25 years with free electricity. This is what the sustainable model which the 
hon. Prime Minister, Modiji, has exhibited not only to our country but also to the entire 
world. Even people from outside are coming here and studying Pradhan Mantri Surya 
Ghar Muft Bijli Yojana, because it is the most successful and sustainable model not 
only in the country but also in the entire world.   
 
MR. DEPUTY CHAIRMAN: Mananiya Shri Amar Pal Maurya; last supplementary.  
 
Ǜी अमर पाल मौयर्: माननीय उपसभापित महोदय, माननीय Ģधानमंतर्ी जी ने Ģकृित-केिन्दर्त 
िवकास की अवधारणा से सुदूर िकसानȗ और गावँ के गरीबȗ को जोड़ने का जो सकंÊप िलया है, 
उसके िलए मȅ माननीय Ģधानमंतर्ी जी और माननीय मंतर्ी जी को धन्यवाद देना चाहता हँू। मेरा 
माननीय मंतर्ी जी से यह ĢÌन है िक अक्षय ऊजार् के के्षतर् मȂ िपछले दशक मȂ सरकार की क्या 
उपलिÅधया ँरही हȅ और देश मȂ रूफटॉप सोलर को बढ़ावा देने के िलए सरकार ने क्या उपाय िकए 
हȅ? 
 
SHRI PRALHAD JOSHI: Sir, I have already explained as to what we are providing 
under PM-KUSUM for farmers and households under PM Surya Ghar Muft Bijli 
Yojana. There are three components in PM-KUSUM and PM Surya Ghar Muft Bijli 
Yojana. It is demand-driven. Some of the States are doing well. The people are 
getting benefit there. Many States are not performing. If I can quote the example of 
West Bengal, 25,000 people in West Bengal have applied for the rooftop solar under 
the PM Surya Ghar Muft Bijli Yojana. But, sadly, none of them have been connected.  
It is because ultimately the State Government has to provide the net-metering. They 
have to allow the connection through their respective DISCOMS. If they do it, 
immediately within 15 days, in the beneficiary account, we will credit the subsidiary 
amount.   
 
MR. DEPUTY CHAIRMAN: Now, Question No. 125; Shrimati Sangeeta Yadav.  
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Efforts to make ‘Viksit Bharat’by 2047 in AYUSH sector  

 
*125.  SHRIMATI SANGEETA YADAV: Will the Minister of AYUSH be pleased to 
state:  

(a)  the efforts made by the Ministry to achieve the vision to make India a 
developed Nation by 2047 in the last three years through more Research 
& Development in AYUSH sector; 

(b)  whether the Ministry has formulated any roadmap or action plan to 
realize the goal of Viksit Bharat’by 2047 in AYUSH sector industries; 

(c)    if so, the details thereof and if not, the reasons therefor; 
(d) whether efforts by Government in the recent past have helped in 

increasing India’s position in the field of medical research; and  
(e)   if so, the details thereof, and if not, the reason therefor?  

 
THE MINISTER OF STATE OF THE MINISTRY OF AYUSH (SHRI PRATAPRAO 
JADHAV): (a) to (e) A Statement is laid on the Table of the House. 
 

(a) Ministry of Ayush has a mandate for coordination and promotion of 
research and development including assistance in Ayush Systems of Health Care. 
Ministry has five Autonomous Organisations working under it having a common 
objective of Evidence Based Research in their respective systems of medicine. These 
five Research Councils are:  

 
(1)  Central Council for Research in Ayurvedic Sciences (CCRAS)  
(2)  Central Council for Research in Yoga and Naturopathy (CCRYN)  
(3)  Central Council for Research in Unani Medicine (CCRUM)  
(4)  Central Council for Research in Siddha (CCRS)  
(5)  Central Council for Research in Homoeopathy (CCRH) 

 
These Research Councils are the apex bodies in India for undertaking, 

coordinating, formulating, developing, and promoting research on scientific lines in 
their respective fields. These Councils carry out their research activities through their 
peripheral institutes located all over India and also through their collaborative studies 
with various Universities, Hospitals and Institutes. The main activities of these 
Councils comprises Clinical Research, Drug Standardization Research & Quality 
Control, Pharmacological Research, Literary Research, Fundamental Research, 
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Survey & Cultivation of Medicinal Plants & Research oriented Public Health 
Programmes etc. 

The details of efforts made in the last three years are at Annexure-I.  
 

Ministry of Ayush is implementing an umbrella Central Sector Scheme namely 
“AYURGYAN” with the aim to support Education, Research & Innovation in Ayush by 
providing academic activities, training, Capacity Building, research & development 
activities in the field of Ayush since 2021-22. The Scheme has three components, viz. 
(i) Capacity Building and Continuing Medical Education (CME) in Ayush, (ii) 
Research & Innovation in Ayush from FY 2021-22; and (iii) Ayurveda Biology 
Integrated Health Research (ABIHR) is also added under the scheme from 
 FY 2023-24.  

Further, Ministry of Ayush is implementing an umbrella scheme, namely, 
“AYURSWASTHYA Yojana” from the FY 2021-22 which was developed by merging 
two earlier schemes of this Ministry i.e. (i) Central Sector Scheme of Grant-in-aid for 
promotion of Ayush intervention Public Health Initiatives; and (ii) Central Sector 
Scheme for assistance to Ayush Organisations (Government/ Non-Government Non-
Profit) engaged in Ayush Education/ Drug Development & Research/ Clinical 
Research etc. for upgradation to Centre of Excellence (CoE). This Scheme has been 
approved upto FY 2025-26. The components of the AYURSWASTHYA Yojana are 
mentioned below: 

(1)   AYUSH and Public Health (PHI)  
(2)  Centre of Excellence (CoE) 
The National Commission for Indian Systems of Medicine (NCISM) and the 

Nation Commission for Homoeopathy (NCH) have notified their respective Ayush 
Graduate Degree Courses regulations wherein Research Methodology subject is 
introduced at undergraduate level to promote young researchers. For each 
department in Homoeopathy Medical College, methodology for Supplementing 
Modern Advancement, Research and Technology Homoeopathy (SMART-Hom) 
included in regulation. The Commissions have conducted research methodology 
training for post graduate students and teachers in association with scientists of 
respective Research Councils of the Ayush System of Medicine. The programmes 
such as Studentship Program, PG-Star Program, Publication Grant, Research& 
Innovation Cell and Capacity Building and Training Programme are implemented in 
Research & Development in ASU&SR sector. The details of these programme are 
at Annexure-II.  
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  (b) and (c) Ministry of Ayush has implemented a Central Sector Scheme 
Ayush Oushadhi Gunavatta evam Uttpadan Samvardhan Yojana (AOGUSY), was 
approved by Standing Finance Committee (SFC) on 16.03.2021. The total Budget 
allocation to this scheme is Rs. 122.00 crores for five years. 
The objectives of the Scheme are as under; 
i.  To enhance India's manufacturing capabilities and exports of traditional 
medicines and health promotion products under the initiative of Atmanirbhar Bharat.  
ii.  To facilitate adequate infrastructural & technological upgradation and 
institutional activities in public and private sector for standardization, quality 
manufacturing and analytical testing of Ayush drugs & materials. 
 iii.  To strengthen regulatory frameworks at Central and State level for effective 
quality control, safety monitoring and surveillance of misleading advertisements of 
Ayush drugs.  
iv.  To encourage building up synergies, collaborations and convergent approaches 
for promoting standards and quality of Ayush drugs & materials. 
Detailed guidelines are available at 
www.https://ayush.gov.in/images/Schemes/aoushdhi.pdf 

Ayush Export Promotion Council (AYUSHEXCIL), is a newly formed Export 
Promotion Council (set up by Ministry of Ayush and supported by Ministry of 
Commerce, Government of India), launched at Global Ayush Investment and 
Innovation Summit held in Gandhinagar, Gujarat on April 20, 2022). AYUSHEXCIL is 
registered as Section 8 company at Registrar of Companies, New Delhi on January 4, 
2022 and received DGFT notification on July 31, 2023. 

It is aimed to oversee exports of products of Ayurveda, Homoeopathy, Siddha, 
Sowa Rigpa and Unani systems and address trade issues pertaining to these sectors. 
It mandates to facilitate capacity building of its members on export procedures, 
organize business to business meetings, international events, road shows, seminars 
and workshops on the export of Ayush products and to safeguard the scientific 
research in the field of Ayush healthcare. 

Harmonization of Drug Rules applicable to various streams of Ayush and 
reduction in compliance burden in tune with the policy of ease of doing business as 
below: 
i.  Harmonization in respect of Pharmacopoeial Standard for raw material used in 
various streams of Ayush through “One Herb One Standard”. 
ii.  Harmonization of License fee/Fee for product approval amongst various streams 
of Ayush. 
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iii.  Revamping of e-AUSHADHI portal with State Licensing Portals to make it more 
user friendly and robust for online licensing.  
iv.  35 compliance burden were identified for review from Drugs Rules 1945 made 
thereunder out of which 33 compliance burden has been reduced. 
 

(d) and (e) Indian Council of Medical Research (ICMR) is supporting 
research on scientifically validating traditional medicines and practices from both 
codified and non-codified systems, which is helping to widen the acceptability of 
Traditional medicines worldwide. The presently ongoing projects pertaining to 
traditional medicines/medicinal plants are at Annexure-III. 

Ministry of Ayush has established Pharmacopoeia Commission for Indian 
Medicine & Homoeopathy (PCIM&H) which lays down the Formulary specifications 
and Pharmacopoeial Standards for ASU&H drugs, which serve as official compendia 
for ascertaining the Quality Control (identity, purity and strength) of the ASU&H 
drugs, included therein, as per Drugs & Cosmetics Act, 1940 and Rules 1945, there 
under and compliance of these quality standards are mandatory for the production of 
ASU&H drug being manufactured, sell and stocked in India.  

During last 15 years, 573 quality standards on raw materials (Single Drugs of 
plant/animal/Mineral/metal/ Chemical origin) used in ASU&H has been published. 
Further, 276 quality standards of ASU formulations and 1,024 formulary specifications 
of ASU drugs have also been published in respective Pharmacopoeias and 
Formularies. The details are at Annexure-IV. 

Nine (09) organizations of National repute have been funded under the Centre 
of Excellence component during the last three years under activity-based/research-
based Centre of Excellence for enhancing research in Ayush. Details are at  
Annexure-V. 
 

Annexure-I 
1. The efforts made by Central Council for Research in Siddha (CCRS) in the last 
three years through more Research & Development in Ayush sector are as follows: 

 CCRS has published 241 research articles in National and International  
indexed & peer reviewed journals and CCRS has been granted one Patent. 

 CCRS has initiated 25 new IMR projects in the last 3 years. 
 The Siddha Formulary of India, Part III (Tamil version) published in 2024. 
 The beneficiaries in health care services for the last 3 years is around 5.6 

lakh population. 
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 Integrated OPD for Diabetes in 3 peripheral Institutes/Units of CCRS has 
been started. 

 CCRS had conducted pre-clinical and clinical studies to assess the utility 
and effectiveness of Siddha formulation in the management & treatment of 
COVID -19 and published research articles in peer reviewed and indexed 
journal. 

 Academia-industry Research Incubation for Value-chain Up-gradation 
(ARIVU), maiden initiative by CCRS to promote innovation and 
entrepreneurship by translating novel ideas and innovation in various 
disciplines of Siddha Research. 

 International Classification of Diseases 11- Traditional Medicine- Siddha- 
Inclusion of Siddha Morbidity Codes in ICD-11 Traditional Medicine Chapter 
2 –331 disease pattern plus 2643 National Siddha Morbidity codes. 

 Siddha Terminology has been included in WHO document – 2700 Siddha 
terminologies. 

 2 web applications and 4 mobile applications have been developed as IT 
modules by CCRS.  

 CCRS have entered 7 MoU’s with reputed organization. 
 Establishment of Siddha Clinical Research Unit, Goa in the year 2023. 
 Siddha Central Research Institute, Chennai and Siddha Regional Research 

Institute, Puducherry under CCRS obtained the NABL Entry Level 
Accreditation for Biochemistry Laboratory.  

 Siddha Regional Research Institute, Thiruvananthapuram- obtained the 
NABL Entry Level Accreditation for Pathology Laboratory. 

 CCRS-SRRI, Puducherry, (Siddha Regional Research Institute) Puducherry 
has initiated actions for NABH accreditation. The online assessment has 
been completed and waiting for certification. 

 Collection, transcription, digitization and publication of palm leaf Siddha 
manuscripts and Siddha literatures. 

 
2. List of publications by CCRH during the year 2024-25 

S. No. Title 

1.  A Comparative randomised controlled trial of Homeopathy –vs- 
Allopathy in Acute Otitis Media and its recurrence in Children 

2.  Homeopathic Management of Residual Paralysis as a Sequel to Bell's 
Palsy: Experience from Two Case Reports 
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3.  Molecular insights into cell signaling pathways in kidney stone formation 

4.  Psychometric Validation of Patient Satisfaction Assessment Tool for 
Alternative Medicine Healthcare Facility in India 

5.  Management    of    Generalized    Anxiety    disorder    with    
Individualized Homoeopathic Medicine Calcarea Carbonica in  50  
Millesimal  Potency:  A Case Report 

6.  Ultradiluted Eupatorium perfoliatum Prevents and Alleviates SARS-CoV-
2 Spike Protein-Induced Lung Pathogenesis by Regulating Inflammatory 
Response and Apoptosis 

7.  A case of Erosive Antral Gastritis treated with Homoeopathy 

8.  Homoeopathy for alcohol withdrawal state with delirium – A case report 

9.  A case of hyperthyroidism treated with individualised homoeopathic 
medicine: A case report 

10.  Alcohol dependence syndrome managed with homoeopathic medicine 
Bufo Rana – An evidence-based case report 

11.  A Review on Hyperuricaemia - A Metabolic disease and its 
Homoeopathic management 

12.  Management of Specific Phobia with Individualized Homoeopathic 
Medicine: a case series. 

13.  A scoping review on epidemiology and pathogenesis of death due to 
primary amoebic meningoencephalitis 

14.  Homeopathic Management of Bulky Uterus with Uterine Fibroid in a 40-
year-old Patient: An Evidence-Based Case Report 

15.  The Individualized Homoeopathic Management of continuous 
Schizophrenia - a Case Report 

16.  Lateral venous ulcer treated with Homoeopathy using a miasmatic 
approach – A case report 

17.  Homoeopathy in the treatment of tinea cruris and tinea corporis – A 
case series 

18.  Efficacy of Ferrum Metallicum 30c in restoring menstural cycle in 
Polycystic Ovarian Syndrome Patients -A Randomised ,Placebo-
controlled, single-blind Trial 

19.  Monarch Inventory for Causal Attribution in Homeopathy Case Reports: 
Explanation and Elaboration 

20.  Management of Lichen Planus Nodularis through Individualized 
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Homoeopathic Medicine: A Case Report 

21.  Ureterolithiasis with Hydroureteronephrosis Treated by Individualized 
Homoeopathy: A Case Report 

22.  Homeopathy for Hypertension: A Comprehensive Scoping Review of the 
Current Evidence 

23.  Effectiveness of Eupatorium Perfoliatum 30C in Preventing Dengue 
Fever- A Prospective, Community-Based, Open Label, Parallel Cohort 
Study 

24.  Homoeopathy vs. conventional primary care in children during the first 
24 months of life—a pragmatic randomised controlled trial 

25.  De Quervain’s tenosynovitis treated with Homoeopathy: A case report 

26.  Homoeopathic Management of Chronic Urinary Tract Infection (UTI) in 
Males—Two Evidence- Based Case Reports 

27.  Cutaneous Warts Treated with Individualised Homoeopathic Medicine: A 
Case Series 

28.  Is millet beneficial for thyroid disease? A comprehensive review 

29.  Importance of Causation in Traumatic Osteoarthritis of Knee: An 
Evidence Based Case Report 

30.  Polycystic ovarian syndrome and homoeopathic management: A case 
series 

31.  Utility of individualised homoeopathic medicines in improving social 
interaction in childhood autism: A prospective, open-label, single arm 
study 

32.   A pragmatic, open-label study to evaluate the response of 
homoeopathic treatment in vitiligo.  

33.  Homoeopathy in bipolar affective disorder: A review of research 
evidence 

34.  Book review on "Homeopathy for Farm and Garden" 

35.  Management of Social Phobia with Ignatia- A Case Report 

36.  Management of tinea corporis with the minimum doses of homoeopathic 
nosode Psorinum: A case report 

37.  Homoeopathic treatment of oral leucoplakia: A case report 

38.  Management of psychosis with individualised homoeopathic medicines:   
A case series  
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39.  Cutaneous warts treated with a single dose of the homoeopathic 
medicine Carcinosin 200C: An evidence-based case report 

40.  Laryngophar yngopharyngeal ryngeal reflux disease with veflux disease 
with vocal corocal cordoedematrdoedema treated  
with individualised homoeopathic medicine: A case report  

41.  Plantar warts treated with homoeopathic medicine Antimonium  
crudum: A case report 

42.  Individualised homoeopathic treatment for pilonidal sinus: A case  
report 

43.  Resolution of subdural hygroma with Homoeopathy: A case report 

44.  A case report of attention deficit hyperactivity disorder in preschool 
children treated with individualised, constitutional homoeopathic 
medicine 

45.  Analysing Influences on Homoeopathic Subscriptions in Rural 
Communities: A Pilot Study 

46.  Epidemiology and impact of chronic disease multimorbidity in India: a 
systematic review and meta-analysis 

47.  The Patient Population at Homeopathic Outpatient Clinics across India: 
A Clinical Data Collection Study 

48.  Hyperuricaemia treated with individualised homoeopathy: A case series 

49.  Optimising the use of polar symptoms in Homoeopathy: Introduction to 
a pilot study of prognostic factor research in chronic cough 

50.  Exploring the Current State of Evidence of  Homeopathic Interventions 
for Substance Abuse: A Scoping Review and Evidence Mapping 

51.  Exploring the Role of Homeopathic Intervention in Post-COVID 
Functional Gastrointestinal Disorders: A Case Series of 12 Patient 
Profiles 

52.  Exploring the potential of Homoeopathy: A detailed examination of 
Systematic Review and Meta- analysis procedure- weighing the Pros 
and Cons 

53.  Homoeopathy for the Management of Delusional Disorder 

54.  Use of Homoeopathic remedies derived from Animal kingdom in treating 
Hyperactive Behavior of ADHD children 

55.  Ultradiluted Eupatorium perfoliatum Prevents and Alleviates SARS-CoV-
2 Spike Protein-Induced Lung Pathogenesis by Regulating Inflammatory 
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List of publications by CCRH during 2023-24 
S.No. Title 

61.  Rapid Recovery of One-Sided Verruca Vulgaris (Common Wart) with 
Homoeopathic Treatment: A Case Report 

62.  Management of wound myiasis through homoeopathy: A case report 

63.  A case of Alcohol Dependence Syndrome well responded to Angelica 
archangelica 6C. 

64.  Non Healing Abscess of Myositis Cured with Homoeopathy 
Treatment- An evidence Based Case Report 

65.  Utility of Kent's Repertory in the treatment of candidiasis: An open 
label, single arm, interventional clinical trial 

66.  
Facilitating Healing in Diabetic Foot Ulcers Using Homeopathy in a 
Multi-Disciplinary Integrative Approach: Two Evidence-Based Case 
Reports 

67.  Homoeopathic treatment of a child with internet gaming 
disorder and atopic dermatitis: A case report 

68.  Obstinate chronic venous ulcer treated with the homoeopathic 
medicine Silicea: A case report 

69.  Usage of Arsenicum album 30C as a prophylactic medicine in 
healthcare workers of a COVID health centre – A report 

Response and Apoptosis. 

56.  Probing the Physicochemical Behavior of Acidum Aceticum 
Homoeopathic Dilutions at Ambient Temperatures by using Volumetric, 
Acoustic and Viscometric Methods.  

57.   Implication of iron overload in COVID-19 pathogenesis and long COVID: 
a mechanistic review.   

58.  Physicochemical Behaviour of Homoeopathic Dilutions of Ammonium 
Carbonicum at Ambient Temperatures: Volumetric, Ultrasonic and 
Viscometric Study.   

59.  Role of auto-antibodies in the mechanisms of dengue pathogenesis and 
its progression: a comprehensive review.  

60.  Effectiveness of Eupatorium Perfoliatum 30C in Preventing Dengue 
Fever-A Prospective, Community-Based, Open Label, Parallel Cohort 
Study in Delhi, India 
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70.  Tinea cruris managed with a single dose of individualised 
homoeopathic medicine: A case report 

71.  Safety of potentised dilutions of Rhus toxicodendron in Wistar albino 
rats 

72.  Anaemia Mukth Bharat and Role AYUSH systems to address the 
Increasing Prevalance of Anaemia- Over View 

73.  Alopecia Areata Treated with Homoeopathic Preparation of 
phosphorus: two evidence-Based case reports 

74.  A Narrative Review on Homoeopathy for Obsessive – Compulsive 
Disorder 

75.  Evaluation of the Effectiveness of Homoeopathic Mother Tincture 
Sarothamnus Scoparius in Managing Essential Hypertension 

76.  Millets as nutri-cereals and its health benefits: an overview 

77.  Treatment of Polycystic Ovarian Syndrome through Individualised 
Homoeopathic medicines: Two case reports 

78.  Polycystic Ovarian Syndrome Treated by Homoeopathy: An Evidence-
Based Case Report 

79.  Hypothyroidism - Unveiling the Facts Review Article 

80.  Individualized Homeopathy in the Treatment of Diabetic Neuropathy 
with Hyperuricemia: An Evidence-based Clinical Case Report 

81.  Management of generalized anxiety disorder with lmpotencies: a case 
report 

82.  Management of Paranoid Schizophrenia by Stramonium in LM  
Potency-A Case Report 

83.  Tinea capitis treated with homoeopathic medicine Pulsatilla nigricans: 
A Case Report 

84.  Bleeding nasal polyp in a child, treated with individualised 
homoeopathy: A case report 

85.  
Impact of homoeopathy along with yoga as an integrated pilot project 
with the National Programme for Prevention and Control of Cancer, 
Diabetes, Cardiovascular Diseases and Stroke: A cross-sectional 
study 

86.  Homoeopathic management of essential hypertension: A narative 
review 

87.  A Scoping review on the utility of homoeopathy in the management of 
Schizophrenia 
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88.  
Assessment and prediction of cardiovascular risk and associated 
factors among tribal population of Assam and Mizoram, Northeast 
India: A cross-sectional study 

89.  
Randomised controlled trial to compare efficacy of standard care alone 
and in combination with homoeopathic treatment of moderate/severe 
COVID-19 cases 

90.  Homoeopathic Pathogenetic Trial of Catharanthus roseus: A 
Multicentric, Double-Blind, Randomized, Placebo-Controlled Trial 

91.  
Immunological Responses of Arsenicum album 30CH to Combat 
COVID-19: Protocol for a Double-Blind, Randomized, Placebo-
Controlled Clinical Trial in the Pathanamthitta District of Kerala 

92.  A mental health outreach program in child welfare centre with 
homoeopathy 

93.  
Individualised homoeopathic medicice versus placebo in the pain 
management of knee and hip osteroarthritis: A double-blind, 
randomised controlled trial 

94.  Homoeopathic management of non-responsive, nodulocystic 
acne: A case report 

95.  Effectiveness of individualised homoeopathic intervention in warts 

96.  
Assessment Of Hypoglycemic Effect Of Homoeopathic Drug Insulinum 
In The Patients Suffering From Type 2 Diabetes Mellitus - A 
Prospective Non-Randomized Single Blind Clinical Trial      

97.  
Practice, Perception, Habits, Experience and Perception of Indian 
Homoeopathic Practitioners in treatment of Diabetes Mellitus : An 
online observational study 

98.  Physicochemical standardisation of the Homoeopathic drug, 
Apis mellifica: A preliminary attempt 

99.  A scientific convention on World Homoeopathy Day: ‘Homoeoparivar − 
Sarvajan Swasthya, One Health One Family’ - A conference report 

100.  Effects of Individualized Homoeopathic Medicine in Haemorrhoid: a 
Single Blind, Simple Randomized, Placebo Control Study 

101.  
To evaluate the effectiveness of Homoeopathic Mother tincture 
Sarothamnus scoparius (also known as Cytisus scoparius) in 
managing essential hypertension 

102.  A Scoping Review of the Literature on Homoeopathy in Child and 
Adolescent Psychiatry 
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103.  Constitutional Homoeopathic Treatment of Scrub Typhus Fever – A 
case report 

104.  Acute and Sub-acute Oral Toxicity Assessment of Ferrum 
phosphoricum in Rats 

105.  Atopic dermatitis treated with homeopathy 

106.  Atopic Dermatitis Treated with Individualised Homoeopathy: A Case 
Report 

107.  
Homoeopathy in Psoriasis Vulgaris with Special Emphasis on Modified 
Naranjo Criteria for Homeopathy (MONARCH): An Evidence-Based 
Case Report 

108.  A Systematic Review of Homoeopathic Research on Gout and 
Hyperuricaemia: Road Ahead 

109.  

Evaluation of Adjunctive Homoeopathy Treatment in COVID-19 
Hospitalised Patients at the Gujarat State’s Dedicated COVID-19 
Hospitals and Covid-Care Clinics During the First Wave of COVID-19 
Pandemic: A Multicentric, Single-Arm Retrospective Data Analysis 
Study 

110.   Homoeopathy for obsessive-compulsive disorder: A case report 

111.  Recurrent appendicitis treated with the homoeopathic medicine Iris 
tenax 30C: A case report. 

112.  Post-partum depression managed with homoeopathic Cimicifuga 
racemosa in one week of inpatient treatment: A case report. 

113.  
Management of overt hypothyroidism with homoeopathic medicine 
Iodium - An 
evidence-based case report 

114.  Management of erythrodermic psoriasis with individualised 
homoeopathy: An evidence-based case report. 

115.  Monkeypox transmission: time to revisit the medical strategy of public 
health 

116.  An analytical study to establish the role of Calendula Q as a topical 
wound dressing in partial-thickness burn wound 

117.  
Letter to the Editor: Homeopathic drug-induced liver injury —an 
example of biases pertaining to Roussel Uclaf causality assessment 
method 

118.  Rebuttal to: A series of homeopathic remedies-related severe DILI 
from South India 
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119.  Homoeopathy for reducuing the disruptive behavioural symptoms in 
children with conduct disorder-A case series 

120.  Tinea Faciei Successfully Treated with Individualised Homoeopathic 
Medicine: A Case Report 

121.  Homoeopathic Treatment of Sensitive Scalp: A Case Report 

122.  Severe Depressive Episode with Psychotic Symptoms: A 
Homoeopathic Case Study 

123.  Psychological trauma and depression in recovered COVID-19 patients: 
a telecommunication based observational study 

124.  
A Multi-Centric Single-Blind Randomized Placebo-Controlled Trial to 
Evaluate the Efficacy of the Individualized Homeopathic Intervention in 
Breast Fibroadenoma 

125.  Homoeopathic Treatment for Diabetic Foot Ulcer- A Case Report 

126.  Role of individualised homoeopathic medicine in the management of 
disruptive mood dysregulation disorder - A case report 

127.  Homoeopathic approach in thyroid issues induced by Covid-19 

128.  Corns of feet: Can homoeopathy be a better alternative? A narrative 
review 

129.  Polycystic Ovarian Synome treated by Homoeopathy: An Evidence-
Based Case Report 

130.  Homoeopathic interventions for intellectual disabilities: Assessing 
caregiver burdens and behavioral improvements 

131.  Homoeopathic Management Of Acute Psychotic Symptoms-A Case 
Series 

132.  Unveiling the current landscape of clinical research in Homoeopathy-
where do we stand 

133.  Individualised Homeopathic Medicine :Resolved Multiple Recalcitrant 
Verruca Vulgaris: A Evidence -Based case report 

134.  
Homeopathic Medicines in the Management of Dermatophytosis 
(Tinea Infections): A Clinico-epidemiological Study with Pre–post 
Comparison Design 

135.  Chronic Hand Eczema treated with an Individualized homoeopathic 
ultradilution - A Case Report 

136.  Rating scales in psychiatric disorders -why? 

137.  Writing effective Introduction of Research Article: Why and How? 
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138.  A Case study on Haemorrhoid 

139.  Safety Evaluation of Arsenicum Album in Acute and Sub-Acute 
Toxicity Studies in Rats 

140.  Mental disorders and the homoeopathic healing approach 

141.  Homoeopathy in nutritional issues induced by Covid-19 crisis and 
beyond 

142.  Prevalence of thyroid disorders in an out-patient department setting: a 
retrospective study 

143.  Homeopathic preparation of Allium sativum abrogates OxLDL 
mediated atherogenic events in macrophages: An invitro and in silico 
approach 

144.  Arsenic album 30C exhibits crystalline nano structure of arsenictrioxide 
and modulates innate immune markers in murine macrophage cell 
lines. Scientific Reports 

145.  COVID-19 Study Group. Efficacy of Arsenicum album 30C in the 
Prevention of COVID-19 in Individuals Residing in Containment Areas: 
A Prospective, Multicenter, Cluster-Randomized, Parallel-Arm, 
Community-Based, Open-Label Study 

146.  Effectiveness of Eupatorium perfoliatum 30C in Prevention of Dengue 
Fever and Acute Febrile Illness during 2017 Dengue Outbreak in Urban 
Slums of Delhi: A Prospective, Open-Label, Community-Based,  
Parallel Cohort Study 

 
List of publications by CCRH during the year 2022-23 
 
S.No. Title 

147.  Carpal Tunnel Syndrome treated with Homoeopathy: a case report 

148.  Two Cases of Schizophrenia Treated with Individualized Homoeopathy 

149.  The difficulties faced by homoeopathic physicians in the management 
of patients 

150.  Complete Resolution of Peptic Ulcer by Individualised Homoeopathic 
Anti Miasmatic Treatment- A Case Report 

151.  A Randomised Placebo-Controlled Clinical Trial of Homeopathic 
Medicines on Osteoarthritis 
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152.  Homoeopathic Treatment of Submandibular Sialolithiasis with Baryta 
iodatum: A Case Report 

153.  Individualised Homoeopathic Treatment in Plantar Callosities: An 
Evidence-Based Case Report 

154.  
Patient Satisfaction Survey for the Telemedicine Services during the 
Second wave of the COVID-19 pandemic in the Homoeopathic 
Research Institutes of West Bengal 

155.  
A Randomised, double-blind and placebo-controlled and parallel-arm 
trial to assess the effect of homoeopathic medicines on chronic 
rhinosinusitis 

156.  
Knowledge, Awareness, attitude and practice of Indian homoeopathic 
physicians about pharmacovigilance in homoeopathy: A web-based, 
cross-sectional study 

157.  Homoeopathy in the management of generalised anxiety disorder: A 
case report 

158.  The Difficulties Faced by Homoeopathic Physicians In the 
Managements Of Patients 

159.  Occurrence of Ranunculus sceleratus L. (Ranunculaceae) from the 
Nilgiri District, Tamil Nadu, India,  

160.  Homeopathic Treatment of Nonbullous Impetigo: An Evidence-based 
case report 

161.  Prevalence of adjustment disorder during COVID-19 in North East 
India: An observational study 

162.  
Homoeopathic Treatment of young females of age group between 6-18 
years with Subclinical Hypothyroidism: A Prospective Observational 
Study 

163.  Camphora Augments Humoral Mediated Immunity and Decreases 
Delayed type Hypersensitivity in BALB/c Mice 

164.  COVID-19 Cases and Comorbidities: Complementary and Alternative 
Medicinal Systems (CAM) for Integrated Management of the 
Pandemic.  

165.  Ultradiluted Eupatorium perfoliatum alleviates DENV-induced fibrosis 
by regulation of TGFβ1, MMP-9 and interferons.  

166.  Tumor-associated macrophages: an effective player of the tumor 
microenvironment. 

167.  Safety Evaluation of Arsenicum album 6C in Cell Lines and BALB/c 
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Mice Through Toxicity, Proliferation and Apoptosis Studies.  
168.  Ultradiluted SARS-CoV-2 Spike Protein mitigates hyperinflammation in 

lung via ferritin and MMP-9 regulation in BALB/c mice 
169.  Preparation, Standardization and Anti-plasmodial Efficacy of Novel 

Malaria Nosodes 
170.  Antiviral and anti-inflammatory activity of novel belladonna formulation 

against Japanese encephalitis virus via inhibition of p65 nuclear 
translocation and TNF-α mediated NF-kB signaling 

171.  Effectiveness of Arsenicum album 30C in Prevention of COVID-19 in 
Individuals Residing in Containment Zones of Delhi-A Prospective, 
Community-based, Parallel Cohort Study. Homeopathy 

172.  Efficacy of individualized homeopathy as an adjunct to standard of care 
of COVID-19: A randomized, single-blind, placebo-controlled study 

 
3. List of completed Projects in the last 3 years in the CCRAS 
 

2021-22 
1.  Clinical evaluation of Shadbindu Taila Nasya and Chitraka Haritaki in 

the management of Pinasa (Chronic Rhinosinusitis) 

2.  Clinical evaluation of Pathyadi Kwatha and Anu Taila Nasya in the 
management of Ardhavabhedaka (Migraine). 

3.  Clinical evaluation of the efficacy of Pushyanuga Churna and 
Usheerasava in the management of Abnormal Uterine Bleeding. 

4.  Clinical evaluation of Jatiphaladya Churna & Chitrakadi Gutika in the 
management of Grahani 

5.  Clinical evaluation of Panchatikta Ghrita and Gandhakadya Malahara in 
the management of Vicharchika (Eczema) 

6.  Clinical Evaluation of Chitraka Haritaki and Lavangadi Vati in the 
management of Kaphaj Kasa (Stable Chronic Bronchitis) 

7.  Clinical evaluation of Agashtya Haritaki Rasayana and Apamarga 
Kshara in the management of Mild Stable Bronchial Asthma (Tamaka 
Shwasa) 

8.  Clinical efficacy of Kaishore Guggulu and Balaguduchyadi Taila in the 
management of Gout (Vatarakta) 

9.  Clinical evaluation of the efficacy of Soubhaya Shunthi Paka and 
Dashmularishta in Sutika Paricharya (Post Natal Care) 
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10.  Clinical evaluation of Drakshavaleha in the management of Pandu (Iron 
Deficiency Anaemia) 

11.  Clinical evaluation of Shatavari Guda and Ashokarishta in the 
management of         Asrigdara (Abnormal Uterine Bleeding) 

12.  A Prospective open labelled observational study to document the 
potential safety issues and prescription trends in Selected 
Rasausadhi’s in CCRAS -OPD’S across India 

13.  A cross sectional study on Knowledge, Aptitude and practice on 
Gastro-intestional disorders among Ayurveda and Allopathic Fraternity 

14.  Efficacy and safety of Ayurveda interventions for Sinusitis- A 
Systematic Review 

15.  Ayurveda intervention in Iron Deficiency Anemia: A systematic review 

16.  Efficacy and Safety of Ayurveda interventions for Obesity: A 
Systematic Review. 

17.  Ayurvedic interventions in Gout: A systematic review 

18.  Ayurveda intervention for Parkinson'sDisease: A systematic review 

19.  Ayurveda Interventions for Dry Eye Syndrome - A Systematic Review. 

20.  Ayurvedic treatment in Hemiplegia: A systematic review 

21.  Systematic review and Meta-analysis of Ayurvedic interventions for 
Conjunctivitis. 

22.  Ayurveda Interventions for Diabetic Retinopathy - A Systematic Review 

23.  Ayurveda Interventions for Glaucoma- A Systematic Review 

24.  Ayurveda interventions for Sciatica: A systematic review 

25.  Systematic Review on efficacy of Ayurveda interventions in Bronchial 
Asthma. 

26.  Ayurveda Interventions for Depression- A Systematic Review. 

27.  Ayurveda Interventions for Anxiety Disorders- A Systematic Review. 

28.  Ayurveda management of Fistula in Ano: A systematic review 

29.  Systematic Review of Efficacy and Safety of Ayurveda interventions for 
Female Infertility 

30.  Systematic review and Meta-analysis of Ayurvedic interventions for 
Urolithiasis. 
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31.  Effectiveness and safety of Ayurveda intervention in children and 
adolescent with ADHD. 

32.  Efficacy and safety of Ayurveda intervention in Essential Hypertension: 
A systematic review. 

33.  Efficacy and safety of Ayurveda interventions for Allergic Rhinitis: a 
systematic review. 

34.  Efficacy and safety of Ayurveda interventions for PCOS:  A Systematic 
Review. 

35.  A systematic review of the safety and efficacy of Ayurveda 
interventions for Hepatitis. 

36.  Ayurveda Interventions for Epilepsy: A Systematic Review 

37.  Ayurveda Interventions for Diabetes: A Systematic Review 

38.  Ayurveda Interventions for Hypothyroidism: A  Systematic Review 

39.  Research and Statistical methods employed in Ayurveda Research in 
Post-Independence India : A Systematic review 

40.  Systematic review and Meta-analysis of Ayurvedic interventions for 
Rheumatoid Arthritis. 

41.  Ayurveda Interventions for Acid Peptic Disorder: A Systematic Review 

42.  Systematic review and Meta-analysis of Ayurvedic interventions for 
Dysmenorrhoea. 

43.  Efficacy and safety of Ayurveda interventions for Psoriasis: a 
systematic review. 

44.  A Randomized Placebo Controlled Prospective Phase II Clinical Study 
of an Ayurvedic Coded Drug ‘AYUSH-D’ on Glycemic control in Pre-
Diabetic Subjects  

45.  A Randomized Placebo Controlled Phase II Clinical Study of an 
Ayurvedic Coded Drug ‘AYUSH-D’ in the management of Type 2 
Diabetes Mellitus as add on Therapy to Metformin  

46.  Multi-centric Collaborative Double Blind study on clinical evaluation of 
AYUSH-SL in chronic Filarial Lymphoedema in patients receiving mass 
drug administration 

47.  Documentation of efficacy of select AYUSH Interventions Ayush-64 
and Kabasura Kudineer in asymptomatic & mild to moderate COVID-
19 patients in home isolation through a mobile app: A prospective 
multicenter Community based study 
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48.  Assessment of integration of ayush into the public health system for 
combating COVID-19 

49.  Efficacy and Safety of AYUSH-64 as standalone or adjunct to standard 
care in COVID-19: A Systematic Review 

50.  Compendium of Ayurveda Dietetics with reference to Oil Seeds  

51.  Development of pictorial database of economically important parts of 
selected medicinal plants (RARI, Pune)  

52.  Qualitative authentication of selected market samples of crude   drugs 
available in various markets of India (RARI, Jammu) 

53.  Development of Agro-technique for High Altitude Endangered 
Medicinal plants of Trans-Himalayan region (NSIR Leh) 

54.  Development of Agro techniques of two important medicinal plants 
through Vrikshayurveda concepts (CARI, Jhansi) 

55.  Digitization of Herbarium Sheets and Development of Digital Herbarium 
at Regional Ayurveda Research Institute, Jhansi 

56.  Comparative Evaluation of Market Formulations of Some Ayurvedic 
Guggulu for Quality assessment 

57.  Development of Quality standards and SOP’s for KuberakshaVati 

58.  Development of Quality standards and SOP’s for Formulation AYUSH 
Bala Rakshak Leham 

59.  Development of Quality standards and SOP’s for Formulation AYUSH 
Bala Rasayana Tablet 

60.  Development of Quality standards and SOP’s for the formulation 
AYUSH-SS Granules 

61.  Development of Quality standards and SOP’s for Formulation Nimbadi 
churna 

62.  Development of Quality standards and SOP’s for Formulation 
Bharngyadi Kwath churna 

63.  Development of Quality standards and SOP’s for Formulation 
Panchavalkal Kwtah churna 

64.  Development of Quality standards and SOP’ for Dasmula Tail (Bharat 
Bhaishajya Ratnakar, Part-I, Karnaprakarna, Page No. 72 (3090 

65.  Feasibility of bulk preparation and quality control of selected classical 
Ayurvedic vatis preparations for research purpose 

66.  Feasibility of bulk preparation and quality control of selected classical 
Ayurvedic churna preparations for research purpose 
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67.  Preclinical Standardization and Development of Standard Operating 
Procedure for AYUSH Coded Drug SG-5 

68.  Development of Quality standards and SOP’s for Formulation 
Udumbardi Taila 

69.  Development of SoPs and standardization of different preparation 
techniques of the Netra Putapaka formulation use for Ophthalmic use  

70.  Development of Medicinal Plant garden for Veterinary Ayurveda 
Research at GADVASU, Ludhiana, Punjab 

71.  Biochemical and Pharmacological Evaluation of Kaishore Guggulu in 
Experimental Models of Gout (Vatarakta) 

72.  Effect of Haritkadi yoga on Middle cerebral artery occlusion ischemic-
reperfusion injury and its safety in rats 

73.  Exploration of safety and reproductive toxicity profile of AYUSH GG 
tablets 

74.  Evaluation of in vivo antidiabetic activity of AYUSH 82 

75.  Exploration of safety and reproductive toxicity profile of AYUSH AG 
tablets 

76.  In-vitro evaluation of anti-diabetic activity of AYUSH-82 using 
proteomic and metabolomic tools 

77.  Expansion of Integrated E-Books Portal (Ayurveda Grantha 
Samuccaya) by inclusion of classical books on Medieval period  

78.  Drafting of W.H.O International Terminologies of Ayurveda (ITA) 

79.  Critical Edition and Publication of Carakasamhita, Susrutasamhita and 
Astangahridaya incorporating various available commentaries 

80.  Implementation & Maintenance of National AYUSH Morbidity and 
Standardized Terminologies Portal (NAMSTP) 

81.  AYUSH Research Portal  

82.   E-Book preparation of Kamil al-Sana’ah al-Tibbiya (Arabic Text) 
written by al-Majusi (Haly Abbas) (d. 994 AD) 

83.  Documentation of Visha Chikitsa Practices 

84.  English and Hindi Translation of Netra Prakashika 

2022-23 
85.  Translation of a valued Sanskrit Compendium ‘Hastyayurved and 

Ashva-Vaidyakam and Ashva-chikitsitiam’ to English  
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86.  An open label clinical trial to evaluate clinical efficacy and safety of 
Ayush AGT in Dandruff (Darunaka) 

87.  Clinical Evaluation of Varunadi Kwath Churna and Apamarga Kshara in 
the management of Mutrashmari (Urolithiasis) 

88.  Clinical evaluation of Ayurvedic Formulations Puga Khanda and Ayush 
PVK Gel in the management of Swetapradara (Pathological 
Leucorrhoea) 

89.  Clinical Evaluation of Nimbatiktam and Lajjalu Keram Gel in the 
Management of Psoriasis. 

90.  Clinical evaluation of Lavanbhaskara Churna in the management of 
Amajirna - a randomized parallel group study. 

91.  Clinical evaluation of Panchatikta Ghrita and Nalpamaradi Taila in the 
management of Vicharchika (Eczema) 

92.  Clinical evaluation of Jirakadyarishta in the management of Grahani. 

93.  Clinical evaluation of Panchatikta Ghrita & Nalpamaradi Taila in the 
management of Psoriasis. 

94.  Clinical evaluation of Mustakarishta in the management of Grahani 

95.  Clinical evaluation of Vajra Kshara in the management of Amajirna - a 
randomized parallel group study. 

96.  An open label clinical Trial to evaluate clinical efficacy and safety of 
Ayush AGT for external wounds. 

97.  Clinical evaluation of the Efficacy of Varunadi Kwatha and 
Chandraprabha Vati in the management of Mutrasmari (Urolithiasis) 

98.  Clinical Evaluation of Lohasava and Amalaki Churna in the 
management of Pandu Roga (Iron Deficiency Anaemia) 

99.  Randomized Double-Blind Trial for clinical evaluation of Ksharsutra 
prepared manually and by Automated machine in Fistula-in-Ano 
(Bhagandara) 

100. Clinical evaluation of Ayurvedic formulations Shatavari Gudam & 
Triphala Kashaya in Shwetapradara (Leucorrhoea) 

101. Feasibility of introducing Ayurveda intervention in Reproductive and 
Child Health (RCH) in PHCs of selected district (Gadchiroli) of 
Maharashtra (Effectiveness of Ayurvedic Intervention for Ante-Natal 
care (Garbhini Paricharya) at Primary Health Care level: A Multi Centre 
Operational Study) 
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102. Randomized control study to evaluate the efficacy of Ayush CCT and 
Rajyoga Meditation versus conventional treatment on clinical recovery 
and post operative outcomes following elective adult cardiothoracic 
surgeries 

103. Validation and Reliability Testing of Ayurveda Diagnostic Methods 

104. Clinical evaluation of the efficacy of “Ayush- SS Granules” in 
exclusively breastfeeding mothers with Insufficient Lactation 
(Stanyalpata)-A Randomized double blind placebo control Trial”. 

105. A Randomized control trial to evaluate the efficacy of Ayurvedic 
interventions (Agastya Haritaki and Ashwagandha) and Yoga in long 
term effects of COVID -19. 

106. The impact of Chyawanprash on immunogenicity when administered 
after COVID-19 vaccination in health care personnel - An open-label, 
prospective randomized controlled study 

107. Anthology of Survey Research Outcomes from Medico-Ethno 
Botanical Survey (MEBS) 

108. Medico Ethno-Botanical survey in the forest areas of Senapati and 
Imphal West districts of Manipur state and preparation of Monographs 

109. Medico Ethnobotanical survey in the forest areas of Palakkad district of 
Kerala and preparation of Monographs 

110. Experimental Development of Microforest of Medicinal Plants by using 
Miyawaki Method of Plantation at Gardens of CCRAS 

111. Exploration, acclimatization and in vitro propagation of medicinal 
plants being used under the name Agnimantha 

112. Development of in vitro and in vivo propagation protocol of two 
important medicinal plants used by the tribal 

113. Pharmacognostical Evaluation of Medicinal Plants cited in Ayurvedic 
Formulary of India excluding the plants mentioned in Ayurvedic 
Pharmacopoeia of India (Part-II) at CSMCARI, Chennai 

114. Pharmacognostical Evaluation of Medicinal Plants cited in Ayurvedic 
Formulary of India excluding the plants mentioned in Ayurvedic 
Pharmacopoeia of India (Part-II) at RARI, Pune 

115. Pharmacognostical Evaluation of Medicinal Plants cited in Ayurvedic 
Formulary of India excluding the plants mentioned in Ayurvedic 
Pharmacopoeia of India (Part-II) at CARI, Kolkata 

116. Pharmacognostical Evaluation of Medicinal Plants cited in Ayurvedic 
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Formulary of India excluding the plants mentioned in Ayurvedic 
Pharmacopoeia of India (Part-II) at RARI, Gwalior 

117. Establishment of Herbal Garden and Nursery centre at CCRAS 
institutes funded by NMPB 

118. QC Analysis, Estimation of Markers/PRS & Shelf-life Studies of 
AYUSH CCT. 

119. QC Analysis, Estimation of Markers/PRS & Shelf-life Studies of 
AYUSH Manas and AYUSH SR. 

120. QC Analysis, Estimation of Markers/PRS & Shelf-life Studies of 
Nimbatiktam Capsules and Lajjalukeram Gel (prepared trial drugs). 

121. Qualitative and Quantitative analysis of Markers/PRS & Shelf life 
studies of Carctol - S Capsules, Ayush-SL Tablets and Ksharasutra 
formulations (prepared trial drugs) 

122. Development of Quality standards and SOP’s for Formulation 
Sthanyashodhana Kashaya Ghanvati 

123. A biochemical role of AYUSH-PTK, an Ayurvedic formulation against 
anti-tubercular drug induced hepatotoxicity in rats. 

124. Evaluation of Antidiabetic activity of Vasant kusumakar rasa in 
Streptozotocin and High fat diet induced diabetes in Sprague Dawley 
rats. 

125. Acute and 90 days repeated dose oral toxicity study of Ayush-64 in 
Experimental Animals. 

126. Study on biochemical markers for neuroprotective role of Sarasvata 
Ghrita in aluminium chloride induced rat model of Alzheimer’s disease. 

127. Evaluation of acute toxicity of some Ayurvedic dugs / plant extracts in 
in-vivo model of zebrafish. 

128. Toxicity study and Evaluation of Anti-dyslipidemic Activity of Vyosadi 
Guggulu in Wistar Rats. 

129. Evaluation of Anti-inflammatory, Anti-arthritic and Analgesic Activity of 
Simhanada Guggulu on experimental animal models. 

130. English translation of Abhinava Chintamani and Editing of Hindi version 
of the text published by the Council 

131. Ayurveda in Buddhist Literature (Tripitaka): A Medico-Historical 
Investigation 

132. Developing of SNOMED-CT Extension for Ayurveda through National 
Resource Centre (NRC) for EHR Standards (NRCeS), C-DAC, Pune 
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133. Software up gradation and maintenance of CCRAS AYUR Prakriti Web 
Portal  

134. Publication of Dravyaratnakara Nighantu 

135. Preparation of Museum Guide & Documentary on NIIMH- Medical 
Heritage Museum  

136. Documentation of lesser known practices relating to Panchakarma 

137. Digitization of Triskandhakosh published by Tilak Maharashtra 
Vidyapeeth, Pune 

138. Development of Automated Basti Yantra- A comprehensive tool for 
administration of enema 

139. Formulation, standardization and process validation of Laghu 
Sutashekar Rasa Tablet. 

140. Process validation, pharmaceutical standardization and accelerated 
stability study of Ayush LND Tablets 

141. Process validation, pharmaceutical standardization and accelerated 
stability testing of Bhallatakadi Modaka 

142. Process validation and pharmaceutical standardization of Pishtis of 
Akika, Jaharamohara, Badarashma, and Trinakantamani and their 
chemical analysis by advanced analytical techniques 

2023-24 
143. Evaluation of AYUSH-SR Tablet in occupational stress among Nurses 

– a randomized double blind placebo controlled clinical study. 

144. Clinical evaluation of Gokshuradi Guggulu and Nimbadi Churna in 
Vatarakta (Gout) 

145. Evaluation of efficacy and safety AYUSH M-3 in the management of 
Pre-Hypertension – A double blind randomized control clinical study 

146. Clinical evaluation of Vidanga churna and Vyoshadi Guggulu in the 
management of Medoroga (Obesity)  

147. Clinical evaluation of Khadirarishta, Kaishor guggulu and Gandhakadya 
Malahar in the management of Vicharchika (Eczema) 

148. Randomised placebo controlled double blind clinical trial on the 
efficacy of AYUSH MANAS in the management of Smriti Dourbalya 
(Cognitive deficit) 

149. Ayurveda Interventions for Cancer: Systematic Review, Meta-analysis; 
and Revival, Documentation, Validation and analysis of data from 
practitioners, institutes. 
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150. A comparative clinical study of Ayush LND a coded Ayurvedic 
formulation in the management of Asrigdara (Abnormal Uterine 
Bleeding) 

151. A Randomized controlled trial to evaluate the efficacy of Marma 
therapy in Lumbar disc Herniation with Radiculopathy. 

152. Efficacy of Ayurveda nutritional supplements and Yoga protocol in the 
prevention and reduction of the severity of Acute Mountain Sickness: 
an open-label randomized controlled study 

153. A pilot study to assess the effect of intranasal oil instillation 
(Pratimarsha Nasya) on nasal barrier function among healthy 
individuals 

154. Prospective double blind randomized controlled clinical study on 
Ayurvedic intervention (Sarpagandha Mishran) vs. Amlodipine in the 
management of stage-I Primary Hypertension 

155. A study of Ashwagandha administration in participant vaccinated 
against COVID-19 on safety, immunogenicity and protection: A 
randomized, double blind placebo controlled multi-centric clinical trial. 

156. Knowledge, Attitudes, and Practices (KAP) towards Swarnaprashana 
among Parents: A cross-sectional Study 

157. Knowledge, Attitude, and Practice (KAP) towards Swarnaprashana 
among Ayurveda Practitioners: A Cross-sectional study 

158. Assessing the Knowledge, Attitudes, and Practices of Ayurvedic 
physicians in Kerala towards Millet-Based Recipes (MBR)-A pilot 
cross sectional study 

159. Anthology of Survey Research Outcomes from Medico-Ethno 
Botanical Survey 

160. Anthology of Survey Research Outcomes from the Medico-Ethno 
Botanical Survey 

161. Anthology of survey research outcome from Medico Ethno Botanical 
Survey (RARI, Itanagar) 

162. Anthology of Survey Research Outcomes from Medico-Ethno 
Botanical Survey (CARI, Guwahati) 

163. Medico Ethnobotanical survey in the forest areas of Wayanad district 
of Kerala 

164. Mass cultivation of selected economically important medicinal plants 

165. Pharmacognostical Evaluation of Medicinal Plants cited in Ayurvedic 
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Formulary of India excluding the plants mentioned in Ayurvedic 
Pharmacopoeia of India, Part II 

166. Photographic Atlas on Macro-microscopic Characteristics of Medicinal 
plants listed in Ayurvedic Pharmacopoeia of India, Part-I, Volume- II 

167. To establish the best procurement time for certain herbs by analyzing 
the seasonal variation in bioactive secondary metabolite with 
quantitative HPLC, PART-II 

168. SoP’s standardization of identified ayurvedic herbomineral 
preparations viz.  Shwasakuthara Rasa and Mrityunjaya Rasa. 

169. Acute and 90-day repeated dose oral toxicity study of AYUSH-SC 3 in 
Experimental Animals. 

170. Anti-arthritic activity of AYUSH SG -5 in Experimental Animals. 

171. Clinical evaluation of efficacy of Ayurvedic formulation (AYUSH V-13) 
for augmentation of Milk production in ruminants 

172. Clinical evaluation of the efficacy of AYUSH V-24 (a coded Ayurvedic 
formulation) in the management of selected Gastro Intestinal Illness in 
ruminants. 

173. Acute oral toxicity and 90-days repeated dose oral toxicity study of 
coded drug AYUSH PK Avaleha. 

174. Evaluation of Anti-diabetic Activity of Nisha Triphala Yoga in 
Streptozotocin and High fat diet-induced Diabetes in Sprague Dawley 
rats. 

175. Pharmacological Evaluation of KutajghanVati in Experimentally-
induced Colitis in Rats 

176. Editing and Translation of Tibb-e-Ghiyasia (A manuscript on 
medicine) written by Ḥakīm Ain al-Mulk Shirazi (d. 1595 AD) from 
Persian into English 

177. Historical and Etymological analysis of Homeopathic Terminologies 

178. Upgradation and Maintenance of Ayurvedagranthasamuccaya Portal – 
APTA Digital Library 

179. Documentation of Life Profiles of Luminaries in the field of Ayurveda 

180. An exploratory study of Ushna and Shita Virya based on mitochondrial 
ATP regeneration and electron transport. 

181. Assessment of Prakriti (Ayurvedic Body Constitution) of Patients with 
Cervical and Ovarian Cancers 
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182. Pharmaceutical standardization of five Calcium containing Bhasmas 
(Shankha, Shukti, Varatika, Godanti and Kukkutandatwak) and their 
chemical analysis by advanced analytical techniques. 

 
4. Projects Supported in last 03 years under Research & Innovation in Ayush 

Component of Ayurgyan scheme 
 

S. 
No. 

Name of the 
organisation 

Study title State 

2024-25 
1 Kasturba Medical 

College, Manipal 
Academy of Higher 
Education, Manipal 

Exploration of physiological action 
of homoeopathic anti-anxiety 
mediating human GABAergic and 
serotonergic neurons 

Karnataka 

2 National Institute of 
Technology, 
Rourkela, Odisha 

Gomutra Ark as a potent anti-
cancer agent for the treatment of 
Oral Squamous Cell Carcinoma - 
Molecular Mechanism underlying 
its anti-cancer effect 

Odisha 

3 Dr. ALM 
postgraduate 
Institute of Basic 
Medical Sciences, 
University of 
Madras, Taramani 
campus, Chennai 

Identifying the mechanism behind 
the cardio-protective efficacy of 
Bombyx mori (Abresham) on 
pressure overload induced cardiac 
hypertrophy and fibrosis An 
experimental study usingC57/BL 
mice 

Tamil Nadu 

4 SDM College of 
Medical Sciences 
& Hospital, Sattur, 
Dharwad 

Effect of Yoga on Endothelial 
Function and Vascular Aging in 
Individuals with Type-2 Diabetes 
(Yoga V-Age): A Randomized 
Controlled Trial 

Karnataka 

2023-24 
5 Asthagiri Herbal 

Research 
Foundation 
Perungudi Industrial 
Estate Perungudi 

Process Standardization and 
exploration of novell 
Saarapathangam Preparation for 
its role in the management of 
oropharyngeal cancer 

Tamil Nadu 
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Chennai 

6 All India Institute of 
Medical Sciences, 
Ansari Nagar, New 
Delhi 

Impact of Yoga based lifestyle 
intervention on Polycystic Ovarian 
Syndrome (PCOS) 

Delhi 

7 Central India 
Institute of Medical 
Sciences (CIIMS),  
Nagpur 

Evaluation of Cow urine distillate 
as a bio-enhancer to increase the 
efficacy of anti-TB drugs against 
M. tuberculosis infection. 

Maharashtra 

8 JSS Ayurveda 
Medical College & 
Hospital, Mysuru  

A Comparative clinical study to 
validate the influence of Gandha 
taila and Ksheerabala taila 101 on 
Osteopenia and Osteoporosis 
using biochemical markers of bone 
formation and resorption. 

Karnataka 

9 Indian Institute of 
Technology, 
Roorkee 

Molecular studies of 
pharmacologically active antiviral 
molecules in Gau mutra distillate 
and drug extract against 
Chikungunya and Dengue. 

Uttarakhand 

10 Savitribai Phule 
Pune University 
Pune 

Exploring protective potential of 
Dioscorea spp. In process of aging 
and Alzheimer’s disease using 
Drosophila and rat animal models 

Maharashtra 

11 Maulana Azad 
Institute of Dental 
Sciences 

A Randomized Clinical Controlled 
trial to evaluate the efficacy and 
safety of Ayurveda interventions in 
Chemo/Radiotherapy induced Oral 
Mucositis in Oral Carcinoma. 

Delhi 

12 All India Institute of 
Medical Sciences, 
Ansari Nagar 

Neuroprotective effect of medicinal 
plants of Ayurveda in glauco vitro 
mechanistic study 

Delhi 

13 School of Bio-
Sciences and 
Technology, Vellore 

Therapeutic evaluation of an unani 
herbal medicine against 
rheumatoid arthritis (Wafa-ul-

Tamil Nadu 
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Institute of 
Technology, Vellore 

mafasil)-an immunological 
approach for scientific validation. 

14  Jamia Hamdard  Molecular mechanism of action of 
metalloid Unani Kushtajat for their 
role in protection against cellular 
stress. 

Delhi 

2022-23 
15 International Centre 

for Genetic 
Engineering and 
Biotechnology 

Comparative and combined 
efficacy evaluation of extracts of 
Nilavembukudineer and 
vathasurakudineer. 

Delhi 

16 All India Institute of 
Medical Sciences 

The effect of structured yoga 
practices on the quality of life and 
clinical outcomes in patients with 
ulcerative colitis. 

Delhi 

17 ICMR-National 
Institute of 
Epidemiology 
TNHB, Chennai 

Health system preparedness of 
Siddha system of medicine in 
Non-Communicable Diseases 
(NCDs), Tamil Nadu: Current 
status, stakeholder perspectives 
and cost analysis. 

Tamil Nadu 

18 Indian Institute of 
Technology Madras 

Effect of ghee from indigenous 
cow milk on cognition and neuro-
protection against Alzheimer’s 
disease. 

Chennai 

19 All India Institute of 
Medical Sciences,  
New Delhi 

Randomized Controlled Trial on 
effect of Indigenous Cows Ghrita 
and Jatyadi Ghrita on wound 
healing. 

Delhi 

20 All India Institute of 
Medical Sciences, 
New Delhi 

Management of Long COVID 
symptoms with Yoga based 
rehabilitation as an add on therapy 
to the standard care: A 
randomised controlled trail. 

Delhi 

 
5. Projects Supported Since inception (2023-2024) under Ayurveda Biology 

Integrated Health Research Component of Ayurgyan scheme 
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Sl.  
No 

Name of the 
Institution   

Study Title State /UT 

2024-25 
1. Intox  Pvt. Ltd. 

Pune 
Development of technical dossier 
of Boswellia serrate – stage 2 
(preclinical studies –oral toxicity, 
genotoxicity, 
efficacy, pharmacokinetic studies 
and safety pharmacology in 
rodents) 

Maharashtra 

2.  Adigyl Life 
sciences Pvt. Ltd 

Development of Technical dossier 
of Bacopa Monnieri  –stage 1 
(preclinical studies-oral toxicity, 
genotoxicity, efficacy 
pharmacokinetic  studies and 
safety pharmacology in rodents) 

Karnataka 

3.  Jai Research 
Foundation 
Valvada 

Development of Technical dossier 
of Zingiber Officinale –stage 1 
(preclinical studies-oral toxicity, 
genotoxicity ,efficacy, 
 pharmacokinetic studies and 
safety pharmacology in rodents) 

Gujarat 

4.  Laila 
Neutraceuticals, 
Vijaywada 

Development of Drug master file 
and technical dossier of Trigonella 
Foenum graecum-stage 1 (pre-
clinical studies-oral toxicity 
genotoxicity, efficacy, 
pharmacokinetic studies and 
safety pharmacology in rodents) 

Andhra  
Pradesh 

2023-24 
5.  Laila 

Neutraceuticals 
Vijaywada 

Development of Drug master file 
and technical dossier of  Trigonella 
Foenum graecum-stage 1 (pre 
clinical studies-oral toxicity 
genotoxicity, efficacy, 
pharmacokinetic studies and 

Andhra 
Pradesh 
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safety pharmacology in rodents) 

6.  Dabur Research 
Foundation, 
Ghaziabad 

Development of Technical dossier 
of Withania somnifera –stage 2 
(preclinical studies, oral toxicity, 
gebno toxicity, efficacy, pharmaco 
kinetic studies and safety 
pharmacology in rodents). 

Uttar Pradesh 

 
 Annexure-II 

Research and Development in ASU&SR Sector: 
 
1. STUDENTSHIP PROGRAM 
 SPARK PROGRAM- 
NCISM in collaboration with CCRAS under Studentship Program for Ayurveda 
research Ken (SPARK), for 100 undergraduate students of Ayurveda colleges was 
launched last year. A studentship of Rs 25000 per month for two months is being 
given. 
 SPUR PROGRAM- 
In Association with Central Council for Research in Unani Medicine (CCRUM), 
NCISM implemented studentship program for Unani Research (SPUR) for 
undergraduate students to promote research aptitude. A studentship of Rs 25000 per 
month for two months is being given. 
 
2. PG-STAR PROGRAM- 
NCISM in collaboration with CCRAS has launched a Scheme for Training in Ayurveda 
Research for Post Graduate Scholars (PG-STAR). This programme has a provision 
for a studentship of amount Rs.100000/- to 100 selected PG students for their 
dissertation work.  
 
3. PUBLICATION GRANT 
NCISM is giving publication grant to eligible candidates for publication of research 
papers in quality journals as per the guidelines issued by the NCISM. 
 
4. RESARCH & INNOVATION CELL 
A cell namely RESARCH & INNOVATION CELL has been introduced under the 
Regulations of Minimum Essential Standards, Assessment and Rating for 
Undergraduate Colleges and Attached Teaching Hospitals) Regulation, 2023 & 2024 
for respective Ayurveda, Siddha, Unani & Sowa Rigpa system medicine (ASU&SR) 
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to facilitate activates related to innovation, incubation, research, publication and IPR 
(intellectual property rights).  
 
5. CAPACITY BUILDING AND TRAINING PROGRAM 
MOU has been signed on 13/10/2023 at Hyderabad between National Institute for 
Micro, Small and Medium Enterprises (NI-MSME), an organisation of Ministry of 
MSME, Govt. of India and National Commission for Indian System of Medicine 
(NCISM), and theprogramme was launched on 18.12.2023. NI-MSME and NCISM 
decided to organise series of Training of Trainers on Entrepreneurship Development 
for Coordinators of Research and Innovation Cell of Ayurveda/Unani/Siddha/Sowa 
Rigpa Colleges (ASUS Colleges) spread across the country. 
The objective of the Program:- 
 
Training of Trainers (ToT) aims at equipping participants with skills and knowledge 
that are essential for inculcating entrepreneurial values in trainees by guiding and 
mentoring their progress towards entrepreneurial career in Indian Medicinal Sector. 
 
6. DEPARTMENT OF INTEGRATIVE HEALTH AND TRANSLATIONAL RESEARCH IN 

POSTGRADUATE INSTITUTION 
NCISM published regulations "National Commission for Indian System of Medicine 
(Minimum Essential Standards, Assessment and Rating for Postgraduate Institutions 
and Minimum Standards of Postgraduate Ayurveda/Unani/Siddha Education) 
Regulations, 2024 of respective system of medicine, for the establishment of the 
Department of Integrative Health and Translational Research. In the regulation it is 
mentioned the following to establish Department of Integrative Health and 
Translational Research in every ASU Postgraduate Institutions. 
"Each Postgraduate institution irrespective of the Postgraduate programmes being 
conducted, shall establish the Department of Integrative Health and Translational 
Research. The Central Research Laboratory, Quality Testing Laboratory, Animal 
House and Animal Experimentation Laboratory, and Research committees such as 
Institutional Research Committee, Institutional Ethics committee for Human Subjects, 
Institutional Animal Ethics Committee, Clinical Research Cell, and Plagiarism Scrutiny 
Cell shall function under this Department." 
 
7. PRANA (PROTECTING RIGHTS AND NOVELTIES IN ASUS) 
Considering huge number of innovations that ought to be patented, 
commercialization or technology transfer of patented items, or establish start-ups, 
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NCISM organized a two day national conference to hand-hold the innovators in ISM. 
The national conference was conducted in association with AICTE, MOE's Innovation 
Cell, Mistry of Education and Kalam Program for IP Literacy and Awareness 
(KAPILA). The successful entrepreneurs were guided through hand-hold, face-to-
face interactions and focused group discussions. 
 

Annexure-III 
Ongoing projects pertaining to traditional medicines/medicinal plants 

 
 A clinical trial entitled "Efficacy and safety of Punarnavadi Mandura alone and 
in combination with Drakshavaleha compared to iron folic acid in the treatment of 
moderate iron deficiency anaemia among non-pregnant women of reproductive age 
group: a community-based three arm multicentre randomized controlled trial" with 
Standardized Ayurvedic preparation in the area of Anemia in women has been 
initiated. 
 Efficacy and safety of ointment containing 5% essential oil from Mammea 
suriga flower buds for diabetic foot ulcers: A multicentric parallel-group randomized 
controlled trial. 
 Multicentric, randomized, double-blind, parallel-group, controlled trial to 
evaluate efficacy and safety of gel containing Plumbago zeylanica root for mild to 
moderate osteoarthritis of knee. 
 Evaluation of Triphala as an Adjuvant Intervention for Sustained Weight Loss in 
Overweight and Obesity: A Randomized Clinical Trial and Preclinical Study. 
 ICMR has published and recorded research information on about 8000 
medicinal plants species found in India through 31 volumes of "Reviews on Indian 
Medicinal Plants" and developed 17 volumes of "Quality Standards of Indian 
Medicinal Plants" comprising 450 medicinal plant species. 
 Government has also recently launched five (5) AI-ACHIR (AYUSH-ICMR 
Advanced Centre for Integrated Health Research) at AIIMS institutions that are 
expected to validate Traditional medicines effectiveness and safety through rigorous 
scientific evaluation, which consequently will enhance the acceptability of Traditional 
medicines worldwide. It will also develop a dynamic and vibrant ecosystem of 
integrative health research through integrating Ayush system with conventional bio-
medicine, and modern technology to bring integrative health care to the people 
through innovations related to diagnostics, preventive, health promotive, restorative 
as well as treatment methods. AI-ACIHR will also help in achieving the goal of "One 
Nation One Health" through evidence-based integrative preventive and management 
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approaches by integrating Ayush and conventional health system with cost effective 
approaches contributing to the health economics and reducing the disease burden 
and disability adjusted life years (DALYs). 

Annexure-IV 
Details of quality standards on raw materials published 
Name of Pharmacopoeia  Published quality 

standards of single drugs 
Ayurvedic Pharmacopoeia on India (Part I, Vol. VIII to X) 125 
Siddha Pharmacopoeia on India (Part I, Vol. II)  66 
Unani Pharmacopoeia on India (Part I, Vol. VII) 40 

Homoeopathic Pharmacopoeia on India (Vol. X & XI) 342 
 
Details of quality standards published 
Name of Pharmacopoeia  Published quality 

standards of formulations 
Ayurvedic Pharmacopoeia on India (Part II, Vol. III to V)  122 and 01 standalone 

quality standard 
Siddha Pharmacopoeia on India (Part II)   01 standalone quality 

standard 
Unani Pharmacopoeia on India (Part II Vol. II to IV)  151 and 01 standalone 

quality standard 
 
Details of formulary specifications of ASU drugs published 
Formulary  Specifications 
Ayurvedic Formulary of India  350 (Part III)  and 01 

standalone formulary 
specification 

Siddha Formulary of India  532 (Part I to III) and 01 
standalone formulary 

specification 
National Formulary of Unani Medicine  139 (Part VI) and 01 

standalone formulary 
specification 
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Annexure-V 
The details of Centre of Excellence (CoE) for enhancing research in Ayush 

S. No. Name of the Organization State Project Name 
  

1. Tata Memorial Centre, 
(TMC) Mumbai 

Maharashtra Centre of Excellence for Discovery 
and Development of AYUSH 
Medicine for Cancer Care 

  

2. Central Drug Research 
Institute (CDRI), Lucknow 

Uttar 
Pradesh 

Center of Excellence for 
Fundamental and Translation 
Research in Ayurveda at Central 
Drug Research Institute 

  

3. Jawaharlal Nehru 
University, (JNU) New 
Delhi 

Delhi Functional-based CoE on 
Ayurveda and Systems Medicine   

4. Indian Institute of 
Technology (IIT) Delhi 

Delhi Centre of Excellence in 
Sustainable Ayush for Advanced 
technological solutions, startup 
support and net zero sustainable 
solutions for Rasausadhies 

  

5. Indian Institute of Science 
(IISC) Bengaluru 

Karnataka Centre of Excellence in Diabetes 
and Metabolic Disorders   

6. Centre for Integrative 
Medicine and Research 
(CIMR), AIIMS 
New Delhi 

Delhi Centre of Excellence for Yoga & 
Ayurveda 

  

7. National Institute of Mental 
Health and Neurosciences 
(NIMHANS), Bangalore 

Karnataka Centre of Excellence in Ayush 
Research   

8. Institute of Liver and Biliary 
Sciences (ILBS) 

Delhi Effects of Indian Foods and 
Ayurvedic drugs on healthy and 
Diseases Liver 

  

9. Indian Institute of 
Technology, (IIT) Jodhpur 

Rajasthan Centre of Excellence in AYURTech 
for Integrative Precision Health and 
Medicine 

 

 
MR. DEPUTY CHAIRMAN: Shrimati Sangeeta Yadav; first supplementary.  
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Ǜीमती संगीता यादव: माननीय उपसभापित महोदय, मȅ माननीय मंतर्ी जी को धन्यवाद देती हंू िक 
उन्हȗने बड़ा िवÎतृत उǄर िदया है और माननीय मोदी जी का भी आभार Ģकट करती हंू िक उनके 
नेतृत्व मȂ आयुष मंतर्ालय के माध्यम से अच्छा काम हो रहा है। मेरा सवाल यह है िक जब आयुष मȂ 
हम िकसी भी हॉिÎपटल मȂ इलाज करवाने जा रहे हȅ, तो वहा ंदवाइयȗ का बड़ा सकंट हो रहा है। 
डॉक्टर ऐलोपैथी की दवा िलख देते हȅ। मȅ माननीय मंतर्ी जी से जानना चाहती हंू िक जैसे 
ऐलोपैिथक दवाइयȗ के िलए जगह-जगह जन-औषिध कȂ दर् बने हुए हȅ, क्या सरकार की ऐसी कोई 
योजना है िक जगह-जगह आयुष औषिध कȂ दर् भी खोले जाएं? 
 
Ǜी Ģतापराव जाधव: माननीय उपसभापित महोदय, यह बात सही है िक हमारे आयुष के 
įयादातर डॉक्टसर् गर्ामीण के्षतर्ȗ मȂ ही अपनी सेवाएं देते हȅ। गर्ामीण के्षतर्ȗ मȂ आयुष की सभी दवाइया ं
सभी जगहȗ पर उपलÅध नहीं हो पा रही हȅ, िजससे मरीजȗ को उन दवाओं को खरीदने मȂ िदक्कत 
हो रही है। हमारा मंतर्ालय हमारे आदरणीय Ģधान मंतर्ी नरेन्दर् मोदी जी के मागर्दशर्न मȂ आयुष के 
औषिधयȗ की उपलÅधता, सुलभता बढ़ाने और उन्हȂ िकफायती बनाने के िलए िनिÌचत रूप से 
Ģितबǉ है।   
 
Ǜी उपसभापित: सेकȂ ड सÃलीमȂटरी। 
 
Ǜीमती संगीता यादव: उपसभापित जी, मȅ माननीय मंतर्ी जी से जानना चाहती हंू िक क्या आयुष 
मंतर्ालय ने हाल ही मȂ कोई अंतरराÍटर्ीय सहयोग या साझेदारी की है, िजससे भारत की वैिÌवक 
िÎथित मȂ  सुधार हो सके?   
 
Ǜी Ģतापराव जाधव: उपसभापित जी, मȅ आपके माध्यम से माननीय सदÎया को यहा ं बताना 
चाहंूगा िक हाल ही मȂ हमारे मंतर्ालय ने इंडोनेिशया के साथ समझौते  के  सिहत आयुष मंतर्ालय ने 
अभी तक अनुसधंान एवं नवाचार मȂ अंतरराÍटर्ीय सहयोग  बढ़ाने के िलए 24 देशȗ के साथ 
समझौता ज्ञापन िकया है। इसके साथ ही सहयोगात्मक अनुसधंान बढ़ाने के िलए सÎंथान से 
सÎंथान Îतर पर 51 समझौते ज्ञापन िकए गए हȅ।  इसी  Ģकार िविभन्न देशȗ मȂ शैक्षिणक पैठ बठैाने 
के िलए आÎटेर्िलया,  मॉरीशस और मलेिशया सिहत 15 देशȗ  मȂ AYUSH chairs भी हमने Îथािपत 
िकए हȅ। इसके अलावा 39 देशȗ मȂ 43  आयुष सूचना ĢकोÍठ Îथािपत िकए गए हȅ।   
 उपसभापित जी, हम िवÌव Îतर पर आयुष के Ģचार एवं Ģसार के िलए Ģितबǉ हȅ। अवÌय 
ही हमारा आयुष मंतर्ालय 2047 तक िवकिसत भारत के लÑयȗ मȂ अपना योगदान देने के िलए पूरी 
तरह से तैयार है। WHO ने गुजरात के जामनगर मȂ दुिनया  का पहला एवं एकमातर् Global 
Traditional Medicine Centre Îथािपत िकया है। Ayush Medical Value Travel को बढ़ावा देने 
के िलए Ayush Visa की भी पहल की है। अंतरराÍटर्ीय योग िदवस िवÌव के 180 देशȗ से अिधक 
देशȗ मȂ हर वषर् मनाया जाता है। अभी उसको दस साल पूरे हुए हȅ। अभी  इस साल बड़े पैमाने पर 
योग िदवस मनाने का Ģोगर्ाम तय हो चुका है। इसी Ģकार आयुवȃद िदवस पर 150 से अिधक देशȗ मȂ 
सिÇमिलत िकया गया है और हमने Yoga Certification Board भी बनाया है, िजसके माध्यम से 
certificate लेने वाले युवाओं को हमारे देश मȂ और देश के बाहर भी बड़े पैमाने पर वहा ं  पर 
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रोजगार उपलÅध हो रहे हȅ। ये सारे काम आदरणीय नरेन्दर् मोदी जी के मागर्दशर्न मȂ, नेतृत्व मȂ 
हमारा आयुष मंतर्ालय कर रहा है।  
 
SHRI TIRUCHI SIVA: Sir, one of the five autonomous organizations working under the 
Ministry, having the objective of evidence-based research, is CCRYM (Central 
Council for Research in Yoga & Naturopathy), whereas the BNYS is not in the 
system of NCISM. For students, who have put in five- and-a-half years of labour and 
who have passed out, without recognition, would the Ministry consider including 
BNYS in National Commission for Indian System of medicine (NCISM)? 
 
Ǜी Ģतापराव जाधव: उपसभापित महोदय, आयुष मंतर्ालय के अंतगर्त जैसा िक माननीय सदÎय 
ने यहा ंपर बताया िक पाचं अनुसधंान पिरषदȂ काम करती हȅ,  िजसमȂ केन्दर्ीय होÇयोपैथी अनुसधंान 
पिरषद, केन्दर्ीय िसǉा अनुसधंान पिरषद, केन्दर्ीय यनूानी िचिकत्सा अनुसधंान पिरषद, केन्दर्ीय 
योग एवं Ģाकृितक िचिकत्सा अनुसंधान पिरषद और केन्दर्ीय आयुवȃदीय िवज्ञान पिरषद हȅ।  ये पाचं 
अनुसधंान पिरषदȂ काम करती हȅ। Naturopathy के बारे मȂ माननीय सदÎय ने यहा ंपर पूछा है, तो 
यह बात सही है िक Naturopathy  के जो college हȅ, उनकी जो िशक्षा पǉित है, वह राज्य के 
माध्यम से चलाई जा रही है।  यह बात भी सही है िक अलग-अलग राज्यȗ मȂ syllabus थोड़ी  अलग 
तरह की है। कुछ राज्यȗ मȂ साढ़े पाचं साल का िसलेबस है और कुछ राज्यȗ मȂ चार साल का 
िसलेबस है और जो साढ़े पाचं साल का िसलेबस है, उनके राज्यȗ मȂ तो डॉक्टर िलख सकते हȅ, 
लेिकन अभी माननीय सदÎय ने िंचता जताई िक बाहर के राज्यȗ मȂ उनको registration नहीं 
िमलता है। ..और जो चार साल का िसलेबस पूरा करके पढ़ाई कर रहे हȅ, उनको डॉक्टर िलखने 
की अनुमित भी नहीं दी जा रही है। आपने यहा ँपर naturopathy के बारे मȂ सवाल पूछा है िक पूरे 
देश मȂ एक जैसे रूÊस रेग्युलेशन्स होने की आवÌयकता है और सभी को देश मȂ registration देने 
की भी आवÌयकता है, मȅ इसके उǄर मȂ माननीय सदÎय को बताना चाहता हंू िक हमारा मंतर्ालय 
इस िदशा मȂ सोच रहा है और हम िनिÌचत रूप से इस पर भी सोचने की कोिशश करȂगे।   
 
MR. DEPUTY CHAIRMAN: Now, Shri Neeraj Dangi. 
 
SHRI NEERAJ DANGI: Hon. Deputy Chairman, Sir, through you, I would like to ask 
the hon. Minister: Given the establishment of Ayush Export Promotion Council, Ayush 
Excil, to oversee exports of Ayush products and address trade issues, what targets 
has the Government set for Ayush exports by 2047 and what strategies are in place to 
achieve these targets? 
 
Ǜी Ģतापराव जाधव: उपसभापित महोदय, माननीय सदÎय ने यहा ँपर जो ĢÌन पूछा है, मȅ उस 
सदंभर् मȂ उन्हȂ बताना चाहता हंू िक यह मूल ĢÌन से सबंिंधत ĢÌन नहीं है, लेिकन अगर वे इसके 

[ 11 March, 2025 ] 85



बारे मȂ कोई जानकारी चाहते हȅ, तो मुझ से िमल लȂ, मȅ िनिÌचत रूप से अपने मंतर्ालय से उन्हȂ 
सारी जानकारी देने की कोिशश करंूगा।  
 
Ǜीमती दशर्ना िंसह: उपसभापित महोदय, आपका बहुत-बहुत धन्यवाद। मȅ आपके माध्यम से 
माननीय मंतर्ी जी से जानना चाहती हंू िक क्या आयुष के के्षतर् मȂ नवाचार और Îटाटर्-अÃस को 
Ģोत्सािहत करने के िलए कोई िवशेष नीित बनाई गई है? यिद हा,ँ तो इसके पिरणामÎवरूप क्या 
उपलिÅधया ँहािसल हुई हȅ? 
 
Ǜी Ģतापराव जाधव: उपसभापित महोदय, मȅ माननीय सदÎया को बताना चाहता हंू िक हमारे 
देश मȂ 2014 मȂ आदरणीय Ģधान मंतर्ी जी के Ģयास से आयुष मंतर्ालय Îथािपत हुआ और 2014 से 
आयुष मȂ नवाचार, आयुष मȂ सशंोधन और आयुष को बढ़ावा देने के िलए बहुत सारे कदम आयुष 
मंतर्ालय के माध्यम से उठाए गए हȅ।  

महोदय, मȅ माननीय सदÎया को बताना चाहंूगा िक वषर् 2014 मȂ आयुष िवभाग के आयुष 
मंतर्ालय मȂ upgrade होने के बाद से आयुष उǏोग के बाजार के आकार मȂ उÊलेखनीय वृिǉ देखी 
गई है। 2014-15 मȂ आयुष िविनमार्ण उǏोग 21 हज़ार, 697 करोड़ रुपये था, वषर् 2020 के RIS के 
नवीनतम अध्ययन मȂ आयुष िविनमार्ण उǏोग का आकार 1 लाख, 37 हज़ार, 800 करोड़ रुपये 
तक पहंुच गया है, जो िक सात वषș मȂ 6 गुना ज्यादा होता है। इसी तरह RIS के Ģारंिभक अध्ययन 
से पता चलता है िक हमȂ आयुष सेवा के्षतर् मȂ 1 लाख, 66 हज़ार, 797 करोड़ रुपये का राजÎव भी 
आयुष के माध्यम से िमल रहा है। महोदय, आयुष मȂ नवाचार सशंोधन को बढ़ावा देने के िलए 
िनिÌचत रूप से सभी तरह के कदम हमारे मंतर्ालय के माध्यम से उठाए जा रहे हȅ।   
 
MR. DEPUTY CHAIRMAN: Now. Q. No. 126; Shri A. A. Rahim. 

 
Settlements under Insolvency and Bankruptcy Code 

 
*126. SHRI A. A. RAHIM: Will the Minister of CORPORATE AFFAIRS be pleased to 
state: 
 

(a)  the number of loan accounts settled under the Insolvency and Bankruptcy 
Code since its enactment, and the total value of these settlements; 

(b)  the total amount of financial loss incurred by banks and financial institutions 
due to these settlements; 

(c)  the major corporate entities or individuals benefited from loan waivers or 
significant reductions under this law; and 

(d)  the details of entities who acquired or took over these distressed loan 
accounts, and the terms under which these takeovers were facilitated? 
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THE MINISTER OF STATE IN THE MINISTRY OF CORPORATE AFFAIRS (SHRI 
HARSH MALHOTRA): (a) to (d) A Statement is laid on the Table of the House.  
 

Statement 
 

(a) and (b) The Insolvency and Bankruptcy Code, 2016 (IBC) was enacted to 
consolidate and amend laws relating to the insolvency resolution of corporate 
persons, partnership firms and individuals in a time bound manner for maximization of 
value of assets of such persons, to promote entrepreneurship, availability of credit 
and balance the interests of all the stakeholders.   

Till 31stDecember, 2024, a total of 8,175 cases have been admitted under the 
Corporate Insolvency Resolution Process (CIRP) under IBC. 

Of these, 1,130 cases were withdrawn under Section 12A, while 1,236 cases 
were closed through appeal, review, or settlement. Successful resolution plans were 
approved in 1,119 cases, whereas 2,707 cases resulted in liquidation orders. 
Currently, 1,983 CIRP cases remain ongoing. 

The 1119 cases that have been resolved under IBC have led to a recovery of 
Rs. 3.58 lakh crore to the creditors. 
  (c)  Realization under IBC process is market driven and is inter-alia dependent 
on quality of assets at the time of its resolution. There is no concept of "loan waiver" 
under the IBC. 
  (d)  Details of the cases are available on the website of Insolvency and 
Bankruptcy Board of India (www.ibbi.gov.in) 
 
SHRI A. A. RAHIM: Sir, the answer is very evasive. According to the answer given by 
the hon. Minister, 1,119 cases resolved under the IBC have led to a recovery of 
Rs.3.58 lakh crore for creditors. This is the recovered amount. But, my actual 
question was about the haircut amount.  Sir, my question is: What is the total haircut 
amount in this account? I want to know particularly about the haircut amount in this 
regard. 
 
Ǜी हषर् मÊहोतर्ा: आदरणीय उपसभापित महोदय, Insolvency and Bankruptcy Code वह कोड 
है, िजसे मोदी जी के िवजन से कंपनीज के revival के िलए और देश की इकोनॉमी को आगे बढ़ाने 
के िलए Ģयोग िकया गया था। ...(Ëयवधान)... 
 
SHRI A. A. RAHIM: I want to know about the haircut amount. 
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Ǜी हषर् मÊहोतर्ा: मȅ आपकी बात का उǄर दे रहा हंू। यह जो process है, जो recovery 
mechanism है, वाÎतव मȂ यह recovery mechanism नहीं है, यह बेिसकली resolution 
mechanism  और  market-driven process है। यह जो Ģोसेस है, यह िरकवरी मकेैिनįम नहीं 
है, यह बेिसकली िरजॉÊयशून मकेैिनįम है। यह मािर्कट िडर्वन Ģोसेस है। हमने जो उǄर सदन को 
िदया है, वह 1,119 कंपनीज़ का है, िजनका िरजॉÊयशून हुआ है। 
 
MR. DEPUTY CHAIRMAN: Question Hour is over.        

 
 
1.00 P.M. 
 

DISCUSSION ON THE WORKING OF THE MINISTRY OF EDUCATION 
 
MR. DEPUTY CHAIRMAN: Now, we move on to the Discussion on the Working of the 
Ministry of Education. Shri Digvijaya Singh to raise the discussion on the Working of 
the Ministry of Education. माननीय िदिग्वजय िंसह जी, अब आपको बोलना है।  ...(Ëयवधान)... 
No, I have not given floor to you. Shri Digvijaya Singh, please speak.  
...(Interruptions)... आप बोलȂ, नहीं तो मȅ दूसरे सदÎय को बुलाऊंगा। ...(Ëयवधान)... Shri 
Digvijaya Singh, please speak; otherwise, I will call the other speaker.  
...(Interruptions)... I will call the next one.  ...(Interruptions)...  No, not allowed.  
आप ऑलरेडी एक बार वैल मȂ आ चुके हȅ। ...(Ëयवधान)... I am warning you.   
...(Interruptions)... Mr. Tiruchi Siva, please go back to your seat.  
...(Interruptions)... Digvijaya Singhji, please continue.  ...(Interruptions)... Digvijaya 
Singhji, please speak; otherwise,e I will call the next speaker.  ...(Interruptions)...  
 
SHRI DIGVIJAYA SINGH (Madhya Pradesh): How can I speak in such a situation?  
...(Interruptions)...  
 
Ǜी उपसभापित: आप बोिलए। आपकी बात ही िरकॉडर् पर जाएगी।  ...(Ëयवधान)...  Please do 
not come in the Well. If you come in the Well, I will name you.  I request you to go 
back to your seat. ...(Interruptions)...  माननीय िदिग्वजय िंसह, आप बोलȂ।  ...(Ëयवधान)... 
 
Ǜी िदिग्वजय िंसह: सर, मȅ क्या बोलूगंा? ...(Ëयवधान)... 
 
 MR. DEPUTY CHAIRMAN: So, I will call the next speaker now.  ...(Interruptions)... 
यह आप सब लोगȗ ने तय िकया था।  ...(Ëयवधान)...  
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SHRI DIGVIJAYA SINGH: Sir, you have to first bring the House in order.  
...(Interruptions)... How can I speak in such a situation? ...(Interruptions)... Sir, I 
want to speak.  Please bring the House in order.  ...(Interruptions)... If the House is 
in order, I am prepared to speak. If the House is not in order, how can I speak?  
...(Interruptions)...  
 
Ǜी उपसभापित: माननीय िदिग्वजय जी, आप बोलȂ। ...(Ëयवधान)... 
 
Ǜी िदिग्वजय िंसह: सर, एलओपी कुछ कहना चाहते हȅ। ...(Ëयवधान)... 
 
Ǜी उपसभापित: मȅ सुबह एलओपी साहब को बोलने का मौका दे चुका हंू। ...(Ëयवधान)... माननीय 
एलओपी सुबह बोल चुके हȅ।  ...(Ëयवधान)...  
 
िवपक्ष के नेता (Ǜी मिƥकाजुर्न खरगे): क्या आप मुझे एक िमनट का समय दȂगे? ...(Ëयवधान)... 
 
Ǜी उपसभापित: मȅने ऑलरेडी सुबह आपको बोलने का वƪ िदया था।  
 
Ǜी मिƥकाजुर्न खरगे: सुबह एजुकेशन िमिनÎटर नहीं आए थे।  ...(Ëयवधान)... 
 
Ǜी उपसभापित: Ãलीज़, िवषय पर चचार् करने दीिजए। ...(Ëयवधान)... 
 
Ǜी मिƥकाजुर्न खरगे: मȅ आपसे हाथ जोड़कर िवनती कर रहा हंू। ...(Ëयवधान)... 
 
Ǜी उपसभापित: मȅ आपसे अनुरोध कर रहा हंू िक अभी माननीय िदिग्वजय जी को िवषय पर 
बोलना है।  ...(Ëयवधान)... 
 
Ǜी मिƥकाजुर्न खरगे: उनको बोलना है और हमने बोलने की िलए तैयारी भी की है 
£...(Ëयवधान)...  
 
Ǜी उपसभापित: आप आपस मȂ बहस करȂगे ...(Ëयवधान)... मȅ आपसे उÇमीद करता हंू, आप 
बातचीत मȂ बड़े अनुभवी हȅ और आपसे लोग सीखȂगे।  ...(Ëयवधान)... यह उिचत नहीं है। 
...(Ëयवधान)... 
 
Ǜी मिƥकाजुर्न खरगे:  £ ...(Ëयवधान)...  
 

                                                            
£ Exupnged as ordered by the Chair. 
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Ǜी उपसभापित: Ãलीज़ ...(Ëयवधान)... 
 
Ǜी मिƥकाजुर्न खरगे: आप सुिनए ...(Ëयवधान)... 
 
MR. DEPUTY CHAIRMAN: No, it is not allowed. Please go back to your seats.  
...(Interruptions)...  Ãलीज़, माननीय एलओपी ...(Ëयवधान)... माननीय लीडर ऑफ िद हाउस।  
...(Ëयवधान)... 
 
Ǜी मिƥकाजुर्न खरगे: देिखए, यह क्या है? ...(Ëयवधान)... 
 
Ǜी उपसभापित: मȅ इसके बाद आपको मौका देता हंू। ...(Ëयवधान)... उन्हȂ बोलने दीिजए।  
...(Ëयवधान)... लीडर ऑफ िद हाउस, आप बोिलए।   
 
सभा के नेता (Ǜी जगत Ģकाश नƿा):  सर, बहुत ही दुख की बात है िक आपने अभी लीडर ऑफ 
िद अपोिजशन, जो इतने तजुबȃकार हȅ, िजन्हȗने लंबे समय तक ससंदीय कायर् के रूप मȂ Ģदेश मȂ, 
लोक सभा और राज्य सभा मȂ नेतृत्व भी िकया है और सदÎय के रूप मȂ भी काम िकया है।  
...(Ëयवधान)... उन्हȗने अभी िजस भाषा का उपयोग िकया है और चेयर पर aspersion िकया है, 
यह अित िंनदनीय है।  ...(Ëयवधान)... This is condemnable. This has to be condemned by 
one and all, including the LoP. ...(Interruptions)... He should condemn and he 
should apologize. चेयर के Ģित िजस शÅद का उपयोग िकया है, the word and the language 
used against the Chair are unpardonable. वह अÎवीकायर् है और माफी योग्य नहीं है, 
...(Ëयवधान)... िफर भी एलओपी को माफी मागँनी चािहए, उन्हȂ बताना चािहए और अपने शÅदȗ 
को वापस लेना चािहए, नहीं तो उसको expunge करना चािहए। ...(Ëयवधान)...  
 
MR. DEPUTY CHAIRMAN: Mr. Tiruchi Siva, please take your seat. मȅ माननीय एलओपी 
को allow करँूगा, आप अपनी-अपनी सीटȗ पर जाएँ। Ãलीज़ अपनी सीटȗ पर जाएँ।  
..(Interruptions)… Please take your seats.  …(Interruptions)..  This is not your seat, 
Mr. Vaiko. Please go back to your seats. …(Interruptions).. माननीय एलओपी बोलना 
चाहते हȅ। 
 
Ǜी मिƥकाजुर्न खरगे: सर, मȅ माफी चाहता हँू। मȅने कभी आपके िलए नहीं बोला, हम सरकार की 
पॉिलसी को ठुकराएँगे, मȅने यह कहा। आप हमȂ माफ करना। अगर आपको मेरी बातȗ से ठेस लगी 
है, तो मȅ आपसे माफी मागँता हँू, मȅ सरकार से माफी नहीं मागँता हँू। ...(Ëयवधान)... सुिनए, आप 
बार-बार क्यȗ ऐसा करते हȅ? सर, मुझे यह कहना है िक अगर आप इस देश के एक भाग के और 
एक भाग की जनता के Îवािभमान को ठेस लगाने की बात करȂगे और आप यह कहȂगे िक 
uncultured, uncivilized और वे मानव नहीं है, अगर आप ऐसा कहते हȅ, तो आप मंतर्ी पद से 
इÎतीफा दȂ। ...(Ëयवधान)... 
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MR. DEPUTY CHAIRMAN: Please take your seats.  …(Interruptions)...   
 
Ǜी मिƥकाजुर्न खरगे: सर, देश को divide करने की बात कर रहे हȅ, देश को तोड़ने की बात कर 
रहे हȅ और देश को divide करके ...(Ëयवधान)...  
 
MR. DEPUTY CHAIRMAN: Please take your seats. …(Interruptions).. Nothing is 
going on record now. …(Interruptions)...  No; I am not allowing. …(Interruptions)..  
Nothing is going on record. …(Interruptions)...  माननीय लीडर ऑफ हाउस। 
 
Ǜी जगत Ģकाश नƿा: सर, अच्छा है, ...(Ëयवधान)... अच्छा है िक माननीय िवपक्ष के नेता, 
सÇमाननीय खरगे जी ने अपने वƪËय के िलए चेयर से माफी मागँी है। एक सासंद के रूप मȂ और 
एक विरÍठ नेता के रूप मȂ उनका यह gesture सराहनीय है, लेिकन उन्हȗने सरकार के बारे मȂ भी 
जो शÅदावली बोली है, वह भी िंनदनीय है और वह भी कायर्वाही से expunge होनी चािहए। 
 
MR. DEPUTY CHAIRMAN: We will examine it. …(Interruptions)..  Thank you.  माननीय 
िदिग्वजय िंसह जी, अब आप बोलȂ। 
 
SHRI TIRUCHI SIVA: Sir, we stage a walk-out condemning it. ...(Ëयवधान)... 
 

(At this stage, some hon. Members left the Chamber.) 
 
Ǜी िदिग्वजय िंसह (मध्य Ģदेश): माननीय उपसभापित महोदय, मȅ आपका आभारी हँू िक आपने 
मुझे बोलने के िलए आमंितर्त िकया। 1947 मȂ हमȂ आजादी िमली, तब साक्षरता िकतनी थी और 
उच्च कोिट की िशक्षण सÎंथाएँ िकतनी थीं, यह सवर्िविदत है। लेिकन िपछले 78 वषș मȂ िजस 
Ģकार से हमारे देश मȂ साक्षरता बढ़ी है, िशक्षण सÎंथाओं की गुणवǄा बढ़ी है, वह अपने आप मȂ 
ऐितहािसक है। 
 

[उपसभाध्यक्ष (सुǛी इंदु बाला गोÎवामी) पीठासीन हुईं। ] 
 

िवज्ञान और ĢौǏोिगक तकनीक को महत्व िदया गया और Institutes of Excellence      
Îथािपत हुए। मेरे मत से नीित मȂ access, यानी पहँुच और excellence, यानी गुणवǄा आवÌयक 
है। पहँुच geographically भी और financially भी गरीबȗ के िलए आवÌयक है। Excellence, अच्छी 
गुणवǄा की िशक्षा उन्हȂ ĢाÃत हो, यह हमारा Ģयास होना चािहए। अब िपछले 11 वषș मȂ क्या हुआ, 
उस पर हमȂ चचार् करनी है। 2020 मȂ New Education Policy आई। अब New Education Policy 
मȂ जो Policy Statement है, उसको मȅ quote करना चाहता हँू। “It aims at producing 
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engaged, productive and contributing citizens for building an equitable, inclusive and 
plural society as envisaged in the Constitution.” 

माननीया उपसभाध्यक्ष जी, क्या नयी एजुकेशन पॉिलसी के िकर्यान्वयन मȂ इस पॉिलसी 
ÎटेटमȂट का पालन हो रहा है, उसको हमȂ देखना पड़ेगा। कÎतूरीरंगन जी की जो िरपोटर् थी, 
उसका डर्ाÄट कुछ और था और सरकार ने जो न्य ूएजुकेशन पॉिलसी घोिषत की, वह कुछ और 
थी।  1986 मȂ जब नई एजुकेशन पॉिलसी आई थी, उस समय मȅ लोक सभा का सदÎय था। उस पर 
लोक सभा मȂ चचार् हुई थी, सदन मȂ चचार् हुई थी, लेिकन 2020 की न्य ूएजुकेशन पॉिलसी की कोई 
चचार् सदन मȂ नहीं हुई। अब बात यही है िक क्या गरीबȗ के िलए न्य ूएजुकेशन पॉिलसी मȂ एक्सेस 
है, पहंुच है और हम लोग एक्सीलȂस की तरफ जा रहे हȅ या नहीं जा रहे हȅ, यह िवषय है। बात यही 
है िक क्या नई एजुकेशन पॉिलसी आने के बाद Îकूली िशक्षा और उच्च िशक्षा महंगी होगी या नहीं 
होगी, क्या उच्च कोिट की िशक्षा के िलए उच्च कोिट के िशक्षकȗ का चयन होगा या नहीं होगा, 
क्या उनका उच्च कोिट का Ģिशक्षण होगा या नहीं होगा, क्या उच्च कोिट की िशक्षा के िलए वाइस 
चासंलसर् व Ģोफेससर् का चयन ठीक से होगा या नहीं होगा, इन सब बातȗ को लेकर हमȂ इस पर 
चचार् करनी है। 

मȅ आपसे िनवेदन करना चाहता हंू िक न्य ूएजुकेशन पॉिलसी मȂ जो यिूनवसर्ल एक्सेस का 
उǈेÌय बताया गया है, मȅ उससे सहमत हंू। इसीिलए आंगनवाड़ी, यानी िक 3 वषर् से लेकर 18 वषर् 
तक के बच्चȗ के िलए यिूनवसर्ल एक्सेस को नई िशक्षा पॉिलसी मȂ समावेश िकया गया है, मȅ उसका 
पक्षधर हंू, लेिकन Women and Child Development, मिहला एवं बाल कÊयाण व िशक्षा िवभाग 
का जो convergence होना चािहए, pre-primary literacy मȂ और बाद मȂ, उस पर आज भी 
कंÄयजून है। न्य ूएजुकेशन पॉिलसी को 5 साल हो गए। मȅ कहना चाहता हंू िक बाल वािटका मȂ 
बच्चȗ को िमड डे मील पीएम पोषण से िदलाया जाता है, जो एजुकेशन िवभाग मȂ है और 
आंगनवाड़ी को सक्षम आंगनवाड़ी योजना से िमलता है, national guideline और funding मȂ 
असमानता है, िशक्षकȗ के Ģिशक्षण की ËयवÎथा भी अलग है। मेरे कहने का मतलब यह है िक अभी 
भी िशक्षा िवभाग और मिहला व बाल िवकास िवभाग मȂ जो समन्वय करना चािहए था, होना चािहए 
था, वह नहीं हुआ है। माननीय मंतर्ी जी, मेरा यह सुझाव है िक इसे गंभीरता से लेने की 
आवÌयकता है। मȅ िनवेदन करंूगा िक माननीय Ģधान मंतर्ी जी इसे एक िमशन मोड मȂ डालȂ। उसे 
एक िमशन मोड मȂ इसिलए डालȂ, क्यȗिक आज भी अगर आप देखȂगे, तो पाएँगे िक गरीब, गरीब 
होता जा रहा है और अमीर, अमीर होता जा रहा है तथा इस देश मȂ 52 Ģितशत गभर्वती मिहलाएं 
anaemic हȅ और 39 Ģितशत बच्चे आज कुपोिषत हȅ। इन सब पर िवशेष तौर पर ध्यान देने की 
आवÌयकता है, यह मȅ आपसे अनुरोध करना चाहता हंू। 

इसी Ģकार से Foundational Literacy और Numeracy की घोषणा की गई। हम उसके 
पक्षधर हȅ, लेिकन माननीय Ģधान मंतर्ी जी ने न्य ूएजुकेशन पॉिलसी के बारे मȂ अपना जो भाषण 
िदया था, उसमȂ उन्हȗने कहा था िक हम Reading Fluency को िनरंतर रखȂगे, लेिकन माननीय 
िशक्षा मंतर्ी जी, आपने उसको छोड़ िदया। अब मȅ आता हंू – access, यानी िक पहंुच पर। इसमȂ 
नए educational complex बनाने का ĢÎताव है, यानी िक cluster of educational institutions 
को एक जगह पर डाला जाएगा। इसके कारण हमारे कई ÎकूÊस बदं हो रहे हȅ। Right to 
Education का जो provision है, जो कानून है िक Ģाथिमक पाठशाला एक िकलोमीटर से ज्यादा 
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दूर नहीं होना चािहए, उसका उÊलघंन हो रहा है। हालािंक जब हमने उनसे पूछा, तो पता चला 
िक Îकूल एजुकेशन के पास इसका कोई िरकॉडर् नहीं है, लेिकन एक ĢÌन के उǄर मȂ उन्हȗने 
बताया िक इस देश मȂ 2014 से लेकर 2024 के बीच मȂ 90,000 शासकीय Îकूल बंद कर िदए गए। 
अब जो Îकूल बदं िकए गए हȅ। ...(Ëयवधान)... 
 
SHRI GHANSHYAM TIWARI: Madam, ...(Interruptions)... 
 
SHRI DIGVIJAYA SINGH: I am not yielding. 
 
SHRI GHANSHYAM TIWARI: Madam, I have a point of order. ...(Interruptions)... 
 
उपसभाध्यक्ष (सुǛी इंदु बाला गोÎवामी): कृपया आप बिैठए। 
 
SHRI DIGVIJAYA SINGH: Madam, I am not yielding. Let me finish. माननीय ितवाड़ी जी 
हमारी सिमित के सदÎय हȅ, उसमȂ हम लोगȗ की इस पर चचार् हुई है और उसमȂ उनकी सहमित 
थी। मȅ इसी पर बात करना चाहता हँू। मȅ यह Îवीकार करता हँू िक आज GER बढ़ा है और 
dropout rate कम हुई है। हम उसकी Ģशंसा करते हȅ, लेिकन जब GER बढ़ा है और dropout 
rate कम हुई है, तो छातर्ȗ की सखं्या बढ़ी है। जब छातर्ȗ की सखं्या बढ़ी है, तो क्या िशक्षकȗ के पद 
बढ़े हȅ? क्या उसके िलए 'समगर् िशक्षा अिभयान' के अंतगर्त बजट बढ़ा है? बजट नहीं बढ़ पाया है।   

महोदया, मȅ मध्य Ģदेश के बारे मȂ बताना चाहता हँू िक वहा ँपर 30,000 Îकूल बदं िकए 
गए। अब आप बताइए िक जो गरीबȗ के बच्चे शासकीय Îकूलȗ मȂ पढ़ते हȅ, वे कहा ंजाएंगे? उन्हȂ 
िनराश होकर िनजी Îकूलȗ मȂ जाना पड़ेगा। अब यह बताया जा रहा है िक 2014 के बाद लगभग 
50,000 नए Ģाइवेट Îकूल खुले हȅ, जो फीस लȂगे। इसका मतलब यह है िक हमारी जो यह शंका 
थी िक न्य ूएजुकेशन पॉिलसी गरीबȗ के िलए महंगी होगी और इसके साथ ही उच्च िशक्षा भी महंगी 
होगी वह सही है। मȅ इसके कई कारण बताऊंगा। मȅ अनुरोध करना चाहता हँू िक न्य ूएजुकेशन 
पॉिलसी मȂ 3 साल से 18 साल तक का सकेंत िदया गया है और डर्ॉÄट पॉिलसी मȂ भी ऐसा है, 
इसिलए मȅ अनुरोध करँूगा िक राइट टू एजुकेशन पॉिलसी मȂ भी बच्चȗ के िलए जो 6 साल से 14 
साल तक का Ģावधान है, उसे बढ़ा कर 3 साल से 18 साल तक िकया जाए। मेरा आपसे यह भी 
Ģाथर्ना है िक हमȂ आठवीं कक्षा के ऊपर के बच्चȗ का थोड़ा-सा सवȃक्षण करना चािहए। इसमȂ हमȂ 
काउंसिंलग करने की आवÌयकता है िक िजस बच्चे मȂ जो हुनर है, उसे उसकी तरफ यानी उस 
िÎकल को डेवलप करने की तरफ ध्यान देना चािहए। अभी िÎकल डेवलपमȂट के िलए िजतने भी 
िमशन के कायर्कर्म हȅ, व े18 साल से ऊपर के बच्चȗ के िलए हȅ, इसिलए उसमȂ भी पिरवतर्न करके, 
उन्हȂ 14 साल के बाद ही िÎकल डेवलपमȂट के िलए Ģोत्सािहत करने की आवÌयकता है। 

महोदया, मुझे इस बात पर आपिǄ है और दुख भी है िक जहा ँयह देश साĢंदाियक सǌाव 
का एक उदाहरण है, अनेकता मȂ एकता का एक उदाहरण है, वहा ँ एनसीईआरटी की कुछ 
िकताबȗ मȂ साĢंदाियकता के सकेंत नजर आते हȅ। यही नहीं है, बिÊक इितहास को भी नए ढंग से 
ĢÎतुत करने का Ģयास है। महात्मा गाधंी की हत्या के बाद जो हुआ, उसको िसलेबस से िनकाल 
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िदया गया। इसी Ģकार िंहदू-मुिÎलम एकता के िवषय को भी िनकाल िदया गया। यहा ंतक िक 
एनसीईआरटी की िकताबȗ मȂ सिंवधान के Preamble की जो बाध्यता थी, उसके िलए मȅ हमारे 
नेताजी को धन्यवाद दँूगा, िजन्हȗने इस बात को यहा ँ पर बताया और उसकी वजह से आज 
मजबरूी मȂ एनसीईआरटी ने यह Îवीकार िकया है िक हम एनसीईआरटी की हर िकताब मȂ 
Preamble का समावेश करȂगे। उसके िलए मȅ माननीय मंतर्ी जी को धन्यवाद दँूगा। 

 महोदया, मȅ यह भी कहना चाहता हँू िक कȂ दर् सरकार के जो नवोदय िवǏालय और 
कȂ दर्ीय िवǏालय चलते हȅ, हर जगह इसकी Ģशंसा है, क्यȗिक इसमȂ कम फीस लगती है और 
उच्चतम िशक्षा दी जाती है। अब उसके अंदर 'पीएम-Ǜी Îकूल' की नई बात आ गई है। 'पीएम-Ǜी 
Îकूल' मȂ उन्हȂ समावेश करने का Ģयास िकया जा रहा है। मȅ बताना चाहता हँू िक कȂ दर्ीय िवǏालय 
मȂ 7,414 पद खाली हȅ और 6,734 पद पर contract टीचसर् appoint हȅ। नवोदय िवǏालयȗ मȂ भी 
4,022 पद खाली हȅ और उनमȂ 3,237 पद काटैंर्क्ट पर हȅ। इसी Ģकार, मध्य Ģदेश मȂ 70,000 पद 
खाली हȅ। बात वही है। माननीय मंतर्ी जी, क्या कारण है, क्या नीित है, आप िनयुिƪया ंक्यȗ नहीं 
कर रहे हȅ? उनकी िनÍपक्ष तौर पर िनयुिƪया ंक्यȗ नहीं की जा रही हȅ? क्यȗिक ये चाहते हȅ िक ये 
उनकी िवचारधारा से Ģभािवत लोगȗ की िनयुिƪ िपछले दरवाजे से काटैंर्क्ट रूप मȂ करȂ। यह 
उनकी नीयत है। मȅ आपसे पूछना चाहता हँू। नीित मȂ Ģिशक्षण पर महत्व िदया गया है, लेिकन क्या 
काटैंर्क्ट टीचसर् को आप कोई टेर्िंनग दȂगे? अगर आपने कॉन्टैर्क्ट टीचसर् को टेर्िंनग भी दी, तो 
िकतने िदनȗ की टेर्िंनग आप दȂगे और कब तक वे काम करȂगे, इसका कोई उÊलेख नहीं है।   

माननीय, मȅने पीएम Ǜी Îकूल का उÊलेख िकया। पीएम Ǜी Îकूल इंģाÎटर्क्चर के िलए 
िदये गये थे और उन्हȂ राज्य सरकारȗ को िदया जाना चािहए था, लेिकन उन्हȗने उसमȂ 661 मȂ से 
621 नवोदय िवǏालयȗ को शािमल कर िलया और 1,256 मȂ से 869 कȂ दर्ीय िवǏालयȗ को शािमल 
कर िलया। माननीय उपसभाध्यक्ष महोदया, इसका क्या औिचत्य था? नवोदय िवǏालयȗ की मागं 
बढ़ रही है।  अभी आपकी यह नीित थी िक नवोदय िवǏालय हर िजले मȂ Îथािपत िकए जाएंगे। पूरे 
देश मȂ ऐसे भी िजले हȅ, जहा ंएक असȂबली काÎंटीǷूएंसी है और ऐसे भी िजले हȅ जहा ं10 असȂबली 
काÎंटीǷूएसंीज़ हȅ, इसिलए इसकी नीित आप िजले के आधार नहीं, बिÊक जनसखं्या के आधार 
पर बनाएं। आज जो हालात हȅ, उसमȂ लगभग 21 लाख की जनसखं्या पर एक नवोदय िवǏालय है। 
मेरा यह सुझाव है िक उसे 21 लाख से घटाकर 15 लाख की जनसखं्या के आधार पर Îथािपत 
िकया जाए और िजयोगैर्िफकली देखकर नवोदय िवǏालय Îथािपत िकए जाएं, क्यȗिक नवोदय 
िवǏालयȗ की मागं है। 

माननीय उपसभाध्यक्ष महोदया, मȅ यह भी कहना चाहता हँू िक िशक्षा हमारे फेडरल 
कािंÎटǷूशन का एक कॉन्करȂट सÅजेक्ट है, लेिकन िजन Ģातंȗ ने पीएम Ǜी के Îकूल चाल ूकरने 
पर समझौता नहीं िकया, उनका समगर् िशक्षा अिभयान का पैसा रोक िदया गया, जो हमारे 
सवैंधािनक अिधकारȗ का हनन है। इसमȂ पिÌचमी बगंाल के 1,000 करोड़ रुपये रोक िदए गए, 
केरल के 859 करोड़ रुपए रोक िदए गए और तिमलनाडु के 2,152 करोड़ रुपये रोक िदए गए।  
मंतर्ी जी, इसका क्या कारण है? राज्यȗ का सिंवधान के तहत जो कॉन्करȂट अिधकार है, उसका 
आप हनन कर रहे हȅ, इसिलए आप तत्काल उनके पैसे िरलीज कीिजए।  

माननीय उपसभाध्यक्ष महोदया, अब मȅ हायर एजुकेशन पर आता हँू। कȂ दर्ीय 
िवÌविवǏालयȗ मȂ भी 5,410 पद खाली हȅ। वहा ंभी कॉन्टैर्क्ट अपॉइंटमȂट है। अब आप बताइए! ये 
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जाने-माने तरीके से अपने लोगȗ को बकै डोर से एंटर्ी कराने की कुिटल योजना है, Ģयास है। मȅ 
यह भी िनवदेन करना चाहता हँू िक क्या इससे हमारे एससी, एसटी, ओबीसी के लोगȗ की 
िनयुिƪयȗ का हनन नहीं हो रहा है? क्या उनके कॉिन्ÎटǷूशन के अिधकारȗ का हनन नहीं हो 
रहा है? इसका उǄर माननीय मंतर्ी जी को देना चािहए। आप उनकी िनयुिƪया ंतत्काल करȂ, 
तािक हमारे जो एससी, एसटी, ओबीसी के लोग हȅ, उनको उसमȂ मौका िमले। माननीय 
उपसभाध्यक्ष महोदया, आईआईटी फैकÊटी मȂ शेǹूÊड टर्ाइÅस का िजतना अिधकार है, उसका 
केवल एक Ģितशत आिदवासी ही फैकÊटी मȂ है। उसमȂ  केवल 5% अनुसूिचत जाित का है और 
केवल 10% ओबीसी का है, यानी हमारे कानून का भी उÊलघंन िकया जा रहा है और जो 
सवैंधािनक Ģावधान है, उसका भी उÊलघंन िकया जा रहा है।   

अब मȅ वाइस चासंलसर् की िनयुिƪयȗ के िलए अनुरोध करना चाहता हँू। िदसबंर, 2024 
तक 10 पूणर्कािलक वाइस चासंलर के पद िरƪ थे। माननीय मंतर्ी जी, उन्हȂ आपको सȂटर्ल 
यिूनविर्सटीज़ मȂ िनयुƪ करना है, िफर ये 10 पद िरƪ क्यȗ रखे गए हȅ? डायरेक्टर, एडवाÎंड 
Îटडीज़ का पद अगÎत, 2021 से िरƪ है। बीएचय ूवाराणसी मȂ है और माननीय Ģधान मंतर्ी के 
चुनाव के्षतर् का BHU एक ऐितहािसक इंिÎटǷशून है। पिंडत मदन मोहन मालवीय जी ने बनारस 
िंहदू यिूनविर्सटी कायम की थी। वहा ंके Executive Council defunct हȅ, व ेइसिलए defunct हȅ, 
क्यȗिक महामिहम राÍटर्पित जी को वहा ंके िजन सदÎयȗ का मनोनयन करना है, वह नहीं हो पा 
रहा है, उसमȂ आपको क्या िदक्कत है? आप मनोनयन कीिजए, तािक वहा ंका काम हो सके। ऐसा 
इसिलए नहीं िकया जा रहा है, तािक वाइस चासंलर को इमरजȂसी पावर के अंतगर्त अिधकार िदए 
हȅ, उसमȂ उनको जो करना है, वे करȂ, वे िकसी के Ģित जवाबदेह नहीं हȗगे।  

माननीय उपसभाध्यक्ष महोदया, यह भी एक बात है िक आज हम लोग Institutes of 
Excellence मȂ भी समझौता कर रहे हȅ। आज िवÌव मȂ और देश मȂ जवाहरलाल नेहरू यिूनविर्सटी 
social sciences, humanities and languages के िलए prime institution है। वहा ंभी कौन सा 
Vice-Chancellor िनयुƪ होता है, जो IIT का Ģोफेसर है, वह टेिक्नकल है, उसको वहा ंअÃवाइंट 
िकया जाता है। क्या आपको social sciences, humanities and languages मȂ कोई योग्य 
Ģोफेसर नहीं िमला, जो वहा ं िनयुƪ िकया जा सके। इतना ही नहीं, वहा ं पहंुचने के बाद 
Engineering की faculty चाल ूकर दी, जबिक JNU के बगल मȂ IIT है। वहा ंmanagement की 
faculty चाल ू कर दी। अब आप समिझए िक देश मȂ और िवÌव मȂ जो social sciences, 
humanities and languages के िलए ĢितिÍठत है, वहा ंआपने टेिक्नकल और management 
studies चाल ूकर दीं। 

अब मȅ िज़कर् करना चाहता हंू िक िकस Ģकार से हायर एजुकेशन और एजुकेशन िमिनÎटर्ी 
मȂ ĥÍटाचार पनप रहा है। NAAC का bribery scandal सवर्िविदत है। िजस Ëयिƪ को जेल हुई, जो 
ज़मानत पर है, उसकी िनयुिƪ िकसने की थी, उसकी िनयुिƪ तत्कालीन Vice-Chancellor, 
JNU ने की थी, िजन्हȂ आपने अब Ģमोट करके University Grants Commission का चेयरमनै 
बना िदया। ...(Ëयवधान)... उनकी िनयुिƪ के बाद डायरेक्टर मनेैजमȂट Îटडीज की भी िनयुिƪ की 
गई। िफर, जब वहा ंके वाइस चासंलर UGC के चेयरमनै बने, तो उन्हȗने उन्हीं महाशय को NAAC 
मȂ अÃवाइंटमȂट दे िदया, क्यȗिक NAAC के गविनȊग काउंिसल के अध्यक्ष यजूीसी के चेयरमनै होते 
हȅ, इसिलए यहा ँÎपÍट रूप से कुछ समझौता, समन्वय या साझेदारी उन दोनȗ मȂ नज़र आती है। 
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दूसरी बात, मȅ आपसे िनवेदन करना चाहता हँू िक मध्य Ģदेश के तीन िवÌविवǏालयȗ मȂ 
ĥÍटाचार के गंभीर मामले सामने आए हȅ। 

राजीव गाधंी ĢौǏोिगकी िवÌविवǏालय - वहा ँसुनील कुमार ने 19 करोड़, 48 लाख रुपये 
गवनर्मȂट अकाउंट से अपने Ģाइवेट अकाउंट मȂ टर्ासंफर कर िदए और पकड़े गए। 

उसी Ģकार से जीवाजी िवÌविवǏालय के वाइस चासंलर, डॉ. अिवनाश ितवारी ने एक 
फेक कॉलेज को िडगर्ी Ģदान कर दी। जब यह मामला वहा ंके गवनर्र के सजं्ञान मȂ आया, तो उन्हȂ 
इÎतीफा देने के िलए मजबरू िकया गया और उनके िखलाफ मामला दजर् हुआ। 

इसी Ģकार, माखनलाल चतुवȃदी राÍटर्ीय पतर्कािरता िवÌविवǏालय, भोपाल मȂ है, जहा ँके 
चेयरमनै उपराÍटर्पित जी हȅ, वहा ँकरÃशन और financial embezzlement के तहत 2 करोड़, 65 
लाख रुपये के ĥÍटाचार का तत्कालीन Vice Chancellor के िखलाफ मुकदमा कायम हुआ। इसके 
बाद वे वहा ं से भाग गए। उसके बाद उन्हȂ हिरयाणा State Higher Education Council का 
चेयरमनै बना िदया गया। 

माननीय उपसभाध्यक्ष जी, इस देश मȂ पिंडत जवाहरलाल नेहरू ने आईआईटीज़ Îथािपत 
िकए थे, िजनके कारण आज भारत के इंजीिनयसर् पूरे िवÌव मȂ नाम कमा रहे हȅ। आईआईएÇस के 
माध्यम से भी भारत की ख्याित बढ़ी है, िजसको पिंडत नेहरू ने कहा था, " These are the 
temples of modern India." अब वहा ँएक ऐसे Ëयिƪ की िनयुिƪ हुई है। नƿा जी, आप इस बात 
पर ध्यान दीिजए िक आईआईटी, मंडी का डायरेक्टर कहता है िक यहा ंपर जो भिूमÎखलन हो 
रहा है, इरोज़न हो रहा है, वह इसिलए हो रहा है िक यहा ंके लोग मीट खाते हȅ। आप बताइए की 
मीट खाने वाले Ëयिƪ की वजह से िहमाचल Ģदेश मȂ आपके Ģातं मȂ land slide हो रहा है। अब आप 
समझ लीिजए। इसी के साथ-साथ और भी बातȂ थीं। दिक्षण भारत के एनआईटी के एक Ģोफेसर ने 
कह िदया िक नाथूराम गोडसे राÍटर् भƪ थे। िकस Ģकार की िवचारधारा से Ģभािवत होकर New 
Education Policy लागू की जा रही है। हमȂ इस बात की आपिǄ है। मȅ आपके सामने दो उदाहरण 
देना चाहता हंू। इस बार एनसीईआरटी मȂ लगभग 20 Ģितशत concession पर टैक्Îट बुक्स बाटंी 
गईं। इसका कारण यह है िक वहा ंपर उन्हȗने इस बात पर ध्यान िदया िक िनÍपक्षता से कागज की 
खरीद होनी चािहए। मȅने जब उनसे पूछा, तो उन्हȗने बताया िक इस भाव मȂ कागज़ खरीदा गया। 
तब मȅने उनसे पूछा िक िपछले पाचं सालȗ मȂ िकस रेट पर कागज खरीदा गया, लेिकन आज तक 
मुझे उसका उǄर नहीं िमला है। मुझे इसकी जानकारी िमली है िक खरीद मȂ भारी ĥÍटाचार होता 
है। मȅ इसी के साथ-साथ दो उदाहरण देना चाहता हंू। पहला, एक autonomous minority 
institution, जो देश मȂ िवख्यात है, वह St. Stephen’s College है। St. Stephen’s College के 
िंĢिसपल वहा ंपाचं साल से कायर्रत हȅ। Delhi University पाचं साल के बाद उनको िनयुिƪ का 
अिधकार नहीं दे रही है। Vice-Chancellor उन्हȂ िनयुिƪ के अिधकार नहीं दे रहे हȅ। वहा ं
promotion रोक िदए गए हȅ। देश के सबसे सÇमाननीय कॉलेज मȂ लगभग 100 faculty members 
की posts vacant हȅ। मȅ हरदीप पुरी साहब से कहंूगा िक आप इसको देिखए िक St. Stephen’s 
College के साथ क्या हो रहा है।   

 
Ǜी जयराम रमेश: व ेिंहदू कॉलेज के हȅ।  
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Ǜी िदिग्वजय िंसह: वे िंहदू कॉलेज के हȅ, लेिकन उनकी rivalry St. Stephen’s College के साथ 
हो सकती है। मȅ िनवेदन करता हंू िक इसमȂ सौ पद खाली हȅ। इसी Ģकार से जेएनय,ू जो देश का 
एक Ģमािणत और िवख्यात इंÎटीǷूशन है, उसके अंदर भी 150 faculty members के 
promotion cases pending हȅ। 30 faculty eligible Associate Professors अब भी Assistant 
Professor बने हुए हȅ। Thirty faculty eligible for professorship के लोग अभी भी Assistant 
Professor हȅ। Fifty faculty eligible for professorship अब भी Associate Professor बने हुए 
हȅ। यानी िक कुछ  तो  ऐसे  लोग हȅ िजनके छातर् उनके सीिनयर हो गए हȅ। यह हालत जेएनय ूकी 
है। जेएनय ू एक ऐसी सÎंथा है, जो गरीब पिरवार के बच्चȗ को उच्च Ǜेणी की िशक्षा देती है,  
िजसके साथ यह समझौता िकया गया है। मȅ यह भी कहना चाहता हंू िक University Grants 
Commission पहले गर्ाटं िदया करता था, लोन नहीं देता था। अब नीित पिरविर्तत की गई है और 
Higher Education Financing Agency का गठन िकया गया है। इसका मतलब यह है िक 
University Grants Commission अब कोई गर्ाटं नहीं देगा। HEFA के माध्यम से आप लोन 
लीिजए  और लोन  लीिजए का मतलब है िक लोन पटाइए। अब लोन पटाने के िलए उनको फीस 
बढ़ानी पड़ेगी। जब फीस बढ़ेगी, तो private universities फीस बढ़ाएंगी और सरकारी 
universities को भी बढ़ानी पड़ेगी। मȅ आपसे अनुरोध करना चाहता हंू िक इसमȂ िवशेष तौर पर 
ध्यान देने की आवÌयकता है। University Grants Commission को गर्ाटं देने का जो अिधकार 
था, उसको कायम रखना चािहए। अब scholarships मȂ Junior Research Fellowship 
payments िमलनी चािहए, वह महीनȗ तक नहीं िमल पाती है। National level science talent 
search examination, िजसको बजट की कमी के कारण बदं कर िदया गया था। NSTSE, जो 
scholarship और grade IX के बच्चȗ को Ģोत्साहन देता था, उसको भी बदं कर िदया गया है।  
Maulana Azad National Scholarship for students of minority communities लॉन्च हुई  थी, 
उसको भी 2020 से समाÃत कर िदया गया है। 

माननीय उपसभाध्यक्ष महोदया, कभी भी कोई टैक्स सरकारी यिूनविर्सटीज़ पर नहीं 
लगता था, लेिकन जीएसटी आने के बाद सरकारी यिूनविर्सटीज़ से भी जीएसटी िलया जा रहा है। 
यह टैक्स 18 परसȂट की दर से िलया जा रहा है। न्य ूएजुकेशन पॉिलसी मȂ िशक्षा महंगी होने की 
सभंावना है।  

महोदया, मȅ इसी के साथ-साथ एक िनवेदन करना चाहता हंू। मेरा यह सुझाव है िक 
टैक्Îट बुक्स और िरसचर् के जो भी इिक्वपमȂट्स और सामान हȅ, उन पर एवं सरकारी और Ģाइवेट 
यिूनविर्सटीज़ पर जीएसटी और अन्य सारे टैक्सेस माफ होने चािहए। हम लोग आपके माध्यम से 
इसकी िडमाडं करते हȅ।  

महोदया, िरसचर् पर भी िवशेष तौर से ध्यान देने की आवÌयकता है। एक ज़माने मȂ िरसचर् 
पर पहले िजतना खचर् होता था, वह धीरे-धीरे कम होता जा रहा है। 9 परसȂट शेयर, जो इंिडया 
का िरसचर् एडं डेवलपमȂट पर यिूनविर्सटीज़ का एक्सपȂिडचर था, उसमȂ भी कमी की गई है। नीित 
आयोग ने खुद यह िरपोटर् दी है िक इन्नोवेशन और कमिर्शयल िरसचर् पर ज्यादा खचर् करने की 
आवÌयकता है, जो िक नहीं हुआ है। महोदया, यह 2021-22 मȂ Îटेट यिूनविर्सटीज़ के 40 परसȂट 
पीएचडी Îटूडȅट्स को िदया जाता था, लेिकन अब Îटेट यिूनविर्सटीज़ को इसका लाभ नहीं िदया 
जा रहा है। मȅ अंत मȂ इतना ही कहना चाहता हंू िक िरसचर् के के्षतर् मȂ हमारे जो िरसचर् साइंिटÎट्स 
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हȅ, िजन्हȂ पेटȂट की रािश िमलती है, उस पर भी कोई टैक्स नहीं िलया जाना चािहए। As an 
incentive उन्हȂ अपने पेटȂट से रॉयÊटी िमलती है, इसिलए उन्हȂ इसको रखने का मौका िदया 
जाना चािहए।  

माननीय महोदया, I will conclude. हालािंक मोदी जी कहते हȅ, ‘सबका साथ- सबका 
िवÌवास- सबका Ģयास’ महोदया, वे सबका साथ कहते हȅ, लेिकन करते हȅ कुछ लोगȗ का 
िवकास। आप देखȂगे िक िशक्षा के अंदर भी साĢंदाियक रंग िदए जाने के सकेंत हȅ, किर्रकुलम मȂ भी 
साĢंदाियकता के सकेंत हȅ, िनयुिƪ मȂ भी भेदभाव िकया जा रहा है। आप िवÌव गुरु बनना चाहते 
हȅ, लेिकन जब तक सुिशिक्षत भारत नहीं बनाएंगे, तब तक िवकिसत भारत बनने वाला नहीं है। 
आज जो हालत है, मȅ उसके िलए आपसे अनुरोध करता हंू।  

महोदया, 1947 मȂ दो देश आज़ाद हुए। एक पािकÎतान बना और एक भारत बना। 
पािकÎतान ने कौन-सा राÎता चुना? उसने theocratic राÎता चुना, यानी जो धमर् के आधार पर 
था। आज उसकी हालत क्या है? दूसरी तरफ भारत ने liberal, modern and secular 
democracy चुनी और आज हम लोग कहा ँ पहँुचे हȅ! माननीय उपसभाध्यक्ष महोदया जी, मȅ 
इसीिलए आपसे अनुरोध करना चाहता हंू िक िवचारधारा की लड़ाई हमारी है और िवचारधारा के 
आधार पर देश मȂ आज वह सघंषर् चला हुआ है, िजस सघंषर् मȂ हम पूरे तरीके से उन लोगȗ के साथ 
हȅ, जो पूरे देश मȂ सबका साथ, सबका िवकास और सभी लोगȗ के साथ िमलकर काम करȂगे। जब 
हम सभी को सुिशिक्षत करȂगे, access दȂगे, quality education दȂगे, तभी हम  िवकास कर पाएंगे।  
महोदया, मȅ आिखर मȂ आपसे इतना कहना चाहता हंू िक हमारे हरदीप िंसह पुरी जी इस बारे मȂ 
जानते हȗगे िक पािकÎतान की एक मशहूर शायरा है, फहमीदा िरयाज़। फ़हमीदा िरयाज़ ने जब 
यहा ँकी घटनाएं देखीं, तो उन्हȗने एक नįम िलखी। मȅ आपको उस नįम का कुछ पैरा पढ़कर 
बताता हंू। उन्हȗने  िलखा: 

‘तुम भी िबÊकुल हम जैसे िनकले ’ 
 

...यानी िक पािकÎतान की शायरा कर रही है िक भारतीय, तुम भी हम जैसे िनकले।  
 

‘अब तक कहा ँिछपे थे भाई? 
वो मूरखता, वो घामड़-पन, 
िजसमȂ हमने सदी गवँाई।’ 

  
..यानी िक पािकÎतान ने एक सदी गवँा दी।  
 

‘आिखर पहँुची ǎार तुÇहारे, अरे बधाई, बहुत बधाई।’ 
 
आज यह हालत आपकी िवचारधारा, आपका 11 साल का शासन और आपकी 2020 की िशक्षा 
नीित करने जा रही है, इसिलए हम इसका िवरोध करते हȅ। उपसभाध्यक्ष महोदया, आपने मुझे 
यहा ँअपनी बात रखने का अवसर िदया, इसके िलए आपका बहुत-बहुत धन्यवाद। 
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Ǜी घनÌयाम ितवाड़ी (राजÎथान): माननीय उपसभाध्यक्ष महोदया, माननीय िदिग्वजय िंसह जी 
ने एक पािकÎतानी शायर की शायरी से अपना बात समाÃत की। मȅ भारत के राÍटर्किव 
मिैथलीशरण गुÃत की दो पिंƪयȗ से अपनी बात Ģारंभ करता हंू:   
 

‘हा’ं और ‘ना’ भी अन्य जन करना न जब थे जानते, 
थे ईश के आदेश तब हम वेदमंतर् बखानते। 

 
मȅ उस िशक्षा मȂ, उस िशक्षा नीित के बारे मȂ आज आपसे कुछ कहना चाहता हंू। नई िशक्षा 

नीित के बारे मȂ, Ģाथिमक िशक्षा के बारे मȂ, उच्च िशक्षा के बारे मȂ, सÅजेक्ट्स के बारे मȂ, पुÎतकȗ के 
बारे मȂ माननीय िदिग्वजय िंसह जी ने अपनी बात कही। मȅ उनका बहुत आदर करता हंू, लेिकन 
यह कहना चाहता हंू िक आपकी बात तो ठीक है। हम तो कभी नाथूराम गोडसे के पक्ष मȂ नहीं थे, 
लेिकन जेएनय ूमȂ आपके नेता खड़े थे और वहा ंनारे लग रहे थे, अफजल तुÇहारे काितल िंजदा हȅ, 
हम अब भी शिमȊदा हȅ।  ...(Ëयवधान)... 

 
Ǜी जयराम रमेश: ऑथȂिटकेट कीिजए। ...(Ëयवधान)... 
 
SHRI DIGVIJAYA SINGH: Madam, please ask him to authenticate.  
 
Ǜी घनÌयाम ितवाड़ी: मȅ ऑथȂिटकेट करंूगा और िलखकर दंूगा। ...(Ëयवधान)... टुकड़े-टुकड़े गȅग 
के बारे मȂ ...(Ëयवधान)... Yes, I will authenticate. मȅ िनिÌचत रूप से करंूगा, अभी करंूगा, 
िलखकर भेजता हंू।    

माननीय उपसभाध्यक्ष महोदया, मȅ अपनी बात की शुरुआत करना चाहता हंू। उन्हȗने Ģारंभ 
मȂ चचार् की िक कुछ िकताबȗ मȂ पिरवतर्न कर िदया गया है। हा,ं कुछ िकताबȗ मȂ पिरवतर्न हुआ है।  
जैसे माननीय Ģधान मंतर्ी जी ने वीर बाल िदवस मनाने की घोषणा की, वह िकताबȗ मȂ िलखा गया 
है।  यह इितहास है।  जोरावर िंसह और फतेह िंसह दीवार पर िचनवा िदए गए, बदंा वीर बरैागी के 
बदं-बदं काटे गए, गुरु गोिबन्द िंसह जी के चारȗ शहजादȗ का बिलदान हुआ। उनका िकताबȗ मȂ 
उÊलेख करना कागेंर्स पाटीर् को पाप लगता है, लेिकन हमारा यह राÍटर् धमर् है और मȅ माननीय 
Ģधान जी को धन्यवाद देना चाहता हंू िक उन्हȗने अपने राÍटर् धमर् का इसमȂ िनवार्ह िकया है।  
इन्हȗने यह भी कहा िक िशक्षा मȂ Îकूल बंद हो गए। समगर् िशक्षा अिभयान, नई िशक्षा नीित के 
अंतगर्त Ģारंिभक िशक्षा मȂ सुधार की बात माननीय Ģधान जी ने की है, तो मȅ बताना चाहता हंू िक 
41,250 करोड़ रुपए का आवंटन समगर् िशक्षा अिभयान मȂ हुआ है। उस समगर् िशक्षा अिभयान मȂ 
बुिनयादी ढाचंा, Îमाटर् क्लासरूम, लैब, िडिजटल िशक्षा और िशक्षकȗ के Ģिशक्षण के िलए 
कायर्कर्म हȅ। ये Ģिशक्षण की बात कर रहे थे। समगर् िशक्षा मȂ Ģिशक्षण है। यह समगर् िशक्षा सवर् िशक्षा 
अिभयान से आई, जो माननीय अटल िबहारी वाजपेयी जी के टाइम पर मुरली मनोहर जोशी जी ने 
सवर् िशक्षा अिभयान शुरू िकया था। नई िशक्षा नीित मȂ समगर् िशक्षा अिभयान पर 41,250 करोड़ 
रुपया खचर् िकया गया।   

[ 11 March, 2025 ] 99



माननीय उपसभाध्यक्ष महोदया, ये कह रहे थे िक गरीब छातर्ȗ का क्या होगा?  ये कह रहे 
थे िक Îकूल बदं हो गए हȅ। Îकूलȗ मȂ Ģवेश से लेकर, पुÎतक से लेकर, डेर्स से लेकर, िमड डे मील 
से लेकर, दूध से लेकर, सारा काम अगर िकसी ने िकया है, तो नई िशक्षा नीित के अंतगर्त हमारी 
सरकार ने िकया है। यह मȅ आपको बताना चाहता हंू। हम बच्चȗ को क्या नहीं दे रहे हȅ - डेर्स दे रहे 
हȅ, िकताबȂ दे रहे हȅ, Îकूल खोल रहे हȅ, टीचर दे रहे हȅ और पीएम पोषण िमड डे मील योजना के 
अंतगर्त 11.8 करोड़ बच्चȗ के िलए 12,500 करोड़ रुपए का Ģावधान इस साल के बजट मȂ िकया 
गया है। यह गरीब बच्चȗ की सेवा नहीं तो और क्या है? इस पर नजर नहीं डाली जाती। मȅ इस 
साल का बजट बता रहा हँू। ...(Ëयवधान)...  

 
Ǜी जयराम रमेश: यह कब शुरू हुआ? 
 
Ǜी घनÌयाम ितवाड़ी: अब यह शुरू कब हुआ - आप पुरानी बातȗ मȂ क्यȗ जा रहे हȅ?  आप िकतनी 
पुरानी बातȗ मȂ जा रहे हȅ। हमारे यहा ँकहावत है, यह कोई आपके िलए लागू नहीं है - गल आदमी 
करे पुरानी बात।  इसिलए आप नई बात किरए। 
 दूसरा, मȅ िनवेदन करना चाहता हँू िक इसी सवर् िशक्षा अिभयान के अंतगर्त हमने पीएमǛी 
योजना Ģारंभ की है। देश भर के 14,500 से अिधक Îकूलȗ मȂ आधुिनक Îकूलȗ का िनमार्ण िकया जा 
रहा है, जहा ँÎमाटर् क्लास, सौर ऊजार् और आधुिनक सुिवधाएँ हȗगी।  अब इस पीएमǛी योजना को 
अिधकाशं राज्यȗ ने Îवीकार कर िलया है।  एक-दो राज्य इसको Îवीकार नहीं कर रहे हȅ। हम 
उनसे भी िरक्वेÎट कर रहे हȅ, लेिकन उन एक-दो राज्यȗ की बात माननीय िदिग्वजय िंसह जी 
यहा ँकह रहे हȅ। आज 14,500 Îकूल सारे िंहदुÎतान मȂ पीएमǛी के िलए चुने गए हȅ। आज हर राज्य 
इसके िलए मागँ करता है, चाहे वह कागेंर्स पाटीर् शािसत हो, चाहे बीजेपी पाटीर् शािसत हो।  
पीएमǛी योजना, पीएमǛी क्लास आज एक अच्छा मॉडल बन गई है। मȅ माननीय िदिग्वजय िंसह 
जी के साथ असम गया था।  हमने असम मȂ गुवाहाटी से दूर एक आिदवासी गावँ मȂ जाकर देखा था 
िक पीएमǛी योजना वहा ँकैसे कायार्िन्वत हो रही है। आपने वहा ँके बच्चȗ से ĢÌन भी पूछे थे िक यह 
फोटो िकसकी है, तो उसने कहा िक शंकर देव की है; यह फोटो िकसकी है, तो उसने कहा िक 
लािचत बरफुकन की है। ये सारे जवाब इनके सामने बताए।  िफर इन्हȗने कहा िक यह फोटो 
िकसकी है, तो उसने कहा िक महात्मा गाधँी की है। ये दूसरी क्लास, तीसरी क्लास के बच्चे थे, 
िजन्हȗने यह सारी बात बताई। यह पढ़ाई, यह बातचीत नई िशक्षा नीित के कारण से शुरू हुई।  
लॉडर् मकैाले, मȅ उसको लॉडर् नहीं कहता, मȅ उसको मकैाले ही कहता हँू, क्यȗिक हमारे लॉडर् तो 
भगवान कृÍण थे, भगवान राम थे, व ेहमारे लॉडर् थे। मकैाले की िशक्षा नीित ने जो शुरू िकया था, 
उसका समापन इसी से हुआ है, यह मȅ कहना चाहता हँू।  इस बार बच्चȗ के िलए -- कÎतूरबा गाधँी 
बािलका िवǏालय, यह आपने शुरू िकया था, मुझे यह कहने मȂ कोई आपिǄ नहीं -- इसकी सखं्या 
बढ़ाई गई।   
 माननीय उपसभाध्यक्ष महोदया, आप नवोदय िवǏालय देिखए। गर्ामीण के्षतर्ȗ मȂ आज 
इसकी सबसे बड़ी मागँ है। नवोदय िवǏालय का Ģारंभ िकया गया और आज वे सबसे बिढ़या 
िवǏालय माने जाते हȅ। उनमȂ कुछ vacancies की बात आई है, लेिकन उन vacancies को भरने 
का एक िसÎटम है और िसÎटम के आधार पर उनको राज्य सरकारȗ को भरना है। वे भरी जा रही 
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हȅ, लेिकन इस देश मȂ आज कȂ दर्ीय िवǏालयȗ और नवोदय िवǏालयȗ की बहुत बड़ी आवÌयकता 
महसूस की जा रही है।   
 माननीय उपसभाध्यक्ष महोदया, हमारा जो कुल बजट है, जब मोदी जी की सरकार आई 
थी, उस समय बजट था 68,728 करोड़ रुपए, जबिक आज यह बजट बढ़ कर 1,28,650.5 करोड़ 
रुपए हो गया है। राÍटर्ीय िशक्षा नीित के अंतगर्त इतना बड़ा बजट इसमȂ बढ़ गया है, यह िशक्षा की 
तरफ ध्यान नहीं, तो और िकसकी तरफ ध्यान है! यह जो बजट है, अभी यह राÍटर्ीय जीडीपी का 
3 परसȂट है। समवतीर् सूची मȂ राज्य सरकारȂ भी इस पर खचर् करती हȅ। इसिलए यह 4.5 परसȂट के 
बराबर जा रहा है। अमेिरका िजतना खचर् कर रहा है, जीडीपी का 4 परसȂट, उससे ऊपर खचर् 
हमारे यहा ँहो रहा है। मोदी जी के इस 5 साल के कायर्काल मȂ इस Ģकार की ËयवÎथा होगी िक 
जीडीपी का 6 परसȂट तक हम िशक्षा पर खचर् करȂगे। इतना बड़ा काम हमारी िशक्षा नीित मȂ हो रहा 
है।   
 माननीय उपसभाध्यक्ष महोदया, यहा ँउच्च िशक्षा के बारे मȂ बात की गई। उच्च िशक्षा के 
बारे मȂ िजतना काम 10 वषर् मȂ हुआ है, उतना काम मुझे कहने मȂ कोई िहचिकचाहट नहीं है, कोई 
आपिǄ नहीं है िक 50 साल तक नहीं हुआ। इतना बड़ा काम हुआ! आईआईटी, आईआईएम, 
एआईआईएमएस की सखं्या बढ़ाई गई। भारत मȂ 23 िवÌविवǏालय ऐसे बनाए गए, जो eminence 
के सÎंथान हȅ। ऐसे 23 सÎंथान बनाए गए। िडिजटल िवÌविवǏालय की Îथापना की गई। आज के 
युग के अनुरूप Îटाटर्अप इंिडया और कौशल िवकास का काम िकया गया। यह नई िशक्षा नीित के 
अंतगर्त उच्च िशक्षा के िलए िकया गया। इंजीिनयिंरग मȂ देखȂ, तो 13 के्षतर्ीय भाषाओं मȂ पहली बार 
इंजीिनयिंरग की पढ़ाई की शुरुआत हुई।  मȅ भारतȂदु हिरÌचंदर् जी की दो लाइनȂ क्वोट कर रहा हंू:  
 

 अंगेर्जी पढ़ के यǏिप, सब गुण होत Ģवीण, 
पै िनज भाषा ज्ञान के, रहत हीन के हीन।  

 
इसिलए इंजीिनयिंरग के जो पाǸकर्म हȅ, वे हमने 13 के्षतर्ीय भाषाओं मȂ Ģारंभ िकए हȅ।  

उनमȂ दिक्षण भारत की भाषाएँ भी हȅ, उǄर भारत की भाषाएँ भी हȅ, पूवर् की भी हȅ, पिÌचम की भी हȅ 
और मध्य की भी हȅ। हमने इसमȂ सभी भारतीय भाषाओं मȂ काम चाल ूिकया है। हमने एक राÍटर्ीय 
अनुसधंान फेडरेशन बनाया है, िजसमȂ 50,000 करोड़ रुपए का बजट रखा गया है। नई िशक्षा के 
बारे मȂ आप जो कह रहे थे िक उसमȂ िकस Ģकार से अन्वेषण हो, शोध हो, तो उसके िलए एक 
राÍटर्ीय अनुसधंान फेडरेशन (NRF) बनाकर उसमȂ 50,000 करोड़ रुपए के फंड का Ģावधान 
िकया गया है।  आज तक यह Ģावधान कभी नहीं िकया गया।   

इसी Ģकार एक 'दीक्षा पोटर्ल' शुरू िकया गया है। इसके अंतगर्त िडिजटल माध्यम से 
िशक्षकȗ और बच्चȗ को िशक्षा दी जाती है, उनको ऑनलाइन अध्ययन कराया जाता है। इसमȂ बच्चे 
घर बठै कर भी पढ़ सकते हȅ। नई िशक्षा नीित मȂ इसके माध्यम से यह काम शुरू िकया गया है। एक 
'Îवयं' और 'ई-पाठशाला' भी Ģारंभ की गई है। इसमȂ ऑनलाइन िशक्षा के िलए िवशेष Ãलेटफॉमर् है, 
िजसमȂ लाखȗ छातर्ȗ ने अपना पजंीकरण कराया है। इसमȂ यह काम भी िकया गया है। इसके साथ 
ही एक 'पीएम ई-िवǏा योजना' भी है। ‘One Class One Channel’ नीित के अंतगर्त 12 नए 
टेलीिवजन चैनÊस Ģारंभ िकए गए हȅ। यह आधुिनक िशक्षा का िवÎतार और Ģसार नहीं तो और 
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क्या है? National Education Alliance for Technology (NEAT) मȂ AI आधािरत एडटेक 
Îटाटर्अÃस को बढ़ावा देने के िलए काम िकया गया है। रोजगार और कौशल िवकास के िलए 1.25 
लाख करोड़ युवाओं को Ģिशिक्षत िकया गया है। Ģधान मंतर्ी कौशल िवकास योजना के अंतगर्त 
इंडÎटर्ीज़ मȂ अĢȂिटसिशप के अवसर बढ़ाए गए हȅ। इस Ģकार Îटाटर्अप और िरसचर् के िलए िवशेष 
बजट िदया गया है। राÍटर्ीय अनुसधंान पिरषद, िजसके अंतगर्त 50 करोड़ का फंड िदया गया था, 
उसमȂ काम िकए गए हȅ। 

माननीय उपसभाध्यक्ष महोदया, मेिडकल मȂ ÎटूडȂट्स के िलए सीट्स की संख्या 50,000 से 
बढ़ाकर एक लाख से ज्यादा कर दी गई है। IIM, AIIMS, िजतने हायर एजुकेशन के सÎंथान थे, 
उन सबको बढ़ावा िदया गया है। यह जो नयी िशक्षा नीित आई है, उसने भारत का कायाकÊप 
िकया है।  इसमȂ समगर् और बहुिवषयी िशक्षा है।  इसमȂ रटन्त करने वाली िशक्षा नहीं है। इसी Ģकार 
छातर्ȗ को कोई भी िवषय चुनने की आजादी है। छातर् एक साथ दो सÅजेक्ट्स भी पढ़ सकते हȅ, वे 
साइंस  भी  पढ़  सकते  हȅ  और  आट्सर् पढ़ सकते हȅ। इसमȂ छातर् एक बार आ गया, लेिकन उसने 
3 साल का कोसर् पूरा नहीं िकया, बीच मȂ ही चला गया, तो उतनी िडगर्ी उसको िमल सकती है।  
इसमȂ इस Ģकार के नए अनुसधंान िकए गए हȅ। पहले 10+2 का जो फामूर्ला था, उसको चȂज करके 
5+3+3+4 का नया फामूर्ला लागू िकया गया है। बच्चȗ को 3 साल से िशक्षा मȂ ले जाकर, उसको 
और अिधक Ģिशिक्षत करने का काम िकया गया है तथा उच्च िशक्षा मȂ सुधार िकया गया है।  अब 
उसका एक से ज्यादा बार Ģवेश हो जाएगा, तीन या चार साल के िडगर्ी कोसर् हो सकते हȅ।  
यजूीसी, एआईसीटीई, सबको हटाकर - जो ĥÍटाचार के अƿे बने हुए थे, ये कह रहे थे िक वहा ं
उनके लोगȗ को लगाना है या उनके लोगȗ को लगाना है। मȅ दावे के साथ आपको कह रहा हंू िक 
िजतने पारदशीर् तरीके से िवÌविवǏालयȗ के कुलपित चुनने का काम और िजतने पारदशीर् तरीके 
से अिसÎटȂट Ģोफेसर और Ģोफेसर चुनने का काम अब तक हुआ है, िजतने पद भरे गए हȅ, आज 
तक इितहास मȂ उतना कभी नहीं हुआ।  वहा ंपर पहले तो कागेंर्स पाटीर् के सपोटȃड लोगȗ के अƿे 
बन गए थे। व ेआज कुछ यिूनविर्सटीज़ की बात करना चाहते हȅ,  भारत मȂ इस Ģकार की बातȂ सेट 
करना चाहते हȅ! ये वामपथं के जो अबर्न नक्सलाइट्स हȅ, उनके िलए हम िवÌविवǏालयȗ मȂ जगह 
नहीं छोड़Ȃगे। यहा ँराÍटर्भƪ लोगȗ के िलए राÍटर् भƪ तैयार करने के िलए काम होगा - यह समझने 
जरूरत है। उनका जो समथर्न करȂगे, उनका भी समय लबंा नहीं है। मȅ यह बता देना चाहता हँू।  
उनको इस बात को समझ लेना चािहए। ...(Ëयवधान)... 

 
Ǜी जयराम रमेश (कनार्टक): ितवाड़ी जी, आप इसको authenticate कीिजए िक urban naxal 
कौन हȅ? ...(Ëयवधान)... 
 
Ǜी घनÌयाम ितवाड़ी: महोदया, मȅ उनको बता रहा हँू।  मȅ yield कर रहा हँू। मुझे yield करने मȂ 
कोई िदक्कत नहीं है। व ेयह जानना चाह रहे हȅ िक अबर्न नक्सलाइट कौन हȅ? मȅ कह रहा हँू, 
'Ģत्यक्ष सम िकम Ģमाण'ं - जो सामने Ģत्यक्ष है, वही Ģमाण है। यह िवचारधारा से होता है। यह 
आदमी के Ëयिƪत्व से नहीं होता है।  
 

Ǜी जयराम रमेश: आपके गृह मंतर्ी ने पािर्लयामȂट मȂ जवाब िदया है िक हमारे पास urban naxal 
की कोई पिरभाषा नहीं है। ...(Ëयवधान)... 
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Ǜी घनÌयाम ितवाड़ी: मȅ उनको आगर्ह करँूगा िक आपकी फोटो लगा दȂ, तो पिरभाषा आ जाएगी।   
माननीय उपसभाध्यक्ष महोदया, मȅ िशक्षा और िशक्षा के के्षतर् बारे मȂ कह रहा था िक नई 

िशक्षा नीित के अंतगर्त माननीय Ģधान मंतर्ी जी ने... मȅने वेद के एक Ìलोक से शुरू िकया था :  
 

'हा ँऔर ना' भी अन्य जन करना न जब थे जानते, 
थे ईश के आदेश तब हम वेदमंतर् बखानते।' 

 
उन वेदȗ पर खोज करने के िलए, हमारे Ģाचीन ज्ञान को लाने के िलए यह नई ËयवÎथा की 

गई है। उसमȂ भी 71.5 करोड़ रुपए का खचर् िकया गया है। अब हम ËयवÎथा की खोज कर रहे हȅ।  
मȅने कल भी उदाहरण देकर कह था िक खगोल पूछ रहे हȅ िक आप िकसकी खोज कर रहे हȅ?  
हमने आयर्भƺ को पढ़ा िदया, तो क्या गलती कर दी? आयर्भƺ को हमने नहीं पढ़ाया है। यह पुरानी 
खोज है। नासा ने आयर्भƺ को पहला खगोलशाÎतर्ी बताया और वहा ंपर उनकी फोटो लगायी।  
हमने वह िलÎट भी साथ दी है िक आयर्भƺ ने िलखा है िक मेरे पहले 122 खगोलशाÎतर्ी और हुए 
थे।  वे खगोलशाÎतर्ी यह बताते हȅ िक बृहÎपित यहा ँहै, गुरु वहा ँहै, तब जाकर महाकंुभ बनता  है।  
उनको पढ़ाने का काम िकया, तो वह ज्ञान का काम है। इन्हȗने उस Ģाचीन भारतीय ज्ञान को बताने 
का काम भी िकया है।  

माननीय उपसभाध्यक्ष महोदया, मोदी जी के काल मȂ िशक्षा मȂ अभतूपूवर् और आमूलचूल 
पिरवतर्न हुआ है। कल मȅने कहा था िक कई कर्ािंतया ंहुई हȅ। आज भी मȅ कहना चाहता हँू िक बहुत 
कर्ािंतया ंहुईं। सबसे पहले आिर्थक कर्ािंत हुई। आज हमारी जीडीपी िवÌव मȂ सबसे ज्यादा है और 
हम 2026 मȂ चौथे नंबर की अथर्ËयवÎथा होने वाले हȅ। यह आिर्थक कर्ािंत है। कृिष कर्ािंत हुई, 
राजनीितक कर्ािंत हुई, साÎंकृितक कर्ािंत हुई और यह जो सातवीं कर्ािंत है, उस सÃत कर्ािंत मȂ 
राÍटर्ीय िशक्षा नीित के रूप मȂ शैिक्षक कर्ािंत हुई। ये सात कर्ािंतया ंहȅ और अतं्योदय है। हम सुनते थे 
िक पिंडत दीनदयाल उपाध्याय जी ने अंत्योदय िदया। हम सुनते थे िक जयĢकाश नारायण जी ने 
जेपी मूवमȂट मȂ total revolution की बात की थी, सपूंणर् कर्ािंत की बात की थी। सपूंणर् कर्ािंत तब 
होती है, जब एक-एक चीज मȂ कर्ािंत होती है। हमने आिर्थक कर्ािंत की, राजनीितक कर्ािंत की। ये 
सब राजनीितक कर्ािंत ही है िक असम से लेकर गुजरात, पुदुचेरी तक और ऊपर तक भारतीय 
जनता पाटीर् का झंडा फहरा रहा है। क्या यह राजनीितक कर्ािंत नहीं है? यह राजनीितक कर्ािंत है।  
राम मंिदर का िनमार्ण होना, काशी िवÌवनाथ का कॉिरडोर बनना और महाकंुभ का इतना बड़ा 
आयोजन होना - ये सब साÎंकृितक कर्ािंतया ँहȅ। दुिनया मȂ सबसे ज्यादा भारत के Ģधान मंतर्ी, Ǜी 
नरेन्दर् मोदी जी को अतंरार्Íटर्ीय राÍटर्ȗ के ǎारा Ģितभा सÇमान िमले हȅ, बार-बार पुरÎकार िमले हȅ।  
          
2.00 P.M. 
 
क्या यह हमारे भारत को िवÌव गुरु की ओर ले जाने की कर्ािंत नहीं है? िदिग्वजय िंसह जी कर्ािंत 
की बात कर रहे थे।  मȅ िनवेदन करना चाहता हँू िक इन सारी बातȗ के कारण हम एक कर्ािंत की 
ओर अगर्सर हȅ। यह टोटल कर्ािंत है और सपूंणर् कर्ािंत है। …(समय की घंटी)... मȅ अपनी बात 
समाÃत करने से पहले यह कहना चाहता हँू िक हमने यह जो नई िशक्षा नीित लागू की है, भारत 
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वैिÌवक अनुसधंानकार िशक्षा का कȂ दर् बनेगा, जैसे नालदंा था, जैसे तक्षिशला था। ऐसे 
िवÌविवǏालय भारत मȂ बनȂगे।  िवदेशी िवÌविवǏालयȗ के कȅ पस भी हमने यहा ंपर खोल िदए हȅ। 
यह मोदी जी के युग मȂ शैिक्षक कर्ािंत है।  यह कर्ािंत नहीं, सकंर्ािंत है।  कर्ािंत वह होती है, िजसमȂ 
केवल िवदर्ोह होता है, लेिकन सकंर्ािंत वह होती है, िजसमȂ सÎंकार की िलिप िलखी जाती है।  यह 
नई िशक्षा नीित सÎंकार की िलिप िलखी गई है और िनिÌचत रूप से सपूंणर् कर्ािंत होगी, शैिक्षक 
कर्ािंत होगी। मȅ माननीय Ģधान जी को और माननीय Ģधान मंतर्ी जी को इस नई िशक्षा कर्ािंत के 
िलए बहुत-बहुत धन्यवाद देकर अपनी बात समाÃत करता हँू, धन्यवाद। 
 
उपसभाध्यक्ष (सुǛी इंदु बाला गोÎवामी): Ǜी रीताĤता बनजीर्, आपका 12 िमनट का समय है। 
 

SHRI RITABRATA BANERJEE (West Bengal): Madam, as I speak on behalf of my 
party, AITC, I want to mention that education is the basic building block of every 
society.  It is the single best investment that countries can make to build prosperous, 
healthy and equitable societies. But, unfortunately, ‘education for all’ still remains a 
distant dream in our country. Since decades, discussions and demands for allocation 
of 6 per cent of GDP on education continue. Union expenditure on education in the 
Budget has been 0.37 per cent of the GDP, much below the set target of 6 per cent of 
the New Education Policy 2020.  Ensuring equitable access to quality education is one 
of the greatest challenges facing the country. Eighty per cent of our youth are 
unemployed. One in every three youth is neither in education, nor in employment nor 
in training. Ninety-three per cent of the workforce contributing to more than 50 per 
cent of our GDP is employed in the unorganized sector, with no job security or social 
security and are being deprived of statutory benefits. Now, as we discuss education, 
-- hon. Minister is here -- I want to mention that without any consultations with the 
State Governments, the NEP has been forcibly thrust upon the States. Our State 
Government was forced to start the four-year graduation course with interdisciplinary 
and multidisciplinary framework so that students of the State don't lag behind or 
suffer as far as the all India perspectives are concerned. But the huge infrastructure 
and expenditure that the State Government is incurring is not borne by the Central 
Government. Leave aside the allocation for meeting such huge expenses, the Union 
Government is completely silent about the areas from where this huge expenditure will 
be met. The persistence of the Governor as Chancellor has caused numerous 
problems in the governance of State Universities. While State Governments fund 
these universities, Governors wield substantial power without corresponding 
accountability. This creates a dual authority system with conflicting demands.  
Disagreement between Governors and State Governments, particularly, in 
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Opposition-ruled States, lead to delays in appointing VCs causing administrative 
paralysis. These delays affect areas such as appointment of staff, implementation of 
projects and even awarding of degrees. Now, some Governors rely on political 
interference, often prioritizing the Centre's political agenda over the university's 
autonomy and interest. Allowing Governors appointed by Centre to control State 
institution compromises the principle of federalism. State Universities should be fully 
accountable to State Governments only elected by the people. The Search 
Committee headed by former Chief Justice of India, Shri U.U. Lalit, had made some 
recommendations.   

In spite of those recommendations, the Governor of West Bengal has only 
appointed 14 permanent Vice-Chancellors out of the Government-run and 31 aided 
Universities. & “For a considerable period of time, attempts are being made to 
establish direct contacts with the Vice Chancellors of the State Government-aided 
universities bypassing the State Government. Those Vice Chancellors who are not 
maintaining direct contact are being unethically removed from their respective 
positions by the Chancellor. As a result, the higher education system in the State is 
on the verge of collapse.” In the recently published UGC Draft Regulations, all powers 
for appointing Vice-Chancellors of State-run and affiliated universities have been 
vested in the hands of the Chancellors. The Governors, who are the Chancellors, are 
completely ignoring the elected State Governments. Literally, all powers are 
centralized in the hands of the Union Government, though education is not in the 
Union List. The Samagra Shiksha Abhiyan, a Centrally-sponsored Scheme with a 
fund-sharing ratio of 60:40, has seen the State of West Bengal achieve one of the 
best performances, yet it is being deprived of its share. The Minutes of the 
Programme Approval Board of Samagra Shiksha reveal that the Government of India 
has recommended a budgetary outlay of Rs 2,629 crore for 2023-24 for the State, out 
of which the Government of India's share was Rs 1,745.78 crore. Out of this amount, 
only Rs 311.29 crore has reached the State, with no other funds being released. 
Despite repeated communications from the State Government, the Government of 
India has not released any funds. The Government of India did not release its share of 
Rs 1,433.71 crore in 2023-24 and has made zero allocations for 2024-25 to date. It is 
worth mentioning that the Government of India has not released a cumulative amount 
of Rs 3,180.31 crore during 2023-24 and 2024-25 respectively to the State of West 
Bengal. The Government of West Bengal, under Madam Mamata Banerjee, is instead 
releasing State share of 40 per cent as well as additional allocations to the Samagra 

                                                            
& English translation of the original speech delivered in Bengali. 
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Shiksha Society to ensure timely payment of wages and salaries to Samagra Shiksha 
employees, composite grants to schools, and other student-centric incentives. The 
non-release of funds by the Government of India, despite clearance from the Ministry 
of Finance in favour of the State of West Bengal, is a clear sign of deprivation of our 
people and violation of their right to education, as enshrined in the Act framed by 
Parliament. We are now learning from the media that due to the non-signing of the 
MoU by the Government of West Bengal for the PM SHRI – PM School for Rising 
India Scheme -- which is a separate scheme with separate guidelines, budgets, and 
SNA accounts, the fund release under Samagra Shiksha has been stopped. The 
State has raised objections to this scheme, named PM SHRI, despite a fund-sharing 
ratio of 60:40. Furthermore, there is no mention in the Samagra Shiksha guidelines 
that signing the MoU for PM SHRI is a precondition for releasing funds under the 
Samagra Shiksha Scheme, which is designed under the Right of Children to Free and 
Compulsory Education Act, 2009. The new Centrally-Sponsored Scheme has been 
framed with a funding pattern of 60:40, creating pressure on States to accept the 
scheme's priorities, which may not align with State Government priorities. Now, the 
ideas of the ruling class, Madam, are the ruling ideas in every epoch. The class 
controlling the means of material production also controls the means of mental 
production. This is evident. When I heard Mr. Ghanashyam Tiwari speaking, I 
remembered these words, as the NEP 2020 emphasizes promoting critical thinking, 
scientific temper and constitutional values. We have cut down on several key topics in 
our curriculum. We have removed the periodic table, Darwin's Theory of Evolution, 
the theorem of Pythagoras, and Michael Faraday's contributions to our understanding 
of electricity and magnetism. Despite protests from thousands of scientists across the 
country, the NCERT has not taken heed. In 2018, the then Minister of State for Higher 
Education, Shri Satya Pal Singh, sparked controversy by demanding the removal of 
the Theory of Evolution from school curricula, citing that no one has seen an ape 
transform into a human being. Other political leaders from the ruling dispensation 
defended his statement on social media. 

The National Council of Educational Research and Training has decided to omit 
the chapter of the Periodic Table saying that this is a rationalization exercise. I want to 
know from the hon. Minister:  What does this rationalization exercise mean? Does it 
mean omitting the Periodic Table from the curriculum? The Council has also deleted 
chapters ‘Democracy and Diversity, Popular Struggles and Movements, Political 
Parties, and Challenges to Democracy.’    
 Madam, I now come to a very important point, that is, of educational 
institutions run by the minorities. There are 54,000 educational institutions run by the 
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Christian community in our country. About seven crore of students go to these 
institutions every year. About 70 to 75 per cent of the students are not Christians.  
They are from different communities – Hindus, Muslims, Buddhists, Sikhs and even 
Atheists. Why does the Government want to interfere with the administration of these 
institutions and intimidate these institutions? There are many Ministers in Modiji’s 
Cabinet. I can name many of them who have been to these institutions. It is a long 
list, but I will give only one name. The president of the Bharatiya Janata Party, the 
hon. Leader of the House, Shri J.P. Nadda, went to St. Michael’s, Patna. He is the 
right person to share what a great education he had at this minority-run institution! 
..(Interruptions)..  Let me finish.   
 
SHRI JAGAT PRAKASH NADDA: No; I studied from St. Xavier’s High School, Patna. 
 
SHRI RITABRATA BANERJEE: Okay; sorry, I correct it. Now, how is India described?  
India was described by our first Prime Minister, Pandit Jawaharlal Nehru, in his 
Discovery of India. What does it say? It says, “Nehru invokes the very evocative idea 
of the palimpsest. In ancient times before the discovery or invention of paper, the 
palimpsest was either a tablet of stone or a wood on which every victor would erase 
the past history and write his own convenient version. But India is a typical 
palimpsest, an ancient palimpsest on which layer upon layer of thought and reverie 
had been inscribed and yet no succeeding layer had completely hidden or erased 
what had been written previously.” This beauty of India will continue despite all 
attempts to erase away all our glories.   
 I have a minute left. So, lastly, I want to mention the Uttar Pradesh 
Government. The Uttar Pradesh Government has revised the syllabus and in the 
revision of the syllabus, the Uttar Pradesh Government has excluded Rabindranath 
Tagore. …(Interruptions)…  Rabindranath Tagore has been excluded from the syllabus 
of the Uttar Pradesh Government. An elected State Government has every right of 
doing it. …(Interruptions)... It is their prerogative. They probably think that 
Rabindranath can be replaced by Ramdev.  I have no problem. The UP Government 
thinks that Rabindranath can be replaced by Ramdev.  …(Interruptions)...  The true 
polymath, accomplished musician and artist, …(Interruptions)...  Madam, I crave 
your indulgence; I will take a minute more. The true polymath, accomplished musician 
and artist, an electric philosopher and a passionate political activist, Rabindranath, 
advocated the integrity of education and culture. …(Interruptions)...   The people who 
are dropping him from textbooks are the ones who are dictating that we cannot eat 
fish on particular days of the week. …(Interruptions)…  Ancestors of Rabindranath and 
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of us have been eating fish for five thousand years. It is in our DNA. 
…(Interruptions)... The problem is, Madam, some people do not understand the 
pulse of the Maa, Mati or Manush. Maa, Mati, Manush means mother, land and 
people. Alongwith Maa, Mati, Manush comes Maa, Mati, Manush and Mach, that 
means, Maa, Mati, Manush and Fish. I will just quote a line of Tagore. They have 
deleted Tagore. It was Tagore who said, …(Time-bell rings.)… . 
 
उपसभाध्यक्ष (सुǛी इंदु बाला गोÎवामी): आपके बोलने का समय पूरा हो चुका है। 
 
SHRI RITABRATA BANERJEE:  &I am the poet of the world.  Each and every sound 
that originates in any corner of the world will be reciprocated with the tune of my flute. 
 
SHRI DEREK O’BRIEN: Madam, you need to protect the speaker? 
…(Interruptions)... At least, you should allow the speaker to complete. 
…(Interruptions)... 
 
THE VICE-CHAIRPERSON (MS. INDU BALA GOSWAMI): Please sit down. डा. 
किनमोझी एनवीएन सोमू। आपके पास 14 िमनट का समय  है। 
 
DR. KANIMOZHI NVM SOMU (TAMIL NADU): Hon. Vice-Chairman and esteemed 
Members of this august House, as of March, 2025, India had a total of 30 Cabinet-
level Education Ministers. The Ministry of Education, formerly known as the Ministry of 
HRD, has seen various Cabinet Ministers since its inception, including prominent 
figures such as Maulana Abdul Kalam Azad, the first Education Minister post-
independence, followed by leaders like Shri M.C. Chagla, Shri Fakhruddin Ali Ahmed,        
Shri V.K.R.V. Rao and many more. But after the reign of the BJP, led by Prime 
Minister, hon. Modiji, the challenges within the Education Ministry, particularly, with 
irrational policy decisions, emerged when Modi's Administration assumed office in 
2014.  

[THE VICE-CHAIRMAN (SHRI P. WILSON) in the Chair.] 
 

Under his leadership, there has been a discernible shift that has infringed upon 
the State's autonomy, deviating from established federal principles and undermining 
the intended framework of development and inclusive governance. During his reign 
from 2014 to 2016, centralization and curriculum changes had taken place; from 2016 
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to 2019, he implemented NEET, undermining State autonomy; and from 2019 to 2021, 
there were controversial NEET-JEE Exams amid the COVID-19 pandemic; and, right 
now, hon. Dharmendra Pradhan from 2021 to present, implemented the NEP 
language policies, infringing on the State autonomy and cancelling the MP quota 
seats in the KV schools.  

Sir, before the British rule, ‘Education’ in India was decentralized. The colonial 
system centralised ‘Education’, offering limited access, particularly, for rural poor and 
women, and aimed at creating an elite serving the Empire. Post-independence, India 
faced the dual challenge of unifying a diverse nation and addressing the deep 
educational disparities. The framers of the Indian Constitution recognised education 
as a vital tool for nation-building. As a result, Education was placed in the Concurrent 
List of the Constitution under Article 246, which made it a shared responsibility of both 
the Union and the State Governments. From this time itself, Tamil Nadu has been a 
forerunner in the educational reforms and achievements.  

The State introduced free and compulsory education in 1947, well ahead of 
many other States in India. By 1960s, it implemented the Mid-Day Meal Scheme, 
which continues to be a model for the other States. This initiative not only improved 
enrolment but also reduced dropout rates, especially, among the underprivileged 
children. The State’s emphasis on education has led to impressive literacy rate, with 
Tamil Nadu consistently ranking among the top States in literacy in India.  

Sir, from the 60s, Tamil Nadu has been following the two-language policy and 
Tamil Nadu has been successful in achieving the good GER enrolment ratio. As per 
the 2011 Census, Tamil Nadu's literacy rate stood at 80.3 per cent, significantly higher 
than the national average. The State's focus on technical education has contributed 
to its status as a hub for industries like IT and engineering. Tamil Nadu also has a 
strong emphasis on inclusive education. Furthermore, the State's success in 
reducing educational inequalities through Schemes like free uniforms, bicycles and 
the digital learning platform continues to receive national recognition.  

Sir, Tamil Nadu GER's growth is 51.4 per cent. In contrast, India's GER, 
during the same period, grew close to 6 percentage points from 21.5 to 27.1. Tamil 
Nadu has achieved a significant success in education, with the GER of 80 per cent in 
higher education, one of the highest in India. The State’s progressive initiatives like 
the School Education Quality Index, the breakfast scheme, which is very close to the 
heart of the Chief Minister, the Kaalai Unavu Sitrundi Thittam, and our two-language 
policy have set benchmarks for the nation. The Breakfast Scheme, in particular, 
ensures that underprivileged students receive nutritious meal, improving their 
academic performances. 
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Sir, the GER of Tamil Nadu in Higher Education stands first in India as per the 
data of All India Survey of Higher Education. This is almost double the national 
average. Sir, the two language policy has promoted inclusivity by offering education in 
both Tamil and English.  

Hon. Sir, Tamil Nadu was one of the first States to implement the Right to 
Education Act ensuring that children from all backgrounds have access to quality 
education. No matter what, when it comes to rational and logical initiatives, Tamil 
Nadu will adopt and implement the decisions as a State without any hesitation. This is 
how we have followed the family planning initiative and for that one reason, Tamil 
Nadu is getting penalized in the case of delimitation. At the same time, Sir, you can 
expect a denial if the policy decision is irrational, causing social injustice and is 
infringing upon the State’s autonomy and the federal structure. Tamil Nadu is against 
the NEET, JEE and NEP as it is irrational, causing social injustice and is infringing 
upon the State’s autonomy and the federal structure. Yet, Tamil Nadu is being forced 
to implement the BJP Government's flawed and irrational policies, causing social 
injustice and infringing upon the State’s autonomy and the federal structure. The 
Minister and this Government should be regretful for pushing such policies to a State, 
which holds a long-standing legacy of social justice with a rational mindset, especially 
when it comes to education. The denial mindset of the hon. Minister, vendetta and 
diversion of funds allocated for development of educational infrastructure in Tamil 
Nadu to other States is disrupting key projects, including construction of classrooms, 
teachers’ training and resource provision. These setbacks threaten the State's 
educational advancement, particularly in the rural areas.  

Sir, I take this opportunity to clarify certain facts which have been going on for 
quite some time. Tamil Nadu has never accepted the NEP 2020 policy. I say it again, 
Tamil Nadu has never accepted the NEP 2020 policy. We had only promised to come 
back on this issue after scrutinizing the NEP policy with the Committee. In August 
2024, the Government of Tamil Nadu, under the leadership of our Chief Minister, Thiru 
M.K. Stalin, informed that we have scrutinized the NEP 2020 and found that since it 
was almost similar to the previous Navodaya School project, which was not 
implemented in Tamil Nadu, we were not keen on implementing the NEP 2020 policy 
in Tamil Nadu. Then, from where does the question that we had first accepted it and 
then declined it arise? I seriously do not understand this. This is ridiculous. The Tamil 
Nadu Government has been urging the Union Government not to withhold the release 
of funds under the ongoing Samagra Siksha scheme by linking it to the signing of 
MoU for the establishment of the PM-SHRI schools in Tamil Nadu as the State had 
some valid reservations to certain elements of the National Education Policy 2020. The 
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first clause of the proposal of the MoU for the PM-SHRI schools mandates that the 
States implement all provisions of the NEP. Many of the acceptable provisions of the 
NEP were being implemented in Tamil Nadu even before the launch of this NEP 
program and they were covered in the State’s Education Policy. Linking the release of 
these funds to compliance with the PM-SHRI schemes undermines the State’s 
autonomy, as granted by the Indian constitution, which places education in the 
Concurrent List. Furthermore, characterising the Samagraha Siksha as merely an 
extension of the NEP 2020 is misleading and fails to recognise the State’s 
comprehensive educational framework and achievements. The release of funds for 
Tamil Nadu’s education system is not just an administrative issue, but it is a matter of 
constitutional and federal importance. Under Article 21A, which was introduced by the 
86th Amendment, the Indian Constitution guarantees right to education to all children 
between the ages of 6 and 14 as a fundamental right in such a manner as that the 
State may by law determine, I repeat, Sir, ‘in such a manner as the State may by law 
determine’. This is a fundamental right of children as well as the State, and any 
actions that hinder the provision of the quality of education, infringe upon his right.  In 
this context, withholding the funds allocated to Tamil Nadu for educational 
development is a direct infringement on the State's autonomy, sovereignty and the 
linguistic rights of Tamil Nadu. As a member of the Union of India, the State is entitled 
to equitable development and fair allocation of resources for the development of its 
educational infrastructure. By delaying the release of funds, the federal Government is 
not only undermining Tamil Nadu's educational progress, but also violating the 
principles of cooperative federalism that are meant to guide the relationship between 
the States and the Union. The delaying of funds affects the very essence of the federal 
structure of our country. The cooperative federalism framework, envisioned by the 
framers of our Constitution, was designed to ensure that all States have equal 
developmental opportunities, irrespective of geographic or political influence. When 
the funds meant for the State's development are delayed or withheld, it not only 
hampers the State's growth, but also destabilizes the balance of power that is an 
integral part of our federal system.  

Sir, the Government of Tamil Nadu, under the leadership of our hon. Chief 
Minister, Thiru M.K. Stalin, has reiterated that there would be no change in the two-
language policy in Tamil Nadu, Tamil and English, which has been in force since 1968. 
Sir, I repeat, Tamil Nadu Government, under the leadership of Shri M.K. Stalin, has 
reiterated that there would be no change in its two-language policy of Tamil and 
English, which has been in force since 1968, from the times of our previous Chief 
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Minister, Annadurai. Tamil Nadu stands high and tall in educational achievement and 
it is mainly due to the strict adherence to the two-language policy only.     
 The people of Tamil Nadu have opposed the imposition of Hindi since 1930s, 
but the implementation of the two-language policy came into effect from 1968 when 
Perarignar Anna was the Chief Minister of Tamil Nadu. In the last 57 years, Tamil 
Nadu has achieved a remarkable success in education and is at par with many 
developed countries in the world. It will take two or three more decades for other 
populous States in the country to reach what Tamil Nadu has achieved right now.  
Though the NEP says that the third language could only be an Indian language, the 
State sees it as a ploy to impose Hindi through the back door. The three-language 
policy of NEP will be disadvantageous to the students from the poor and the 
marginalised population.   
 On 15th February, the Union Education Minister has told that the States like 
Tamil Nadu, which did not implement the NEP 2020, would not get funds under the 
Samagra Shiksha Abhiyan.  This is not only ridiculous but it is unconstitutional too.    
The hon. Chief Minister of Tamil Nadu, Shri M.K. Stalin, has asserted that Tamil Nadu 
would not succumb to the Centre’s incessant pressure just to get the funds. Tamil 
Nadu has not opposed anyone learning Hindi, but we are only fighting against the 
imposition of that language. I repeat, Sir, Tamil Nadu has not opposed any one 
learning Hindi, but we are only fighting against the imposition of Hindi. All the major 
political parties in Tamil Nadu, except the BJP, support the continuation of the two-
language policy. Therefore, I urge the Union Government not to be adamant on the 
three-language policy and refrain themselves from imposing Hindi and Sanskrit in 
Tamil Nadu.   

Our great poet Thiruvalluvar had written a separate chapter Adhikaram, 
containing 10 couplets about the importance of good education 2,000 years ago. I am 
just quoting a couplet in Tamil by Thiruvalluvar, & “It means, "Learning is the true 
imperishable wealth. Other riches need not be considered as real wealth". Hence, 
the wealth which can never decline is not riches but it is learning. This has to be 
considered at this time. Education is the richness of the country and each child 
should get it. In Tamil Nadu, the two-language policy has been so well established 
and we have been competing with the developed countries, and our GER rate has 
been above the national average. So, we should consider the two-language policy 
which would take us globally to the next level.   
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I urge the hon. Education Minister to take immediate action to ensure that the 
funds allocated for Tamil Nadu’s education system are released without any further 
delays. The disbursement of these funds is crucial for the completion of ongoing 
educational infrastructure projects and the successful implementation of educational 
reforms in the State. Moreover, the Union Government must re-affirm its commitment 
to co-operative federalism by ensuring that all the States, including Tamil Nadu, 
receive the financial resources they need to fulfill their educational mandates. This is 
not just a matter of financial aid, but it is about upholding the constitutional promise of 
the Right to Education to every child in India. Thank you, Sir.                                                     

 
THE VICE-CHAIRMAN (SHRI P. WILSON): The next speaker is Shri Sanjay Singh.  
You have 14 minutes.   
 
Ǜी संजय िंसह (राÍटर्ीय राजधानी के्षतर्, िदƥी): मान्यवर, आपका धन्यवाद िक आपने मुझे इस 
महत्वपूणर् िवषय पर अपनी बात कहने का मौका िदया।  सदन मȂ माननीय िशक्षा मंतर्ी जी भी हȅ।  
आज जब हम लोग िशक्षा के बारे मȂ बात कर रहे हȅ, तो बाबा साहेब डा. भीमराव अÇबेडकर जी को 
याद करना बहुत आवÌयक है।  बाबा साहेब डा. भीमराव अÇबेडकर जी ने कहा था िक िशक्षा शेरनी 
का वह दूध है, जो िजतना पीयेगा, उतना दहाड़ेगा। अगर भारत िशिक्षत बनेगा, तभी िवकिसत 
बनेगा। िशिक्षत भारत ही िवकिसत भारत बन सकता है। लेिकन वाÎतव मȂ इस िशिक्षत भारत की 
सच्चाई क्या है? हो सकता है िक सरकार ने अपनी ओर से बड़े-बड़े दावे िकए हȗ, बजट मȂ बड़ी-
बड़ी घोषणाएँ की हȗ, लेिकन जमीन पर उसकी सच्चाई क्या है, यह आपके माध्यम से सरकार को 
और देश को जानना जरूरी है। 

मान्यवर, सबसे पहले मȅ आपके सामने पूरे देश मȂ ÎटूडȂट्स के डर्ॉप आउट का आंकड़ा 
रखना चाहता हंू। वषर् 2022-23 और 2023-24 मȂ पूरे िंहदुÎतान के अंदर, पूरे भारत मȂ, 54 लाख, 
77 हजार, 223 बच्चȗ ने सरकारी Îकूल की िशक्षा छोड़ी है। ये बच्चे कक्षा एक से लेकर आठवीं 
कक्षा तक के बच्चे थे। अगर इसमȂ असम का आंकड़ा पढ़Ȃ, तो 3 लाख, 58 हजार, 75 बच्चȗ ने 
सरकारी Îकूल की िशक्षा छोड़ी है; गुजरात का अगर आंकड़ा पढ़Ȃ, िजसके िवकास के बारे मȂ बड़े-
बड़े दावे िकए जाते हȅ, तो वहा ँ1 लाख, 38 हजार, 813 बच्चȗ ने क्लास एक से क्लास आठवीं तक 
सरकारी Îकूल की िशक्षा छोड़ी है; अगर आप मिणपुर की बात करȂ, तो वहा ँ 17,991 बच्चȗ ने 
सरकारी Îकूल की िशक्षा छोड़ी है; अगर आप मेघालय की बात करȂ, तो वहा ँ 65,532 बच्चȗ ने 
सरकारी Îकूल की िशक्षा छोड़ी है; अगर आप राजÎथान की बात करȂ, तो वहा ँ8 लाख, 99 हजार, 
240 बच्चȗ ने सरकारी Îकूल की िशक्षा छोड़ी है और अगर आप उǄर Ģदेश की बात करȂ, तो वहा ँ
7 लाख, 41 हजार, 626 बच्चȗ ने सरकारी Îकूल की िशक्षा छोड़ी है।  ...(Ëयवधान)... मȅ जान रहा 
था िक हमारे भाई िदÊली का आंकड़ा जरूर पूछȂगे, इसिलए िदÊली का आंकड़ा बोलना जरूरी है।   
अगर आप िदÊली का आंकड़ा देखȂ, तो िदÊली मȂ वषर् 2022-23 और 2023-24 का िमलाकर इनका 
ही आंकड़ा है, सरकार का ही आंकड़ा है और मȅ चाहता हंू िक हमारे साथी उसे पढ़ भी लȂगे, यहा ँ
7,000 बच्चȗ ने सरकारी Îकूल की िशक्षा छोड़ी है। मान्यवर, ये आंकड़े बहुत चȚकाने वाले हȅ, बहुत 
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परेशान करने वाले हȅ और यह बताने वाले हȅ िक सरकारी Îकूल से िकस तरह से पूरे देश मȂ िशक्षा 
छोड़-छोड़ कर बच्चे अपने घर पर बठै रहे हȅ। इसमȂ भारतीय जनता पाटीर् ǎारा शािसत राज्यȗ के 
बारे मȂ जो मȅने आंकड़ा पढ़ा है, वह िनिÌचत रूप से चȚकाने वाला है। इनको इसकी ओर ध्यान देना 
चािहए। 

 मान्यवर, दूसरा मामला पेपर लीक का आता है। पूरे देश मȂ पेपर लीक की घटनाएं िकतनी 
हुईं? िपछले सात वषș मȂ 70 एग्जाÇस ऐसे हȅ, 70 परीक्षाएं ऐसी हȅ, िजनमȂ पेपर लीक हुए।  
मान्यवर, िकतने पिरǛम के साथ एक बेरोजगार नौजवान एक काÎँटेबल की नौकरी की परीक्षा के 
िलए अपनी तैयारी करता है। एक नौजवान अपने घर की जमीन बेच कर िकतने पिरǛम से एक 
क्लकर्  की नौकरी के िलए, एक पीसीएस-आईएएस की नौकरी के िलए परीक्षा की तैयारी करता 
है, लेिकन पेपर लीक हो जाता है। कहीं मेिडकल मȂ दािखला लेना हो, तो उसके एग्जाम मȂ, नीट 
की परीक्षा मȂ पेपर लीक हो जाता है, कहीं क्लकर्  की, काÎँटेबल की नौकरी के िलए कोई परीक्षा दे 
रहा है, तो उसका पेपर लीक हो जाता है। पेपर लीक की इन घटनाओं के िलए कोई राÍटर्ीय नीित 
या राÍटर्ीय कानून बनाने की आवÌयकता है, िजससे पेपर लीक की घटना रोकी जा सके।   

मȅ अगर पेपर लीक से Ģभािवत होने वाले छातर्ȗ की सखं्या पढ़ंूगा, तो पूरे सदन को इसके 
बारे मȂ अफसोस होना चािहए। यह आपका आंकड़ा है िक 1 करोड़, 70 लाख हमारे बच्चे-बिच्चया,ं 
छातर्-छातर्ाए,ं बेरोजगार नौजवान, इन पेपर लीक की घटनाओं से Ģभािवत हुए हȅ। इसमȂ क्या 
घोटाला हुआ है? आप िजसको परीक्षा कराने का ठेका देते हȅ - उǄर Ģदेश मȂ 69,000 काÎँटेबÊस 
की भतीर् के िलए आपने Edutest नाम की एक कंपनी को ठेका िदया। वह कंपनी िवनीत आयार् नाम 
के Ëयिƪ की है, िजसका भारतीय जनता पाटीर् के नेताओं से गहरा िरÌता है। इसमȂ यह पाया गया 
िक 69,000 काÎँटेबÊस की भतीर् मȂ इस कंपनी ने पेपर लीक कराया, घोटाला िकया, गड़बड़ी की, 
इसको ÅलैकिलÎट िकया गया। जाचँ एजȂिसयȗ के सामने यह आदमी ĢÎतुत नहीं हुआ और उसके 
बाद भी उसी कंपनी को िबहार मȂ भी एग्ज़ाम कराने का ठेका दे िदया गया। यह आपका Ãयार है!  
आपको छातर्ȗ, नौजवानȗ के भिवÍय से कोई लेना-देना नहीं है। आपको िसफर्  और िसफर्  अपने 
दोÎतȗ और अपने िमतर्ȗ को फायदा पहँुचाने का काम करना है। जो तीसरा आंकड़ा है, वह आपने 
अलग-अलग योजनाओं मȂ जो खेल िकया है, उससे सबंिंधत है। यह खेल समझना बहुत जरूरी है।  
आपने एससी-एसटी और ओबीसी के बच्चȗ को छातर्वृिǄ देने, Îकॉलरिशप देने की एक Îकीम 
शुरू की। आपने उसका नाम 'Ģधानमंतर्ी उच्चतर िशक्षा Ģोत्साहन Îकीम' रखा। इतना लबंा और 
भारी- भरकम नाम पढ़ कर आदमी का सीना चौड़ा हो जाता है, जैसे Ģधान मंतर्ी जी एससी- 
एसटी और ओबीसी के िलए कोई बहुत कर्ािंतकारी कदम लेकर आए हȅ। आपने इस योजना मȂ क्या 
िकया? इसमȂ हाई Îकूल से लेकर पोÎट गेर्जुएट, इंजीिनयिंरग और पीएचडी के जो एसटी-एससी 
और ओबीसी के छातर् हȅ, उनको आप Îकॉलरिशप देने की बात करते हȅ। इसमȂ आपने 2023-24 मȂ 
98 करोड़ रुपया खचर् िकया। आपने 2024-25 मȂ इस Îकीम का बजट 1,558 करोड़ रुपए िनधार्िरत 
िकया। यह बड़ी खुशी की बात है। 2023-24 मȂ 98 करोड़ खचर् हुआ और आपने 2024-25 मȂ इस 
Îकीम का बजट बढ़ा कर 1,558 करोड़ रुपए िनधार्िरत कर िदया। िफर आप िरवाइज्ड बजट लेकर 
आते हȅ। आपने सशंोिधत बजट मȂ इस Îकीम के बजट को 1,558 करोड़ रुपए से घटा कर 1,000 
करोड़ रुपए कर िदया।  आपने 2024-25 मȂ ही इस Îकीम के बजट को घटा कर 1,000 करोड़ 
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रुपए िकया, यानी आपने इस Îकीम मȂ एससी-एसटी और ओबीसी को िमलने वाली Îकॉलरिशप 
के पैसे को 35 परसȂट कम करने का काम िकया।   

आपकी दूसरी Îकीम, 'पीएम Îकूल फॉर राइिंजग इंिडया', 'पीएम-Ǜी' Îकीम है।  आप 
इसका भी बड़ा ढोल पीटते रहे। आपने 2023-24 मȂ 'पीएम-Ǜी' Îकीम मȂ 1,215 करोड़ रुपया खचर् 
िकया। आपने 2024-25 मȂ इस Îकीम के बजट के िलए 6,050 करोड़ रुपया िनधार्िरत कर िदया 
और जब आपने इसको बढ़ाया, तो यह ĢÎतुत िकया िक हम 'पीएम-Ǜी' Îकीम मȂ देश के Îकूलȗ 
का कायाकÊप करȂगे, शानदार Îकूल बनाएंगे,  इसिलए हमने इसका बजट बढ़ा कर 6,050 करोड़ 
रुपए कर िदया। िफर 2024-25 मȂ ही आप इसके िलए िरवाइज्ड बजट लेकर आए और इसके 
बजट को 1,500 करोड़ रुपए घटा कर 4,500 करोड़ रुपए कर िदया, यानी आपने 'पीएम-Ǜी' 
Îकीम के बजट मȂ करीब-करीब 25 परसȂट की कटौती कर दी। िफर 2025-26 मȂ इसको 7,500 
करोड़ रुपए कर िदया। आप एक और Îकीम, 'Ģधानमंतर्ी उच्चतर िशक्षा अिभयान' लेकर आए।  
आपने 2023-24 मȂ इस Îकीम के तहत 186 करोड़ रुपया खचर् िकया और 2024-25 मȂ िफर इसको 
बढ़ा कर 815 करोड़ रुपए कर िदया, िफर इसी साल 2024-25 मȂ आप िरवाइज्ड बजट लेकर 
आए, िजसमȂ आपने 920 करोड़ रुपए यानी करीब-करीब 50 परसȂट इस बजट का भी पैसा कम 
कर िदया। िफर इस Îकीम मȂ 2025-26 के िलए 815 करोड़ रुपए, जो 2024-25 मȂ िकया था, वही 
कर िदया। आपने िशक्षा नीित के साथ, िशक्षा के िलए िनधार्िरत बजट के साथ िकतना बिढ़या खेल 
िकया! आप एक बार बजट िनधार्िरत करते हȅ, िफर उसको सशंोिधत करते हȅ और िफर वही बजट 
दोबारा अगले साल घोिषत करते हȅ। यह आप इस देश की िशक्षा ËयवÎथा के साथ मजाक नहीं कर 
रहे हȅ, तो और क्या कर रहे हȅ? िफर आपका एक 'समगर् िशक्षा अिभयान' है, िजसकी  आजकल 
पूरे देश मȂ बहुत चचार् है। आपने 2023-24 मȂ इस 'समगर् िशक्षा अिभयान' के तहत 32,830 करोड़ 
रुपया खचर् िकया और िफर 2024-25 मȂ इसको बढ़ा कर 37,500 करोड़ रुपए कर िदया। आप 
िफर िरवाइज्ड बजट लेकर आए। आप हर बार िरवाइज्ड बजट लाते हȅ और 2024-25 के िलए 
िरवाइज्ड बजट मȂ आपने इस Îकीम का 490 करोड़ रुपया कम कर िदया, यानी आपने इसमȂ भी 
करीब 10 परसȂट पैसा कम कर िदया। अब आपने वषर् 2025-26 मȂ इसी Îकीम मȂ 41,500 करोड़ 
रुपए का बजट िनधार्िरत िकया है।   

सर, िमड डे मील की बहुत चचार् होती है। "Ģधानमंतर्ी पोषण शिƪ िनमार्ण", इतना बड़ा-
बड़ा और भारी-भारी नाम िदया जाता है िक आदमी को लगता है िक जैसे ही वह िमड डे मील 
Îकीम का नाम सुनेगा, तो Ģधान मंतर्ी का नाम सुनते ही उसके अंदर शिƪ आ जाएगी। सर, इस 
Îकीम की हकीकत सुिनए। इस Îकीम के अंदर आपने 8,458 करोड़ रुपया 2023-24 मȂ खचर् 
िकया, िफर 2024-25 मȂ इसको बढ़ाकर 12,467 करोड़ रुपए िकया, िफर इसी साल, 2024-25 मȂ 
ही आप सशंोिधत बजट लेकर आए और इस Îकीम का पैसा 2,467 करोड़ रुपए घटा िदया। आप 
िमड डे मील का पैसा घटा रहे हȅ! िमड डे मील के पैसे मȂ आप कटौती कर रहे हȅ! बच्चȗ के िमड डे 
मील का पैसा भी आप लोग पूरा नहीं देते और करीब 19 परसȂट पैसा आपने िमड डे मील का कम 
कर िदया। मेरा यह कहना है िक आज आप इस देश की िशक्षा ËयवÎथा के साथ िखलवाड़ कर रहे 
हȅ और इितहास के साथ भी आप छेड़छाड़ कर रहे हȅ।   

सर, आजकल पूरे देश मȂ औरंगजेब की बड़ी चचार् चल रही है। मȅ चाहता हँू िक िजतने भी 
कर्ूर मुगल शासक हȅ, उनके बारे मȂ इस देश के अंदर पढ़ाया जाए, लेिकन उसके साथ-साथ 
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अंगेर्जȗ ने जो 200 साल तक िंहदुÎतान को गुलाम बना कर रखा, जो लोग जिलयावंाला बाग काडं 
के िलए िजÇमेदार हȅ, जो कर्ूर अंगेर्ज शासक शहीद-ए-आजम भगत िंसह को फासंी पर चढ़ाने के 
िलए, शहीद सुखदेव, शहीद राजगुरु, शहीद अशफाकुÊलाह, शहीद राजȂदर् लािहड़ी, शहीद राम 
Ģसाद 'िबिÎमल', शहीद  खुदीराम बोस को फासंी पर चढ़ाने के िलए िजÇमेदार हȅ, उन अगेंर्जȗ की 
कर्ूरता के बारे मȂ भी, उनके शासनकाल के बारे मȂ भी इितहास के अंदर आप पढ़ाइए। लेिकन, जब 
आप उसको पढ़ाएंगे, तो आपको बताना पड़ेगा िक कौन-सी वह सÎंथा थी, िजसने ितरंगे झंडे का 
िवरोध िकया। ...(समय की घंटी)... कौन-सी वह सÎंथा थी, िजन्हȗने अंगेर्जȗ की दलाली और 
गुलामी करने का काम िकया? कौन-सी वह सÎंथा थी, िजसके नेता ने 1942 के आंदोलन मȂ अंगेर्ज 
गवनर्र को िचƻी िलखी थी िक इस आंदोलन को कुचल देना चािहए। इस देश के नौजवानȗ को यह 
इितहास पढ़ाना चािहए िक वे कौन-से नेता थे, िजन लोगȗ ने कर्ािंतकािरयȗ का िवरोध करके और 
उस जमाने मȂ मुिÎलम लीग के साथ तीन राज्यȗ मȂ सरकार बनाने का अपराध िकया था।  यह सारा 
का सारा इितहास िंहदुÎतान के लोगȗ को पता होना चािहए, िजससे हम मुगलȗ की कर्ूरता के बारे 
मȂ भी जान सकȂ  और अगेंर्जȗ के शासनकाल मȂ अंगेर्जȗ का साथ देने वाले सगंठन की सच्चाई भी 
इस देश के लोगȗ को पता चलनी चािहए। मान्यवर, आपने मुझे बोलने का अवसर िदया, इसके 
िलए आपका बहुत-बहुत धन्यवाद। 
 
SHRI GOLLA BABURAO (Andhra Pradesh): Sir, at the outset, I thank our hon. 
former Chief Minister, Shri Jagan Mohan Reddy, for giving me this opportunity to 
speak on the Discussion on the Working of the Ministry of Education. Every human 
being has two basic needs. One is primary healthcare and second is primary 
education. Let us discuss the education part. Not just in India but all over the world, 
the primary teacher to the child is the mother. Whatever a primary teacher teaches will 
have a lot of impact in the years to come. For example, Jijabai gave wonderful 
teachings to Chhatrapati Shivaji. Because of his mother, he became that much more 
powerful warrior in the Deccan field. In the same way, I want to impress upon the 
august House that primary education really does not have universalization. Now, the 
New Education Policy aims at universalization of education, cent percent literacy, new 
innovations, holistic development of students and teachers in India, etc. They may 
have achieved some good results, but there are so many changes that have to 
emerge in the New Education Policy, at least, in the future.  

Now, I come to primary education which is most important. As far as my 
knowledge goes, unfortunately, privatization of primary education and secondary 
education is very high. Not only in Andhra Pradesh, but in entire India, it is so. How 
can you expect a poor man to send his children to private schools, spending 
thousands and lakhs of rupees? Is it possible in India? I want the hon. Education 
Minister to think of this most important problem. To send their children to schools, 
poor people are selling their lands; they are selling their ornaments; they are 
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borrowing thousands of rupees from their relatives and others. Ultimately, God knows 
if they come up in the life or not! But this is the pathetic situation going on in rural 
areas and urban areas. So, strengthening of primary education is most important. If 
the Government wants, it can strengthen Government schools, Zila Parishad high 
schools and elementary schools. Otherwise, we cannot achieve universalization of 
education. BJP Government wants Viksit Bharat by 2047. How can they achieve it? 
This type of plight is going on in India. What I want to impress upon the august House 
is, let us take stringent steps to curb privatization in secondary and primary levels.  

Now, coming to secondary level, I will tell you my own example. Suppose I 
want to study in 7th, 8th, 9th or 10th class, do you know how far I have to go! It is, at 
least, ten miles in a State like Andhra Pradesh. How many people can go? There are 
no schools even today. Good teachers are not there. No teacher and student ratio is 
being followed. For that purpose only, our former Chief Minister of Andhra Pradesh 
took up a lot of wonderful and magnificent programmes like Vidya Deevena, Vidya 
Kanuka, Vidya Vasathi, etc. He spent Rs. 73,000 crore for secondary and primary 
education. You may not know, but 45,000 elementary and secondary schools were 
really developed like Nandana Vanas. Now, in many States, our Andhra Pradesh 
policy has been borrowed and they must have implemented it in other States also. 
What I want is that there should be an understanding of the education system.  

Now, I come to collegiate education. Unfortunately, the so-called college 
managements have become only degree-issuing authorities. They are degree-issuing 
authorities; there are no standards, no teachers, no maintenance of curriculum, etc. 
This type of plight should be stopped.  What I want is this. I want the hon. Education 
Minister to note these points. I am telling from my own side. In the entire rural India, 
so many lakhs and crores of poor people are suffering.  What I want to impress upon 
now is that this collegiate education should be strengthened. If collegiate education is 
not strengthened, young students will become unemployed. They may become a 
waste material to the society, to the families also. So many people are becoming 
vagabonds. They are unable to achieve anything in their life. They cannot do anything 
in the rural areas or in the urban areas. That is why, even for university education, I 
want to really request the hon. Education Minister to give a direction to the University 
Grants Commission (UGC). What is it doing? What is the University Grants 
Commission doing so far? I want to question: how are they developing the collegiate 
education and the university education? Their role is not seen anywhere. I have seen 
in Andhra Pradesh. For my sake, I would like to tell you that I got only third class in 
B.Com. I did not get a seat in the entire Andhra Pradesh. I went to Jabalpur, Madhya 
Pradesh. I think, somebody may be from Jabalpur. I studied my post-graduation in 
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Jabalpur, Madhya Pradesh. After that, because of my strenuous efforts, my father's 
effort, my mother's effort, we could, at least, achieve the Group I services. Of course, 
I became an officer for 25 years. What I want is this. The basic need of the education 
system is to strengthen the entire Indian society, not only the society but mankind as 
a whole. Even from one side, I cannot blame the technical education side completely. 
There are so many improvements. IITs are there, NITs are there and IIMs are there. 
Their standards are very good. But I am very, very concerned about social sciences. 
Social sciences are completely neglected not just in Andhra Pradesh but in entire 
India. I can say that. What my wish is that a man who studied economics should 
become an economist. A man who studied history should become a historian. A man 
who studied commerce should become a CA. That type of serious education should 
be imparted especially in college education and at the PG level. At PG level, lecturers 
are there, readers are there and professors are there. Their salaries are more than 
Rs.3-4 lakh but they are teaching for only two to three hours in a week. That is the 
great contribution they are doing in Andhra Pradesh. I do not know about other 
States, but I know only about my State. That is why our former hon. Chief Minister 
took very stringent steps to develop medical education, engineering education, IIM 
and so many are there.  He gave topmost priority for the education sector.  ...(Time-
bell rings.)...   Sir, just one more minute and I would conclude. I want from the hon. 
Education Minister and the hon. Prime Minister – Rs.1,28,000 crores are allotted to 
education now – that equal riches and equality should be brought among all castes, 
all religions and all areas so that they can achieve Viksit Bharat by 2047. The 
opportunity given to me is very valuable and I thank you so much for this.                    
 
THE VICE-CHAIRMAN (SHRI P. WILSON): The next speaker is Shri Niranjan Bishi.  
You have ten minutes. Shri Niranjan Bishi, not present. The next speaker is Shri. 
Manoj Kumar Jha. You have seven minutes.   
 
SHRI MANOJ KUMAR JHA (Bihar):  Vanakkam hon. Vice-Chairman, Sir.   

माननीय उपसभाध्यक्ष महोदय, मȅ दो भिूमकाओं मȂ खड़ा हंू - एक तो ससंद मȂ ÎटेकहोÊडर 
की हैिसयत से और दूसरी एक िवÌविवǏालय के िशक्षक की हैिसयत से। मȅ कोई तÊख िटÃपणी 
नहीं करंूगा, लेिकन कुछ सरोकार बताऊँगा। महोदय, सबसे महत्वपूणर् ĢÌन, जो मेरे ज़ेहन मȂ 
अभी आया िक मȅ ऐसी िंहदी कैसे बोलू,ं िजसमȂ उदूर् न हो और ऐसी उदूर् कहा ँसे लाऊँ, िजसमȂ िंहदी 
न हो। भाषाओं का जो मसला है, जो मानस मȂ रचा बसा है, इन िदनȗ उसको लेकर कई चीज़Ȃ चल 
रही हȅ। हम तो सगंम िलटरेचर पढ़कर बड़े हुए। हमने इितहास मȂ तिमल िरचनेस पढ़ी, सगंम 
िलटरेचर पढ़ा।  
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सर, ओपिंनग िरमाकर्  दे रहा हंू िक हमने भाषा के िववाद मȂ 1960 मȂ बहुत कुछ गवा ँिदया। 
यह मुÊक साझा और बराबर की साइज की ईटȗ से बना है। िकसी ईंट के साइज को बड़ा िदखाने 
की कोिशश करȂगे, तो इमारत िगर जाएगी। यह इमारत बचाने का वƪ है। मȅ िसफर्  इतना कहना 
चाहता हंू िक चाहे सÎंकृत हो, तिमल हो, बागंला हो, मिैथली हो, भोजपुरी हो या िंहदी हो, भाषाएँ 
सरकार के Ģोत्साहन से नहीं बढ़ती हȅ, भाषाएँ लोक माध्यम से बढ़ती हȅ। अगर िंहदी भाषा बढ़ी है, 
तो लोक माध्यम से बढ़ी है, छोटे-छोटे गानȗ से बढ़ी है। यह िंहदी पखवाड़ा मनाने से नहीं बढ़ी है, 
फोटर्नाइट मनाने से नहीं बढ़ी है। सर, यह मेरी पहली बात थी, खैर, क्या कहँू:  

 
मकतबे इÌक मȂ एक ढंग िनराला देखा, 

उसको छुƺी न िमली, िजसको सबक याद हुआ। 
 

  इन िदनȗ ये हालात कई सारी चीजȗ मȂ हȅ। मȅ एक बात यह मानता हंू िक शायद हमारे 
िदिग्वजय िंसह जी, हमारे सीिनयर, एक लबंी लकीर खींच गए हȅ, इसिलए, मȅ चीज़Ȃ दोहराऊंगा 
नहीं, महोदय, मȅ िसफर्  िंचितत हंू। इससे पहले की एजुकेशन पॉिलसी का क्या हǛ था, मȅ नहीं 
जानता, लेिकन इस सदन मȂ न्य ूएजुकेशन पॉिलसी पर Ëयापक चचार् नहीं हुई है। सदन को इससे 
महरूम करना - क्या यह उिचत है? मȅ यह सवाल सदन के िववेक और सरकार के िववेक  
छोड़ता हंू। 

सर, इस पूरे दÎतावेज मȂ कई िमसमचै हȅ। मȅने दÎतावेज की शक्ल और वैचािरक रुझान 
की पेडागोजी और टेक्नोलॉजी के िमसमचै की लȅग्वेज को लेकर एक बात कह दी है, उसी का 
थोड़ा खुलासा करता हंू। सर, मदर टंग वाली बात बहुत बेहतर है िक पाचंवी पाचँवीं क्लास तक 
मदर टंग मȂ िशक्षा दी जाए, लेिकन हम बाबा साहेब भीमराव अÇबेडकर को याद करȂ, उनके वƪ मȂ 
जो सच था, वह सच आज भी है, क्यȗिक सोशल इकोनॉिमक मोिबिलटी के िलए अंगेर्ज़ी एक भाषा 
है और हमȂ उसके Ģित भी दृिÍटकोण साफ करना होगा। सर, भाषाएँ िकसी की बपौती नहीं होती 
हȅ, भाषा लोक जीवन से उभरती है और लोक जीवन को समृǉ करती हȅ।   

महोदय, अभी doubling the Gross Enrolment Ratio की बात हुई - 2035 तक सभंवत: 
इस दÎतावजे मȂ। मुझे उस पर ऐसा लगता है िक उस िहसाब से - अगर इसको अचीव करना है, तो 
Ģित सÃताह 15 वषर् तक नए िवÌविवǏालय खोलने हȗगे।  

सर,  अब मȅ एक महत्वपूणर्  िवषय पर आता हंू। मȅ इस िवषय पर सभंवत: पचासȗ बार बोल 
चुका हंू। सर, एक चीज होती है - एनएफएस। यह एकलËय ढँूढ़ने का नया तरीका हो गया है - 
‘none found suitable’. यह मȅ नहीं कह रहा हंू, यह कमेटी कह रही है। The Committee on 
the Welfare of Scheduled Castes and Scheduled Tribes ने कहा है िक यह जो 
stereotypical response आता है िक सूटेबल कȅ िडडेट्स नहीं िमले - यह िबÊकुल गलत है सर।  
कमेटी ने कहा िक यह एक्सेÃटेबल नहीं है। यही बात कमोबेश ओबीसी िरकर्ूटमȂट मȂ लागू होती है। 
मȅ माननीय िशक्षा मंतर्ी जी से कहना चाहता हंू, माननीय नेता सदन लगातार बठेै हुए हȅ, इसिलए मȅ 
आगर्ह करंूगा िक यह महामारी सब कुछ लील जाएगी। यह मध्ययुगीन ËयवÎथाओं की महामारी है, 
जो आधुिनक चोला पहन चुकी है। इस चोले को उतरवा कर िंफकवा दीिजए, अन्यथा बहुत 
मुिÌकल होगी।  
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महोदय, गुजरात बड़ा समृǉ राज्य है। आज़ादी के बाद से ही हमेशा इस पर नज़र-ए-
इनायत रही है, लेिकन आज बड़ी खुशी हुई िक हमारे िबहार जैसा िपछड़ा राज्य भी गुजरात के 
साथ एक कैटेगरी मȂ साथ-साथ है और वह कैटेगरी है Enrolment in Higher Education, जहा ँ
िबहार, असम, गुजरात भाई- भाई। बस यही एक िंचता का िवषय था, मȅने कह िदया है और नीित 
आयोग की भी Îकूल एजुकेशन को लेकर कुछ महत्त्वपूणर् िटÃपिणया ँहȅ।  

महोदय, यिद मȅ एकाध िमनट ले लू,ँ तो आज माफ कर दीिजएगा। Please spare me 
one minute extra, if it is possible.   

 
3.00 P.M. 
 
सर, Ģायोिरटीज़ िक्लयर होनी चािहए, चाहे कोई भी सरकार हो। आप एजुकेशन से क्या उÇमीद 
करते हȅ? रीताĤता जी ने जो palimpsest की बात कही थी, वह हमारा एक नजीर होना चािहए।  
मȅ एक सरकारी Îकूल मȂ पढ़ा हंू। मȅने दसवीं कक्षा तक िंहदी मीिडयम से पढ़ी। 11वीं मȂ अगेंर्जी से 
पहली बार राÅता हुआ और मुिÌकल आई।  Queen’s language की अपनी िदक्कतȂ हȅ। मȅ अपने ही 
Îकूल को आज जब वापस जाकर देखता हंू, हमने क्या बनाकर रख िदया? मुझे िनजी के्षतर् के 
िखलाफ मत समझा जाए, लेिकन एक सतुंलन होना चािहए। दुिनया के तमाम उन देशȗ ने 
एजुकेशन और हेÊथ मȂ सबसे अच्छा काम िकया है, िजन्हȗने सावर्जिनक के्षतर् को बढ़ोतरी दी है, 
उसको Ģोटेक्ट िकया है।   

सर, मȅ एनटीए के बारे मȂ कई दफा बोल चुका हंू। ये कोिंचग इंिÎटǷूट के दामाद - सर, 
दामाद शÅद अससंदीय तो नहीं है? मȅ पहले ही पूछ लेता हंू, नहीं तो दूसरा शÅद Ģयोग करंूगा - 
हा,ं िरÌतेदार की तरह Ëयवहार करना। कोिंचग इंिÎटǷूट flourish कर रहे हȅ। बार-बार परीक्षा 
पैटनर्, pedagogy, syllabus मȂ बदलाव, हमने बच्चȗ को guinea pigs बना कर रख िदया है।   

सर, मȅ िदÊली िवÌविवǏालय मȂ हंू। नामाकंन की पǉित बदल गई है, लेिकन मȅ देख रहा हंू 
िक अब आठवीं, नौवीं क्लास से बच्चा Îकूल एजुकेशन को छोड़कर एनटीए की कोिंचग ले रहा है 
िक सीयईूटी क्वािलफाई करना है। यह Îटर्क्चरल ĢॉÅलम है।  ...(समय की घंटी)... सर, एक िमनट 
और दीिजए। िशक्षा के सÎंथान वैचािरक युǉ के्षतर् हो गए हȅ। मȅ िटÃपणी नहीं करना चाहता हंू।  
घनÌयाम जी ने एक बात कही थी। सर, इस तरह की कोई िटÃपणी नहीं की िक वामपथंी रुझान - 
कागेंर्स के साथ पता नहीं क्या िदक्कत थी, उन्हȗने वामपिंथयȗ को तथाकिथत - हालािंक उसमȂ 
मेिरट नहीं है। आज िवÌविवǏालय दिक्षण पथंी वैचािरकी का अƿा बनते जा रहे हȅ। आप कई चीजȗ 
को हटा रहे हȅ। पीएचडी नहीं चािहए, िबना पीएचडी के ले लो। ये एिलिजिबिलटी हटा दो। तब भी 
आपको उस रुझान के लोग नहीं िमल रहे हȅ। मेरा मानना है िक िशक्षकȗ की ÎवायǄता मȂ बहुत 
कमी हुई है। मȅ Ģोन्नित के सवाल पर 100 चीजȂ कह सकता हंू। मȅ अपॉइंटमȂट पर 100 चीजȂ कह 
सकता हंू। मȅ देख रहा हंू िक कैसे िशक्षक िविक्टमाइज हो रहे हȅ। सर, एसईजेड की तजर् पर 
नॉलेज पाकर्  बनाकर आपको यह सोचना होगा िक िशक्षा और इंडÎटर्ी मȂ थोड़ा फकर्  है। इसको 
उǏोग और िसफर्  िनवेश की नजर से मत देिखए, क्यȗिक इसका पहले नाम ǩमून िरसोसर् 
डेवलपमȂट था। भले नाम बदल गया हो, लेिकन उस सकेंत को याद रखा जाए। केन्दर्ीयकरण 
आपकी Îवाभािवक ĢवृिǄ है। जब बड़ी सǄा आती है, तो हर िकसी को लगता है िक इसको भी 
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मुझको हिथया लेना चािहए।  NAAC के बारे मȂ िवÎतार से हमारे िदिग्वजय िंसह जी बोल चुके हȅ।  
ऐसे लोग आप िबठाते हȅ, ऐसी ËयवÎथाएं होती हȅ। सर, NAAC मȂ क्या होता है - मȅने भी अपने 
टाइम मȂ अपने िवÌविवǏालय मȂ एक NAAC देखा है। मȅ बता नहीं सकता  हंू िक एकदम जैसे शादी 
Åयाह मȂ िरÌतेदारी मȂ जाने पर वह जो िगÄट का आदान Ģदान होता है, वे सारी चीजȂ होती हȅ और 
कई िवसगंितयȗ के बावजूद उस सÎंथान को ‘A+’ या ‘A’ िमल जाता है। मȅ माननीय िशक्षा मंतर्ी जी 
से कहंूगा िक आप िरिविजट किरए। िशक्षा मंतर्ी और रेल मंतर्ी का काम इस देश मȂ सबसे 
िडिफकÊट है। आप एक महत्त्वपूणर् पद पर हȅ। मȅ आपसे कहंूगा, आपकी सरकार नहीं होगी, 
लेिकन इस नीित का Ģभाव रहेगा। इसिलए हम सब कोिशश करȂ और ऐसी ËयवÎथा िवकिसत करȂ 
जहा ंखुले मन से बोलने के िलए कोई बदं न कर िदया जाए। सर, डेमोकेर्सी की एक पिरभाषा है। 
“True democracy is one where you are not closed for being open.” ...(समय की 
घंटी)... सर, आिखरी 30 सेकंड और दीिजए।    

सर, मȅ एक और चीज कहंूगा। सजंय जी कह कर चले गए। मȅ िहÎटर्ी का ÎटूडȂट हंू। कभी 
मुगल सÊतनत और अन्य रूलसर् पर बहस होगी, तब मȅ िवÎतार से बोलूगंा, लेिकन आज एक 
िटÃपणी करना चाहता हंू। सर, इितहास के बासी पन्नȗ मȂ जाकर अगर हम आज की चुनौितयȗ पर 
पदार् डालने की कोिशश करȂगे, उन बासी पन्नȗ के नायक और खलनायक आपकी चुनौितयȗ मȂ 
आपकी मदद नहीं करȂगे। अǌुत िवसगंित है िक औरंगजेब पर िटÃपणी तो सदन से बाहर और 
महात्मा गाधंी के हत्यारȗ का मिहमामंडन तो सदन के अंदर।          

सर, आिखरी मȂ मȅ यही कहँूगा िक ...(Ëयवधान)... सर, यह उनको समिर्पत, िजन्हȗने उदूर् 
पर ...(Ëयवधान)... कुछ अÊफाज़ पेश िकए थे। ...(Ëयवधान)...  

 
"सब मेरे चाहने वाले हȅ, मेरा कोई नहीं, 

           मȅ भी इस मुÊक मȂ उदूर् की तरह रहता हँू।" 
 

जय िहन्द, सर! 
 
THE VICE-CHAIRMAN (SHRI P. WILSON): The next speaker is Shri Javed Ali Khan.   
You have three minutes to speak. 
 
Ǜी जावेद अली खान (उǄर Ģदेश): उपसभाध्यक्ष जी, समय बहुत कम है, इसिलए मȅ भाषण की 
शक्ल मȂ अपनी बात नहीं कहँूगा, न ही कोई गैर-जरूरी िटÃपिणया ँ करँूगा। नई एजुकेशन 
पॉिलसी, 2020 जब से लागू हुई है, इस पॉिलसी के बारे मȂ यह भी कहा गया िक इस पर िजतने 
Ëयापक िवचार-िवमशर् की अपेक्षा थी, वह नहीं हो पाई थी। जब करीब 500 पेज का इसका डर्ाÄट 
बना था, तो उस पर तो लोगȗ की राय मागँी गई थी, लेिकन जब इसका 60-65 पेज का फाइनल 
डर्ाÄट बना, उस वƪ िकसी से कोई िवचार-िवमशर् नहीं िकया गया। राज्यȗ से भी िवचार-िवमशर् 
नहीं िकया गया, िशक्षािवदȗ से भी िवचार-िवमशर् नहीं िकया गया। यहा ँतक िक जो एक बहुत 
पुरानी सÎंथा है, जो अंगेर्जȗ के जमाने की है - Central Advisory Board of Education, समय 
समय पर िजसकी बठैकȂ  होती थीं, लेिकन New Education Policy बनने से पहले से उसकी कोई 
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बठैक नहीं हुई और बाद मȂ भी कोई बठैक नहीं हुई। इसका नतीजा यह हुआ िक बहुत सारे 
confusions, -- भाषा के सबंधं मȂ, दािखलȗ के सबंधं मȂ, िनयुिƪयȗ की Ģिकर्या के सबंधं मȂ -- वे 
रह गए, िजनका कोई हल नहीं िनकल पा रहा है और यजूीसी को higher education मȂ New 
Education Policy बनने के बाद करीब तीन दजर्न regulations समय-समय पर एक-दूसरे को 
contradict करते हुए जारी करने पड़े हȅ। सर, higher education की िÎथित यह है िक New 
Education Policy मȂ एक कमीशन बनाने की बात कही गई थी िक सारी सÎंथाओं को merge 
करके एक Higher Education Commission बनाया जाएगा, लेिकन अभी तक उसकी िदशा मȂ 
कोई खास Ģगित नहीं हुई है। कुछ साल पहले उसका एक डर्ाÄट जरूर circulate हुआ था, लेिकन 
उसमȂ क्या Ģगित है, यह िशक्षा मंतर्ी जी को बताना चािहए, जब वे जवाब दȂ।   
 सर, िपछले कई बजटȗ मȂ देश के साथ एक बहुत बड़ी commitment की गई है और आम 
तौर पर एक मागँ रही है िक जीडीपी का 6 Ģितशत हम िशक्षा के के्षतर् मȂ खचर् करȂगे, लेिकन आज 
हम 2.7 Ģितशत भी पूरे तरीके से खचर् नहीं कर पाते हȅ। इसिलए 6 Ģितशत का जो सकंÊप िपछले 
बजटȗ मȂ कहा गया था, उस िदशा मȂ क्या िÎथित है, यह बात भी िशक्षा मंतर्ी जी को बतानी चािहए।   
 सर, सȂटर्ल यिूनविर्सटी और सȂटर्ल गवनर्मȂट की जो सÎंथाए ँहȅ, उनमȂ बहुत बुरी िÎथित है।  
अध्यापन कायर् मȂ या िनयुिƪयȗ मȂ हम पूरी िनयुिƪया ँनहीं कर पा रहे हȅ। सȂटर्ल यिूनविर्सटी और 
कȂ दर् सरकार की दूसरी सÎंथाओं मȂ करीब 33 Ģितशत vacancies हȅ। उसका सीधा असर आरक्षण 
पर पड़ रहा है। SC/ST/OBC का आरक्षण भी हम पूरे तरीके से नहीं भर पा रहे हȅ। कȂ दर्ीय 
िवÌविवǏालयȗ मȂ 9 परसȂट SCs, 3 परसȂट STs और 14 परसȂट OBCs हȅ। जो बहुत ही favourite 
category ...(समय की घंटी)... सर, मȅ एक िमनट और लूगँा। हमारी सरकार की जो बहुत ही 
favourite category थी - Economically Weaker Section, उसका quota भी हम पूरे तरीके से 
पूरा नहीं कर पा रहे हȅ।   
 सर, मȅ दो बातȂ िसफर्  school education के बारे मȂ कहना चाहँूगा।  Primary education 
की िÎथित तो यह है िक सरकारी Îकूलȗ से जो drop outs होते हȅ, वे घर ही नहीं बठैते, बिÊक 
बहुत से लोग सरकारी Îकूल छोड़ कर िनजी Îकूलȗ मȂ जाते हȅ। आज हम देखते हȅ िक सरकारी 
Îकूल तो बदं होने के कगार पर हȅ और िनजी Îकूल गली-मोहÊलȗ मȂ खुलते चले जा रहे हȅ। उसके 
अंदर छातर्ȗ की सखं्या बढ़ती चली जा रही है। सर, इसका कारण क्या है? मȅ एक कारण बताना 
चाहता हंू िक क्यȗ लोग Ģाइमरी सरकारी Îकूलȗ से िवमुख हो रहे हȅ और िनजी Îकूलȗ की तरफ 
जा रहे हȅ। चूंिक Ģाइमरी सरकारी Îकूलȗ मȂ जो अध्यापक पढ़ाते हȅ, उन्हȂ पढ़ाई के अलावा करीब-
करीब 32 ऐसे कायर् करने होते हȅ, िजनका िशक्षा से कोई मतलब नहीं होता है।  व ेBLO की ǹूटी 
करȂगे; चुनाव की ǹूटी करȂगे; कहीं राशन बट रहा है या नहीं बट रहा है, इस बात का सुपरवीजन 
करȂगे; पÊस पोिलयो का काम करȂगे; बोडर् परीक्षा मȂ ǹूटी दȂगे; Ģितयोगी परीक्षाओं मȂ ǹूटी दȂगे।  
वे राशन काडș का सत्यापन भी करते हȅ; िमड डे मील का सुपरवीजन भी करते हȅ; जनगणना भी 
वही करते हȅ; पशु गणना भी वही करते हȅ; बाल गणना भी वही करते हȅ और वृक्षारोपण भी वही 
करते हȅ। इस Ģकार के 32 Ģकार के काम हȅ। जब ये सारे काम सरकारी Îकूलȗ के अध्यापक करȂगे, 
तो वे िकस वƪ पढ़ाएंगे? इसीिलए लोग Ģाइमरी सरकारी Îकूलȗ को छोड़ कर के िनजी Îकूलȗ 
की तरफ जा रहे हȅ।  
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मȅ आिखरी बात पीएम पोषण शिƪ िनमार्ण पर कहना चाहता हंू। पहले िजसे हम िमड डे 
मील कहते थे, ...(समय की घंटी)... आज की तारीख मȂ उस पर हम 6 रुपये 19 पैसे Ģित छातर् 
खचर् करते हȅ। िदसंबर तक यह खचर् 4 रुपये 97 पैसे था। इससे भी बुरी हालत यह है िक जो 
रसोइया भोजन बनाते हȅ, जो मिहलाएं रसोइये का काम करती हȅ, उन्हȂ हम मातर् 2,000 का वेतन 
देते हȅ, मानदेय देते हȅ। 

 
 اپنی ميں شکل کی بهاشن ميں ليے اس ہے، کم بہت وقت جی، سبهاادهيکش اپُ :(اترپرديش) خان علی جاويد جناب†

 ہے، ہوئی لاگو سے جب  2020 پاليسی، ايجوکيشن نئی کرونگا۔ ٹپنيّا ضروری غير کوئی ہی نہ گا، کہوں نہيں بات
 تهی۔ ہوپائی نہيں وه تهی، اپيکشا کی وِمرش وچار وياپت جتنے پر اس کہ گيا کہا بهی يہ ميں بارے کے پاليسی اس
 کا اس جب ليکن  تهی، گئی مانگی رائے کی لوگوں تو پر اس تو تها، بنا ڈرافٹ کا اس کا صفحات سو پانچ قريب جب

 ومرش وچار بهی سے راجيوں گيا۔ کيا نہيں وِمرش وِچار وئیک سے کسی وقت اس بنا، ڈرافٹ فائنل کا پيج  60-65
 جو ہے، سنستها پرانی بہت ايک جو کہ تک يہاں گيا۔ کيا نہيں ومرش وچار بهی سے شکشاودوں گيا، کيا نہيں

 بيٹهکيں کی جس پر وقت وقت Central Advisory Board of Education ہے، کی زمانے کے انگريزوں
 کوئی بهی ميں بعد اور ہوئی نہيں بيٹهيک کوئی کی اس سے پہلے سے بننے پاليسی ايجوکيشن نئی ليکن تهيں، ہوتی

 ميں، سمبنده کے داخلوں ميں، سمبنده کے بهاشا کنفيوژنس، سارے بہت کہ ہوا يہ نتيجہ کا اس ہوئی۔ نہيں بيٹهک
 ايجوکيشن ہائر سی يوجی اور ہے پارہا نکل نہيں حال کوئی کا جن گئے، ره وه ميں سمبنده کے پرکريا کی نيوکتيوں

 contradict کو دوسرے ايک پر وقت وقت ريگوليشن درجن تين قريب بعد کے بننے پاليسی ايجوکيشن نئی ميں
 کميشن ايک ميں پاليسی ايجوکيشن نئی کہ ہے يہ حالت کی ايجوکيشن ہائر سر، ہيں۔ پڑے کرنے جاری ہوئے کرتے
 ليکن گا، جائے بنايا کميشن ايجوکيشن ہائر ايک کرکے مرج کو ستهاؤںسن ساری کہ تهی گئی کہی بات کی بنانے
 ہوا سرکوليٹ ضرور ڈرافٹ ايک کا اس پہلے سال کچه ہے۔ ہوئی نہيں پرگتی خاص کوئی ميں دشا کی اس تک ابهی
 ديں۔ جواب وه جب چاہيے، بتانا کو جی منتری شکشا يہ ہے، پرگتی کيا ميں اس ليکن تها،

 ايک پر طور عام اور ہے گئی کی کمٹمينٹ بڑی بہت ايک ساته کے ديش ميں جٹوںب کئی پچهلے سر، 
 بهی فيصد  2.7 ہم اجٓ ليکن گے، کريں خرچ ميں شيتر کے شکشا ہم فيصد چه کا پی ڈی جی کہ ہے رہی مانگ
 دِشا سا تها، گيا کيا ميں بجٹوں پچهلے سنکلپ جو کا فيصد چه ليے اس ہيں۔ کرپاتے نہيں خرچ سے طريقے پوری

 چاہيئے۔ بتانی کو جی منتری شکشا بهی بات يہ ہے، استهتی کيا ميں
 ادهياپت ہے۔ حالت بری بہت ميں ان ہيں، سنستهائيں جو کی گورنمنٹ سينٹر اور يونيورسٹی سينٹرل سر، 

 دوسری کی سرکار مرکزی اور يونيورسٹی سينٹرل ہيں۔ کرپارہے نہيں تقررياں پوری ہم ميں تقرريوں يا ميں کارئيے
 کا سی اوبی سی، ايس ٹی، ايس ہے۔ پڑرہا پر ارٓکشن اثر سيدها کا اس ہيں۔ ويکنسيز فيصد  33 قريب ميں سنستهاؤں

 ٹی ايس فيصد تين سی، ايس فيصد نو ميں يونيورسٹيوں سينٹرل ہيں۔ کرپارہے نہيں سے طريقے پورے ہم بهی ارٓکشن
 اور منٹ ايک ميں سر،  ۔۔۔(گهنٹی کی وقت)۔۔۔ favourite category ہی بہت جو ہيں۔ سی بی او فيصد چوده اور

 کا اس Economically Weaker Section تهی favourite category ہی بہت جو کی سرکار ہماری لونگا۔
 ہيں۔ رہے کارپا نہيں پورا سے طريقے پورے ہم بهی کوٹہ

 يہ تو حالت کی ايجوکيشن پرائمری چاہونگا۔ کہنا ميں بارے کے ايجوکيشن اسکول صرف باتيں دو ميں سر، 
 سرکای لوگ سے بہت بلکہ بيٹهتے، نہيں ہی گهر وه ہيں، ہوتے اؤٓٹ ڈراپ جو سے اسکولوں سرکاری کہ ہے

 پر کگار کے ہونے بند تو اسکول سرکاری کہ ہيں ديکهتے ہم اجٓ ہيں۔ جاتے ميں اسکولوں پرائيويٹ کر چهوڑ اسکول
 ہے۔ جارہی بڑهتی تعداد کی چهاتروں اندر کے اس ہيں۔ جارہے کهلتے ميں وںمحل گلی اسکول پرائيويٹ اور ہيں

 سے اسکولوں سرکاری پرائمری لوگ کيوں کہ ہوں چاہتا بتانا وجہ ايک ميں ہے؟ کيا وجہ کی اس سر،
 ٹيچر جو ميں اسکولوں سرکاری پرائمری چونکہ ہيں۔ جارہے طرف کی اسکولوں پرائيويٹ اور ہيں ہورہے وِموکه

 مطلب کوئی سے تعليم کا جن ہيں، ہوتے کرنے کام ايسے   32 قريب قريب علاوه کے پڑهائی انہيں ہيں، اتےپڑه
 رہا بٹ نہيں يا ہے رہا بٹ راشن کہيں گے، کريں ڈيوٹی کی چناؤ گے، کريں ڈيوٹی کی او ايل بی وه ہے۔ ہوتا نہيں
 يوگی پرتی گے، ديں ڈيوٹی ميں امتحان کے ورڈب گے، کريں کام کا پوليو اور گے، کريں سپرويزن کا بات اس ہے،

 ہيں۔ کرتے بهی سپرويژن کا ميل ڈے مڈ ہيں۔ کرتے بهی ستياپن کا کارڈوں راشن وه گے۔ ديں ڈيوٹی ميں امتحانات

                                                            
† Transliteration in Urdu script. 
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 بهی روپن ورکش اور ہيں، کرتے وہی بهی گننا بال ہيں کرتے وہی بهی پشوگننا ہيں، کرتے وہی بهی شماری مردم
 تو گے، کريں ادهياپک کے اسکولوں سرکاری کام سارے يہ جب ہيں۔ کام کے طرح  32 طرح اس ہيں۔ کرتے وہی

 طرف کی اسکولوں پرائيويٹ کے کر چهوڑ کو اسکولوں سرکاری پرائمری لوگ ليے اس گے؟ پڑهائيں وقت کس وه
 ہيں۔ جارہے

 تهے، کہتے ميل ڈے مِڈ ہم جسے پہلے ہوں۔ چاہتا کہنا پر نرمان شکتی پوشن ايم پی ميں بات اخٓری ميں
 يہ تک دسمبر ہيں۔ کرتے خرچ علم طالب فی پيسے انيس روپے چه ہم پر اس ميں تاريخ کی اجٓ ۔۔۔(گهنٹی کی وقت)۔۔۔

 مہيلائيں جو ہيں، بناتے بهوجن رسوئيا جو کہ ہے يہ حالت بری بهی سے اس تها۔ پيسے ستانوے روپے چار خرچ
 ہيں۔ ديتے مان ہيں، ديتے ويتن کا ہزار دو رفص ہم انہيں ہيں، کرتی کام کا رسوئيے

 
THE VICE-CHAIRMAN (SHRI P. WILSON): Please conclude.  ...(Interruptions)...  
 
Ǜी जावेद अली खान: सर, मानदेय, वेतन नहीं देने का बहाना है।  ये 'मानदेय' नाम जो गढ़ा गया 
है।  उसे वेतन नहीं देना पड़े, इसिलए उसको 'मानदेय' कहते हȅ।  पूरे िदन एक रसोइया Îकूल मȂ 
काम करता है, 50 बच्चȗ का खाना बनाता है और िकसी सरकारी Îकूल मȂ कोई सफाई कमर्चारी 
नहीं होता, तो उसके अंदर सफाई भी उससे करवाते हȅ और उसे िसफर्  2,000 रुपये देते हȅ। 
  

 ويتن اسے ہے۔ گيا گڑها جو نام دئے، مان ہہ ہے۔ بہانہ کا دينے نہيں ويتن دئے، مان سر، : خان علی جاويد جناب†
 کا بچوں پچاس ہے، کرتا کام ميں اسکول رسوئيا ايک دن پورے ہيں۔ کہتے دئے مان کو اس ليے اس پڑے، دينا نہيں
 سے سا بهی صفائی اندر کے اس تو ہوتا، نہيں کرمچاری صفائی کوئی ميں اسکول سرکاری کسی اور ہے بناتا کهانا

 ہيں۔ ديتے روپے ہزار دو صرف اسے اور ہيں کرواتے
 
THE VICE-CHAIRMAN (SHRI P. WILSON): Please conclude.  ...(Interruptions)... 
 
Ǜी जावेद अली खान: सर, मȅ िशक्षा मंतर्ी जी से यह मागं करना चाहंूगा िक Îकूलȗ मȂ जो मिहलाएं 
िमड डे मील बनाती हȅ, जो रसोइये हȅ, उनकी तनख्वाह बढ़ाई जाए और उन्हȂ 2,000 रुपये की 
बजाय उन्हȂ कम से कम 10,000 रुपये िदए जाएँ। 

सर, मȅ आिखरी बात पीएम Ǜी िवǏालय पर कह देता हँू। बहुत िंढढोरा पीटा जा रहा है िक 
पीएम Ǜी िवǏालय होगा।  मȅ अपना अनुभव बता रहा हंू। ...(समय की घंटी)... 

 
 مِڈ مہيلائيں جو ميں اسکولوں کہ چاہونگا کرنا مانگ يہ سے جی منتری شکشا ميں سر، : خان علی جاويد جناب †

 سے کم انہيں بجائے کی روپے ہزار دو انہيں اور جائے بڑهائی تنخواه کی ان ہيں، رسوئيے جو ہيں، بناتی ميل ڈے
 جائيں۔ دئيے روپے ہزار دس کم

 ودياليہ شری ايم پی کہ ہے جارہا پيٹا ڈهنڈورا بہت ہوں۔ ديتا کہہ پر ودياليہ شری ايم پی بات اخٓری ميں سر، 
 ۔۔۔(گهنٹی کی وقت)۔۔۔ ہوں۔ بتارہا تجربہ اپنا ميں ہوگا۔

 
THE VICE-CHAIRMAN (SHRI P. WILSON): Please conclude.  ...(Interruptions)... 
 
Ǜी जावेद अली खान: सर, आिखरी 30 सेकंड। माननीय िशक्षा मंतर्ी जी, मेरे िजले के बड़े 
अिधकािरयȗ ने मुझसे कहा िक पीएम Ǜी के अंदर कुछ सोलराइजेशन का काम करना है, तो आप 
                                                            
† Transliteration in Urdu script. 
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अपनी िनिध से वहा ँसोलर लाइटȂ दे दीिजए, वहा ँवाटर कूलसर् और आरओ के Ãलाटं्स लगने हȅ, वे 
दे दीिजए। MLAs से मागं रहे हȅ। मȅ कहता हंू िक जब यह एक महत्वाकाकं्षी Ģोगर्ाम है, Ģधान मंतर्ी 
के नाम पर है, तो इसमȂ सासंदȗ से और िवधायकȗ से िकसिलए िनिध मागंी जा रही है। इसे तो 
सरकार को priority पर करना चािहए था। इस Ģकार, आज ऐसी िÎथित है िक पूरी की पूरी जो 
िशक्षा ËयवÎथा है, वह अधर मȂ लटकी हुई है।  

मȅ माननीय िशक्षा मंतर्ी जी से कहना चाहता हंू िक आपकी बड़ी कृपा होगी िक िशक्षा को 
गंभीरता से लीिजए और िशक्षा नीित को सही तरीके से अमल मȂ लाइए।  बहुत-बहुत धन्यवाद। 

 
 نے يکاريوںاده بڑے کے ضلع ميرے جی، منتری شکشا مانيئے سيکنڈ۔ تيس اخٓری سر، : خان علی جاويد جناب†

 لائٹيں سولر وہاں سے ندهی اپنی اپٓ تو ہے، کرنا کام کا سولرائيزيشن کچه اندر کے شری ايم پی کہ کہا سے مجه
 ہيں۔ رہے مانگ سے ايز ايل ايم ديجيئے۔ دے وه ہيں، لگنے پلانٹس کے او ارٓ اور کولرس واٹر وہاں ديجيئے، دے
 اور سے سانسدوں ميں اس تو ہے، پر نام کے منتری پردهان ہے، مپروگرا مہتوکانشی ايک يہ جب کہ ہوں کہتا ميں

 اجٓ طرح، اس تها۔ چاہيئے کرنا پر  priority کو سرکار تو اسے ہے۔ جارہی مانگی ندِهی ليے کس سے ودهايکوں
 ہے۔ ہوئی لٹکی ميں ادهر وه ہے، ويوستها شکشا جو پوری کی پوری کہ ہے حالت ايسی

 سے گمبهيرتا کو شکشا کہ ہوگی مہربانی بڑی کی اپٓ کہ ہوں چاہتا کہنا سے یج منتری شکشا مانيئے ميں 
 شکريہ۔ بہت بہت لائيے۔ ميں عمل سے طريقے سہی کو نيتی شکشا اور ليجيئے

 
THE VICE-CHAIRMAN (SHRI P. WILSON): Now, Shrimati Ramilaben Becharbhai 
Bara. The hon. Member will speak in Gujarati.  
 
SHRIMATI RAMILABEN BECHARBHAI BARA (Gujarat): &“Thank you, Vice Chairman 
Sir. Hon. Finance Minister of India, Smt. Nirmala Sitharaman, has presented the 
Union Budget for the financial year 2025-2026. Indeed she is the pride of the women 
of India. Various provisions pertaining to the field of education have been made in the 
Union Budget. I would like to present my views pertaining to these provisions and I 
also congratulate the hon. Prime Minister of India Shri Narendrabhai Modi and the 
hon.Finance Minister of India, Smt. Nirmala Sitharaman for presenting a revolutionary 
budget.  

Hon’ble Vice Chairman Sir, Comprehensive Educational reforms have been 
envisaged in the present Budget and appropriate provisions have also been made in 
this regard. Requisite provisions have been made in the Union Budget so as to 
strengthen the foundations of education in our country. The Modi Government came 
to power in 2014 and since then we are witnessing reforms in various sectors. We are 
also witnessing enhanced allocation of funds under various heads year after year. And 
due to this, the most deprived persons of our country are being benefited. Every child 
who deserves to be educated is being educated. Sir, all of us know, “िवǏािवहीनः 

                                                            
† Transliteration in Urdu script. 
& English translation of the original speech delivered in Gujarati. 
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पशुः”, a person without education is like an animal. Life without education is useless. 
After our country gained independence, the framer of the Constitution of India, Dr. 
Babasaheb Ambedkar said, ‘every individual of this country should receive 
education’. All eminent educationists had also said that everyone should have an 
access to education. But after India became independent, the country was led by the 
persons who   focused only on vote bank politics. They kept the people from the SC, 
ST and Backward communities deprived of education. Sir, I belong to the tribal 
community and I know it well. But it is the good fortune of our country and its people 
that in 2014 Narendrabhai came to power and he gave the slogan of “Beti Padhao - 
Educate the girl child”. He was really concerned about the education of girl children. 
When he was the Chief Minister of Gujarat, he approached the people of Gujarat with 
the Kanya Kelavani Rath (Girl Child Education Chariot) and asked for alms. He told 
the people of Gujarat, “I want alms. And what do I want as alms! I don’t want money. 
I want your girl child to be educated. This is what I want as alms.” The people of 
Gujarat accepted his request.  
 

[THE VICE-CHAIRMAN (SHRI GHANSHYAM TIWARI) in the Chair.] 
 

The BJP is in power in Gujarat since last 30 years. And none of the children, boy or 
girl, born during the reign of the BJP is illiterate.  

 While initiating the Discussion on the Working of the Ministry of Education, 
Shri Digvijaya Singh raised the issue of dropout ratio. He was quoting the figures of 
illiteracy in our country. Sir, if we should consider the literacy rate in the tribal areas of 
our country for the past years, during the past years, Children did not go to schools. 
When such was the situation, what is there to talk about the dropout ratio? During the 
Congress regime, the schools weere in dilapidated condition. Even if the schools 
were there, there were no children to take education. And even if there were children 
who wished to pursue education, there were no teachers. Just now my colleagues 
from the opposition were criticizing the process of recruitment of teachers for school 
education. I would humbly request and ask them to re-visit the past. What was the 
condition of the schools in the past? What was the condition of the students seeking 
education in the past? What was the condition of classrooms in the past? Under the 
leadership of hon. Prime Minister of India, Shri Narendrabhai Modi, provisions 
pertaining to the implementation of the New Education policy 2020 have been made in 
the Union Budget for the year 2025- 26. Separate allocations have been made in this 
regard. Special provisions have been made to strengthen the basic infrastructure in 
the field of education, implementation of the New Education policy and Skill 
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Development of the youth of India. Considering the requirements of the contemporary 
times, requisite provisions have been made in the union budget. The Digital Young 
India program has also been launched. Today there is a demand for skill education 
and development. And henceforth, a provision for imparting training for the skill 
development of 2 crore youth has been made in the Union budget for the financial 
year 2025-26. This would ensure that, we have skilled youth who can cater to the 
needs of jobs of contemporary times. The opposition does not have any right to talk 
about jobs and unemployment because they have never been concerned about the 
youth of this country and the tribal population of this country. Today, we see a huge 
gap in the quality of education imparted in the schools of rural India, Government 
schools and the private schools of urban India. The hon. Prime Minister of India and 
the hon. Minister of Education are putting in sincere efforts to reduce this gap and 
eliminate this gap. Henceforth, the classrooms of the schools of rural India are being 
transformed to smart classes. In the Union budget for the financial year 2025-26, a 
provision has been made to convert 10,000 classrooms of the schools of rural India to 
smart classrooms. With an aim to foster scientific temperament amongst the school 
children of India, there is a proposal to established Atal Tinkering laboratories.  

Sir, I belong to Gujarat. The entire stretch between Ambaji and Umbergaon 
has a dense tribal population. Nearly 1 crore tribal people reside in this area. In the 
past, during the regime of the Congress, what was the condition of education of the 
tribal population residing in this area? Thereafter, Narendrabhai Modi became the 
Chief Minister of Gujarat and Gujarat had a double engine Government. Today, we 
can see radical changes in Gujarat. During the rule of the Congress, there were only 
13 Universities. Today, during the BJP regime, this number has gone up to 105. With 
a great pride, I am saying this. Tribal universities have been established in the tribal 
areas of Gujarat. Science colleges have been established in the tribal areas. Medical 
colleges have established in the tribal areas. How many seats for medical education 
were there in the past? In the past, there were only 550 medical seats. As a resultm 
students had to go to other States to acquire medical education. Students had to go 
abroad to get medical education. There was a huge revenue loss because when the 
students went abroad to acquire medical education, they had to pay fees to the 
colleges of foreign countries. Parents were worried about their children. Today, there 
are 6500 seats in the field of medical education. Not only this, requisite provisions 
have been made in the Budget so as to establish a medical college in every district of 
the country. There is a target to have 75,000 seats for medical education in the 
country.  Sir, if the target of 75000 medical seats is achieved, no student of India will 
have to go abroad to acquire medical education. Because of this provision, the 
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country is going to be benefited a lot in the future. In addition to this, 500 new ITIs will 
be established so as to enhance the skills of the youth of this country. Just now, we 
were talking about IITs. The Bhartiya Janata Party is in power since 2014. Hon. 
Narendrabhai Modi is leading the country since 2014. And during the regime of Shri 
Narendrabhai Modi, 8 IITs have been established. No doubt, two IITs have been 
upgraded and 6 new IITs have been established, that makes it a total of 8 IITs. This 
has benefited the youth of this country. Sir, today Gujarat has become the hub of 
education in India. There is a double engine government in Gujarat. Young men and 
women from all over the world come to Gujarat to acquire education. Today, 
Kamdhenu University, Sanskrit University, Children’s Research University, Forensic 
laboratory University, Gati Shakti University etc. are functioning in Gujarat. Yesterday, 
hon. Minister of Railways was saying that that there is a requirement for Technical 
Universities to impart technical education. A Railway University has also been 
established in Gujarat. Today, we are talking about leadership skills amongst youth, 
we are talking about cultural values amongst youth. Hon. Prime Minister of India, Shri 
Narendrabhai Modi, has taken an initiative to establish a School of Ultimate 
Leadership. The objective behind this is to enhance leadership skills amongst the 
youth of the country and develop cultural values. This has started in Gujarat. In 
addition to this, many new Universities and educational institutions are coming up in 
Gujarat.  

Sir, I come from a tribal area. I wish to throw some light on the initiatives taken 
in the field of Education in Gujarat. The area between Amirgarh and Umargaon, 
predominantly, has a tribal population. During the past years, nobody sent girl 
children to schools. Due to the efforts made by the hon. Prime Minister of India, every 
girl child in this area is acquiring education and, due to the efforts of the BJP 
Government, girls of tribal areas are working in various sectors. Girls are not only 
serving in the civil sector but are also working in defence sector. Many girls have 
become pilots. Sir, I would like to narrate an incident which depicts how much 
affection the hon. Prime Minister of India Shri Narendrabhai, has for the people of the 
SC, ST and backward communities. Whenever Narendrabhai Modi used to fly in a 
helicopter in rural areas and whenever the helicopter flew and landed in rural areas, 
people used to gather to see the helicopter. During one such incident, the hon. Prime 
Minister of India, Shri Narendrabhai Modi had said, “I want to see this youth of my 
country flying helicopter. I want to see my tribal sons and daughters flying 
helicopters.” And, henceforth, he started a scheme so as to encourage the youth 
from Dalit, Tribal and backward communities to become pilots. And because of his 
farsightedness, youth from SC, ST and backward communities of Gujarat have today 
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become pilots and are flying in the skies. Also, due to the efforts of the BJP 
Government and the double engine Governments, today, 105 Eklavya model schools, 
Girls Literacy Residential Schools and Eklavya Model Residential Schools are 
functioning. In this way, 35,763 young boys and girls are acquiring education in these 
residential institutions. Good quality boarding and lodging facilities are being provided 
in these institutions. 50% of the students acquiring education in these institutions are 
girl children. Sir, I would like to draw your kind attention towards the fact that the last 
year pass outs from these institutions have secured admission in respectable 
institutions of higher education. Out of these students, 26 students have secured 
admission in the MBBS course, 32 students have secured admission in BHMS 
course, three students have secured admission in BAMS course, three students have 
secured admission in BDS course, 32 students have secured admission in 
pharmaceutical courses, 94 students have secured admission in BE courses and 244 
students have secured admission in nursing courses. This comprehensive 
development is being witnessed amongst the tribal students because of the 
educational reforms of this Government. In addition to this, SAMRAS Hostels have 
been established in Gujarat. The objective behind establishing these hostels is to build 
a harmonious environment wherein the students from different communities come 
together, study together, and exchange ideas. The Government is working for the 
development of the youth. Mr. Vice Chairman Sir, the future of a nation depends on 
its Education Policy. The hon. Prime Minister of India understands this very well. The 
New Education Policy is really a praiseworthy initiative. Henceforth, emphasis has 
been laid on Education through Mother Tongue. Today, if we analyse the results of 
the UPSC examinations, the results of the Competitive Examinations of various 
States, it becomes clear that the aspirants have developed a sense of self-confidence 
because of the liberty of the usage of Mother Tongue in these examinations. This has 
contributed to better results and is definitely a praiseworthy step. Sir, the aspects of 
Skill Development, Strengthening of Infrastructure in the field of Education and 
enhancing the capabilities of the youth, as envisaged in the New Education Policy, 
are really commendable and good work is being done in the field of education in 
Gujarat.  

At last, I would like to mention that we should rise above our differences and 
should respect the sentiments of our hon. Prime Minister, who is marching towards 
the goal of a Developed India 2047, and walk with him hand-in-hand. Let us work 
together with an objective to make every child of this country educated. It is said, “It 
cannot be stolen by thieves, nor can it be taken away by kings.” It cannot be divided 
among brothers and It does not cause a load on your shoulders. If spent, it indeed 
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always keeps growing. The wealth of knowledge is the most superior wealth of 
all.Thus, let us all work together to educated the children who are deprived of 
educations, who are poor and who belong to backward areas. Hon. Prime Minister 
and Hon. Education Minister are working hard in this regard. Let us all consider this 
our responsibility and appreciate this New Education Policy and co-operate in its 
implementation. And let us ensure that every child of this country goes to school and 
studies well. Thank you very much. 

 
Jay Jay Garvi Gujarat, Jay Jay Garvi Gujarat 

Victory to proud Gujarat, Victory to proud Gujarat! 
 
Ǜी इमरान Ģतापगढ़ी (महाराÍटर्): उपसभाध्यक्ष महोदय:  
 

‘भखू के एहसास को शेरो-सुख़न तक ले चलो, 
या अदब को मुफ़िलसȗ की अंजुमन तक ले चलो, 
मुझको नįमȗ-ज़Åत की तालीम देना बाद मȂ, 
पहले अपनी रहबरी को आचरन तक ले चलो।’ 

 
 सर, मȅ New Education Policy पर बात  करने के िलए खड़ा हुआ हंू। माननीय मंतर्ी जी 
यहा ंमौजूद हȅ। New Education Policy कहती है िक हमारा ज़ोर टीचसर् टेर्िंनग पर होना चािहए, 
लेिकन National Sample Survey Office का आंकड़ा कहता है िक इस देश मȂ िसफर्  13 परसȂट 
टीचसर् टेर्न्ड हȅ। मȅ माननीय मंतर्ी जी से जानना चाहता हंू िक जो 87 परसȂट टीचसर् हȅ, िजनको अभी 
टेर्िंनग देने की जरूरत है, क्या उनको टेर्िंनग देने के िलए हमारे पास कोई रोडमपै है? हमारे पास 
इतने बड़े पैमाने पर कॉलेजेज़ हȅ, िरसोसȃज़ हȅ, िजनसे उन्हȂ टेर्न िकया जा सके। हमारी New 
Education Policy कहती है िक technology पर ज़ोर िदया जाए। हमने कोिवड के दौरान भी 
देखा है िक िकस तरह से बच्चȗ को technology के सहारे पढ़ाया गया। मȅ माननीय मंतर्ी जी से 
पूछना चाहता हंू िक जब इस देश मȂ 80 करोड़ लोग पाचं िकलो राशन पर गुजारा कर रहे हȗ, तो 
क्या उन पिरवारȗ तक इंटरनेट, कंÃयटूर और लैपटॉप जैसी सुिवधाए ं पहंुचाने के िलए कोई  
रोडमपै है,  तािक उनके बच्चȗ को िशिक्षत िकया जा सके।   
 उपसभाध्यक्ष महोदय, मȅ यहा ं एक बहुत महत्वपूणर् बात कहना चाहता हंू। Minority 
community से जुड़ा हुआ जो मदरसा एजुकेशन का पैटनर् है, तो मȅ माननीय मंतर्ी जी से उस पर 
बहुत गंभीरता से पूछना चाहता हंू िक New Education Policy है, उसमȂ कुछ मदरसे ऐसे हȅ, 
िजनको सरकार recognize करती है, लेिकन कुछ बड़े िशक्षण सÎंथान जैसे नदवा और देवबदं हȅ, 
तो क्या New Education Policy के कॉन्टेक्Îट मȂ आपने इन बड़े सÎंथानȗ से डॉयलॉग करने का 
कोई मानक या बातचीत शुरू करने का Ãलान बनाया है? मȅ इसके बारे मȂ पूछना चाहता हंू। मȅ मंतर्ी 
जी से एक बहुत महत्वपूणर् बात पूछना चाहता हंू िक बहुत सारे minority institute थे, जहा ंपर 
Îकॉलरिशप का Ģावधान था, लेिकन आपने Maulana Azad National Fellowship को एक झटके 
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मȂ बदं कर िदया। िजसमȂ हजारȗ-लाखȗ छातर्, जो उस Îकॉलरिशप के भरोसे अपनी िशक्षा गर्हण 
कर रहे थे। एक तरफ Ģधान मंतर्ी जी  कहते हȅ िक सबका साथ, सबका िवकास। एक हाथ मȂ 
कंÃयटूर, एक हाथ मȂ कुरान, लेिकन जब आप Îकॉलरिशप बदं कर देते हȅ, तो गरीब तबके से आने 
वाले अÊपसंख्यक समुदाय के जो बच्चे हȅ, उनकी िशक्षा- ËयवÎथा को लेकर, उनकी िशक्षा को 
आगे बढ़ाने को लेकर आपके पास क्या Ãलान है? माननीय िशक्षा मंतर्ी जी यहा ंपर बठेै हȅ, मȅ उनसे 
कहना चाहता हंू िक पूरे देश मȂ, पूरी दुिनया मȂ Ģधान मंतर्ी जी जाकर महात्मा गाधंी जी की मूिर्त के 
सामने िसर झुकाते हȅ, उन्हȂ फूल चढ़ाते हȅ, लेिकन आप ही की सरकार एनआईआईटी, कालीकट 
मȂ Ģोफेसर डॉ. शाइजा ए. को योजना और िवकास िवभाग का डीन बना देती है, जो खुलकर 
कहती हȅ िक मेरी नज़र मȂ नाथूराम गोडसे बहुत महान था। आपकी New Education Policy यह है 
और इस िदशा मȂ जा रही है।   

सर, मȅ आपके माध्यम से यह कहना चाहता हंू िक िकस तरह से एनसीईआरटी की 
िकताबȗ मȂ साÇĢदाियकता को परोसा जा रहा है! माननीय मंतर्ी जी, क्या आपके सजं्ञान मȂ है िक 
केन्दर्ीय िंहदी सÎंथान और NIEPA जैसे जो सÎंथान हȅ, उनमȂ अघोिषत तौर पर यह कह िदया गया 
है िक देवनागरी मȂ िलखते हुए जो नुƪे लगाए जाते थे, िजनको कहा जाता है िक वे उदूर् से आते हȅ, 
उनको अघोिषत तौर पर रोक िदया गया है िक नई छपने वाली िकसी भी िकताब मȂ नुƪा नहीं 
लगाया जाएगा। एनसीईआरटी की िकताबȂ छापने वाले कई लोगȗ से मेरी Ëयिƪगत बात हुई थी, तो 
उनका यह कहना था िक हमȂ ऊपर से आदेश है, हालािंक ऐसा कोई िलिखत आदेश नहीं है। मȅ 
आपसे जानना चाहता हंू िक यह नुƪा हटा कर आप देवनागरी भाषा को मजबतू कर रहे हȅ या उसे 
ककर् श और कमजोर बना रहे हȅ? यह मेरा माननीय मंतर्ी जी से अनुरोध है और मȅ उनसे इसके बारे 
मȂ जानना चाहता हंू। 

उपसभाध्यक्ष महोदय, पीएमǛी िवǏालय को लेकर बहुत बातȂ हुईं। मȅ एक चीज़ कहना 
चाहता हंू िक उǄर Ģदेश मȂ गाजीपुर एक िजला है। वहा ं धामूपुर गावं मȂ वीर अÅदुल हमीद 
िवǏालय है। िपछले िदनȗ पीएमǛी कंपोिजट Îकूल का नाम लेकर उस Îकूल का नाम बदल िदया 
गया। महोदय, उसके सहारे भी साĢंदाियकता परोसने की कोिशश की गई। जब सोशल मीिडया 
पर बहुत हंगामा खड़ा हुआ, हम सभी लोगȗ ने आवाज़ उठाई, तब बेिसक िशक्षा ने अिधकारी ने 
िफर से नाम बदल कर  पुनः उसका नाम वीर अÅदुल हमीद - जो परम चकर् िवजेता हȅ, उनके नाम 
पर करने का काम िकया। महोदय, इस योजना के थर्ू भी साĢंदाियकता को परोसने का जो काम 
िकया जा रहा है, वह ठीक नहीं है। मंतर्ी जी के सजं्ञान मȂ है यह बात है या नहीं, लेिकन उसको 
रोकने के िलए आप क्या काम करȂगे?  

महोदय, एनसीईआरटी की जो िकताबȂ हȅ, उनमȂ से िंहदू-मुिÎलम एकता के चैÃटर हटाए 
जा रहे हȅ। महोदय, एनसीईआरटी की िकताबȂ बच्चȗ का ज़ेहन तैयार करती हȅ। आप बेिसक तौर 
पर एक नया इितहास पढ़ाने के चक्कर मȂ बच्चȗ को, छोटे बच्चȗ को गुमराह करके, उनको एक 
असत्य इितहास पढ़ाने का Ģयास कर रहे हȅ। महोदय, आगे चलकर व ेबच्चे दुिनया मȂ कहा ंसÎटेन 
करȂगे? मȅ माननीय मंतर्ी जी से कहना चाहता हंू िक िशक्षा और धमर् को एक-दूसरे से अलग रहना 
चािहए। मȅ आज इस िवषय पर बात करते हुए एक और बहुत महत्वपूणर् बात कहना चाहता हंू िक 
िदÊली िवÌविवǏालय के पाǸकर्म मȂ जो बदलाव िकए गए हȅ, िजसमȂ राजनीित िवज्ञान के 
पाǸकर्म से भीमराव राम जी अÇबेडकर, मोहनदास करमचंद गाधंी, मोहÇमद इकबाल और भारत 
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के सिंवधान पर आधािरत शोध पतर्ȗ को हटाया गया है, दिलत लेखक बामा और सुकीरथ राणा को 
अंगेर्ज़ी पाǸकर्म से हटाया गया है, क्या ये चीज़Ȃ माननीय मंतर्ी जी के सजं्ञान मȂ हȅ?  

महोदय, समय बहुत कम है, इसिलए मȅ इस नई एजुकेशन पॉिलसी पर आदरणीय मंतर्ी 
जी से और सरकार से इतना कहना चाहता हंू िक आप बदलाव के नाम पर ये जो नई चीज़Ȃ लेकर 
आ रहे हȅ, वह ठीक नहीं है।  

महोदय, कȅ पस मȂ िजस तरह की £  है - अभी एक माननीय सदÎय ने अपनी Îपीच मȂ बोलते 
हुए जेएनय ूका िजस तरह से िजकर् िकया िक जेएनय ूमȂ िकस तरह के नारे लगे। कुछ नकाबपोश 
लोग आते हȅ, नारे लगाते हȅ, चले जाते हȅ, लेिकन पुिलस सालȗ साल गुज़रने के बाद भी उन 
नकाबपोश लोगȗ को ढंूढ़ नहीं पाती है। इतने ĢितिÍठत िशक्षण सÎंथानȗ को बदनाम करने के िलए 
सरकार जो तरीका इÎतेमाल कर रही है, वह बहुत शमर्नाक है। 
  महोदय, िपछले िदनȗ एक मिहला नकाबपोश, िजसने छातर्ावास मȂ लाठी बरसाई थी, डंडे 
चलाए थे, उसकी पहचान आज तक नहीं की जा सकी, िदÊली पुिलस उसे ढंूढ़ नहीं सकी।    
जािमया की लाइĤेरी मȂ िजस तरह से लािठया ँबरसाई गई  थीं, उनके जख्मȗ के िनशान आज तक 
नहीं सूखे हȅ, अलीगढ़ मुिÎलम िवÌविवǏालय को …(Ëयवधान)… अलीगढ़ मुिÎलम िवÌविवǏालय 
को लेकर वहा ं के सासंद िजस तरह की भाषा का इÎतेमाल करते हȅ, वह बहुत शमर्नाक है। मȅ 
आपके माध्यम से माननीय मंतर्ी जी और सरकार से पूछना चाहता हंू और यह कहना चाहता हंू िक 
आप बदलाव के नाम पर जो नई चीज़ लाने की कोिशश कर रहे हȅ …(Ëयवधान)… 
 
उपसभाध्यक्ष (Ǜी घनÌयाम ितवाड़ी): आप बिैठए, िवरािजए। …(Ëयवधान)… 
 
Ǜी इमरान Ģतापगढ़ी: महोदय, निदयȗ को साफ मत कीिजए, उन्हȂ गंदा मत होने दीिजए, निदया ँ
अपने आप साफ हो जाएंगी। उपसभाध्यक्ष महोदय, मȅ कहना चाहता हंू िक आप जंगल मत 
उगाइए, बस पेड़ȗ को काटना बदं कर दीिजए, जंगल अपने-आप उग जाएंगे। मȅ सरकार से कहना 
चाहता हंू िक शािंत Îथािपत करने के िलए भाषण मत दीिजए, अशािंत फैलाना बदं कर दीिजए, 
शािंत अपने-आप Îथािपत हो जाएगी, मȅ  कहना चाहता हंू िक Ģेम फैलाने पर लबें-लबें लेख मत 
िलिखए, बस नफरत करना बदं कर दीिजए, Ģेम अपने आप फैल जाएगा। यह जो नई एजुकेशन 
पॉिलसी है, इसमȂ िजस तरह से गरीब तबके के लोगȗ को, हािशए पर मौजूद लोगȗ को िशक्षा से दूर 
करने का Ģयास िकया जा रहा है, वह बहुत शमर्नाक है, िजस तरह से िशक्षा को िनजीकरण की 
तरफ ले जाया जा रहा है, वह बहुत शमर्नाक है। मȅ कहना चाहता हंू िक माननीय मंतर्ी जी इस पर 
सोचȂ और इसमȂ सुधार करने का Ģयास करȂ। इस सदन की तरफ से शायद हम इससे बेहतर बात, 
इससे बेहतर सुझाव नहीं दे सकते हȅ। महोदय, आपने मुझे अपनी बात रखने का अवसर िदया, 
इसके िलए बहुत-बहुत धन्यवाद। 
 
उपसभाध्यक्ष (Ǜी घनÌयाम ितवाड़ी): इमरान Ģतापगढ़ी जी, आपका भी धन्यवाद। …(Ëयवधान)… 
 

                                                            
£ Exupnged as ordered by the Chair. 
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Ǜी जयराम रमेश: उपसभाध्यक्ष जी, अभी-अभी इमरान Ģतापगढ़ी जी ने एक सासंद का िजकर् 
िकया है। महोदय, िजस सासंद ने  कहा था, उस सासंद को ऑथȂिटकेट करना चािहए। 
 
उपसभाध्यक्ष (Ǜी घनÌयाम ितवाड़ी): उन्हȗने ऑथȂिटकेट कर िदया है।  
 
Ǜी जयराम रमेश: उन्हȗने सासंद का िजकर् िकया था। 
 
उपसभाध्यक्ष (Ǜी घनÌयाम ितवाड़ी):  इमरान  साहब  ने  उन्हȂ  ऑथȂिटकेट  कर  िदया  है।  
Ǜीमती मौसम बी. नूर, आप अपना भाषण आरंभ कीिजए।  
 
SHRIMATI MAUSAM B NOOR (West Bengal): Mr. Vice-Chairman, Sir, on behalf of 
the All India Trinamool Congress, I thank you for allowing this discussion on the 
Education Ministry. Yesterday, the Education Minister called the people of a State 
‘uncivilised’. He should tender an apology on the floor of the House. Also, Sir, I 
appeal to you to allow discussion on the important issue of duplicate collector's photo 
identity cards, a serious matter, to enable free and fair election. ..(Interruptions).. 
 
उपसभाध्यक्ष (Ǜी घनÌयाम ितवाड़ी): डा. जॉन िĤटास, आप मयार्दाओं का उÊलघंन कर रहे हȅ।  
मौसम नूर जी बोल रही हȅ और आप आसन और उनके बीच मȂ आ रहे हȅ। यह उिचत नहीं है।  
   
SHRIMATI MAUSAM B NOOR: Sir, the BJP talks about co-operative federalism. Let 
me give you one example on education itself to show you that it is an empty slogan, a 
jumla, another hollow promise by the BJP, which is running a shaky coalition since 
the BJP is 32 seats short of the majority. The Samagra Shiksha Scheme follows a 60-
40 fund-sharing ratio between the Union and the State. Despite West Bengal being 
one of the best-performing States in implementing this programme, the Union 
Government has failed to release the fund it owes us. In the financial year 2023-2024, 
the Union Government was supposed to allocate Rs. 1,746 crores to West Bengal.  
However, only Rs. 311 crores have been released so far, less than 18 per cent of the 
total funds due. The Bangla-Birodhi mindset is deep-rooted in their minds. Even after 
repeated communications and letters from the State Government, the Union 
Government did not release a single penny owed to the State of West Bengal.  In fact, 
what it did was stop all funding even in the financial year 2024. We, the All India 
Trinamool Congress, are standing strong by our ideology of Maa Mati Manush by not 
only releasing 40 per cent of the State's share regularly, but releasing an additional 
amount as well. This amount is paid to ensure that wages and salaries are given on 
time to the Samagra Shiksha employees, and composite grants to the schools and 
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other student-centric incentives are not stopped. The Union Government's failure to 
release funds approved by the Ministry of Finance for West Bengal is an act of 
depriving the State's people. This violates the right to education. Hence, I ask you 
here in this House: Why do you deprive Bengal? You can't beat us, so you deprive 
us. Or, is it because we don't accept the name PM SHRI for a scheme where the 
State is contributing 40 per cent of the funds? Sir, the Samagra Shiksha guidelines do 
not mention signing the MoU for PM SHRI as a prerequisite for fund release. 
Withholding funds on these premises is anti-federal and undemocratic. It is depriving 
the people of Bengal of their rightful dues. Moreover, several other demands from the 
Government of West Bengal have been made, but none have been addressed by the 
Union Government, be it regarding midday meal schemes or increasing the allocation 
per student or increasing financial support for midday meal cooks. However, on the 
other hand, we believe in development for all. As a result, about 2,30,000 cook-cum-
helpers are given Rs 1,000 per month for 10 months in a year. Further, the State 
Government on its own is also providing additional Rs. 500 per month as an 
honorarium to each cook-cum-helper, whereas you don't even address the demand 
to construct dining halls, kitchen sheds and provide flexi-funds. In every manner, you 
have been anti-Bengal. A testimony to that is the fund for infrastructure and R&D of 
universities and colleges have been discontinued for the last few years. In fact, the 
new scheme of Rashtriya Uchchatar Shiksha Abhiyan, that has a funding pattern of 
60-40 between the Union and the State, has been renamed as Pradhan Mantri 
Uchchatar Shiksha Abhiyan. Why, Sir, why Pradhan Mantri everywhere? Even in this 
scheme, the Union owes Rs. 170 crores to the State of West Bengal. The 
Government speaks a lot on education. However, when the budget comes, the Union 
Government is spending only 0.37 per cent of the GDP on education this year. 
Whereas, look at West Bengal, look at our education model. We are spending more 
than 2 per cent of our GSDP on education. The state of education in the country is so 
bad that one out of two students in grade 8 cannot do basic division. The pre-metric 
scholarships between 2018-19 and 2022-23 were decreased by 94 per cent. 
   
उपसभाध्यक्ष (Ǜी घनÌयाम ितवाड़ी): माननीय सदÎया, समाÃत करȂ। 
 
SHRIMATI MAUSAM B NOOR: Under PMKVY, only 15 per cent of the trained 
candidates were placed. In fact, the placements were delinked from the fourth phase.  
Only four out of ten youth in the workforce possess formal skills and one in three 
youth are neither in education, nor in employment nor in training, with women making 
95 per cent of this group.   
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 Sir, I would suggest our Education Minister to come to Bengal.  See and learn 
from Mamata di’s education model. After all, the world is learning from Bengal.  
Kanyashree has been recognized by the United Nations.  We have other schemes like 
Aikyashree, Sikshashree, Medhashree and Sabooj Sathi which have made the lives of 
students easier. Hence, I say, leave this Bengal-birodhi mindset and learn from 
Bengal.  Thank you, Sir. 
 
उपसभाध्यक्ष (Ǜी घनÌयाम ितवाड़ी): मȅ माननीय सदÎया और अन्य सभी सदÎयȗ से यह िनवेदन 
करना चाहँूगा िक वैसे यह िनयम है िक हम पढ़ कर भाषण नहीं दȂगे, पर सभापित महोदय सबको 
allow कर रहे हȅ। मȅ ध्यान मȂ लाना चाहता हँू िक ससंदीय परंपराओं के अंतगर्त हम िलखा हुआ पूरा 
भाषण नहीं पढ़ सकते, हम quote कर सकते हȅ। माननीय Ǜी एच.डी. देवेगौड़ा।   
 
SHRI H.D. DEVEGOWDA (Karnataka): Sir, with your kind permission, I would like to 
speak while sitting as I am unable to stand. 
 
उपसभाध्यक्ष (Ǜी घनÌयाम ितवाड़ी): आप बठेै-बठेै आराम से बोिलए। 
 
SHRI H.D. DEVEGOWDA: Sir, when the Business of the House started exactly after 
the Question Hour, I was watching it sitting in my house. Because of my health, I am 
unable to sit here for the whole day. Former Chief Minister Digvijaya Singh ji was 
speaking. Then your good self spoke from this side.  I heard all the speeches barring 
one or two speeches which I missed.   

Sir, I do not want to criticise on the issues raised by several hon. Members. I 
am only going to say a few words. Education is a Concurrent Subject. It is the 
responsibility of both the State and the Centre. They should see that there is no 
controversy on this issue. Whether it is about the appointment of Vice-Chancellors, I 
don’t want to raise that issue. Not just in Karnataka but in several States, 
appointment of Governors was one of the major controversies. That is where I draw 
the attention of the hon. Education Minister to see that this type of controversies 
should not be allowed to continue.  I only appeal to your good self to see that some 
remedy should be there to resolve this controversy.   

Now, I confine myself to Karnataka. There are private institutions in Karnataka.  
My senior colleague Ramesh ji is sitting there. There are 30 universities in Karnataka. 
Now, the private institutions in Karnataka are playing a very major role in providing 
education, starting from primary education to medical education, engineering, etc.  In 
all aspects, 30 private institutions are there. I don’t want to recall what happened in 
respect of deemed universities. I don’t want to go in-depth of how and when the 
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deemed universities were started in those days. It hurts the feelings of some Members 
if I talk in detail about deemed universities. During that period, Karnataka was able to 
get recognition. That is why, I said that there are 30 universities in Karnataka and they 
are doing their best to provide education. They are providing education to all 
communities and sections of the society. There is no discrimination. That is one thing 
which everybody has to appreciate.   
 Sir, coming to the point, when Karnataka was ruled by the late Maharaja 
Krishnaraja Wadiyar, Mysore University was started about 100 years back. Then, 
there is also Dharwad University. You know why I refer to this is because Mr. Ramesh 
should not mistake it. He is a senior colleague from Congress. He is a good friend of 
mine. Now, what is the position? There is no money to pay the salaries. A University 
which was started about 100 years back has no money from the State Government to 
provide salaries! That is the position. I will just give a brief note. The University was 
established in 1916 as the sixth oldest university in the country. The University has 
made a significant contribution in the field of higher education by providing quality 
education during the outstanding leadership and efficient regime of Prof. Rangappa 
between 2013 and 2017. The University not only celebrated the Centenary but it also 
witnessed several memorable events. For instance, the President of India inaugurated 
the Centenary year in July, 2015. The hon. Prime Minister was gracious enough to 
inaugurate the Indian Science Congress in January, 2016. Narendra Modiji was the 
person who inaugurated where I was present. During the Science Congress session, 
as many as ten Nobel Laureates from across the world visited the University and 
delivered lectures on the subject of their expertise. Apart from other credentials, Prof. 
Rangappa is also a Fellow of the World Academy of Sciences. He is one of the 
renowned scientists in the country. In fact, he was instrumental in upgrading the 
physical facilities of the University of Mysore. It is very disappointing and distressing 
that the University of Mysore alongside the Karnataka University, Dharwad, 
established in 1949, have been suffering from indifference and callousness of the 
State Government. It is worrisome that as many as 370, meaning more than 65 per 
cent of the faculty’s sanctioned teaching posts are vacant for quite some time. The 
stalemate of the University is impacting both teaching and research. The two old 
Universities, viz., the University of Mysore and the Karnataka University, Dharwad, 
need substantial grant from the Centre. The hon. Education Minister is here; please 
take note of that. These two Universities are your responsibility, -- I have already 
mentioned about the Concurrent subject -- you must see that sufficient grant is given 
without mixing politics. I hope and trust that my request would be considered by the 
Central Government because Modiji has come, and the President of India has come 
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on two occasions, which I have already mentioned. There is one more thing which I 
have mentioned that our hon. Leader of the House mentioned about what the Union 
Government, Modiji’s Government has done. He spoke about 1.1 lakh medical seats. 
 
4.00 P.M. 
 
He is the Leader of the House who is holding the portfolio of Ministry of Health and 
Family Welfare. He mentioned that nearly 1.1 lakh UG and PG medical seats, over the 
past decade, were added by the Government. And, also, 75,000 medical seats will 
be added in medical colleges, in the coming 5 years, with a long-term goal. Sir, this is 
one of the major steps taken by the Union Government and the hon. Minister, Mr. 
Nadda, who is also the Leader of the House. He mentioned this on the floor of the 
House. I congratulate the hon. Leader of the House who is holding the portfolio of 
Ministry of Health & Family Welfare. I do not want to take much time. My only appeal 
is this.  I was a school teacher before joining politics.  I know the problems of the rural 
schools. Nobody should mistake me. As Chief Minister, I appointed 1,56,000 lady 
teachers in one-step.  I appointed 1,56,000 lady teachers for the first time. Now, we 
talk about Women’s Reservation and Nari Shakti.  But, at that time, there was no 
reservation.  I appointed 1,56,000 women teachers when I was Chief Minister. I do not 
want to mention what all I had done. I can quote several instances about the 
Women’s Reservation and all these things.  Sir, as an elderly man--I am 92 years old-
-I can speak what I have done. My friend is sitting here. I only request the Union 
Government--I am not criticizing the position of the Karnataka Government; but such 
two prestigious institutions have no resources to pay salaries--to help the 
universities. The Union Government should see without mixing politics.  Whatever the 
burden that may come, you must shoulder that burden and see to it that the 
institutions should be saved.  

 With these words, my respectable sincere thanks to the hon. Vice-Chairman, 
Sir, who has given me an opportunity to speak. Thank you very much.     

                                                                                        
उपसभाध्यक्ष (Ǜी घनÌयाम ितवाड़ी): बहुत-बहुत धन्यवाद, माननीय देवगौड़ा साहब।  आपकी 
सारी बातȂ उन्हȗने नोट की हȅ। माननीय ĢफुÊल पटेल जी। 
 
SHRI PRAFUL PATEL (Maharashtra): Thank you Mr. Vice-Chairman Sir. Today, as 
the discussion is going on about the Ministry of HRD and the education policy, we 
must all compliment our journey since Independence till today as to how education in 
our country has evolved. It has not only evolved, but has shaped the destiny of our 
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country till now and will be the most important factor as we go along in our onward 
march. I would also like to compliment the Government and, especially, the Prime 
Minister’s vision for giving very special emphasis not only to education, but more 
importantly, to women or girls’ education as well as skill development, which, 
eventually, will be taking this country, the next generation and generations to come 
forward and giving them strength to be able to stand on their own feet. Education, of 
course, is the most important pillar in any child’s evolution and development and the 
Government’s policy, NEP and other initiatives have actually been bearing fruit. I 
would like to emphasize just one thing.  I come from Maharashtra which has been one 
of the most forward looking in terms of education. My colleague here, has been the 
Chief Minister also of the State. All the States, we all focus on education being 
affordable. Therefore, all our children in villages or even in big cities went to municipal 
schools, they went to Zila Parishad schools and so on. But over a period of time, 
whether it is Maharashtra or many other States in the country, have not been 
contemporary enough to change according to the needs of the time. As a 
consequence, most of the municipal schools and Zila Parishad schools impart 
education, of course, in the language of the State, which is absolutely necessary.  
But they have not kept pace at par with the other changes which are taking place in 
this field of education. Whether we like it or not, everybody is so passionate when it 
comes to language. In Maharashtra, obviously, we fight for Marathi. In Tamil Nadu, 
we always see that people fight for the Tamil language, and rightly so, there is nothing 
wrong with that. It is a language which is our ownership, coming from a particular 
State. But at the same time, the world is changing. Today, I dare say and I should say 
this because most of us would have experienced it. आप सभी जानते हȅ िक िजला पिरषद 
और Çयुिनिसपल ÎकूÊस मȂ भतीर् नहीं हो रही है। कई कक्षाओं मȂ िसफर्  10-20 बच्चे ही हȅ। लेिकन 
वहीं, अगर छोटे से गावं मȂ, जहा ं मुÄत िशक्षा उपलÅध है, साथ ही, उसी गावँ या शहर मȂ कोई 
सीबीएसई Îकूल होगा, तो वहा ंसाल की 40-50 हज़ार रुपये फीस होने के बावजूद भी वे ÎकूÊस 
पूरी तरह से फुल रहते हȅ। वहा ंएडिमशन के िलए लोगȗ को िसफािरशȂ लगानी पड़ती हȅ। What I 
am trying to say is that somewhere there is a need to tweak the educational model 
and I would say to the Central Government, Ģधान जी, कृपया इस िवषय पर ध्यान दȂ िक 
आप कȂ दर् सरकार के माध्यम से िजतना कर सकते हȅ, उतना करȂगे ही, लेिकन राज्यȗ को भी 
Ģोत्सािहत कीिजए िक वे अपनी िशक्षा Ģणाली मȂ पिरवतर्न करȂ। पूरे देश और दुिनया के िहसाब से 
उसका आधुिनकीकरण करȂ। यिद एक बच्चा उसी गावं मȂ िजला पिरषद या Çयुिनिसपल Îकूल मȂ 
मुÄत मȂ पढ़ने के बजाय सीबीएसई Îकूल मȂ जाने को Ģाथिमकता दे रहा है, तो इसका मतलब यह 
है िक माता-िपता को लगता है िक वहा ंउनके बच्चे का भिवÍय बेहतर होगा। 
 
उपसभाध्यक्ष (Ǜी घनÌयाम ितवाड़ी): कृपया अपनी बात समाÃत करȂ।  
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Ǜी Ģफुƥ पटेल: इसिलए, जो सीबीएसई Îकूल आज लोकिĢय हो रहे हȅ, उसी तरह के बेहतर 
Îकूल राज्यȗ के माध्यम से पूरे देश मȂ खोले जाएं। आप उन्हीं ÎकूÊस की गुणवǄा बढ़ाए ंऔर उन्हȂ 
आगे बढ़ाने का कायर् करȂ। I can take some more time, few minutes.   
 
Ǜी जयराम रमेश: सर, इनका बोलने का समय पूरा हो चुका है।  
 
SHRI PRAFUL PATEL: My friend, you are always my dearest friend. 
  
Ǜी जयराम रमेश: सर, आप िनÍपक्ष रिहए।  
 
Ǜी Ģफुƥ पटेल: वे िनÍपक्ष ही हȅ। दूसरा, मेरा िनवेदन यह है िक हमारे बहुत सारे बच्चे आज पूरे 
िवÌव िशक्षा गर्हण करने के िलए जाते हȅ। आप अगर िहसाब लगाएंगे, चाहे वह regular education 
हो, technical education हो और medical education हो, इसके िलए हमारे कई लाख बच्चे 
िवदेशȗ मȂ पढ़ रहे हȅ। ऐसे-ऐसे मुÊकȗ मȂ हȅ, िजनके हमने नाम नहीं सुने हȗगे, वहा ंपर भी हमारे 
बच्चे उच्च िशक्षा के िलए जाते हȅ। हम लोगȗ को हमारी सोच बदलनी होगी, क्यȗिक हम लोग इस 
मामले मȂ बहुत ज्यादा खींचतान कर लेते हȅ और हम कई बार सही राÎते से भटक जाते हȅ। आज 
िवÌव मȂ हमारे बच्चे foreigh exchange खचार् करके, मा-ंबाप के लाखȗ-करोड़ȗ खचर् करके वहा ं
जाकर िशक्षा ĢाÃत करते हȅ और बहुत सारे वापस आ जाते हȅ और बहुत सारे वहीं पर रह जाते हȅ।  
चाहे उच्च िशक्षा की Ģणाली के िलए िवदेश की universities के साथ tie up किरए, चाहे हमारे 
यहा ंउस तरह की यिूनविर्सटीज़ तैयार कीिजए, िजससे हमारे यहा ंिशक्षा बाहर जाकर ĢाÃत करने 
के बजाय भीतर ही िमल जाए, तो यह हमारे िलए एक बहुत  बड़ी उपलिÅध होगी।  इसके िलए 
बहुत सारे local issues रहते हȅ, इनको भी tweak करने की जरूरत है। लाÎट मȂ, आज हमारे देश 
मȂ सभी भाषाओं के Ģित हमȂ गवर् है और होना भी चािहए। Classical languages मȂ हमारी मराठी 
भाषा का समावेश करने के बारे मȂ आया है। हमारी मराठी भाषा को दजार् िमलने की वजह से 
महाराÍटर् मȂ हम सब लोग गौरवािन्वत महसूस करते हȅ। हमारी भाषा के Ģित सभी लोगȗ का इतना 
सÇमान है, यह जानकर भी बहुत खुशी होती है। इसके साथ-साथ सभी languages को local 
level पर महत्व दे सकते हȅ। इसके साथ-साथ िशक्षा के माध्यम से बच्चȗ को बताया जाए िक वे 
भारत के अच्छे नागिरक कैसे बन सकते हȅ, इसके िलए हम लोगȗ को बहुत गहन िवचार करके नई 
नीित मȂ और सुधार करने की कोिशश करनी चािहए।  

सर, हमȂ skill development  के बारे मȂ भी सोचना चािहए। आज लाखȗ लोग, जो Gulf मȂ 
काम कर रहे हȅ, व ेबहुत िशिक्षत नहीं हȅ, लेिकन skilled हȅ। वहीं आज 150 billion लोग हमारे 
भारत को हर साल remittance करते हȅ, inward remittance करते हȅ, जो इस देश की  
financial और foreign exchange stability के िलए बहुत जरूरी है और इतने ही लोगȗ को केवल 
अपनी िÎकल के आधार पर रोजगार ĢाÃत हो रहा है। इसिलए हम िÎकल डेवलपमȂट को भी ज्यादा 
से ज्यादा महत्व दȂ। मȅ इसके बारे मȂ हमारे एचआरडी मंतर्ी जी से िनवेदन करता हंू। उनके सभी 
अच्छे Ģयासȗ मȂ हमारा सहयोग तो है और व ेअवÌय हमारे देश के भावी नागिरकȗ की बेहतर िशक्षा 
ĢािÃत के िलए काम करȂगे। मȅ इसके िलए उनको बहुत बधाई देता हंू। …(Ëयवधान)… 
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उपसभाध्यक्ष (Ǜी घनÌयाम ितवाड़ी): आपको भी बहुत-बहुत धन्यवाद। डा. कÊपना  सैनी। 
 
डा. कÊपना सैनी (उǄराखंड): माननीय उपसभाध्यक्ष महोदय, आज इस सÇमािनत सदन के 
माध्यम से मȅ आदरणीय Ģधान मंतर्ी, नरेन्दर् मोदी जी के नेतृत्व वाली आदरणीय Ǜीमती िनमर्ला 
सीतारमण जी के ǎारा ĢÎतुत िवǄ वषर् 2024-2025 के बजट पर बोलने के िलए खड़ी हुई हंू।  
 
उपसभाध्यक्ष (Ǜी घनÌयाम ितवाड़ी): आप िशक्षा पर बोिलए।  
 
डा. कÊपना  सैनी: मȅ िशक्षा के के्षतर् मȂ िकए गए ऐितहािसक सुधारȗ और दूरगामी पहलȗ पर... 
 
उपसभाध्यक्ष (Ǜी घनÌयाम ितवाड़ी): माननीय सदÎय, िशक्षा पर चचार् हो रही है। 
 
डा. कÊपना सैनी: मȅ िशक्षा के के्षतर् मȂ िकए गए ऐितहािसक सुधारȗ और दूरगामी पहलुओं पर 
Ģकाश डालना चाहती हंू। 

मोदी सरकार ने हमेशा िशक्षा को राÍटर् िनमार्ण का आधार माना है। यह इसी िवचारधारा के 
साथ िशक्षा Ģणाली को सशƪ, समावेशी करेगी और वैिÌवक नेतृत्व वाले भारत देश की यह िशक्षा 
नींव भी मज़बतू करेगी। हमारे देश की 40 Ģितशत आबादी युवाओं और बच्चȗ की है, जो भारत की 
सबसे बड़ी शिƪ है, लेिकन उसका सही िनयोजन एक महत्वपूणर् चुनौती भी है। 

राजनीित के पारंपिरक और सवर्कािलक मुǈȗ मȂ रोज़गार सबसे Ģमुख Îथान रखता है। 
िकसी भी सुशासन की परख का आधार िशक्षा ËयवÎथा होती है। यिद मोदी सरकार के 10 वषș का 
मूÊयाकंन िकया जाए, तो कई ऐितहािसक उपलिÅधया ंसामने आती हȅ। िवपक्ष की िपछली सरकारȗ 
की िनिÍकर्यता और अदूरदिर्शता के कारण भारत की िशक्षा Ģणाली वैिÌवक ĢितÎपधार् मȂ िपछड़ती 
चली गई। िशक्षा ËयवÎथा को आधुिनक बनाने, िडिजटल इंिडया के अनुरूप ढालने और 
रोजगारपरक बनाने के िलए कोई ठोस Ģयास नहीं िकए गए। इसके पिरणामÎवरूप छातर् केवल 
सैǉािंतक ज्ञान तक सीिमत रह गए और उǏोगȗ की आवÌयकता के अनुसार Ëयावसाियक िशक्षा 
को बढ़ावा नहीं िमला।  

महोदया, िवपक्ष के कायर्काल मȂ कौशल िवकास और रोजगारपरक िशक्षा पर पयार्Ãत ध्यान 
नहीं िदया गया, िजससे िवǏाथीर् केवल सैǉािंतक ज्ञान तक सीिमत रहे और औǏोिगक 
आवÌयकता के अनुसार Ëयावसाियक िशक्षा को बढ़ावा नहीं िमल सका। इसके िवपरीत, 2014 मȂ 
भाजपा सरकार के आने के पÌचात िशक्षा के्षतर् मȂ िनरंतर सुधारȗ को Ģाथिमकता देते हुए बजट मȂ 
उÊलेखनीय वृिǉ की गई। महोदया, 2014 मȂ 68,728 करोड़ रपए के बजट के साथ िशक्षकȗ की 
टेर्िंनग, िÎकल कायर्कर्म और वचुर्अल कक्षाओं पर ध्यान िदया गया। महोदय, 2015 मȂ बजट मामूली 
रूप से बढ़कर 68,968 करोड़ रुपए हुआ, िजससे उच्च िशक्षा, नए-नए आईएएम, नई नई 
आईआईटी और िशक्षा ऋण योजनाओं पर जोर िदया गया।  

महोदया,  2016 मȂ 72,394 करोड़ रुपए का बजट िशक्षा को अतंरराÍटर्ीय Îतर पर मजबतू 
करने के उǈेÌय से जारी हुआ, िजसमȂ हायर एजुकेशन फाइनȂिंसग एजȂसी की Îथापना हुई। 
महोदया,  2017 मȂ िशक्षा के्षतर् को 9.9 Ģितशत की बढ़ोǄरी के साथ 79,685 करोड़ रुपए आवंिटत 
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िकए गए, िजससे कॉलेजȗ को ÎवायǄा देने और राÍटर्ीय परीक्षण एजȂसी Îथािपत करने की िदशा 
मȂ कदम उठाए गए। 2018 मȂ 83,626 करोड़ रुपये के बजट के साथ ‘Îटडी इन इंिडया कायर्कर्म’ 
शुरू िकया गया, जो िवदेशी छातर्ȗ को आकिर्षत करने पर कȂ िदर्त था। 2019 मȂ 13.4 Ģितशत की 
वृिǉ के साथ 94,853 करोड़ रुपए िमले, िजसमȂ खेल, िशक्षा, रोबोिटक्स और कृितर्म बुिǉमता को 
बढ़ावा देने की पहल शिमल थी। महोदया, 2020 मȂ िशक्षा बजट 99,300 करोड़ रुपए तक पहंुचा, 
िजसका मुख्य उǈेÌय नई िशक्षा नीित को लागू करना था, 2021 मȂ िशक्षा मंतर्ालय को 93,224 
करोड़ रुपए िमले, िजससे Îकूलȗ और उच्च िशक्षा को सशƪ करने के साथ-साथ वैिÌवक 
साझेदारी के माध्यम से कौशल िवकास पर जोर िदया गया। महोदया, देश के युवाओं को सशƪ 
बनाने और उन्हȂ गुणवǄापूणर् िशक्षा Ģदान करने के उǈेÌय से भाजपा सरकार ने िशक्षा Ģणाली मȂ 
Ëयापक सुधार िकए हȅ। इन Ģयासȗ का सबसे महत्वपूणर् कदम राÍटर्ीय िशक्षा नीित, 2020 का 
िकर्यान्वयन रहा है। 

महोदया, राÍटर्ीय िशक्षा नीित भारतीय िशक्षा ËयवÎथा मȂ एक पिरवतर्नकारी लहर के रूप 
मȂ उभरी है। इस िशक्षा नीित ने िशक्षा Ģणाली की आवÌयकताओं को समझते हुए एक समगर् 
समावेशी दृिÍटकोण को अपनाया है। इसका मुख्य उǈेÌय छातर्ȗ को केवल पारंपिरक िशक्षा तक 
सीिमत रखना नहीं है, बिÊक उन्हȂ बहुिवषयक ज्ञान और Ëयावहािरक कौशल मȂ सशƪ बनाना भी 
है। एनईपी 2020 के Ģमुख पहलुओं मȂ बहुिवषयक दृिÍटकोण को बढ़ावा देना शािमल है, िजसमȂ 
कला, िवज्ञान और Ëयावसाियक िवषयȗ का एकीकरण िकया गया है। यह नीित आलोचनात्मक 
सोच, रचनात्मकता और समÎया समाधान कौशल को Ģोत्सािहत करती है, िजससे छातर् केवल 
रटकर सीखने के बजाय Ëयावहािरक और नवाचार आधािरत िशक्षा ĢाÃत कर सकȂ । महोदया, 
एनईपी 2020 का उǈेÌय केवल िडगर्ी Ģदान करना नहीं है, बिÊक छातर्ȗ को वैिÌवक ĢितÎपधार् के 
िलए तैयार करना है और आत्मिनभर्र भारत की नींव को मजबतू करना है। महोदया, 2022 मȂ िशक्षा 
बजट पहली बार वन िटर्िलयन रुपए के पार पहंुचा, िजसमȂ िशक्षकȗ के Ģिशक्षण, छातर्वृिǄ 
कायर्कर्मȗ और सÎंथानȗ को समथर्न देने पर िवशेष ध्यान िदया गया। महोदया, 2023 मȂ यह बजट 
बढ़कर 1,12,899 करोड़ रुपए हो गया, िजससे एकलËय िवǏालयȗ मȂ 38,000 िशक्षकȗ की 
िनयुिƪ, अनुसधंान कȂ दर्ȗ की Îथापना और Ëयावसाियक िशक्षा को बढ़ावा देने के िलए नई योजनाएँ 
शािमल हुईं। महोदया, 2024 मȂ िशक्षा बजट 1,48,000 करोड़ रुपए तक पहंुच गया, िजसमȂ 
िडिजटल िशक्षा, रोजगारपरक कौशल िवकास और राÍटर्ीय Îतर पर िशक्षा सुधारȗ को गित देने के 
िलए बड़े पैमाने पर िनवशे िकया गया। यह दशक िशक्षा के्षतर् मȂ बुिनयादी ढाचें को मजबतू करने, 
िडिजटल लिनȊग को बढ़ावा देने और वैिÌवक ĢितÎपधार् के अनुरूप कौशल िवकास की Ģाथिमकता 
देने का साक्षी रहा। महोदया, एनईपी 2020 के Ģमुख पहलुओं मȂ बहुिवषयक दृिÍटकोण को बढ़ावा 
देना शािमल है, िजसमȂ कला, िवज्ञान और Ëयावसाियक िवषयȗ का एकीकरण िकया गया। यह 
नीित आलोचनात्मक सोच, रचनात्मकता और समÎया समाधान कौशल को Ģोत्सािहत करती है। 
इससे छातर् केवल रटकर सीखने के बजाय Ëयवहािरक ज्ञान ĢाÃत करते हȅ। नई राÍटर्ीय िशक्षा 
नीित लागू करते हुए सरकार ने िशक्षा को रोजगारपरक बनाने की िदशा मȂ ठोस कदम उठाए।  
िÎकल इंिडया िमशन और िरसचर् फाउंडेशन जैसी पहलȗ ने युवाओं को हुनरमंद बनाकर उनकी 
क्षमताओं को नया आयाम िदया है। इन Ģयासȗ के चलते Ģधान मंतर्ी आदरणीय नरेन्दर् मोदी जी 
और भाजपा का यह िवÌवास मजबतू हुआ िक आत्मिनभर्र भारत की िदशा मȂ उनके Ģयास सही 
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राह पर हȅ। इस चुनाव मȂ भी युवाशिƪ मोदी सरकार की सबसे बड़ी ताकत बनी। िशक्षा, कौशल 
िवकास और रोजगार के के्षतर् मȂ मोदी सरकार के 10 वषș के युग को Îविर्णम युग कहा जा सकता 
है। इस दौरान नई िशक्षा नीित लागू करने से लेकर बुिनयादी ढाचें को मजबतू करने तक कई बड़े 
कायर् िकए गए, जो युवा सोच और उनकी जरूरतȗ के अनुरूप थे। िडिजटल िशक्षा को बढ़ावा देना 
भी इसमȂ एक अहम पहल थी। SWAYAM Ãलेटफामर् के जिरए 4 करोड़ से अिधक छातर् ऑनलाइन 
िशक्षा से जुड़ चुके हȅ, हालािंक िडिजटल िशक्षा की अवधारणा पहले से मौजूद थी, लेिकन कोिवड 
काल मȂ इसे जबरदÎत गित िमली। उस समय जब Îकूल, कॉलेज और िवÌविवǏालय बदं हो गए, 
तब ऑनलाइन िशक्षा ही एकमातर् िवकÊप बनी। अब यह न केवल सुिवधा, बिÊक आवÌयकता बन 
चुकी है, खास तौर पर उन छातर्ȗ के िलए, जो दूरदराज के के्षतर्ȗ मȂ रहते हȅ और गुणवǄापूणर् िशक्षा 
से वंिचत हȅ। देश के Îकूलȗ की आदशर् िÎथित को लेकर अब तक कोई मानक तय नहीं था, लेिकन 
एनईपी लागू होने के बाद मोदी सरकार ने Ģत्येक Åलॉक मȂ दो सरकारी Îकूलȗ को आदशर् Îकूल मȂ 
बदलने का िनणर्य िलया, िजसे पीएम Ǜी Îकूल (पीएम Îकूल फॉर राइिंजग इंिडया) का नाम िदया 
गया।  इसके तहत 6,207 सरकारी Îकूलȗ को चुना गया और इसकी गुणवǄा को सुधारने के िलए 
630 करोड़ रुपए जारी िकए गए। बेरोजगारी से युवाओं को बचाने और उन्हȂ आत्मिनभर्र बनाने के 
िलए मोदी सरकार ने सǄा मȂ आते ही उन्हȂ कौशल िवकास से जोड़ने की रणनीित बनाई। कौशल 
िवकास और उǏिमता मंतर्ालय की Îथापना इसी उǈेÌय से की गई है। सरकार का लÑय है िक 
2030 तक देश के 50 Ģितशत युवाओं को िकसी न िकसी कौशल से जोड़ा जाए। कȂ दर्ीय बजट 
2025-26 िशक्षा Ģणाली के िडिजटलीकरण, तकनीकी सशिƪकरण और नवाचार से जोड़ने की 
िदशा मȂ एक महत्वपूणर् कदम है। इस बजट मȂ िशक्षा मंतर्ालय के िलए कुल 1,28,650 करोड़ रुपए 
का Ģावधान िकया गया है, जो िपछले िवǄ वषर् की तुलना मȂ 6.22 Ģितशत अिधक है। मोदी 
सरकार ǎारा Îकूली िशक्षा के िलए 78,572 करोड़ रुपये और उच्च िशक्षा के िलए 50,077 करोड़ 
रुपये का आवंटन िकया गया है, िजससे िशक्षा की गुणवǄा और पहंुच को Ëयापक Îतर पर सुदृढ़ 
िकया जा सके। सरकार ने Îकूली िशक्षा को अिधक समावेशी और गुणवǄापूणर् बनाने के िलए 
50,000 अटल िंटकिंरग Ģयोगशालाओं की Îथापना की योजना बनाई है, िजससे िवज्ञान, 
ĢौǏोिगकी और नवाचार के Ģित िवǏािर्थयȗ की रुिच को Ģोत्सािहत िकया जा सकेगा। दशकȗ तक 
भारत मȂ िडिजटल िशक्षा और तकनीकी ससंाधनȗ की उपेक्षा एक बड़ी समÎया रही है। जब 21वीं 
सदी मȂ िडिजटल कर्ािंत अपने चरम पर थी, तब भारत की िशक्षा Ģणाली इस बदलाव को अपनाने 
के िलए तैयार नहीं थी। भाजपा सरकार ने िनणर्य िलया िक िडिजटल इंिडया अिभयान के तहत 
भारतनेट पिरयोजना के माध्यम से सभी सरकारी माध्यिमक िवǏालयȗ को Ĥॉडबȅड कनेिक्टिवटी 
Ģदान की जाएगी, िजससे ई-लिनȊग और ऑनलाइन िशक्षा को बढ़ावा िमलेगा। वहीं उच्च िशक्षा को 
वैिÌवक मानकȗ के अनुरूप बनाने और अनुसधंान को Ģोत्सािहत करने के िलए सरकार ने 
आिर्टिफिशयल इंटेिलजȂस और अन्य उन्नत तकनीकȗ के के्षतर् मȂ 500 करोड़ रुपए के कुल पिरËयय 
के साथ आईआईटीज़, आईआईएम, एनआईटीज़, कȂ दर्ीय िवÌविवǏालयȗ और अन्य ÎवायǄ 
सÎंथानȗ के बजट मȂ उÊलेखनीय वृिǉ की है, िजससे भारतीय युवाओं को वैिÌवक ĢितÎपधार्ओं के 
िलए तैयार िकया जा सके। िपछले 10 वषș मȂ 23 आईआईटीज़ मȂ िवǏािर्थयȗ की कुल सखं्या 
65,000 से 100 Ģितशत बढ़कर 1.35 लाख हो गई है। इसके साथ ही मोदी सरकार ने समगर् िशक्षा 
अिभयान के तहत लड़िकयȗ की िशक्षा को बढ़ावा देने के िलए कई महत्वपूणर् कदम उठाए हȅ, 
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िजससे िशक्षा तक उनकी पहंुच सुगम हो सके। नए Îकूल खोलने के साथ-साथ कक्षा आठ तक की 
छातर्ाओं को मुÄत िकताबȂ और डेर्स उपलÅध कराई जा रही है, तािक आिर्थक बाधाएं उनकी पढ़ाई 
मȂ रोड़ा न बने। आत्मिनभर्रता की िदशा मȂ आगे बढ़ते हुए सरकारी Îकूलȗ मȂ कक्षा 12 तक आत्मरक्षा 
का Ģिशक्षण िदया जा रहा है। वहीं दूर दराज और पहाड़ी के्षतर्ȗ मȂ Îकूलȗ की गुणवǄा सुधारने के 
िलए अध्यापकȗ के िलए आवासȗ का िनमार्ण िकया जा रहा है। साथ ही मिहला िशक्षकȗ की िनयुिƪ 
भी की गई है, िजससे छातर्ाओं को सुरिक्षत एव ंअनुकूल शैक्षिणक माहौल िमल सके। Ģाथिमक और 
माध्यिमक िशक्षा की िÎथित िवशेष रूप से गर्ामीण के्षतर्ȗ मȂ दयनीय बनी रही, जहा ँ सरकारी 
िवǏालयȗ मȂ बुिनयादी सुिवधाओं, योग्य िशक्षकȗ और गुणवǄापूणर् पाǸकर्म का अभाव ÎपÍट रूप 
से देखा जा रहा था। भाषा नीित की दृिÍट से भी कागेंर्स सरकार ने िशक्षा Ģणाली मȂ अंगेर्जी भाषा को 
अत्यिधक Ģाथिमकता दी, जबिक मातृभाषा और भारतीय भाषाओं की अनदेखी की गई। इसका 
नतीजा यह हुआ िक गर्ामीण और वंिचत वगर् के छातर्ȗ की उच्च िशक्षा तक पहँुच किठन हो गई।  
इसके िवपरीत मोदी सरकार ने भारतीय भाषाओं को बढ़ावा देने के िलए 'भारतीय पुÎतक योजना' 
की शुरुआत की, िजससे Îकूलȗ और िवÌविवǏालयȗ मȂ िविभन्न भारतीय भाषाओं मȂ अध्ययन 
सामगर्ी उपलÅध कराई जाएगी, िजससे मातृभाषा मȂ िशक्षा को बल िमलेगा। इसी कर्म मȂ सरकार ने 
राÍटर्ीय िडिजटल िवÌविवǏालय की Îथापना का िनणर्य िलया है, जो लाखȗ छातर्ȗ को उच्च िशक्षा 
के िलए िडिजटल Ãलेटफामर् Ģदान करेगा। कौशल िवकास और रोजगार सजृन को ध्यान मȂ रखते 
हुए राÍटर्ीय कौशल उत्कृÍटता कȂ दर्ȗ की Îथापना की जाएगी, िजससे उǏोगȗ की आवÌयकता के 
अनुरूप Ģिशक्षण Ģदान िकया जा सके।   

सरकार िगग और Ãलेटफामर् वकर् सर् को सामािजक सुरक्षा योजनाओं से जोड़ने के िलए 
पहचान पतर् जारी करने की योजना पर काम कर रही है, िजससे उन्हȂ अिधक सुरिक्षत रोजगार 
अवसर ĢाÃत हȗगे। अनुसंधान और नवाचार को Ģोत्सािहत करने के िलए सरकार ने 20,000 करोड़ 
रुपए के पिरËयय के साथ वैज्ञािनक अनुसधंान और नवाचार को बढ़ावा देने की िदशा मȂ कदम 
बढ़ाया है, िजससे भारत वैिÌवक अनुसधंान कȂ दर् के रूप मȂ उभर सके। सरकार ने मेिडकल और 
तकनीकी िशक्षा को सुलभ बनाने के िलए नए मेिडकल और इंजीिनयिंरग सÎंथानȗ की Îथापना के 
िलए 5,000 करोड़ रुपए आवंिटत िकए हȅ, िजससे अिधक छातर्ȗ को गुणवǄापूणर् िशक्षा ĢाÃत हो 
सके। इसके अितिरƪ, 'Ģधानमंतर्ी ई-िवǏा योजना' के तहत िडिजटल िशक्षा ससंाधनȗ को और 
मजबतू िकया जाएगा, िजससे Îकूली बच्चȗ के िलए ई-कक्षाओं और ऑनलाइन अध्ययन सामगर्ी 
को अिधक Ģभावी बनाया जा सके।  

राÍटर्ीय िशक्षा नीित, 2020 के तहत कौशल िवकास, Inter-disciplinary learning और 
लचीली िशक्षा Ģणाली को अपनाया जा रहा है, िजससे छातर् अकादिमक और Ëयावसाियक िशक्षा 
का सयंोजन कर सकȂ । सरकार ने िशक्षा को रोजगारोन्मुख बनाने के िलए Îटाटर्अप इनक्यबेूशन 
सȂटसर् की Îथापना की योजना बनाई, िजससे छातर् उǏिमता की ओर Ģेिरत हो सकȂ । इस बजट मȂ 
आिर्थक रूप से कमजोर वगर् के छातर्ȗ के िलए छातर्वृिǄ योजनाओं का िवÎतार िकया गया है, 
िजससे वंिचत वगर् के बच्चȗ को िशक्षा की मुख्य धारा से जोड़ा जा सके। सरकार ने यह सुिनिÌचत 
िकया है िक िशक्षा केवल एक िडगर्ी ĢाÃत करने का माध्यम न रह कर नवाचार, आत्मिनभर्रता, 
रोजगारपरक कौशल का ǣोत बन सके। इसके िलए मȅ आदरणीय िशक्षा मंतर्ी, धमȄदर् Ģधान जी को 
भी धन्यवाद देना चाहती हँू।   
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यह बजट िशक्षा के के्षतर् मȂ समगर् सुधार और नवाचार को बढ़ावा देने की िदशा मȂ एक 
महत्त्वपूणर् कदम है। इन पहलȗ से न केवल िशक्षा की गुणवǄा मȂ सुधार होगा, बिÊक आत्मिनभर्र 
भारत के िनमार्ण मȂ भी महत्वपूणर् योगदान िमलेगा। इस बजट मȂ ĢÎतािवत सुधारȗ से भारत िशक्षा 
और अनुसधंान के के्षतर् मȂ वैिÌवक नेतृत्व की िदशा मȂ आगे बढ़ेगा। यह बजट िसफर्  आँकड़ȗ का 
पुिंलदा नहीं है, बिÊक युवा भारत का भिवÍय गढ़ने का सकंÊप है। 'सबका साथ, सबका िवकास 
और सबका िवÌवास' के मंतर् के साथ यह बजट एक सशƪ, आत्मिनभर्र और ज्ञान आधािरत भारत 
की िदशा मȂ अभतूपूवर् कदम है।  मȅ पूणर्तया इस बजट का समथर्न करती हँू। धन्यवाद। 
 
उपसभाध्यक्ष (Ǜीमती संगीता यादव): माननीय Ǜी अÅदुल वहाब। 
 
SHRI ABDUL WAHAB (KERALA): Thank you, Madam, for giving me an opportunity 
to speak on the New Education Policy. My request to our Minister is, first of all, in our 
district, Malappuram, we need a Kendriya Vidyalaya. It is a long pending demand in 
Ponnani. The next request is, we need Central assistance to set up digital libraries in 
Kerala. Only 3,416 schools, out of 15,864 schools, in Kerala, have digital libraries. 
Then, we request for fund allocation to A.M.U. Centre, Malappuram. There is a 
campus of Aligarh Muslim University. We have given 300 acres. We acquired 300 
acres and given to that campus. But nothing is there. Either you return the property to 
Kerala Government so that we can set up some universities there or you set it there. 
Ministerji, Aligarh Muslim University has 300 acres. This is unutilized for years, and, 
with much difficulty, we acquired that. If you are not in need of it for Aligarh Muslim 
University, please return this land to Kerala Government. We have scarcity of land in 
Kerala, as you all know. Timely disbursal of scholarships is not happening.  Forget the 
name ‘Maulana Azad’. You may change the name of the university to that of the Prime 
Minister. We have no problem with that, but we want scholarships. If the name is the 
problem, change the name. Even disbursal of scholarships to SC and ST students is 
not being done. OBC fellowships are late by six to eight months.  Increase non-NET 
Fellowship from Rs. 8,000 to a minimum of Rs. 20,000. This is not very much higher 
than what they get in MNREGA. They cannot live with those eight thousand rupees.  
Maulana Azad National Fellowship should be reinstated. There have been a lot of 
suicides happening in NIT, Calicut.  
 
उपसभाध्यक्ष (Ǜीमती संगीता यादव): वे आपकी बात सुन रहे हȅ। 
 
Ǜी अÅदुल वहाब: उनको सुनना चािहए।  उनको कोई दूसरे सदÎय िडÎटबर् कर रहे हȅ।    

There should be an inquiry as to why it is happening. There is one more thing. 
A colleague here mentioned the case of a Professor who said nice things about the 

144 [ RAJYA SABHA ]



person who killed the Mahatma. He is from NIT, Calicut and this is known.  Now, an 
inquiry committee needs to be set up for the suicides. 54 dropouts happened there.  
For what reason, why it is happening, we don’t know. The recent UGC Regulation, 
2025 takes down the autonomy of the university’s status to appoint their own 
independent committee for selection and promotion of faculty. The recent UGC 
Regulation of 2025 does not leave any role for the State Government in appointing 
Vice-Chancellors in public universities under the State Act. ...(Time-bell rings.)...  

 
उपसभाध्यक्ष (Ǜीमती संगीता यादव): आपका टाइम तो कÇÃलीट हो गया है।  
 
SHRI ABDUL WAHAB: Madam, I may be given some more time.  
 
THE VICE-CHAIRPERSON (SHRIMATI SANGEETA YADAV): Please conclude within 
one minute. 
 
SHRI ABDUL WAHAB: This is a violation of the fundamental rights of the State in a 
federal structure. In many other aspects, the UGC Regulation, 2025, is highly 
controversial.  Hence it must be taken back. Thank you. 
 
SHRI S. SELVAGANABATHY (Puducherry): Madam Vice-Chairperson, education is 
meant to promote the economic and socio-cultural development of developing 
countries. Education plays an important role in human capacity building and 
accelerates economic growth through a society’s knowledge, skills and creative 
strength. Education’s positive outcomes include poverty reduction, change in health 
status, socio-economic policy development and good governance. 
 Keeping all these things in mind, this Budget is aiming to cater to the 
comprehensive requirements, right from childhood to youth, who would be leading 
from the front in realizing the Viksit Bharat agenda of 2047 and beyond.  The highlight 
of the historic Budget of 2025-26 is that the total budget allocation for the Ministry of 
Education has reached Rs. 1,28,650 crore, marking a 6.22 per cent increase over BE 
2024-25. Fifty thousand Atal Tinkering Labs in Government schools is a landmark. In 
the next five years, all Government secondary schools will be provided with 
broadband connectivity under Bharat Net. In the next three years, Bharatiya Bhasha 
Pustak Scheme would provide digital form Indian language books. There is an 
allocation of Rs. 20,000 crore to implement private sector-driven research, 
development and innovation. IITs started after 2014 would get new infrastructure 
which could accommodate 6,500 more students. Provision has been made for 10,000 
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fellowships for technological research under the PM Research Fellowship Scheme.  
Five National Centres of Excellence for Skilling are to equip youth for ‘Make for India - 
Make for the World’. There is provision for Manufacturing Centres of Excellence in 
Artificial Intelligence for Education with a total outlay of Rs. 500 crore. Through 
regulatory changes, the regulators are facilitating opportunities for stakeholders by 
taking measures to internationalise the education ecosystem, bringing transparency 
and industry-relevance and improving access to education for India’s youth.  Some 
areas, where regulatory stakeholder consultations have resulted in promulgation of 
regulations are:- (i) UGC guidelines to facilitate the setting up of foreign university 
campuses anywhere in India, which will further add to this impetus of 
internationalisation of education; (ii) An Institutional Development Plan (IDP) for 
higher education institutions, which provides a strategic roadmap for their functional 
and structural growth; (iii) Mandatory disclosures on institutions’ websites provide 
much-needed transparency and allow the students and parents to make well-
informed decision about admissions and other aspects; (iv) Introduction of PM Vidya 
Lakshmi Scheme to provide financial support to meritorious students, thereby 
improving access to education and targeting to increase the Gross Enrolment Ratio. 

The hon. Prime Minister, Shri Narendra Modi, approved a new Central-sector 
scheme PM Vidyalaxmi on November 6, 2024.  It seeks to provide financial support to 
meritorious students in their pursuit of higher education. PM Vidyalaxmi portal 
provides single window for the students to access information and make application 
for educational loans provided by the banks and also Government scholarships. It has 
the following features:- (i) Information about educational loan schemes of banks; (ii) 
Common educational loan application form for students; (iii) Application to multiple 
banks for educational loans; (iv) Facility for banks to download students’ loan 
applications; (v) Facility for banks to upload loan processing status; (vi) Facility for 
students to email grievances or queries relating to educational loans to banks; (vii) 
Linkage to national scholarship portal for information and application for Government 
scholarships.   

Our hon. Prime Minister made provision for setting up another 85 new Kendriya 
Vidyalayas (KV). As on date, there are 1,256 Kendriya Vidyalayas, out of which three 
are outside the country, that is, in Moscow, Kathmandu and Tehran. A total of 
13,56,000 students are studying in KVs. Now, with these new 85 Kendriya Vidyalayas, 
an addition of 82,560 students can be accommodated in the coming years and it will 
create 5,388 direct permanent employment opportunities by way of appointment of 
teaching and non-teaching positions in the country.   
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A nation can flourish only with language. I will come to the three-language 
policy after some time.   

Our hon. Prime Minister has taken initiatives to curb burden on students during 
exam time. The hon. Prime Minister conducts Pariksha Pe Charcha programme every 
year. Many students participate all over India and get benefited. Counseling sessions 
on stress management and psychology treatment for students are being organised 
during the exam period. It really helps to drop the number of exam-related suicides by 
students and failures also.   

One of the best visions of our hon. Prime Minister is Beti Bachao Beti Padhao 
programme, which is scaling new heights. The daughters are God’s precious gift but, 
earlier, their importance was undermined. The hon. Prime Minister, Shri Narendra 
Modi, on 22nd January, 2015, launched the scheme Beti Bachao Beti Padhao. This 
scheme is completing a decade now. It also ensures proper arrangements and 
participation in education and employment for girl children. The doors for admission 
of girls in Sainik schools and National Defence Academy are now open. Modi 
Government’s initiatives have contributed to notable increase in women's 
participation in STEM education, the enrolment figure being around 40 per cent in the 
year 2021-22. Over the past decade, female enrolment in higher education has risen 
from 1.57 crore to 2.7 crore and the number of women securing Ph.Ds has increased 
by 107 per cent. 

Sir, the National Education Policy 2020 aims to make high-quality education 
accessible to all children in India. The policy also aims to reduce the gaps between 
academic and vocational streams and integrate technology into the education 
system. Like the previous education policies introduced in the years 1968, 1986 and 
1992, the National Education Policy, 2020 also received criticism from certain 
quarters.  Are they valid and reasonable? This is my question.  

Since 1965, the anti-Hindi sentiment has come to prevail in Tamil Nadu and 
Puducherry. In fact, opposition to the three-language formula stemmed from this 
sentiment. The sentiment has been established so strongly that the three-language 
formula of National Education Policy 2020 without compulsory Hindi is also opposed. 
Now, we are not giving compulsory education for Hindi but it is also being opposed. I 
would like to remind the House that the three-language formula was put forth first in 
1968 and was followed in 1986 and 1992. The three-language formula had a 
compulsory component of Hindi at that time.  Whose Government did this? Only the 
Congress Government did this. But, in National Education Policy, 2020, Hindi is not 
being made compulsory. I would like to remind you that all other Southern States 
followed the formula and learnt Hindi except in Tamil Nadu and Puducherry. 
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Now, in Puducherry also, the CBSE curriculum is being introduced in 
Government schools and three-language formula is followed in Mahe and Yanam 
region.  I have a question to my friends in the Opposition benches. Do they share the 
same view on three-language formula? Even yesterday, one of the Congress 
colleagues vouched for the two-language policy in Tamil Nadu. That is fine, but will 
the Congress say it openly that the nation needs only two-language formula? Will 
their leader, Shri Rahul Gandhi, agree to that? It was the Congress Government, 
which formulated the three-language system. Even now, they are implementing 
three-language formula in Karnataka and Kerala in the South but in Tamil Nadu, they 
are supporting the two-language system. Forgetting that they are pan-India parties, 
they pretend to support the two-language formula in Tamil Nadu. Wherever possible 
the medium of instruction until, at least, Grade 5, but preferably till Grade 8 and 
beyond, will be the mother tongue or local language or regional language. It does not 
neglect English medium. It is simplified that thereafter the medium will be English.  

I have another question to the champions of Tamil. The new National 
Education Policy describes mother tongue as the medium of instruction up to 8th 
standard. This was not the case with the previous policies. Only the BJP Government 
thought of giving primacy to the mother tongue. It proposes to impart even technical 
and medical education in the regional languages. Is it not a welcome development?  
Do you want to oppose this also? There are some self-appointed champions of Tamil 
language, its heritage and culture. They claim that they are the only saviours of Tamil. 
Before 1967, most of the schools in Tamil Nadu offered only Tamil as a medium of 
instruction. Only after the dawn of the DMK rule, the matriculation schools and CBSE 
schools have mushroomed, where Tamil is not a compulsory subject at all. They are 
responsible for more than 30 lakh students completing the school education without 
learning the single alphabet in Tamil. This is very pathetic. They must repent that they 
have paved the way for total neglect of Tamil even for Tamil natives.   
 Universalization of literacy and numeracy is much needed. As a part of it, Right 
to Education Act will be extended to cover secondary level education. This aims to 
make education accessible to all the children from 3 to 18 years, regardless of their 
socio-economic background.  It is a step towards ensuring social justice by roping in 
children from under-privileged sections. At the same time, quality cannot be 
compromised. Let us assume that ‘by grade 3’ functional literacy, including reading 
and writing, and numeracy, including doing basic operations on paper, are to be 
attained by the children when they complete the grade. But its veracity can be proved 
only by a competent screening system. This is where the question of assessment 
becomes relevant.   
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 In the New Education Policy, 2020 brought out by the Central Government, a 
target of 6 per cent of GDP was fixed for education. For the year 2025-26, the Budget 
allocated for the Ministry of Education is more than one lakh crores of rupees which is 
13 per cent above the Revised Estimates of 2024-25. The Department of School 
Education and Literacy has been allocated Rs. 78,572 crores, which is a 16 per cent 
increase over the Revised Estimates of 2024-25, and the Department of Higher 
Education has been allocated about Rs. 50,000 crores which is an 8 per cent increase 
over the Revised Estimates of 2024-25. (Time-bell rings.) Madam, I will conclude 
only with a small request.   
 Puducherry has introduced CBSE syllabus in all Government schools.  
Puducherry requires special assistance for upgrading the Government schools, 
improving infrastructure in colleges and expanding scholarships for students from 
economically weaker sections. I urge the Ministry to allocate specific funds for the UT 
of Puducherry to ensure equitable educational development. Thank you, very much. 
 
SHRI JOSE K. MANI (Kerala): Madam, education is not just a sector. It is a 
foundation upon which our nation’s future rests. It is a bridge between poverty and 
prosperity, ignorance and knowledge, unemployment and opportunity. While the 
Government boasts of record enrolment, the harsh reality is that learning levels are 
declining, teachers’ vacancies remain unfilled and school infrastructure in many rural 
areas is shockingly inadequate. The truth is that education is not a priority for this 
Government. Public investment on education has actually fallen during the Modi 
years. Why have the Union Budgets slashed education spending from 3.1 per cent in 
2014 to 2.9 per cent in 2024? This figure is far below the 6 per cent recommended by 
the National Education Policy, and the lowest in the world. The Government talks 
about equal opportunity, but how can a farmer’s son in Bihar or a factory worker in 
Uttar Pradesh compete with the elite coaching students in cities? The Kendriya 
Vidyalayas were once the pride of the nation. Today, if you take last ten years into 
account, the quality of Kendriya Vidyalayas all over India has deteriorated mainly 
because of lack of resources. Even the teachers are not equipped. I think we need an 
enquiry into this. If we look at sainik schools, what we find is that even sainik schools 
have been privatised. Actually, the quality has come down. We produce over eight 
lakh engineering graduates every year but only 20 per cent of them get jobs relevant 
to their degrees. Over 50 per cent of the Indian graduates remain either unemployed 
or stuck in low-paying unrelated jobs. The Ph.D. holders are applying for peon’s job.  
MBA students are selling vegetables and engineering students are riding delivery 
bikes. The Government is not only neglecting education but also politicalising it.  
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Universities are being forced to follow ideological agendas instead of academic 
independence. Dissenting voices in campuses are being silenced. Students are being 
labelled anti-nationals for questioning policies. The autonomy of institutions like JNU, 
DU, IIMs, etc., is being compromised through politically motivated appointments. 
Recently, there were a lot of anti-social activities, drug abuse and even murder cases 
reported among minor students below the age of 18. Globally, when you see the 
study, we find that a child …(Time-bell rings.)… One minute, Madam. The overall 
development takes place between the age of 3 and 7. If you give good guidance, 
instruction and education, the child will be successful in future. But when good 
guidance is not given between the age of 3 and 7, we find that most of the children 
get diverted to all kinds of anti-social activities. You take the case of Finland from 
where one of the points of the National Education Policy has been taken. In these 
Scandinavian countries, the teachers teaching kindergarten or LKG students are 
given a pay which is much more than what the Principal gets. I request the 
Government to go through the facts and see what is happening to the children in the 
country who are indulging in anti-social activities and see that a scheme is drafted for 
the young children so that they can become successful in future. I am concluding, 
Madam. I request the Government to increase the education spending to 6 per cent 
of the GDP as recommended by the experts. …(Time-bell rings.)…  Regulate private 
institutions to ensure that education remains affordable for all. 
 
उपसभाध्यक्ष (Ǜीमती संगीता यादव): माननीय सदÎय, Ãलीज़ कन्क्लडू कीिजए। 
 
SHRI JOSE K. MANI: One more point, Madam. Stop commercializing education 
instead of strengthening public institutions. A nation that fails its students, its 
students fail it. A Government that ignores education is writing a death sentence for 
its own future.                                                 
 
उपसभाध्यक्ष (Ǜीमती संगीता यादव): Ǜी रामचदंर् जागंड़ा जी। आपके पास पन्दर्ह िमनट का 
समय है। 
 
Ǜी रामचंदर् जांगड़ा (हिरयाणा): माननीय उपसभाध्यक्ष महोदया, आज भारत की नई िशक्षा नीित 
के ऊपर यह चचार् हो रही है। मȅ इसमȂ भारतीय ज्ञान परÇपरा का उÊलेख करना चाहंूगा। वैयिƪक, 
सामािजक, आिर्थक और राजनैितक रूपातंरण के िलए िशक्षा एक महत्वपूणर् साधन है, क्यȗिक 
िशक्षा के ǎारा ही आदमी तमाम बधंनȗ से मुƪ हो सकता है। गीता मȂ भगवान Ǜी कृÍण ने कहा है 
िक युǉ का जन्म मन मȂ होता है और मन को साÎंकािरक करना और शातं करने का काम िशक्षा ही 
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कर सकती है। भारतीय ज्ञान परÇपरा मȂ बहुत हद तक आंकड़ȗ के ज्ञान के बजाय सÎंकारȗ पर ज़ोर 
िदया गया है। मȅ उसी के ऊपर अपनी बात को įयादा से įयादा समािहत करंूगा।  
 माननीय उपसभाध्यक्ष महोदया, हमारे पास जनसखं्या तो है, लेिकन इसका रूपातंरण 
जनशिƪ मȂ नहीं हो पाया है। जनशिƪ मȂ रूपातंरण तभी होगा, जब िशक्षा के अंदर नैितकता 
आएगी। नैितकता के िबना ,हम केवल मातर् एक रƺािफकेशन के ज़िरए ज्ञान को अिर्जत करते रहȂ 
और उसमȂ ज़रा भी नैितकता न हो ,तो मȅ समझता हंू िशक्षा का कोई अथर् नहीं िनकलता है। 
महोदया ,िशक्षा का उǈेÌय केवल मातर् बुिǉ का िवकास नहीं है ,बिÊक भावनाओं और 
आध्याित्मकता का िवकास भी िशक्षा का उǈेÌय है। िशक्षा वह है ,जो केवल मातर् जीिवकोपाजर्न 
नहीं ,बिÊक जीवन का भी िनमार्ण करे। इसिलए हमारे सामने कुछ सवाल खड़े होते हȅ िक जो लंबे 
समय से िशक्षा चलती रही ,मौजूदा इंसान के अदंर जो Ģितभा होती है ,क्या उस Ģितभा को बाहर 
लाने मȂ उस िशक्षा ने कोई सहयोग िदया है? क्या हम िशक्षा के ǎारा एक सवंेदनशील समाज का 
िनमार्ण कर सके हȅ? क्या िशक्षा के माध्यम से केवल भोगवादी मनोवृिǄ का ही िवकास हो रहा है? 
क्या िशक्षा केवल िडगर्ीधारक बेरोजगार लोगȗ की फौज है? महोदया ,हमारे सामने बहुत से सवाल 
हȅ।  

उपसभाध्यक्ष महोदया, एक िशिक्षत इंजीिनयर अच्छा वतेन लेता है, एक िशिक्षत 
आईएएस, आईपीएस अच्छा वेतन लेता है, वह एक अच्छे और बड़े पद पर भी है, लेिकन यिद 
उसके मा-ंबाप वृǉाǛम मȂ रहते हȅ, तो उस िशक्षा का कोई अथर् नहीं है, उस िशक्षा मȂ कोई 
नैितकता नहीं  है।  

महोदया, यहा ँपर िशक्षा के िवषय मȂ बहुत-सी बातȂ हुईं, हमारे भाई सजंय िंसह जी चले 
गए हȅ,  उन्हȗने मौजूदा िशक्षा के वातावरण पर कई कटाक्ष िकए हȅ। मुझे अचंभा होता है िक एक 
आदमी शीषर् पद पर रहकर यह कहे िक मȅ इंजीिनयर हंू, मȅ ऐसे समाज मȂ पैदा हुआ हंू जो िहसाब-
िकताब के अदंर पूरी तरह से परफेक्ट होता है, लेिकन यिद वही आदमी िकसी शराब घोटाले के 
अंदर जेल जाता है, तो उसकी िशक्षा के अंदर कोई न कोई कमी है, उसकी िशक्षा मȂ नैितकता नहीं 
है।  

हमारी माननीय सदÎया, किनमोझी जी यहा ँसे चली गई हȅ, उन्हȗने तिमलनाडु की िशक्षा 
के ऊपर काफी चचार् की थी, लेिकन हमȂ अचंभा होता है िक िशक्षा लेकर, उच्च िशक्षण सÎंथानȗ से 
िनकलकर लोग ऐसे उच्च सदन तक आ जाते हȅ, ऊंचे से ऊंचा पद भी गर्हण कर लेते हȅ, परंतु 
यिद उसके बाद िकसी Îपेक्टर्म घोटाले के अंदर जेल की हवा खाते हȅ, तो उनकी िशक्षा के अंदर 
कोई न कोई कमी है, वह िशक्षा नैितकता नहीं िसखाती है।  

महोदया, भारतीय ज्ञान परंपरा के अनुसार िशक्षा के अंदर नैितकता को सबसे ज्यादा 
बढ़ावा िदया गया है। िशक्षा के िलए, जैसा मȅने कहा िक यह केवल मातर् जीिवकोपाजर्न नहीं है, 
बिÊक यह जीवन का भी िनमार्ण करती है, इसिलए िशक्षा के अंदर बहुत कुछ आमूलचूल पिरवतर्न 
करने की जरूरत है। 

महोदया, भारत मȂ आजादी के बाद इस ओर ज़ोर िदया जा सकता था, क्यȗिक 1192 मȂ 
तराइन की दूसरी लड़ाई मȂ मोहÇमद गौरी ǎारा पथृ्वीराज पर िवजय ĢािÃत के बाद 1947 तक, 755 
वषर् तक इस देश ने गुलामी का दंश झेला है। उसके अंदर हमारी ज्ञान परंपरा के ऊपर बहुत 
कुठाराघात िकया गया है। महोदया, भारत वह देश है, जहा ँ पर ईसा से 700 साल तक्षिशला 
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िवÌविवǏालय का िनमार्ण कर िदया गया था, उसकी Îथापना हो गई थी। महोदया, यहा ँपर ईसा 
से 400 वषर् पहले नालदंा िवÌविवǏालय की Îथापना हो गई थी। हमारे देश के अंदर पूरी दुिनया से 
छातर् िशक्षा गर्हण करने के िलए आते थे, लेिकन देश का दुभार्ग्य रहा िक यहा ँ पर बिख्तयार 
िख़लज़ी जैसे लोग आए  और उन्हȗने भारतीय ज्ञान परंपरा को नÍट करने मȂ कोई कमी नहीं छोड़ी। 
महोदया, कोई भी वह कोिशश, जो भारतीय ज्ञान परंपरा को नÍट कर सकती थी, उन्हȗने वह हर 
सभंव कोिशश की।  

महोदया,  भारत के िवÌविवǏालयȗ का इितहास गवाह है िक छह-छह महीनȗ तक नालदंा 
की लाइĤेरी की आग नहीं बुझी थी। हम अंदाजा लगा सकते हȅ िक वहा ँपर िकतनी ज्ञान परंपरा 
थी, वहा ँपर िकतना समृǉ ज्ञान सिंचत िकया गया था, लेिकन लोग यह क्यȗ भलू जाते हȅ िक आज 
उसी भारतीय ज्ञान परंपरा के भडंार, नालदंा िवÌविवǏालय का जीणȘǉार नरेन्दर् मोदी सरकार 
ǎारा िकया गया है।  
 
5.00 P.M. 
 
अगर िशक्षा को केवल मातर् जीिवकोपाजर्न का साधन बनाएंगे और कोई नैितकता नहीं आएगी, तो 
िफर उस िशक्षा का अथर् क्या रहेगा? उपसभाध्यक्ष महोदया, मȅ इसके बारे मȂ थोड़ा सा कुछ 
उÊलेख करना चाहंूगा िक िवÌव के अंदर िकस-िकस देश के अंदर जीडीपी का िकतना Ģितशत 
िशक्षा के ऊपर खचर् होता रहा है।  हमारी पहली िशक्षा नीित 1968 मȂ आई।  दूसरी िशक्षा नीित 1986 
मȂ आई।   तीसरी िशक्षा नीित मȂ 1986 की िशक्षा नीित को ही दोहराया गया और उसके  अंदर कोई 
िवशेष पिरवतर्न नहीं िकया गया, लेिकन 1992 मȂ जो िशक्षा नीित आई, उसमȂ सकंÊप िलया गया 
था िक हम जीडीपी का 6 Ģितशत िशक्षा के िवकास के ऊपर खचर् करȂगे। हमारे देश के अंदर िशक्षा 
के ऊपर जो खचर् हुआ है, उसके सबंधं मȂ मȅ कुछ आंकड़े देना चाहंूगा। 1951-52 मȂ मातर् 0.64 
Ģितशत खचर् िशक्षा के ऊपर होता था। 1991-92 मȂ यह आंकड़ा 3.4 Ģितशत था और 2020 से 
पहले कभी भी 4.3 Ģितशत से ऊपर यह आंकड़ा नहीं गया। 2020 मȂ 34 वषș के बाद जो नई िशक्षा 
नीित आई उसमȂ सकंÊप िलया गया िक हम कम से कम 6 Ģितशत िशक्षा के ऊपर खचर् करȂगे।  
उसके अंदर िशक्षा के उǈेÌयȗ को बदला गया है।  मȅने कहा है िक िशक्षा केवल मातर् जीिवकोपाजर्न 
नहीं है।  हमारे सामने बहुत बड़ी चुनौती है। 2014 मȂ एक सवȃक्षण हुआ। सरकारी Îकूलȗ मȂ तीसरी 
कक्षा के 75 Ģितशत बच्चे, पाचंवीं कक्षा के 50 Ģितशत बच्चे और आठवीं कक्षा के 25 Ģितशत बच्चे 
दूसरी कक्षा के सवाल का जवाब नहीं दे पाए।  मुझे यह कहते हुए बड़ा अफसोस हो रहा है िक 40 
Ģितशत बच्चे ऐसे थे, जो 100 के अंकȗ को नहीं पहचान सकते थे। यह अंगेर्िजयत की िशक्षा का 
पिरणाम रहा।   

माननीय महोदया, पिÌचमी बगंाल के पहले चीफ िमिनÎटर ĢफुÊल चन्दर् घोष बने। उन्हȗने 
पूछा िक जो अंगेर्जȗ के Îवािमत्व के कारखाने थे - अंगेर्ज तो छोड़कर चले गए - क्या वे कारखाने 
बदं हȅ या चल रहे हȅ? उनके सेकेर्टरी ने जब पता िकया, तो उनको इन्फॉमȃशन दी और उनको 
बताया िक सारे कारखाने चल रहे हȅ। उन्हȗने पूछा िक उनको कौन चला रहा है? उन्हȗने कहा 
कहा िक राजÎथान और पजंाब के मारवाड़ी बिनयȗ ने सारे कारखाने खरीद िलए हȅ और वे उनको 
चला रहे हȅ। जब उन्हȗने पूछा िक उनकी िशक्षा क्या है? तो इसका उǄर था िक उनमȂ से कोई भी 
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िमिडल पास नहीं था, लेिकन वे कारखाने चला रहे थे, क्यȗिक हमारी Ģाचीन जो िशक्षा पǉित थी 
उसमȂ उन्हȗने गिणत की िशक्षा चौथी क्लास तक ले ली थी। हमने भी जब चौथी क्लास पास की तो 
हमȂ भी 20 तक के कटवा पहाड़े याद थे। पौना, सवाया, डेढ़, ढाई ये भी याद थे। पाचंवी क्लास 
पास करके कोई भी बच्चा 6 महीने मुनीमी की टेर्िंनग लेकर िकसी भी दुकान पर, िकसी भी सÎंथान 
मȂ जाकर मुनीमी करता था, अकाउंटȂसी करता था। आज अगर कोई बी.कॉम, एम.कॉम बच्चा हो, 
उससे पूछे 19 िनÇमा िकतने होते हȅ, तो वह 171 नहीं बता सकता है, 16 िनÇमा िकतने होते हȅ, तो 
वह 144 नहीं बता सकता है, 17 िनÇमा 153 नहीं बता सकता है। वह कैलकुलेटर उठाएगा और 
अगर कैलकुलेटर मȂ वायरस होगा, तो वह सखं्या भी गलत बताएगा। उसका िदमाग तो काम ही 
नहीं करता है। हमारी िशक्षा पǉित, जो Ģाचीन पǉित थी, जो गुरु Ģणाली थी, उसके ऊपर बड़े-
बड़े आघात हुए, क्यȗिक लबें समय तक मुगलई काल रहा। हमारी जो गुरुकुल परंपरा थी, जो 
गुरुकुल की िशक्षा थी, वह मदरसȗ मȂ चली गई और जब देश आजाद हुआ, 1947 के बाद मदरसा 
िशक्षा सीधी िमशनरी िशक्षा हो गई और अंगेर्िजयत का Ģभाव इस देश के ऊपर हो गया। मकैाले ने 
1835 मȂ िĤिटश पािर्लयामȂट मȂ यह बात कही थी िक अगर िंहदुÎतान को गुलाम बनाकर रखना है 
तो िशक्षा पǉित को बदलना पड़ेगा और इनको यह Ģभाव देना पड़ेगा िक अंगेर्जी जानने वाला 
आदमी शायद कोई बहुत बड़ा आदमी होता होगा और अंगेर्जी एक Îटȅडडर् का िवषय मान िलया 
गया। इसिलए सब लोगȗ ने अपने बच्चȗ को अंगेर्जी Îकूलȗ मȂ डालना शुरू कर िदया। अब िकसी 
बच्चे से पूछȂ िक दो का पहाड़ा क्या होता है, तो उसको याद नहीं है। िकसी बच्चे को पूछȂ िक मामी 
क्या होती है, यह भी याद नहीं है। िकसी बच्चे को पूछे िक बुआ क्या होती है, उसको याद नहीं है।  
सारे अंकल-आंटी हȅ और यह अंगेर्िजयत का Ģभाव है। हमारे सबंधं खत्म हो गए, हमारी गिणत 
खत्म हो गई। यह अंगेर्िजयत का Ģभाव था। इसिलए जो हमारी नई िशक्षा नीित आई है, इसका 
उǈेÌय केवल जीिवका उपाजर्न नहीं है। माननीय महोदया, जैसा मȅने कहा है, नई िशक्षा नीित का 
जो लÑय िलया गया है, उसमȂ बच्चȗ की िलखने-पढ़ने की योग्यता, आधारभतू गिणतीय िशक्षा 
ĢाÃत करने मȂ सहायता करना अिनवायर् राÍटर्ीय लÑय रखा गया है।  2025 तक Ģाथिमक िवǏालयȗ 
मȂ तीसरी कक्षा तक सभी बच्चे यह िशक्षा हािसल कर सकȂ , यह लÑय रखा गया है।   
 माननीय महोदया, जैसा हम कह रहे हȅ िक िशक्षा का उǈेÌय केवल वह ज्ञान नहीं है, बिÊक 
िशक्षा मȂ नैितकता की बहुत बड़ी आवÌयकता है। अगर कोई एक इंजीिनयर बन जाता है और 
उसकी नजर सिरया और सीमȂट बेचने के ऊपर लगी रहती है, तो िफर उसकी िशक्षा का अथर् क्या 
है! कोई एक एडवोकेट बन जाता है और उसकी नजर अपने client को न्याय िदलवाने के बजाय 
अगर उसकी जेब के ऊपर रहती है, तो उसकी िशक्षा का क्या अथर् है! एक आदमी डॉक्टर बन 
जाता है और अगर उस डॉक्टर का नजिरया मरीज का इलाज करने के बजाय मरीज की जेब 
खसोटने के ऊपर लगी रहती है, तो उसकी िशक्षा का अथर् क्या है! इसिलए नई िशक्षा नीित मȂ 
भारत के Ģधान मंतर्ी, नरेन्दर् भाई मोदी जी ने लÑय जीिवका उपाजर्न का नहीं, बिÊक लÑय जीवन 
िनमार्ण का िलया है, िजससे Ëयिƪ का िनमार्ण िकया जा सके। इसिलए इसके ऊपर बहुत कुछ 
िकया गया है। 
 माननीय महोदया, मȅ इसमȂ आपको एक सवȃक्षण की बात कहना चाहता हँू। 2017 और 
2018 मȂ एक सवȃक्षण िकया गया है। अभी सजंय जी एक सवाल कर रहे थे, मȅ उसका जवाब देता 
हँू।  6 से 17 साल तक की उĦ के बच्चे, जो Îकूल से बाहर हȅ, उनकी सखं्या 3.22 करोड़ थी। यह 
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लÑय िलया गया है िक 2030 तक शत-Ģितशत बच्चे Îकूल के अंदर रह कर िशक्षा ĢाÃत करȂ, 
सरकारी Îकूलȗ का वह Îतर बढ़े और सरकारी Îकूलȗ की वह गुणवǄा रहे िक कोई भी drop-out 
न हो।  नई िशक्षा नीित के अंदर यह लÑय िलया गया है।   
 मȅ अभी बीच मȂ बात कर रहा था िक आज की जो िशक्षा है, rote learning की जो िशक्षा है, 
मȅ उसके बारे मȂ कुछ उÊलेख करना चाहँूगा। िपछले िदनȗ कोटा से खबर आई िक िकतने छातर्ȗ ने 
आत्महत्या की। िशक्षा Ģणाली के अंदर जो तर्ुिटया ँरहीं, मȅ इस िवषय के ऊपर थोड़ी सी बात कहना 
चाहता हँू। 10 अĢैल, 2019 को तेलगंाना बोडर् ने इंटरमीिडएट का िरजÊट घोिषत िकया था। वहा ँ
10 लाख िवǏािर्थयȗ ने परीक्षा दी, िजनमȂ से 3 लाख िवǏाथीर् फेल हो गए और 22 बच्चȗ ने 
आत्महत्या कर ली।  हमारे देश मȂ परीक्षा मȂ असफलता का सामना करने के फलÎवरूप आत्महत्या 
करने वाले िवǏािर्थयȗ की सखं्या बहुत बढ़ी है। कुछ समय पहले भारत सरकार ने एक ĢÌन के 
उǄर मȂ ससंद मȂ जानकारी दी थी िक िविभन्न परीक्षाओं मȂ असफल होने के फलÎवरूप देश भर मȂ 
2014 से 2016 तक 20,476 िवǏािर्थयȗ ने आत्महत्या की। यह देश के िलए िकतनी बड़ी चुनौती है!  
केवल परीक्षा के अंदर कुछ कम अंक आ गए और बच्चȗ ने आत्महत्याएँ कर लीं! उनकी िशक्षा का 
Îतर क्या रहा, उनका मानिसक Îतर क्या रहा? हमारे देश मȂ अिग्नवीर योजना चाल ूकी गई।  
हमारे छातर्ȗ ने करोड़ȗ-अरबȗ की सपंिǄ आग की भȂट चढ़ा दी।  उनकी िशक्षा का Îतर क्या था?  
उनकी िशक्षा मȂ राÍटर्ीयता थी ही नहीं। अगर िशक्षा मȂ राÍटर्ीयता होती, तो वे ÎटूडȂट्स अपने देश 
की सपंिǄ को कैसे Îवाहा करते! मȅ मानता हँू िक उसके पीछे कोई सािजश हो सकती है, बच्चȗ को 
बहकाया जा सकता है, बच्चȗ को इस बात के िलए उकसाया जा सकता है, लेिकन वे उकसे क्यȗ?  
उनकी िशक्षा के अंदर राÍटर्ीयता का अभाव था, तभी उन्हȗने देश की सपंिǄ को अिग्न की भȂट चढ़ा 
दी।  िशक्षा के अंदर राÍटर्ीयता जगे, िशक्षा के अदंर वह गुणवǄा हो, िजसमȂ नैितकता जगे। िकसी 
भी िशिक्षत Ëयिƪ के मा-ँबाप िकसी वृǉ आǛम मȂ न रहȂ। अगर हम राÎते मȂ जा रहे हȅ, सड़क के 
ऊपर कोई घायल आदमी पड़ा हुआ है और हम उसे छोड़ कर चल देते हȅ िक मुझे क्या लेना-देना 
है, क्यȗ खामखा ँबीमारी मोल लȂ, कभी मेरे िसर न पड़ जाए, तो मेरी िशक्षा का कोई अथर् नहीं है।  
उस िशक्षा का कोई मायने नहीं है, क्यȗिक िशक्षा मȂ नैितकता और भावुकता है ही नहीं। िशक्षा तो 
भावनाओं को जगाने का, आध्याित्मकता को जगाने का एक साधन होना चािहए। माननीया, मȅ 
थोड़ा सा वƪ चाहँूगा। मेरी बात अभी पूरी नहीं हुई है, इसिलए मुझे थोड़ा सा वƪ दीिजए।  
 
उपसभाध्यक्ष (Ǜीमती संगीता यादव): माननीय सदÎय, आप एक िमनट मȂ कन्क्लडू कीिजए।  
अभी और भी लोग बोलने वाले हȅ।   
 
Ǜी रामचंदर् जांगड़ा: महोदया, हमारी िशक्षा ऐसी होनी चािहए िक बच्चे िनराश होकर कोई 
आत्मघाती कदम नहीं उठाएँ। मȅ आपको इस नयी िशक्षा नीित का उǈेÌय बता रहा हँू। बच्चे िनराश 
होकर कोई आत्मघाती कदम नहीं उठाएँ। उनको भिवÍय मȂ अपने आपको सािबत करने के और भी 
अनेक मौके िमलȂगे। दुिनया मȂ ऐसे महान लोगȗ की भरमार है, जो अपने आरंिभक जीवन मȂ फेल 
होते रहे, िकन्तु बाद मȂ उन्हȗने इितहास रच िदया।  रात के बाद िदन भी आता है, इसिलए िनराश 
होने की जरूरत नहीं है। वे हार नहीं मानȂ, अपनी क्षमता को पहचानȂ और चुनौती को Îवीकार करȂ, 
तो उनको सफलता अवÌय िमलेगी। िकसी से अपनी तुलना नहीं करȂ, अपनी गलितयȗ से सीखȂ 
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और उसमȂ सुधार लाएँ। यह समझना जरूरी है िक जो बच्चे 95 Ģितशत तक अंक ले आते हȅ, तो 
क्या वे न्यटून बन जाते हȅ, एडीसन बन जाते हȅ या आईंÎटीन बन जाते हȅ?  इसीिलए मȅ यह कहना 
चाहँूगा िक परीक्षाओं मȂ ĢाÃत अंकȗ से सफलता का कोई सीधा सÇबन्ध नहीं होता है। ...(समय की 
घंटी)... सफलता के िलए सकारात्मक सोच, दृढ़ िनÌचय और िनरंतर Ģयास जरूरी है, िशक्षा का 
उǈेÌय यही होना चािहए, धन्यवाद।   
 
 SHRIMATI SUDHA MURTY (Nominated): I thank you, Madam, for giving me an 
opportunity to speak on this subject.  
 

"गुरुĤर्Ǩा गुरुिर्वÍणु: गुरुदȃवो महेǚर:, 
गुरु: साक्षाÞ परĤǨ, तÎम ैǛी गुरुवे नम:।" 

 
This is the age-old saying. In education system, an excellent education policy, 

excellent school premises, all those things you can do, but if you do not have a good 
teacher, it is of no use. Teachers play an important role in education system not only 
by their qualification, but by their methodology of teaching, convincing, becoming 
friendly, at times strict and many times very soft. It is an art. Teaching is not by 
degree, it is an art. And we have forgotten that if you do not have good teachers with 
all these policies, it is of no use. The system will not improve. I want to request our 
Education Department people, our Minister that we should care for teachers' training. 
Many training sessions are there. Once they pass the exam, B.A., B.Ed. or MA, 
M.Ed. or even PhD at college level, they enter into the system, and afterwards, there 
are no exams until they retire. This should not happen. Every three years, they should 
have a new technique or new knowledge and examination should be there. 
Otherwise, they will not improve. It is not like that one time you pass and you retire 
with that knowledge. It is of no use. Many teaching programmes are there. People do 
go there. They get a certificate, but there are no examinations for them. I checked, 
tried and saw many such schools abroad and other places also.  Every three years, a 
teacher has to appear for an examination with different learning technology because 
technology changes. Nothing is free in life except mother's love. Everything has a 
price. So if you want to be a good teacher, there is a price for that. The price is not 
money; it is good training and examination for the teachers. This method should be 
more in the primary section because between three to seven or three to nine—one of 
our esteemed colleagues said—are the formative years.  In the formative years, you 
should have an excellent teacher's training program and teachers should appear and 
pass. They can make or mar the children and, particularly, build the education system 
in a good direction. That is the reason our ancestors always felt that a good teacher is 
the backbone of education and a student, who loves education is vidyarthi, who 
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considers vidya as his money or her money, one who is keen to learn and there is a 
teacher who is keen to teach. That combination only can be successful. If you have 
students who are not keen to learn, whatever may be the teacher's effort, the result 
will be nil and void. If you have a great student and you do not have a good teacher, 
the child will learn, but in a very difficult way. He cannot succeed as much as he or 
she would have, if you do not have great teachers. As I come from a teacher's family, 
and I, myself, am a teacher, I am aware of the role of a teacher in education system. 
A bad teacher can spoil entire batch. A doctor makes a mistake; a patient goes three 
feet below the earth or six feet below the earth. If a magistrate makes an error, a 
person will hang six feet above the ground; whereas, if a teacher makes a mistake, 
the entire batch is spoiled. Teacher is most responsible person in the education 
system. We should see that the teacher will prosper, with money. Today, I have 
seen, in primary school section, you get good salary of Rs.60,000 to Rs.70,000.  
Thank you, Sir. Thank you to our Government which has given excellent service, 
excellent monetary facilities to teachers. But, I request you to have that training in 
every three years and examine them. That is the reason our ancestors have told, in 
the hierarchy in our society, "मातृ देवो भव", mother of the supreme, "िपतृ देवो भव", 
then we say, "आचायर् देवो भव", teacher, I salute them.  Thank you very much, Madam, 
for giving me this opportunity to express my concern about teachers, their benefits 
and their contribution to the society. We should not forget it. I am the product of what 
my teachers have taught. I remember them, ‘गुरुÆयो नमः’।  
 
THE  VICE -  CHAIRPERSON  (SHRIMATI  SANGEETA  YADAV):  Thank  you.   Now, 
Dr. M. Thambidurai.  
 
DR. M. THAMBIDURAI (Tamil Nadu): Respected Vice-Chairman, Madam, on behalf 
of my AIADMK party leader, Thiru Edapadi Palaniswami, I rise to participate in the 
discussion on the functioning of the Ministry of Education. With the farsightedness of 
the AIADMK leaders, like Puratchi Thalaivar MGR, Amma, and Edapadi Palaniswami, 
in Tamil Nadu, the State has come to the forefront of education and greater enrolment 
ratio.  The founder leader of AIADMK, Dr. MGR, has brought the Mid-Day Meal 
Scheme and gave free uniform and books to attract students and to retain them and 
also many engineering colleges have been started during his period.   
 

[THE VICE-CHAIRMAN (SHRI GHANSHYAM TIWARI) in the Chair.] 
 

Following his footsteps, Amma Dr. Jayalalithaa has given free laptops to 
students. She has given gold for Mangalsutra to ensure that girls have the opportunity 
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to pursue higher education and lead a better life. And, she also introduced many 
schemes. Sir, during the period of Thiru Edapadi Palaniswami, understanding the 
predicament of students of the rural areas, he reserved 7.5 per cent MBBS seats to 
students who studied in Government school, particularly, in rural areas.   

Sir, Tamil Nadu has been following the two-language formula, which is well 
established. Tamil Nadu is convenient with the two-language formula and, AIADMK 
Party is also supporting well-defined two-language formula.  But, the crisis which is 
happening in Tamil Nadu -- DMK Government raising this -- is because of the 
Congress Party. During the Emergency period, Shrimati Indira Gandhi took the 
education out from the State List and brought under the Concurrent List. But, the 
DMK never opposed then and afterwards never tried to bring that under the State 
List. And, Sir, in April, I am telling, there are seven posts of Vice-Chancellors which 
are going to become vacant in Tamil Nadu. The Vice-Chancellors are not appointed.  
This is creating problem in higher education. What caused this problem? The problem 
caused in 2010. During the UPA and the Congress period, the rules were issued 
which are regulated by the UGC.  …(Interruptions)…  

 
THE VICE-CHAIRMAN (SHRI GHANSHYAM TIWARI):  Please. 
 
DR. M. THAMBIDURAI: During the Congress-DMK period, they brought out that the 
UGC nominee must be appointed through Selection Committee. It happened in 2010.  
Who brought that? That is why the DMK is making excuse that the UGC nominee is 
yet to be appointed, the Governor is not appointing the Vice-Chancellor. They are 
accusing. Who is responsible? This is Congress and DMK people. They have brought 
this rule in 2010. How can they blame this Government? And also, Sir, regarding the 
NEET examination, who brought the NEET examination? In 2010, when Shri Ghulam 
Nabi Azad was the Health Minister, at that time, Shri Gandhiselvan, the MoS in the 
Ministry of Health from DMK, introduced NEET. That is the thing. But, the DMK 
Government made the promise to Tamil Nadu people of opposing the NEET 
examination. Have they done anything? They are telling that.  Don’t blame the Central 
Government. But, they could not do that.  But, they are asking amount of Rs. 2,000 
crores. Who is responsible for Three-Language Formula? It is the Congress 
Government. Who introduced Hindi? It is the Congress Government. Why are they 
continuing with the Congress in I.N.D.I.A.? …(Interruptions)…  Who brought all these 
policies? …(Interruptions)… The Congress Government – now I.N.D.I.A. alliance -- 
is responsible for all this. ...(Interruptions)...   
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THE VICE-CHAIRMAN (SHRI GHANSHYAM TIWARI): Please sit down.  
...(Interruptions)...  
 
DR. M. THAMBIDURAI: During their period in power, they laid the groundwork for the 
current issues – UGC nominees’ issue, the Three-Language Formula, imposition of 
Hindi. Now, they are joining hands with them and playing a blame game against this 
Government. I am pointing out that this is the real issue. 

There are numerous CBSE schools that have come up. Is the DMK 
Government concerned about this? I want to know from the hon. Education Minister 
how many CBSE schools were recommended by the DMK Government during their 
period and given clearance, thereby leading to language problems. Who is 
responsible for all this? They are shouting against the hon. Education Minister. If the 
hon. Minister is responsible, I will join them in criticizing. However, the real issue is 
that the Tamil Nadu Government is facing a crisis. Even when the AIADMK 
Government was in power, they were also facing crisis. But, they managed 
everything. Shri Palanisamy managed everything.  But, these people are blaming the 
Central Government. They are providing free liquor, increasing taxes, and people are 
suffering. There is also a law and order problem, with ladies facing many issues. 

The DMK has failed in every field, but the AIADMK party is still advocating for 
the two-language formula. We do not object to this, but the DMK Government is 
misleading people. They are just creating drama by putting on black shirts.  You want 
more funds for school education.  We have no objection to that.  

 
उपसभाध्यक्ष (Ǜी घनÌयाम ितवाड़ी): माननीय सदÎयगण, कृपया शातं रहȂ। 
 
DR. M. THAMBIDURAI: They are creating all this drama because the 2026 elections 
are approaching. However, people will not vote for the DMK party. This time, the 
AIADMK party will win in 2026 due to the DMK's misdeeds. People are well aware of 
this. They can't brush aside the real issues by raising other concerns to gain votes. 

Who imposed Hindi? Who introduced the Three-Language Formula? Who 
implemented the NEET examination? The Congress and the UPA are responsible for 
all these decisions. They were partners in the Government. Why are they blaming the 
current Government? Why could not they resolve these issues during their 18-year 
tenure as allies of the Central Government? Now, you are protesting here! 

The people of Tamil Nadu are clever and know the difference between the 
DMK and AIADMK Governments. We implemented various programs for higher 
education without any issues. However, the DMK has failed in the education sector. 
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Education became a Concurrent Subject due to the DMK Government's inaction in 
bringing it back under the State List. This crisis is a result of their failure. 

We support cooperative federalism and demand sufficient funds. However, the 
DMK must not mislead the people of Tamil Nadu for political gains in the 2026 
elections. People will not fall for this, and they will vote for the AIADMK party. The 
DMK will be defeated.  Thank you, Sir.                                                                   

 
उपसभाध्यक्ष (Ǜी घनÌयाम ितवाड़ी): धन्यवाद।  अब सभी माननीय सदÎय समय का ध्यान रखȂगे 
और अपने िनधार्िरत समय मȂ ही बोलȂगे। डा. फौिजया खान, आपके तीन िमनट्स हȅ। 
 
डा. फौिजया खान (महाराÍटर्): सर, "नािÎत िवǏा समं चक्ष ुनािÎत सत्य समं तपः।"  अथार्Þ, 
िवǏा के समान आंख नहीं है, सत्य के समान तपÎया नहीं है। इस िवचार को यिद देश ने िदल से 
अपनाया, तभी भारत िवकिसत बन सकता है।  
 Sir, education is the only light. The Budget Speech of the hon. Finance 
Minister mentioned ‘education’ nine times saying that good quality school education 
is the second most important component of Viksit Bharat. Here are nine instances 
that depict the difference between the kathni and the karni of the Government --
Vision  and Action. NEP की कथनी क्या है, िवज़न क्या है? Vision है six per cent of GDP 
expenditure on education. करनी क्या है, एक्शन क्या है, बजट के Ģावधान मȂ लगातार 
कटौतीI Between 2015-16 and 2025-26, expenditure towards Ministry has come down 
from about  3.8 per cent to 2.5 per cent this year. दूसरा, NEP की कथनी क्या है – it is 
due importance to foundational learning. एक्शन क्या है --  No clear funds have been 
allocated for early childhood education. There are no standard curricula or teaching 
methodologies. Three lakh schools are ungoverned nation-wide. Most schools adopt 
formal techniques unsuitable for young children’s cognitive and social development.  
This is the age when 80 per cent intellectual development takes place. Is just a short-
term training course for anganwadi sevikas enough? Where is the dedicated board for 
pre-primary education, where curricula are framed and methodologies are defined?  
Nothing is there.   
 Number three, Sir, kathni -- world-class institutions; karni-- budget has been 
reduced by 73 per cent. Number four kathni is that there is improved teacher quality.  
There are many teacher training institutions which fail to meet even minimum 
infrastructure requirements. There are proxy teachers or government-appointed 
educators who illegally delegate their responsibilities to others. I agree with Dr. Sudha 
Murty that teachers should have an examination every three years. पाचंवा,ं कथनी क्या 
है?  That there is balanced pupil to teacher ratio; absolutely not there, Sir. There is a 
high imbalance of student-teacher ratio in the nation in all Government schools.  
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कथनी क्या है- employability; करनी क्या है- employment crisis. There is grave skill 
mismatch.  कथनी क्या है -  good infrastructure;  करनी क्या है -- schools lack toilets for 
girls, libraries, computers, etc. No Indian institution is there in the QS world rankings. 
There is significant brain drain. Concurrently, the perilous donkey routes are being 
used. There is unauthorized migration. Why? That is because of our education 
system. My only request is increase the budget allocation as recommended in the 
NEP to make solutions to all these problems. Schools are not just walls and gates, 
they are stepping stones to brighten our fates. Thank you, Sir.  
 
THE VICE-CHAIRMAN (SHRI GHANSHYAM TIWARI): Thank you. Shri Niranjan 
Bishi. You have five minutes.  
 
SHRI NIRANJAN BISHI (Odisha): Thank you, Mr. Vice-Chairman, Sir, for having 
given me the opportunity to speak on the working of the Ministry of Education. The 
Article 21 of the Constitution of India guarantees free and compulsory education to 
children. The Right to Education Act describes the modalities of the importance of 
free and compulsory education for children. Sir, education is necessary, whether it is 
quality education, higher education, vocational education or professional education, 
for the development of our nation. But as a public representative, हम जहा ंभी जाते हȅ, 
तो लोग बोलते हȅ िक ÎकूÊस मȂ टीचसर् नहीं हȅ, कॉलेज मȂ Lecturer नहीं है, यिूनविर्सटी मȂ Reader 
नहीं है, Assistant Professor नहीं है, Associate Professor नहीं है और Professor नहीं है, तो 
बच्चȗ को कैसे higher education, quality education और professional education िमलेगी? 
सर, कोरापुट मȂ एक Central University of Odisha है, कोरापुट एक टर्ाइबल एिरया है। सर, 
वहा ं 137 posts of Lecturer, Reader, Professor, Assistant Professor and Associate 
Professor are vacant. 89 परसȂट टीिंचग Îटाफ की posts वैकȂ ट है और 80 परसȂट posts 
non-teaching staff की vacant हȅ। Everybody wants that education should be imparted 
in mother tongue. Sir, education should be imparted in mother tongue, particularly, to 
tribal students. So, the Ministry of Education should appoint such teachers who can 
teach the Scheduled Tribe students in their mother tongue-- Mundari language, 
bhumij language, kui language, sora language, kosali language and ho language -- 
so that the tribal students could learn reading and writing and join the mainstream. 

Sir, the Government should establish more Eklavya Model Residential schools, 
more PM SHRI schools, more JNV, Jawahar Navodaya Vidyalaya, schools, and more 
Central schools like our ex-Chief Minister, Shri Naveen Patnaik, had opened OAVs in 
each and every block; 314 OAVs in 314 blocks. So, the Government of India, Ministry 
of Education, should also establish JNVs, Eklavya Model Residential schools and PM 
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SHRI schools in each and every block because the population of the students is 
increasing day by day.  

Sir, more than 7 lakh posts of Lecturer, Reader, Professor, Assistant 
Professor, etc., are lying vacant. If it will be recruited and if the posts are filled up, 
then 1,57,500 SC/ST candidates will be engaged. In our State of Odisha, 9,000 posts 
of Lecturer, Reader, Associate Professor, Assistant Professor and Professor are 
laying vacant. If these posts are recruited, then 3,487 candidates belonging to SC/ST 
will get job benefit of Lecturers in the colleges and universities.  

There is lack of adequate funding for Odisha and also, there is dropout. 
ओिडशा मȂ डर्ापआउट बहुत ज्यादा होता है। यह राइट टू एजुकेशन एक्ट है, उसमȂ एज गर्ुप 6 से 
14 है, तो 14 साल तक के बच्चे आठवीं क्लास तक पढ़ते हȅ। उसके बाद, particularly, SC/ST 
students dropout होते हȅ, क्यȗिक व ेदूसरे Îकूल मȂ नहीं  पढ़ पाते हȅ, तो डर्ापआउट रेट बढ़ता 
है, उसके बाद वे माइगर्Ȃट लेबर होते हȅ, चाइÊड लेबर होते हȅ। इसिलए एससी, एसटी ÎटूडȂट्स को 
और देश के गरीब बच्चȗ को पढ़ाने के िलए राइट टू एजुकेशन एक्ट मȂ अमȂडमȂट करना है और एज 
गर्ुप को 14 की जगह 20 करना है। कम से कम अंडर गैर्जुएट तक उनको एजुकेशन देनी है।  ģी 
एजुकेशन, compulsory education up to under-graduate or graduate level, quality 
education, vocational education, professional education देनी चािहए।   

मȅने टीचर शॉटȃज के बारे मȂ बोला था। उसके बाद टैर्वल एिरया मȂ जो ऑनलाइन एजुकेशन 
देते हȅ,  टैर्वल एिरया मȂ नेटवकर्  कनेिक्टिवटी नहीं होती है, तो ऑनलाइन एजुकेशन कैसे िमलेगी?  
अगर वहा ंनेटवकर्  कनेिक्टिवटी नहीं है, उसके पास िडवाइस नहीं है, मोबाइल नहीं है, ई-रीडर 
नहीं है, तो वह एजुकेशन िडपाटर्मȂट को देखना है। जो गरीब बच्चȗ को ģी मȂ मोबाइल या अदर 
िडवािसज़ दे, तािक वे ऑनलाइन पढ़ सकȂ ।   

जो scholarship disbursement होता है, SC/ST को particularly और SEBC students 
को, उसको भी ठीक टाइम पर Îकॉलरिशप दȂगे, stipend दȂगे, तो  SC/ST बच्चे और SEBC 
कÇयुिनटी के जो बच्चे डर्ापआउट होते हȅ, उनकी भी ĢॉÅलम सॉÊव हो जाएगी।    

उसके बाद वोकेशनल और िÎकल डेवलपमȂट मȂ िमिनÎटर्ी के efforts in promoting 
vocational education and skill development in Odisha have been insufficient. There is 
a lack of coordination between educational institutions and industries. उसको भी देखना 
है। उसके बाद हमारा … 

 
उपसभाध्यक्ष (Ǜी घनÌयाम ितवाड़ी): माननीय सदÎय,  समाÃत कीिजए।   
 
Ǜी िनरंजन िबिश: ओिडशा मȂ 35 Universities हȅ …(Ëयवधान)… 
 
उपसभाध्यक्ष (Ǜी घनÌयाम ितवाड़ी): माननीय सदÎय, िकसी भी माननीय सदÎय को उस समय 
सदन मȂ उपिÎथत रहना चािहए, िजस समय उसका नंबर आए। आप नहीं थे, िफर भी आसन ने 
आपको समय िदया है। आप कृपा करके समाÃत कीिजए। 
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Ǜी िनरंजन िबिश: जी, So I request our hon. Minister who is sitting here, hon. 
Dharmendra Pradhanji, to resolve various demands because the Government of 
Odisha has given various demands to the Ministry. But the Ministry has not taken 
concrete steps to resolve the State's long-standing educational issues. Hence, I 
request the Minister to resolve all issues relating to the State of Odisha.                                              
 
SHRI MAHARAJA SANAJAOBA LEISHEMBA (Manipur): Thank you, Sir, for giving 
me this opportunity to participate in the Discussion on the ‘Working of the Ministry of 
Education’. To ensure 100 per cent good and quality education, our Government, led 
by Shri Narendra Modi, has allocated a total outlay of Rs. 1,28,650 crore and taken  
up the following steps to improve our educational sector: (1) Fifty thousand Atal 
Tinkering Labs are going to be set up in Government schools in the next five years to 
cultivate the spirit of curiosity and innovation and foster a scientific temper among our 
young students. (2) Broadband connectivity will be provided to all Government 
secondary schools in the rural areas of the country under the Bharat Net project. 
(3)The Bharatiya Bhasha Pustak Scheme would be introduced to provide digital form 
Indian language books for schools and higher education institutions, aiming to help 
students understand their subjects better. (4) An additional infrastructure will be 
created in five IITs started after 2014 to facilitate education for 6,500 more students.  
The total number of students in 23 IITs has increased 100 per cent, from 65,000 to 
1.35 lakh, in the past ten years. (5) A Centre of Excellence in Artificial Intelligence for 
Education will be set up with a total outlay of Rs. 500 crore. Three Centres of AI for 
Agriculture, Health and Sustainable Cities had been announced in 2023. 
(6) Rs. 20,000 crore has been allocated to implement private sector-driven research, 
development and innovation initiatives, announced in the July Budget, 2024. (7) In 
the next five years, under the Prime Minister Research Fellowship Scheme, our 
Government will provide 10,000 fellowships for technological research in IITs and IISc 
with enhanced financial support. (8) A ‘Gyan Bharatam Mission’ for survey, 
documentation and conservation of our manuscript heritage with academic 
institutions, museums, libraries and private collectors will be undertaken to cover 
more than one crore manuscripts. (9) National Centres of Excellence for Skilling – 
Building on the initiative announced in the July, 2024 Budget, five National Centres of 
Excellence for Skilling will be set up with global expertise and partnerships to equip 
our youth with the skills required for ‘Make for India, Make for the World’ 
manufacturing. The partnerships will cover curriculum design, training of trainers, a 
skills certification framework and periodic reviews. (10) Educational reforms and 
steps towards innovation – Our Government has established a modern educational 

162 [ RAJYA SABHA ]



system for our students through the 'National Education Policy, 2020'. Opportunities 
for learning in mother toungues are being provided so that no child is deprived of 
education. Various recruitment exams are being conducted in 13 Indian languages, 
eliminating language barriers. To enhance ‘ease of doing research’ and ‘one nation 
one subscription’ scheme, etc. offering free access to international research materials 
has been introduced recently. Drone Didi Yojana has been instrumental in 
empowering our women, both economically and technically. Our daughters are flying 
fighter jets. They are joining the Armed Forces and leading corporate companies.  
Owing to the bold decision and promise to empower nari shakti by our hon. PM, our 
daughters are being admitted to National Military Schools and National Defence 
Academy. This is a matter of pride for this House and the entire country. We all feel 
proud of our daughters for bringing laurels and medals in Olympics. In the QS World 
University Asia rankings, 163 Indian Universities have been included. Inauguration of 
New Nalanda Univeristy campus has revived India’s ancient glory in the field of 
education. Our Rashtrapatiji has proudly mentioned that 'the day is not far when an 
Indian citizen would travel to space abroad with an indigenously-developed 
Gaganyaan spacecraft.' The recent success in space docking has further paved the 
way for Bharat to establish its own space station and for this our hon. President has 
also congratulated ISRO and all the citizens on this achievement. (11) The Saksham 
Anganwadi and Poshan-2.0 programmes provide nutritional support to more than 8 
crore children in the Aspirational Districts and the North-Eastern Region.  (12) Now, I 
would like to talk about Viksit Bharat by 2047. Lastly, I would like to express my 
thankfulness to our hon. Prime Minister and the hon. Education Minister for their 
meaningful and holistic approach for the development of our nation in the field of 
education. We all know that 'Viksit Bharat' is a campaign for the welfare and inclusive 
development of our Bharat by 2047.  To achieve this goal, our Government has to be 
more and more considerate towards the less developed States of the North-Eastern 
Region. For example, the two-year disturbance in an underdeveloped State like 
Manipur is a real hindrance to the development. My State, Manipur, is already 
backward in comparison with other States, but the disturbance has dragged down 
the State further. It will take a lot more time to bring the development of Manipur at 
par with that of other States of India.  To fulfil the vision of Viksit Bharat by 2047, for 
educational infrastructure, economic growth, social progress and environmental 
sustainability etc., we have to bring peace and normalcy first in Manipur.  We need a 
long-lasting and amicable solution for the present crisis in Manipur so that the Viksit 
Bharat Vision is achieved by 2047. Otherwise, the State of Manipur shall be left 
behind.   
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 With these few points, I conclude my speech on the Discussion of the Working 
of the Ministry of Education.  Thank you, Sir.             
 
THE VICE-CHAIRMAN (SHRI GHANSHYAM TIWARI): Now, Shri Sandosh Kumar P.  
You have three minutes. 
 
 SHRI SANDOSH KUMAR P (Kerala): Sir, it is very difficult even to mention the issues 
related to the education system within such a short span of time. So, I shall try to 
highlight one or two points. The problem with this Government is that it always forgets 
that there is an Article 246 in the Indian Constitution. Article 246 speaks about 
education, which is in the Concurrent List.  With the NEP, the Government is trying to 
destabilise the federal structure through this new education system. I can show a 
number of examples, but due to paucity of time, I do not want to elaborate the points.  
There are N-number of issues. I demand that this NEP should be rolled back.   
 The second point is related to the imposition of Hindi.  Hindi is a very beautiful 
language and we all love it. There is no doubt at all, but the point is that we have 
many languages in our country and no language can be termed as the ‘regional 
language’. All languages are the ‘national languages'. You cannot find out a term as 
‘regional language’ in the Constitution. Malayalam is a national language. Telugu, 
Odia, Tamil are all national languages. I stand for all the languages. A large number of 
people speak Hindi, whereas Malayalam-speaking people may not be that big in 
numbers, but the point is that all these languages are equally important and it should 
be the duty of the Government to protect all the languages. We cannot accept any 
move to impose Hindi.   
 Now, I come to another point relating to PM SHRI scheme. There N-number of 
schemes in the name of Prime Minister - PM SHRI, PM Poshan, etc. The point is that 
Kerala, as a State, is one of the worst sufferers. Rs.530 crores are pending to the 
State of Kerala during these years because we are not a signatory to the so-called 
MoU.  What does MoU mean? The MoU means that we have to implement this New 
Education Policy. We already have a well-established education system in Kerala.  
We have a very good infrastructure. We have spent crores of rupees on this. Now, 
the Central Government will give us 60 per cent of the same and we have to spend 40 
per cent, but what will we have to do for that? We have to put a photo of the Prime 
Minister and a board also. So, how can we suffer this insult? Our demand is that PM 
SHRI and related projects must not put a burden on the States and we should get our 
due share.  It is not a question of getting some financial assistance.  It is a question of 
our prestige, and as a State, we deserve our due share. I take this opportunity to 

164 [ RAJYA SABHA ]



demand the same. Finally, Sir, I would like to make two specific demands.   During 
her Budget speech on 1st February, 2023, the hon. Finance Minister announced 30 
Skill India International Centres to be set up across different States. I demand that 
one such centre should be set up in Kerala.   
 My second demand is regarding opening of a new Kendriya Vidyalaya in 
Mattanur where we have a huge airport and infrastructure. Although the quality of 
teachers in the Kendriya Vidyalayas is horrible and South India has become a 
dumping ground for this, I still demand for opening of a new Kendriya Vidyalaya in 
Mattanur. 
 There are many more issues like Draft UGC Guidelines are there but due to 
paucity of time, I am not able to cover those issues. I was a student leader and I was 
part of AISF. Our Education Minister has also been a student leader. I think, we have 
to protect the interests of the students and upcoming generation and our politics and 
ideology should not become a burden for the upcoming generation. Thank you. 
 
उपसभाध्यक्ष (Ǜी घनÌयाम ितवाड़ी): धन्यवाद, सदंोष कुमार पी जी।  Ǜी रामजी। You have 
three minutes. 
 
Ǜी रामजी (उǄर Ģदेश): मान्यवर, आपने मुझे िशक्षा मंतर्ालय के कायर्करण पर चचार् मȂ बोलने 
का अवसर िदया, इसके िलए आपको धन्यवाद।  साथ ही, मȅ अपनी पाटीर् की मुिखया, आदरणीया 
बहन कुमारी मायावती जी का आभार Ëयƪ करता हँू, िजन्हȗने अपने चार बार के शासन काल मȂ 
उǄर Ģदेश को िशक्षा के के्षतर् मȂ अगर्णी बनाया। साथ ही, मȅ सामािजक पिरवतर्न और िशक्षा के 
महानायक, महात्मा ज्योितबा फुले और भारत रत्न बाबा साहेब डा. अÇबेडकर को नमन करँूगा।   
 मान्यवर, िशक्षा ही Ëयिƪ के Ëयिƪत्व का िनमार्ण करती है और िशक्षा ही देश का भी 
िनमार्ण करती है। बहुजन महापुरुषȗ मȂ महात्मा फुले का िशक्षा के िलए बड़ा योगदान है। उन्हȗने 
देश मȂ लड़िकयȗ और दिलतȗ के िलए 1848 और 1852 मȂ Îकूल खोले और 1882 मȂ हंटर कमीशन 
के सामने free education for all in India की मागँ की। वहीं बाबा साहेब डा. अÇबेडकर ने भी 20 
जून, 1946 को सोसाइटी बना कर Siddharth College of Arts, Science and Commerce 
मुÇबई मȂ खोलने का काम िकया। 
 
उपसभाध्यक्ष (Ǜी घनÌयाम ितवाड़ी): माननीय सदÎय, कृपया आपस मȂ बात नहीं करȂ। कृपया 
आप सुनȂ। 
 
Ǜी रामजी: उन्हȗने अपने उपदेशȗ मȂ कहा भी िक educate yourself. बाबा साहेब और महात्मा 
फुले की िवचारधारा पर चल कर उǄर Ģदेश मȂ आदरणीया बहन जी ने कई िवÌविवǏालय खोले।  
उन्हȗने गौतम बुǉ िवÌविवǏालय, डॉ. शकंुतला िमǛा राÍटर्ीय पुनवार्स िवÌविवǏालय, मान्यवर 
Ǜी काशंीराम जी उदूर्, अरबी-फारसी िवÌविवǏालय, छतर्पित शाहू जी महाराज यिूनविर्सटी के 
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साथ लगभग 5,000 Ģाइमरी Îकूल, िडगर्ी कॉलेज, इंटर कॉलेज, आईटीआई कॉलेज, 
इंजीिनयिंरग कॉलेज और मेिडकल कॉलेज भी खोलने का काम िकया। इसके साथ ही, गरीब 
बच्चȗ का ज़ीरो फीस पर एडिमशन लेने का आदेश िदया और इसको सुिनिÌचत भी िकया। आज 
तक देश मȂ उǄर Ģदेश पहला राज्य बना, जहा ँपर ज़ीरो फीस पर गरीब बच्चȗ को एडिमशन िदया 
गया।  मान्यवर, इसके साथ ही, Îकॉलरिशप और फेलोिशप, जो आज नई िशक्षा नीित मȂ कई-कई 
महीनȗ तक नहीं िमल रही है, उन्हȗने उसको टाइम पर िदलाने का काम िकया। यहा ँतक िक बच्चȗ 
की िशक्षा को Ģोत्सािहत करने के िलए उन्हȗने माता सािवतर्ीबाई फुले बािलका िशक्षा मदद योजना 
शुरू की और लाखȗ बिच्चयȗ को साइिकल और 25,000 रुपए का चेक िदया, तािक बिच्चया ँ10वीं 
और 12वीं की िशक्षा को गर्हण कर सकȂ ।  

 मान्यवर, आज सरकार की िशक्षा नीित मȂ देश का गरीब बच्चा िशक्षा से महरूम हो रहा है।  
सरकारी Îकूल मȂ िशक्षा का Îतर काफी िगरा हुआ है। िशक्षक Îकूल जाते ही नहीं हȅ। वे िसफर्  सेलरी 
लेने जाते हȅ। अभी हाल ही मȂ एक न्यजू आई िक मध्य Ģदेश की िशिक्षका िवदेश मȂ रह रही थी, 
लेिकन वह अपने सरकारी िडपाटर्मȂट से सेलरी ले रही थी।  मान्यवर, मȅ आपके माध्यम से सरकार 
से कहना चाहता हँू िक Îकूलȗ मȂ िशक्षकȗ के िलए performance based promotion तय करनी 
चािहए। अगर आपका Îकूल का performance अच्छा नहीं है, तो आपकी Ģमोशन नहीं होनी 
चािहए। आप दूसरी तरफ Ģाइवेट Îकूल भी देिखए।  Ģाइवेट Îकूलȗ मȂ फीस इतनी बढ़ी हुई है िक 
गरीब आदमी, िमडल फेिमली Ģाइवटे Îकूलȗ की फीस afford नहीं कर सकती। अगर उसने 
afford कर भी िलया, तो उनके कोसȃज़ इतने ज्यादा costly होते हȅ, महँगे होते हȅ िक वे अपने 
बच्चȗ को उस Îकूल मȂ पढ़ाने की बात सोच भी नहीं सकते हȅ।  

मान्यवर, आज हम देश के अंदर बात कर रहे हȅ िक 'वन नेशन, वन इलेक्शन' होना 
चािहए। हमने यह भी बात कर ली और 'वन नेशन, वन टैक्स' भी हो गया। यह अच्छी बात है, 
लेिकन इसी देश के अंदर 'वन नेशन, वन एजुकेशन िसÎटम' क्यȗ नहीं हो सकता है? अमीरȗ के 
बच्चȗ की एजुकेशन अलग होगी और गरीबȗ के बच्चȗ की एजुकेशन अलग होगी, यह नहीं हो 
सकता। यह देश सिंवधान से चलता है, इसिलए इस पर भी सरकार को िवचार करना चािहए। 
...(समय की घंटी)... महोदय, मȅ खत्म कर रहा हँू। मौिखक परीक्षा और viva को पूरी तरह से 
खत्म करना चािहए, क्यȗिक इसमȂ तमाम दर्ोणाचायर् पǉित के टीचर लोग दिलतȗ, िपछड़ȗ और 
आिदवासी बच्चȗ के साथ अन्यायपूणर् Ëयवहार करते हȅ।   

 
उपसभाध्यक्ष (Ǜी घनÌयाम ितवाड़ी): माननीय सदÎय, कृपया आप समाÃत करȂ। 
 
Ǜी रामजी: आईआईटी, आईआईएम, मेिडकल कॉलेजȗ तथा ऐसे सÎंथानȗ के अंदर गरीब बच्चȗ 
की िशक्षा free कर देनी चािहए, तािक गरीब बच्चे पढ़ाई पूरी कर सकȂ , क्यȗिक तमाम एससी, 
एसटी और ओबीसी के बच्चȗ को िशक्षा से महरूम होना पड़ रहा है।  
 
उपसभाध्यक्ष (Ǜी घनÌयाम ितवाड़ी): माननीय सदÎय, कृपया आप समाÃत करȂ, आप ज्यादा 
समय ले रहे हȅ।  
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Ǜी रामजी: मान्यवर, मȅ 30 सेकंड मȂ समाÃत कर रहा हँू। सरकार को Right to Education का 
कड़ाई से पालन करना चािहए, तािक देश मȂ गरीबȗ के बच्चे भी वहा ँपढ़ सकȂ । देश मȂ population 
के िहसाब से Îकूल, कॉलेज, यिूनविर्सटी भी खोलने की जरूरत है। 

मान्यवर, मȅ लाÎट मȂ एक बात और कहंूगा। अभी ऑनलाइन एजुकेशन का चलन चल रहा 
है, लेिकन ऑनलाइन एजुकेशन भी बच्चȗ के िलए बहुत खतरा है। वे बच्चे ऑनलाइन बहुत सारी 
वैसी चीजȂ देख लेते हȅ, जो उनको उस उĦ मȂ नहीं देखनी चािहए। इसको भी देखते हुए सरकार 
को कोई न कोई पॉिलसी बनानी चािहए। ...(समय की घंटी)... इसके साथ ही, मȅ लाÎट मȂ एक 
बात करना चाहंूगा और लाÎट मȂ यही बात कह कर खत्म करना चाहंूगा िक सरकार को िशक्षा 
मेला या िशक्षा के महाकंुभ की ËयवÎथा भी करनी चािहए, तािक इस देश के नौजवान िशिक्षत हो 
कर उस महाकंुभ मȂ जाएँ और अपने ...(Ëयवधान)...  ...(समय की घंटी)...  

 
उपसभाध्यक्ष (Ǜी घनÌयाम ितवाड़ी): आपका भाषण समाÃत हुआ।  
 
Ǜी रामजी: उस िहसाब से िशक्षा को गर्हण करȂ, धन्यवाद। जय भीम, जय भारत!   
 
उपसभाध्यक्ष (Ǜी घनÌयाम ितवाड़ी): Ǜी सजंय कुमार झा।  आज आपके िलए तीन िमनट का ही 
समय है । 
 
Ǜी संजय कुमार झा (िबहार): उपसभाध्यक्ष महोदय, अगर पॉिसबल हो, तो एकाध िमनट बढ़ा 
दीिजएगा।   

महोदय, हमारे इितहास मȂ भाषा को कभी भी िडवाइिज़व फैक्टर नहीं माना गया है।  
उदाहरण के तौर पर, जबलपुर मȂ 1,500 साल पुराना कन्नड़ िशलालेख िमला, काशी मȂ चोल 
कालीन तिमल िशलालेख िमला, काशी मȂ तिमल सगंमç है, उज्जैन मȂ पाǹं वंश का कॉपर Ãलेट 
िमला, महात्मा बुǉ के समय के, सातवाहन काल के Ģाकृितक िशलालेख मथुरा मȂ िलखे गये, जो 
महाराÍटर् मȂ िमले। बहुत सारे िशलालेख Ǜीलकंा मȂ िमले। क्या कारण है िक चालुक्य सĦाट 
िवकर्मािदत्य-6 ने कÌमीर के िवǎान िवÊहण को उनके काम मȂ मदद की; क्या Ģेरणा थी िक कृÍण 
देव राय, जो दिक्षण भारत के सबसे महान राजा थे, उन्हȗने बंगाल, ओिडशा, कनार्टक, तेलगंाना, 
आंधर् Ģदेश और तिमलनाडु के किवयȗ एवं सािहत्यकारȗ को सपोटर् िकया? इस Ģकार इस देश मȂ 
एक-दूसरे को सपोटर् करने का यह कÊचर रहा है। इसी तरह मसूैर िवÌविवǏालय मȂ अनंत कृÍण 
शमार् हुए, जो Ģिसǉ तेलुगू पिंडत के रूप मȂ जाने गए। वे कन्नड़ शाÎतर् और सािहत्य मȂ िवशेषज्ञ थे।  
उनके िलए सÎंकृत पर मजबतू पकड़ होना आवÌयक था। कम से कम तीन पीिढ़यȗ के कन्नड़ 
भाषा के िशक्षक, Ģोफेसर और सािहत्यकार बगंला सािहत्य के बड़े नाम बिंकम चंदर् और रवींदर् नाथ 
ठाकुर के काम को पढ़ने और सीखने के िलए, बगंला सीखते थे। वही िÎथित आंधर् Ģदेश मȂ भी रही।  
एक दशक से अिधक समय तक Ģोफेसर टी.वी. वȂकटलाचल शाÎतर्ी ने उÎमािनया िवÌविवǏालय 
मȂ एक Ģिसǉ कन्नड़ Ģोफेसर के रूप मȂ कायर् िकया। आज भी लोग तेलुगू भाषा बोलने वाले ऐसे 
Ëयिƪ को बहुत सÇमान देते हȅ, जो सÎंकृत और तेलुगू दोनȗ मȂ िनपुण हो। मȅ िजस के्षतर् से आता हंू, 
िमिथला के्षतर् से, वहा ंहमारे किव कोिकल िवǏापित हुए, जो हमेशा राधा-कृÍण पर िलखते थे।  
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उनका बड़ा Ģभाव बगंाल मȂ रहा और उनका बड़ा Ģभाव ओिडशा के लोगȗ मȂ रहा। मȅ मानता हंू िक 
िजन महान Ëयिƪयȗ ने एक भाषा से दूसरी भाषा सीखने की ÎवÎथ परंपरा बनाए रखी, उसे बढ़ावा 
िदया, वे Îवाभािवक रूप से ओपन माइंड के थे। उन्हȗने िलबरल टेर्िडशन को फॉलो िकया। उनकी 
जाित और मातृभाषा केवल सयंोग हो सकती है। इसिलए कन्नड़ सािहत्य मȂ बहुत ĢितिÍठत नामȗ 
की उत्पिǄ गैर-कन्नड़ जाित से होती थी। डी.वी. गंुडÃपा, मÎती वȂकटसा, टी.वी. कैलाशम, ये 
सब तिमल थे। वहा ंडी.आर. बȂदेर् मराठी थे, जो कन्नड़ भाषा मȂ पढ़ाते थे। 

उपसभाध्यक्ष महोदय, मेरे यहा ं के नालदंा िवÌविवǏालय की चचार् हमेशा होती है। अभी 
एक िहÎटोिरयन, िविलयम डेलिंरपल ने अपनी एक बुक लाचँ की है और उसमȂ उन्हȗने नालदंा 
िवÌविवǏालय के बारे मȂ िलखा है। उनकी जो िकताब आयी है, उसमȂ उन्हȗने िलखा है िक उस 
समय मȂ नालदंा िवÌविवǏालय ही पूरी दुिनया का ऑक्सफोडर् और हावर्डर् था और वहा ँपूरी दुिनया 
के लोग आते थे। बहुत से चाइनीज टैर्वलसर् नालदंा िवÌविवǏालय मȂ आकर पढ़ाई करते थे। अब 
हमारे मुख्य मंतर्ी, नीतीश कुमार जी ने उसका काम शुरू िकया और हाल ही मȂ आदरणीय Ģधान 
मंतर्ी नरेन्दर् मोदी जी ने वहा ँजाकर नालदंा िवÌविवǏालय का उǇाटन िकया है। वहा ँपर िशक्षा का 
बहुत बड़ा केन्दर् रहा है।   

मȅ एक बात और कहँूगा। चूंिक माननीय मंतर्ी जी यहा ंपर हȅ, मेरा यह मानना है और मुझे 
लगता है िक यह जो language है, भाषा है, कÊचर है, यह बड़ी यिूनफाइगं रही है और वह कभी 
िडवाइिज़व रही ही नहीं। मेरा मानना है िक यह िशक्षा का िवषय मटैर ऑफ कंटेÎट नहीं होना 
चािहए। ...(Ëयवधान)...  यह िकसी के िलए नहीं होना चािहए। ...(Ëयवधान)...  ģȅ क िÎमथ, जो 
एक British psycholinguist हȅ, उन्हȗने कहा िक ‘One language sets you in a corridor for 
life. Two languages open every door along the way.” इसिलए मुझे लगता है िक इसको 
...(Ëयवधान)...  Three languages also. इसमȂ क्या ĢॉÅलम है? इसिलए मुझे लगता है िक 
इसमȂ contest नहीं होना चािहए। माननीय मंतर्ी जी के ǎारा नई िशक्षा नीित मȂ जो काम हो रहा है, 
वह Ģोगेर्िसव है और हम लोग इनका िबÊकुल समथर्न करते हȅ, बहुत-बहुत धन्यवाद। 
 
उपसभाध्यक्ष (Ǜी घनÌयाम ितवाड़ी): धन्यवाद, सजंय कुमार झा जी। डा. जॉन िĤटास। आप 
हमेशा इतना लेट आते हȅ, िफर भी आपका समय रहता ही है।  
 
DR. JOHN BRITTAS (Kerala): Sir, I am from Kerala and Kerala has shown the way to 
this country how we have to conduct ourselves in the field of education. 
 
उपसभाध्यक्ष (Ǜी घनÌयाम ितवाड़ी): हम तो केरल के शंकराचायर् जी के ǎारा बताए हुए राÎते पर 
ही चल रहे हȅ। 
 
DR. JOHN BRITTAS: Sir, I seek your indulgence and request for three-four minutes 
extra. I fully appreciate my dear friend Sanjay Kumar Jha ji because he talked about 
the diversity of this country. Actually, he was trying to convey a message to the BJP.  
I am sure about it. He also said that they should not be fussy about the language.  
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Yes, they should not be fussy about the language. You should be liberal. This country 
has rich diversity. The moment you dictate terms from Delhi to a State, there ends the 
diversity. Sir, you know that anyone who speaks from the Treasury Benches harks on 
emergency. During the emergency, there was 42nd Amendment to the Constitution 
through which education was taken out of the State List. If they are genuine and 
honest, I would request them to revert that. Give back education to States, if you are 
genuine. Sir, please appreciate the fact that the very party which ridicules Congress 
on emergency, actually benefits out of the emergency now. They actually feast on 
emergency. I respect my friend, the hon. Minister. He is a thorough gentleman. But I 
do not support his policies. He is intending for a complete takeover of higher 
education. The UGC guidelines came. He knows what the implications of the 
guidelines are. There are 1,074 universities in this country. Hardly, 54 are Central 
Universities. There are a few private universities also. You know what he wants to do.  
He wants to take over all the universities built by the sweat and blood of the States.  
This is what he has done. If he speaks about federalism, he should immediately 
withdraw the guidelines which the UGC has issued. I appreciate that every language 
is our language. Hindi is our language. But the moment you start a pattern of 
uniformity like one leader, one political party, one religion, one language, etc., there 
ends this country. This country belongs to all. Hon. Minister was kind enough. He 
withdrew a reference which was made in the Lok Sabha. But, even then, I would urge 
upon him, please don’t make Kerala to learn from another State. We have gone 
ahead.   

Sir, the scheme of this Government is very interesting. They start a Centrally 
Sponsored Project. They will contribute some amount. They want States also to 
contribute. Do you know what they do? They want to brand the entire scheme. They 
contribute something for the housing scheme where three-fourths would be spent by 
the States. But they want to brand it as their scheme. Just look at the Samagra 
Shiksha Abhiyan.  
 
6.00 P.M. 
 
An amount of Rs. 849 crore due to Kerala has been withheld. Do you know why? It is 
because we are not implementing PM SHRI scheme. PM SHRI was never part of 
Samagra Shiksha Abhiyan. Even for PM SHRI, State has to fund 40 per cent. You are 
such a seasoned politician; you understand the implications. Kerala has crossed the 
threshold. Some bureaucrats here prepare a scheme. They want the States to follow. 
We have already crossed that stage; we have gone ahead. So, what is suitable to 
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Bihar or Odisha may not be suitable to Kerala. Am I correct, Dr. Thambidurai? Yes!  
Sir, please allow me. I am from Kerala. I told you that we are showing light to this 
country in the field of education. Please give me three more minutes.   
 
उपसभाध्यक्ष (Ǜी घनÌयाम ितवाड़ी): आपका समय समाÃत हो रहा है, अब आप समाÃत करȂ। 
 
DR. JOHN BRITTAS: Sir, I am concluding. My point is very simple. The hon. Minister 
has to stop this business of centralization of everything in Delhi. Stop it; respect the 
State Governments. Please understand that there are talents. There is a vision from 
every State Government. Mr. Sanjay Jha supports BJP but he spoke about the rich 
diversity of this country like in Tamil Nadu, Kerala, Odisha, etc. He is from Odisha.  
The Member from Odisha, who spoke, said that Odisha is starved in the entire higher 
education; there is no staff and nothing. My only submission to the hon. Minister is, 
please uphold the spirit of the Indian Constitution.   
 
उपसभाध्यक्ष (Ǜी घनÌयाम ितवाड़ी): कृपया समाÃत करȂ। 
 
DR. JOHN BRITTAS: Sir, one last comment! If they are honest and sincere with 
regard to their stand on Emergency, please make sure ‘Education’ is given back to 
the States. Thank you.  
 
उपसभाध्यक्ष (Ǜी घनÌयाम ितवाड़ी): धन्यवाद। हमȂ सात बजे तक बठैना है। कायर् मंतर्णा सिमित 
की मीिंटग मȂ यह तय हो गया था िक 6 घंटे हर िवभाग पर चचार् के िलए िदए जाएंगे, इसिलए 
सदन का टाइम 7 बजे तक का है। आदरणीय Ǜीमती िĢयंका चतुवȃदी जी, आपके तीन िमनट्स हȅ। 
 
Ǜीमती िĢयंका चतुवȃदी (महाराÍटर्): सर, जब हम छोटे थे, तो उस समय मोहÇमद रफी जी का 
एक गाना होता था- "नन्हे-मुन्हे बƳे तेरी मुƻी मȂ क्या है? मुƻी मȂ है तकदीर हमारी।" उस तकदीर 
को बनाने मȂ एक बड़ी अहम भिूमका हमारी िशक्षा िनभाती है, तो हम सबकी यह िजÇमेदारी बनती 
है िक आने वाली पीिढ़यȗ की एजुकेशन को लेकर और आज जो हमारे ÎटूडȂट्स हȅ, उनको लेकर 
हम अपनी राजनीित को अलग रखकर इस पर चचार् करȂ। 

 सर, जब हम िशक्षा की बात करते हȅ और तकदीर की बात करते हȅ, तो हाल ही मȂ एक 
ASER िरपोटर् आई थी। ASER िरपोटर् मȂ करीब 6.5 लाख बच्चȗ की रीिंडग िÎकÊस और 
मथैमेिटकल िÎकÊस का टेÎट िलया गया था। मुझे दुभार्ग्य से यह बोलना पड़ रहा है िक जब क्लास 
तीन और पाचं के बच्चȗ का लȅग्वेज टेÎट िलया गया, रीिंडग टेÎट िलया गया, तो majority of the 
children क्लास 2 लेवल की टेक्Îटबुक भी लोकल लȅग्वेज मȂ नहीं पढ़ पा रहे थे। इसी तरह, जो 
मथै का िंसपल िडिवजन टेÎट था, उसमȂ क्लास 8 और 5 के majority of the children could not 
do it. यह हमारे िलए एक िंचताजनक बात है िक हम एजुकेशन की बात कर रहे हȅ, लेिकन वह 
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बच्चȗ को समझ मȂ आ भी रहा है या नहीं? ...(Ëयवधान)... चिलए, यह 2024 का है,सर। आप मुझे 
करेक्ट कर दीिजएगा। Mr. Jayant, I am sure, you will correct me. सर, मȅ 2024 की बात कर 
रही हँू। 

सर, मȅ तीसरी बात यह बोलना चाहती हँू िक ये लोग आगे आकर पढ़-िलख भी लȂ, हायर 
एजुकेशन की तरफ भी जाएं, तो िपछले 10 साल मȂ ऐसे करीब 89 separate cases हुए हȅ, जहा ं
पर पेपर लीक हुआ है। उसकी वजह से इस देश के 6.5 करोड़ युवा Ģभािवत हुए हȅ। सर, महाराÍटर् 
मȂ हाल ही मȂ चुनाव हुए, वहा ंडबल इंजन सरकार बनी। महाराÍटर् के इितहास मȂ पहली बार Îटेट 
बोडर् के 10th और 12th के पेपर भी लीक हो गए। यह पहली बार हुआ है। यह शमर्नाक बात है और 
इस पर चचार् होनी चािहए।   

सर, आरबीआई की एक िरपोटर् है, जो बताती है िक ऐसे करीब 25 लाख युवा हȅ, जो हायर 
एजुकेशन के िलए जाते हȅ और उनको ÎटूडȂट लोन की जरूरत पड़ती है, िजनमȂ से करीब 70% 
िवदेश जाकर पढ़ना चाहते हȅ। हमारे सामने वह भी एक चैलȂज है िक वे िवदेश क्यȗ जाते हȅ, क्यȗ 
हम अपने देश मȂ ही ऐसे इिंÎटǷूशंस नहीं बना पा रहे हȅ, जहा ंपर वे पढ़ाई कर सकȂ ? ऐसे 25 
लाख युवा हȅ, जो एजुकेशन लोन के िलए अÃलाई करते हȅ और उनमȂ से िसफर्  7 लाख को यह 
िमलता है,  बाकी बच्चȗ को पसर्नल लोन लेना पड़ता है, िजसका rate of interest 12 से 14 परसȂट 
है और कहीं-कहीं तो यह 14 से 18 परसȂट है। मȅ मानती हँू िक एजुकेशन िमिनÎटर्ी को इस पर भी 
ध्यान देना चािहए। कैसे įयादा से įयादा ÎटूडȂट्स को, जो पढ़ाई करना चाहते हȅ, हायर एजुकेशन 
ĢाÃत करना चाहते हȅ - खासकर वे मिहलाएं, जो पढ़ाई करना चाहती हȅ, कैसे उनको लोन अच्छे 
से िमल सके, इस पर ध्यान देना है।  

सर, बजट मȂ IIT की बात हुई थी। िनमर्ला जी ने कहा िक IIT के students को लेने के िलए 
सीट्स और बढ़ाने वाले हȅ।  

 
उपसभाध्यक्ष (Ǜी घनÌयाम ितवाड़ी): कृपया अपनी बात समाÃत करȂ। 
 
Ǜीमती िĢयंका चतुवȃदी: सर, मȅ एक ही िमनट लूगंी। I will wrap up.  
 सर, IIT के जो students होते हȅ, वे इस उÇमीद से इस कॉलेज मȂ जाते हȅ िक अच्छी िशक्षा 
तो िमलेगी ही, साथ ही, अच्छा ÃलेसमȂट भी िमलेगा। आईआईटी मुÇबई हो, आईआईटी गुवाहाटी 
हो, वहा ं job placement मȂ िगरावट देखने को िमली है। आईआईटी िदÊली मȂ भी िगरावट देखने 
को िमली है।  
 सर, मȅ िजस ASER िरपोटर् की बात कर रही थी, उस िरपोटर् मȂ एक और चीज़ सामने आई 
है – access to smart phones. जैसे-जैसे हम टेक्नोलॉजी की तरफ बढ़ रहे हȅ, वैसे ही 
ÎटूडȂट्स के िलए access to smart phones बहुत ज़रूरी है। उसमȂ भी जȂडर का जो divide है, 
वह बहुत obvious है। अगर 70 परसȂट पुरुषȗ के पास Îमाटर् फोन का access है, तो िसफर्  करीब 
60 परसȂट मिहलाओं के पास smart phone का access है। इस पर भी ध्यान रखना चािहए। इन्हीं 
शÅदȗ के साथ मȅ अपनी बात समाÃत करती हंू।  
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Ǜी उपेन्दर् कुशवाहा (िबहार): महोदय, मȅ अपनी पाटीर् राÍटर्ीय लोक मोचार् की ओर से भारत 
सरकार और िवशेषकर िशक्षा िवभाग का धन्यवाद करता हंू। साथ ही, आदरणीय Ģधान मंतर्ी जी 
और िशक्षा मंतर्ी जी का भी धन्यवाद करता हंू। इनकी ओर से िशक्षा के के्षतर् मȂ बहुत ही कर्ािंतकारी 
पहल की जा रही है। महोदय, समय तो बहुत ही कम है, लेिकन मȅ चंद पिंƪयȗ के साथ अपनी बात 
शुरू करना चाहता हंू: 

“िवǏा िबना मित गयी, 
मित िबना नीित गयी। 
नीित िबना गित गयी, 
गित िबना िवǄ गया। 
िवǄ िबना शूदर् गए, 

इतने अनथर् एक अिवǏा ने िकए।।” 
 

 महोदय, यह पिंƪ आज की नहीं है। अब से लगभग पौने 200 साल पहले, एक महान 
महापुरुष ने इसे कहा था, िजनका नाम हम सभी बहुत सÇमान के साथ लेते हȅ-महात्मा ज्योितबा 
राव फुले। उस समय के समाज मȂ, जो Ëयिƪ समाज की अंितम पिंƪ मȂ खड़ा था, उसे समाज की 
मुख्यधारा से जोड़ने के िलए िशक्षा और िवǏा का क्या महत्व हो सकता है, इस पर Ģकाश डालते 
हुए उन्हȗने यह पिंƪ कही थी। 
 हम िशक्षा पर चचार् कर रहे हȅ, और यिद हम महात्मा फुले का नाम न लȂ, तो यह चचार् 
अधूरी रह जाएगी। हम महात्मा फुले साहब के चरणȗ मȂ नमन करते हȅ। साथ ही, हम सरकार का 
भी िवशेष रूप से धन्यवाद करना चाहते हȅ, क्यȗिक सरकार ने मिहलाओं के सशिƪकरण की बात 
बहुत जोर-शोर से की है और इसे ईमानदारी से लागू भी कर रही है। मिहलाओं के सशिƪकरण 
की िदशा मȂ िशक्षा की िनतातं आवÌयकता है। 
 पहले, िशक्षण सÎंथानȗ मȂ मिहलाओं की सखं्या िनिÌचत रूप से कम थी, लेिकन सरकार 
की पहल के कारण अब Îकूल एजुकेशन और हायर एजुकेशन मȂ मिहलाओं की सखं्या बढ़ रही है, 
जो एक सकारात्मक पिरवतर्न है। परंतु िजस समय की हम चचार् कर रहे हȅ, यानी लगभग पौने 200 
साल पहले, तब भारत मȂ िकसी भी जाित या धमर् की मिहलाओं के िलए Îकूलȗ के दरवाजे बदं थे, 
उन्हȂ िशक्षा की अनुमित नहीं थी। 
 ऐसे समय मȂ, महात्मा फुले साहब ने मिहलाओं की िशक्षा पर िवशेष ध्यान िदया और सबसे 
पहले अपनी धमर्पत्नी सािवतर्ीबाई फुले को पढ़ाया, उन्हȂ खुद िशक्षक बनाया। हमारे देश मȂ Ģथम 
मिहला िशिक्षका के रूप मȂ हम सािवतर्ीबाई फुले का नाम सÇमानपूवर्क याद करते हȅ। महोदय, जब 
वे अपने पित से िशक्षा ĢाÃत करने के बाद िशिक्षका बनीं, तब उन्हȗने इस देश मȂ मिहलाओं के िलए 
Ģथम िवǏालय Îथािपत िकया। उसी समय से मिहलाओं को िशक्षा का अवसर िमल रहा है। 
 
उपसभाध्यक्ष (Ǜी घनÌयाम ितवाड़ी): माननीय कुशवाहा साहब, कृपया अपनी बात समाÃत करȂ। 
 
Ǜी उपेन्दर् कुशवाहा: महोदय, मȅ एक िमनट मȂ अपनी बात समाÃत कर रहा हंू। हम माननीय मंतर्ी 
जी से यह आगर्ह करना चाहते हȅ िक िजस तरह से हम 5 िसतंबर को िशक्षक िदवस मनाते हȅ, वैसे 
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ही 3 जनवरी - जो माता सािवतर्ीबाई फुले का जन्मिदन है - को "मिहला िशक्षक िदवस" के रूप 
मȂ पूरे देश मȂ मनाने का िनणर्य भारत सरकार को लेना चािहए। 

अब भी बहुत कुछ कहना था, लेिकन समयाभाव के कारण, इन्हीं शÅदȗ के साथ धन्यवाद 
करते हुए, मȅ अपनी बात समाÃत करता हंू।  
 
THE VICE-CHAIRMAN (SHRI GHANSHYAM TIWARI): Now, Shri Masthan Rao Yadav 
Beedha. आपके पास तीन िमनट का समय है। 
 
SHRI MASTHAN RAO YADAV BEEDHA (Andhra Pradesh): Sir, I thank you for giving 
me the opportunity to participate in the Discussion on the Working of Ministry of 
Education. On behalf of TDP leader, Nara Chandrababu Naidu Garu, I participate in 
this discussion. Over the last three decades, we all witnessed the rise of Andhra 
Pradesh and its proud Telugu community not just in India, but all across the world. I 
am proud to state that the Telugu Desam Party, under our founder Shri NTR Garu and 
the present leader hon. Nara Chandrababu Naidu Garu, has been at the forefront of 
educational development of Andhra Pradesh and our country.  
 Our leader has often said that the foundation of a prosperous and progressive 
society is ‘Education’. Under NTR Garu, we set up Andhra Pradesh’s first all women 
institution- Sri Padmavati Mahila Visvavidyalayam. It is thriving to this very day. He 
championed an early form of the Mid-Day Meal Scheme for children in schools so as 
to provide them all possible nutritional support and help them focus on their education 
and revamped the A.P. Residential Programme to provide quality education to rural 
and socially disadvantaged youth. Under Nara Chandrababu Naidu Garu, world class 
institutions, such as the Indian School of Business, were established to give all 
Indians an opportunity to world class education and help grow India.   

In the recent Budget, our State Government has re-affirmed its commitment to 
education with its programmes such as Thalliki Vandanam under which Rs. 15,000 to 
mothers for sending children to school would be given, Sarvepalli Radhakrishnan 
Vidyarthi Mitra, under which free books, uniforms and supplies for 35.69 lakh 
students and free electricity for all Government schools would be given. This 
underscores the importance of education given by our Government and its 
commitment to the development of education in A.P.   
 Respected Vice-Chairman, Sir, our party leader, Shri Nara Chandrababu 
Naidu Garu, has often said that we must not restrict our thoughts to Indian languages 
and international languages. Why stop at three when we can offer ten? This will not 
only open opportunities for students to travel the world, but it would also help the 
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Indian community integrate with other countries seamlessly becoming leaders of the 
next generation. 
 As I conclude, I would like to end with a quote for all our students across India 
from our former President and visionary Dr. A.P.J. Abdul Kalam: “When knowledge is 
lit, economy flourishes”. Jai Bharat, Jai Andhra Pradesh. Thank you, Sir. 
 
THE VICE-CHAIRMAN (SHRI GHANSHYAM TIWARI): Now, I call upon the hon. 
Minister of Education to reply to the discussion.  
 
िशक्षा मंतर्ी (Ǜी धमȄदर् Ģधान): उपसभाध्यक्ष महोदय, आज आपने इस पिवतर् गृह मȂ िशक्षा के ऊपर 
Vote on Account के माध्यम से िपछले छह घंटे से एक साथर्क चचार् करने की अनुमित दी।  
 

(उपसभापित महोदय पीठासीन हुए।) 
 
  इस सदन के अत्यंत सÇमाननीय 29 माननीय सदÎयȗ ने अपने सुिवचािरत अिभमत को 
रखा। मȅ सबसे पहले आपका तथा सभी माननीय सदÎयȗ का आभार Ģकट करता हंू िक उन्हȗने 
आज इस चचार् को बहुत समृǉ िकया, उसकी बहुत गिरमा बढ़ाई। मȅ सभी का Ëयिƪगत रूप मȂ 
आभारी हंू।   
 उपसभापित महोदय, सभी माननीय सदÎयȗ ने सुझाव िदए, सभी ने अपना अिभमत रखा।  
एक डेमोकेर्सी  मȂ िशक्षा जैसे िवषयȗ मȂ यह अपेक्षा करना उिचत भी नहीं है िक सभी का मत एकरूप 
हो जाएगा। यिद िवǎानȗ की एकरूपता हो जाती, तो मानव सÆयता का रूप और कुछ होता।  
इसको आपसे ज्यादा और कौन समझ सकता है।  इस िवषय मȂ सब सहमत थे िक कोई भी सÆयता 
की मूल रीढ़ होगी, तो इस देश की िशक्षा-ËयवÎथा होगी, उस देश की नई पीढ़ी होगी।  आज सबने 
उस िवषय को दोहराया है, सब ने इस अच्छी बात को Ģकािशत  िकया है। मȅ माननीय Ģधान मंतर्ी 
जी का और िवǄ मंतर्ी जी का आभार Ģकट करंूगा, क्यȗिक जब से माननीय नरेन्दर् मोदी जी ने 
देश की सेवा करना शुरू िकया है, तब से व ेवषर्वार िवǄीय Ģबधंन, financial allocation िशक्षा के 
ऊपर बढ़ा ही रहे हȅ। 
 महोदय, तथ्य यही कहता है। 1,28,650 करोड़ रुपये, िपछले िवǄीय अनुदान से िजतना 
हुआ था, उससे लगभग 6.22 Ģितशत की वृिǉ इस बार के बजट मȂ भी हुई है। 2013-14 मȂ Îकूली 
िशक्षा मȂ िवǄीय Ģबधंन 52,701 करोड़ रुपये था और 2025-26 के िवǄीय वषर् मȂ यह अनुदान 
बढ़कर 78,572 करोड़ रुपये तक पहंुचा है। िवǄीय अनुदान की यह वृिǉ सरकार की Ģितबǉता 
Ģमािणत करती है। अगर आज हम अपने देश मȂ एज गर्ुप वाइज पॉÃयुलेशन की िवशेषकर 
कैÊकुलेशन करते हȅ, तो अमूमन थोड़ा इधर-उधर हो सकती है, क्यȗिक कुछ राज्यȗ की 
पॉÃयुलेशन Îटेबलाइज हुई है और कुछ राज्यȗ की पॉÃयुलेशन गर्ोथ हो रही है। लेिकन अगर हम 
ऑल इंिडया ÎटेटेिÎटक्स देखते हȅ, तो the population of an age-group is around two 
crores. आज िशक्षा ËयवÎथा मȂ एज थर्ी, Ģी Îकूल एजुकेशन का एनईपी ने परामशर् भी िदया है। 
हमारे देश मȂ बाल आंगनवाड़ी एक पुरानी ËयवÎथा है। अभी हमने उसमȂ बाल वािटका के एक नए 
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पाǸकर्म की शुरुआत की है। इस तरह से उसमȂ भारत सरकार का मिहला बाल िवकास िवभाग 
और भारत सरकार का िशक्षा िवभाग दोनȗ िमलकर काम करȂ। इन दोनȗ मȂ पूरा सामंजÎय है, दोनȗ 
िमलकर राÍटर्ीय िशक्षा नीित के तहत काम करȂगे। क्यȗिक न केवल देश के, बिÊक िवÌव के 
िवशेषज्ञ यह मानते हȅ िक बालक और बािलका का छोटी उĦ मȂ ही मानिसक िवकास हो जाता है, 
इसिलए पहली बार एनईपी मȂ भारत सरकार ने एक नीितगत िनणर्य िकया, िजसमȂ ÎवाÎथ्य िवभाग 
भी हमारे साथ है। अभी तीनȗ सÎंथान, ÎवाÎथ्य िवभाग, मिहला बाल िवकास और िशक्षा िवभाग बठेै 
थे। क्यȗिक आज देश मȂ लगभग 100 परसȂट institutional birth होता है, उसका पजंीयन होता है, 
इसिलए वह बच्चा सीमलेÎली आंगनवाड़ी या Ãले Îकूल तक कैसे जाए, इस पर भी काम हो रहा है। 
देश के िपछड़े इलाकȗ मȂ, गर्ामीण इलाकȗ मȂ, बिÎतयȗ मȂ बच्चे आंगनवाड़ी मȂ जाते हȅ, सपंन्न लोग 
Ãले Îकूल मȂ भेजते हȅ, लेिकन उसको धीरे-धीरे एक किरकुलम ģेमवकर्  मȂ, एक common 
curriculum framework मȂ िमिनमम इकƻा कर पाएं, इसीिलए आज हम एज 3 से 18 तक, यानी 
12वीं तक इस Îकूल एज गर्ुप को देखȂगे, तो उसमȂ 15 साल मȂ लगभग 30 करोड़ बच्चे हȗगे। उन 30 
करोड़ बच्चȗ की देखभाल करने के िलए काम करना जरूरी है।  

महोदय, उनकी दो Ģमुख देखभाल हȅ – एक तो उनका न्यिूटर्शन और दूसरा उनकी 
एजुकेशन। इन दोनȗ के बारे मȂ मȅने 1,28,000 करोड़ और एजुकेशन िडपाटर्मȂट के 78,572 करोड़ 
के आंकड़े को एजुकेशन के दाियत्व के िलए बताया है। उनके अलावा हेÊथ और डÅÊयसूीडी के 
खचȃ भी उसके ऊपर आते हȅ। हम सब लोग आज इनके िलए Ģितबǉ हȅ। महोदय, इस अिर्ल एज के 
िलए एनईपी मȂ कहा गया है िक बच्चा तीन साल से चार, पाचँ साल तक आंगनवाड़ी या बाल 
वािटका मȂ आए। हमारे देश मȂ कई जगह पर आंगनवाड़ी और बाल वािटका कोलोकेटेड हȅ। हमारे 
इस बार के बजट मȂ भी सक्षम आंगनवाड़ी की कÊपना की गई है, पोषण 2.0 की कÊपना गई है। 
उसके िलए भी अलग िवǄीय Ģबधंन िकया गया है। 

 महोदय, इसमȂ कोई िरपीटेशन नहीं है। दोनȗ की कैलोरी वैÊयज़ू सब लोगȗ को िमले, कोई 
भी िकसी Îकीम से कवर हो, इसका Ģयास हो रहा है। आज िडिजटल की दुिनया मȂ हमारे पास 
िपन पॉइंटेड अकाउंिंटग की ËयवÎथा है, सब लोग आभा की आईडी से रिजÎटर होते हȅ, बाद मȂ 
वह ÎटूडȂट आईडी अपार मȂ कन्वटर् होती है। आभा, अपार िमलाकर - जो िक आधार एनेबल है,  
आज इन सभी का पजंीयन िकया जाता है। उन सभी की देखभाल हो, सभी लोग इंिÎटǷूशन मȂ 
आएं - िडलीवरी से लेकर िĢ Îकूल एजुकेशन तक, इंिÎटǷूशन मȂ डेली आएं और एज िसक्स से 
आगे फॉमर्ल Îकूल मȂ आएं, क्लास वन मȂ आएं – इसके िलए सरकार की आज यह ËयवÎथा है। 
हमने उनके िलए नई िशक्षा नीित मȂ जोर िदया है। Ãले बेÎड एजुकेशन हो, सॉन्ग बेÎड एजुकेशन 
हो, लोकल Îटोरी, लोकल डासं, लोकल डर्ामा आधािरत एजुकेशन हो, भाषा मȂ और कथा कहानी 
मȂ िजतनी Îथानीयता आ पाए- ये सभी बातȂ सरकार की रणनीित का िहÎसा है। इस पर 
डÅÊयसूीडी और एजुकेशन िडपाटर्मȂट दोनȗ िमलकर काम कर रहे हȅ।  

उपसभापित जी, मȅ कई सारे िवषयȗ को छुऊंगा। उपसभापित महोदय, िशक्षा पर एक 
intensity के साथ और इमोशनल अटैचमȂट के साथ सभी ने अपनी बातȂ कहीं।  कुछ-कुछ िवषयȗ 
पर उनके मन मȂ जो िजज्ञासा है, जो कुछ शंका है, मȅ उनका उǄर देने की िवनĦता से कोिशश 
करंूगा। महोदय, मȅ Ģारंभ मȂ आपके माध्यम से सरकार की नीित के बारे मȂ इस सदन मȂ कुछ बातȂ 
रखना चाहंूगा। मȅ िशक्षा िवभाग के इस बार के िवǄीय एलोकेशन के तीन उपकर्मȗ के बारे मȂ आपके 
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सामने एक फेज मȂ उÊलेख करना चाहंूगा िक वे क्या हȅ। अभी बहुत सदÎयȗ ने कहा िक सरकारी 
Îकूलȗ के िलए क्या िकया जाता है? क्या Ģाइवेट Îकूल ज्यादा बढ़Ȃगे? मȅ बताना चाहता हंू िक कम 
से कम मोदी जी की सरकार की ऐसी मंशा नहीं है। इसीिलए मȅ एक उदाहरण देता हंू िक एक ही 
Îटर्ोक मȂ इस बार के बजट मȂ िनणर्य हुआ है िक देश मȂ िजतने सेकȂ डरी ÎकूÊस हȅ, सभी सेकȂ डरी 
ÎकूÊस मȂ  Ĥॉडबȅड की इंटरनेट कनेिक्टिवटी लगाई जाएगी और इसके िलए भारतनेट को काम दे 
िदया गया है।   भारतनेट ने वह काम शुरू कर िदया है।   

उपसभापित महोदय, पहले हमारे देश मȂ िशक्षा की Ģायोिरटी एक िडगर्ी लेना और एक 
नौकरी की तलाश मȂ िमिनमम ज्ञान को इकƻा करना था, लेिकन आज िजस Îटेज मȂ हमारा देश 
पहंुचा है और हमारे देश के नौजवानȗ की जो मेधा है, वह पहले भी थी, लेिकन पहले हमारे देश मȂ 
Ģायोिरटी Ĥेड-बटर और िमिनमम एमेिनटीज़ थी, लेिकन आज aspiration नई ऊंचाई तक पहंुच 
रही है। देश एक बड़े गावं का िहÎसा हो चुका है। हम आज एक बड़े गावं मȂ, एक यिूनवसर् मȂ रहते 
हȅ। एक छोटे गावं मȂ भारत एक इलाका है। उसमȂ हमारे नॉलेज लेवल को न केवल भारत के िलए 
बनाना, बिÊक िवÌव के कÊयाण के िलए बनाना है। हमȂ िवÌव गुरु नहीं बनना है, हमȂ िवÌव बधुं 
बनना है।  यह आज हमारी सरकार की philosophy है। माननीय Ģधान मंतर्ी जी कहते हȅ िक हम 
िवÌव बधुं का दाियत्व लेने वाले हȅ। इसिलए जब जी-20 के Ãलेटफामर् पर िवÌव के सÇपूणर् देश 
एकजुट हुए, उस समय हम लोग यह नहीं भलेू िक हमारा दाियत्व ग्लोबल साउथ के नाम पर 
िवÌव के गरीब देशȗ की Ģित भी है। जब जी-20 के अवसर पर ग्लोबल साउथ का कॉन्क्लेव हुआ, 
तो उस समय एजȂडा क्या था? उस समय एजȂडा था िक उन देशȗ मȂ िशक्षा कैसे होगी? उन देशȗ 
की best practices क्या हȅ? भारत उनमȂ क्या मदद कर सकता है? हेÊथ मȂ क्या हो सकता है?   
िरसोसर् जनरेशन मȂ क्या हो सकता है? भारत िपछले 10 साल मȂ 30 करोड़ लोगȗ को गरीबी से 
उठाकर ऊपर लेकर आया है। यह अनुभव आज भारत एक बधुं के नाते, एक गुरु के नाते नहीं - 
कभी जमाने मȂ यह शÅदावली इÎतेमाल की गई होगी - आज Ģधान मंतर्ी नरȂदर् मोदी जी के शÅद हȅ 
िक हम िवÌव बधुं बनना चाहते हȅ। इसिलए अपने देश के बच्चȗ को एक वैज्ञािनक दृिÍटकोण देना 
है।  हमने िपछले सात साल मȂ अटल इनोवेशन िमशन के माध्यम से 10 हज़ार अटल िंटकिंरग लैब 
Îथािपत की हȅ। सभी Îकूल मȂ िंटकिंरग लेबोरेटरी होती है, लेिकन हमने उनका Îतर बढ़ाया है।  
...(Ëयवधान)...  

 
MR. DEPUTY CHAIRMAN: Please Dr. John Brittas, no interruption. 
 
SHRI DHARMENDRA PRADHAN: I need your protection, Sir. John Brittasji, you are a 
good friend of mine. At least, I listened to you very aptly. Please bear the democracy 
at least. You are a knowledgeable person. And you are a person from 
Shankaracharya’s place. Please bear that.   

आज इस सरकार ने 50,000 अटल िंटकिंरग लैÅस के बारे मȂ एक ही Îटर्ोक मȂ िनणर्य िकया 
िक यह कायर् हम आने वाले पाचं साल मȂ करने वाले हȅ। हर एक िंटकिंरग लैब की ÎपȂिंडग शायद 
आने वाले िदनȗ मȂ और भी बढ़ सकती है। आने वाले िदनȗ मȂ एक िंटकिंरग लैब पर 20 लाख रुपये 
की ÎपȂिंडग होगी। अभी 10 हज़ार हȅ और 50 हज़ार नई अटल िंटकिंरग लैÅस pro rata मȂ आबादी 
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के िहसाब से िदया जाएगा और उनको चैलȂज रूट पर िदया जाएगा। हमारी कोिशश रहेगी िक हर 
एक Ģमुख Îथान पर हब एंड Îपोक मॉडल पर एक साइसं लैब, एक इनोवशेन सȂटर, एक 
Îटाटर्अप इकोिसÎटम का कÊचर बन पाए। यह अटल िंटकिंरग लैब का Ģमुख उǈेÌय है। यह इस 
बजट की एक Ģमुख योजना है। यह fews के िलए नहीं है, बिÊक यह योजना सभी के िलए है।  
एनईपी की एक Ģमुख िरकमंडेशन है। माननीय िदिग्वजय िंसह जी ने सही कहा िक इसमȂ कुछ 
वैचािरक दृिÍटकोण है, एक पटुता है। Yes, I don’t hide that also. हमारा एक दृिÍटकोण है िक 
भारत की सÆयता को कैसे देखना है? 

इस देश की जनता ने हमȂ Îवीकृित दी है। हम इन सारे मुǈȗ को लेकर जनता के पास गए 
थे। एक बार नहीं, हम तीन-तीन बार गए हȅ। जनता ने हमȂ आशीवार्द िदया है।  हम िकसी भी िवषय 
को िकसी के ऊपर लादना नहीं चाहȂगे, लेिकन भारतीयता के ऊपर हमȂ नाज है, भारतीय भाषाओं 
के ऊपर हमȂ नाज है। इसिलए इस बार के बजट मȂ 'भारतीय भाषा पुÎतक योजना' शुरू की गई है। 
भारत मȂ 22 scheduled languages हȅ और उनके साथ ही English भी है, इस तरह से 23 
languages हȅ। भारत की 22 scheduled languages मȂ कम से कम एक हजार पाǸ पुÎतकȂ  
उपलÅध कराई जाएँगी। एक हजार पाǸ पुÎतकȂ  22 भाषाओ मȂ! शायद तिमलनाडु की 
mathematics की पुÎतक असम के िवǏािर्थयȗ को काम आएगी। शायद पजंाब के literature का 
कोई िवषय ओिडशा मȂ inspire करेगा। शायद ओिडशा की कोई पाǸ पुÎतक गुजरात को inspire 
करेगी।  इसिलए आज भारत का जो रत्न भडंार अनेक भाषाओं मȂ छुपा हुआ है, इन सबको उजागर 
करना इस सरकार की priority है। आज हमने 'भारतीय भाषा पुÎतक योजना' लागू करने का 
दाियत्व िलया है।  इस बजट मȂ उसके बारे मȂ उÊलेख िकया गया है।    

उपसभापित जी, उच्च िशक्षा मȂ 2013-14 मȂ िकतनी spending होती थी? उच्च िशक्षा मȂ 
2013-14 मȂ 26,750 करोड़ रुपए की spending होती थी। इस बार बजट मȂ हमने िवǄीय Ģबधंन 
िकया है - 50,077.95 करोड़ रुपए। मȅ िवनĦता के साथ यह सूिचत करना चाहँूगा। आज हमȂ उच्च 
िशक्षा को वैिÌवक करना पड़ेगा। जैसा मȅने कहा, माननीय Ģधान मंतर्ी जी मानते हȅ िक सिर्टिफकेट, 
िडगर्ी, इसका अपना एक महत्व है, लेिकन competency, हुनर, कौशल, skill, उसका अपने आप 
मȂ बहुत महत्व है। आज हमारे देश मȂ नौजवानȗ को, अभी की existing workforce को global 
standard तक ले जाने के िलए हमȂ heavily invest करना पड़ेगा। हमȂ अपनी emerging 
technology को Ģाथिमकता देनी पड़ेगी। हमारे यहा ँjob का जो नया landscape बन रहा है, हमȂ 
new landscape of job के बारे मȂ ध्यान देना पड़ेगा। इसीिलए िपछले बजट मȂ माननीय Ģधान 
मंतर्ी जी ने हमȂ जो दाियत्व िदया था, अगर मȅ उसको याद करँू, तो AI in Healthcare, AI in 
Agriculture, AI in Sustainable City, इन पर 1,000 करोड़ रुपए खचर् करके िपछले बजट मȂ 
तीन Centre of Excellence बनाने का दाियत्व िदया गया था। इस बार सरकार ने AI for 
Education के दाियत्व के िलए 500 करोड़ रुपए का अनुदान िदया है। IITs की सीटȂ बढ़ाई गईं।  
Prime Minister Research Fellowship (PMRF) मȂ 5 साल मȂ 10,000 बच्चȗ को उच्चतर 
गवेषणा के िलए NET UGC के ǎारा चलने वाले NET JRF के beyond science students के 
िलए 10,000 नई scholarships की योजना बनाई गई। उसका पिरणाम यह है िक आज हम 
सरकार का जो डाटा देखते हȅ, उसमȂ drop out rate काफी मातर्ा मȂ घट रही है। यह primary 
level पर घट रही है, secondary level पर घट रही है। िशक्षा मȂ मिहलाओं की participation बढ़ 
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रही है, primary मȂ बढ़ रही है, secondary मȂ बढ़ रही है। एससी, एसटी, ओबीसी, तीनȗ वगș मȂ 
आज entry level पर participation बढ़ रही है।   
 अभी PM POSHAN, PM SHRI, ऐसे flagship programmes, जो NEP को 
complement करते हȅ, ऐसे सारे Ģोगर्ाÇस के बारे मȂ कई िवषयȗ के ऊपर चचार् हुई। मȅ थोड़ा एक-
दो िवषय के ऊपर clarification भी देना चाहँूगा।  िशक्षकȗ की िनयुिƪ के बारे मȂ चचार् हुई, िशक्षकȗ 
की capacity बढ़ाने के िलए चचार् हुई। मȅ आगे थोड़ा और specifically कहँूगा, लेिकन अभी इस 
Îटेज पर मȅ कहँूगा िक िशक्षकȗ की दक्षता बढ़ाने के िलए िजला Îतर पर जो DIET है, इन सारे 
DIETs को धीरे-धीरे Centre of Excellence बनाया जाएगा। जो नए टीचसर् हȅ, उनके ऊपर सबने 
िंचता की। हमारी आदरणीया सुधा मूतीर् जी ने सबसे ज्यादा िंचता Ëयƪ की िक हमारे िशक्षकȗ की 
दक्षता बढ़नी चािहए। उपसभापित जी, हमारे देश मȂ आज 25 करोड़ Îकूली िवǏाथीर् हȅ, िजनमȂ 4 
करोड़ उच्च िशक्षा के िवǏाथीर् हȅ। जब मȅ 25 करोड़ कहता हँू, तो उसमȂ entry level पर GER 
लगभग 100 परसȂट है; secondary level पर यह 80 परसȂट है; higher secondary level, यानी 
11वीं, 12वीं मȂ यह सखं्या घट कर 75 परसȂट है। यानी ऊपर की कक्षाओं मȂ वह drop out भी थोड़ा 
20 परसȂट, 25 परसȂट है। In higher education, it is around 27 to 28 per cent. इसको और भी 
आगे बढ़ाना है। यह सब करने के िलए िशक्षकȗ की कैपेिसटी बढ़नी पड़ेगी, इसमȂ कोई दो राय नहीं 
हȅ ।   

महोदय, सभी सदÎयȗ ने बहुत महत्त्वपूणर् सुझाव भी िदये हȅ। हम लोग उनको िनिÌचत रूप 
से ध्यान मȂ रखȂगे।  मȅ एक ही Ģमाण देना चाहंूगा िक DIET को मजबतू करने के िलए समगर् िशक्षा 
के अंतगर्त -  सबने कहा िक समगर् िशक्षा मȂ यह नहीं था, वह नहीं था, यह क्यȗ आया? वह पहले 
नहीं था, लेिकन जब सबने ध्यान िदया िक िशक्षकȗ की कैपेिसटी बढ़नी चािहए, तो हमने एक 
mid-course step िलया िक हमȂ priority देखनी पड़ेगी। NEP ने ही teachers’ capacity 
building के िलए कहा है।  इसिलए हमने हरेक DIET को मजबतू करने के िलए tailor-made 
DIET की बात की है। िजस DIET की जो आवÌयकता है, इसके बारे मȂ यह कोई informed 
scheme नहीं है। सबने कहा िक आप इसे मत थोिपए। हमने राज्यȗ के साथ परामशर् िकया। राज्य 
के उस particular DIET को कहा िक आप एक Îकेल बनाइए िक आपको क्या चािहए। भारत 
सरकार उस िहसाब से tailor-made  DIET बनाने के िलए अपनी मदद बढ़ा रही है। 

उपसभापित जी, NEP मȂ एक िवषय भाषा के बारे मȂ कहा गया है। आज मȅ कहंू, तो भारत 
एक बहुभाषी देश है। इसके राज्य और इसकी यिूनयन टेिरटरीज़ मȂ उसका जो cultural 
group/area है, cluster है, उसमȂ अनेकȗ भाषाएँ बोली जाती हȅ। हमारे ओिडशा के सासंद, िबशी 
साहब ने आिदवासी भाषाओं के बारे मȂ कहा। मȅ इसको Îवीकार करता हंू। NCERT ने 104 भाषाओं 
मȂ, सभी राज्यȗ की 104 भाषाओं मȂ, primer बनाया है, उसे िǎभाषी बनाया है, इसीिलए तािक 
बच्चȗ को पढ़ने मȂ और समझने मȂ सुिवधा हो।  आज literacy मȂ सखं्या बढ़ रही है।   

महोदय, कई िवषयȗ पर एक सैǉािंतक बात कही जाती है िक भाई, हम बहुत सी भाषाएं 
क्यȗ पढ़Ȃगे?  यह सबका मत हो सकता है। िपछले िदनȗ सिंवधान सभा मȂ भी इसके ऊपर चचार् हुई 
थी।  कभी-कभी देश की Ģमुख पाटीर्, कागेंर्स पाटीर् को समय के िहसाब से ÎटȂड बदलना चािहए, 
लेिकन वह progressive होना चािहए, regressive हो - एक ÎटूडȂट के नाते मȅ कभी-कभी पिÅलक 
पॉिलसी मȂ घबराता हंू। सिंवधान सभा मȂ आप ही का बोलबाला ज्यादा था। नेशनल लीडरिशप ने 
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िकस आधार पर चचार् की थी, उसमȂ भाषा को लेकर क्या चचार् हुई थी, उसमȂ क्या consensus 
बना था  िक हम कैसे आगे बढ़Ȃ? मȅ इसीिलए बड़ा emotional होकर कहता हंू।   

महोदय, मुझे िपछले 24 घंटे मȂ बहुत सी बातȂ सुननी पड़ीं। मȅ इस देश की पहली भाषा-
आधािरत Ģशासिनक इकाई का सुपुतर् हंू, ओिड़या आदमी हंू। उपसभापित जी, हम आप ही से बन 
कर आए हȅ। 1911 मȂ Bengal Presidency से पहले आप और हम अलग हुए थे, िफर 1936 मȂ 
आपने हमȂ छोटे भाई के रूप मȂ मान्यता दी। इस तरह, मȅ पहले भाषा-आधािरत राज्य का Ëयिƪ हंू।   
भाषा का अपने आप मȂ महत्व है। इस देश मȂ िपछले 78 सालȗ मȂ भाषा को लेकर बहुत सी बातȂ कही 
गई हȅ। NEP ने भाषा के बारे मȂ क्या कहा है, उसको मȅ आज आपकी अनुमित से इस पिवतर् सभागृह 
मȂ उǉतृ करना चाहंूगा। 

उपसभापित जी, आज भारत के बारे मȂ िवÌव क्या मानता है? भारत छोिड़ए, िवÌव इसके 
बारे मȂ क्या मानता है? जब कोई सदÎय विरÍठ सदÎय कहȂगे - मȅ खरगे जी की अनुमित लेकर 
उनका नाम लेना चाहंूगा। जब यहा ंचचार् मȂ िदिग्वजय िंसह जी बोल रहे थे, तो खरगे जी जैसे 
सीिनयर Ëयिƪ थोड़ा उठ कर बोले िक आप भारत के कुछ इलाकȗ को भाषा के नाते अलग करना 
चाहते हȅ। माननीय खरगे जी, ऐसा नहीं है। आप िजस इलाके से आते हȅ, वह बहुभाषी है। वहा ं
कन्नड़ भाषा है। मȅ गुलबगार् के बारे मȂ जानता हंू। मȅ वहा ंगया हंू। वह हैदराबाद-कनार्टक का पुराना 
िहÎसा है। वहा ँिंहदी भी, चाल ूिंहदी भी और उदूर् आधािरत िंहदी भी समझी जाती है। वहा ंइंिग्लश 
तो है ही, लेिकन वहा ंएक-दो Îथानीय लȅग्वेजेज़ भी हȅ, तेलुगू भी है। क्या हम इस िविवधता को 
अÎवीकार कर दȂ? आज िवÌव क्या कह रहा है?  इस बार 2024 मȂ "the  impact of multi-
lingualism on global education" के बारे मȂ चचार् हो रही है।  2023 मȂ "Multi-lingualism and 
job market in the EU" पर चचार् हो रही है और हम कहा ंफंसे हȅ? क्या िकसी का अिधकार हरने 
के िलए, िकसी को आहत करने के िलए, भाषा का उपयोग करȂगे? कम से कम नरȂदर् मोदी जी की 
सरकार ने यह पाप न तो कभी िकया है और न ही आने वाले िदनȗ मȂ करेगी। हमारा दृिÍटकोण 
अलग है। हा,ँ यह िवचारधारा का िवषय है। हम 'वसुधैव कुटंुबकç' मȂ िवÌवास करने वाले लोग हȅ।  
हम दुिनया के मानवȗ को एक पिरवार की दाियत्वदारी मानने वाले लोग हȅ। हमको यह बात मत 
पढ़ाइए।  हम िवभेद करने वाले लोग नहीं हȅ।  आज िशक्षा हमȂ यह उपलÅध कराती है। आज िशक्षा मȂ 
enrolment बढ़ा है। आज Gross Enrolment Ratio मȂ िपछले  दशकȗ की तुलना मȂ सबसे ज्यादा 
बढ़ोतरी हुई है। आज देश के अंदर कुछ चुनौितया ँहȅ। देश के नौजवानȗ की aspiration आसमान छू 
रही है। इस समय मȂ उनकी िडगर्ी का महत्व, उनकी क्षमता और competency की उपयोिगता का 
समायोजन - ये सरकार के सामने चुनौितया ँहȅ, इसिलए education और skill development पर 
ध्यान देने की जरूरत है। इसको कोई अलग दुिनया और सरकार ने नहीं माना है। हम लोगȗ ने 
आज इनको एकरूप करके इसके िलए एक roadmap बना कर 21वीं सदी के मानव को सबल 
बनाने के िलए यह िंचता की है।   

उपसभापित जी, कई माननीय सदÎयȗ ने research के बारे मȂ तरह-तरह की बातȂ की हȅ।  
यह कहा गया िक िरसचर् का पैसा घटाया गया है तथा िरसचर् के बारे मȂ कई Ģकार के तथ्य यहा ँपर 
बताए गए हȅ।  मȅ दो-तीन तथ्यȗ को आपके सामने रखना चाहता हँू। 2015 मȂ क्या िÎथित थी और 
2022 मȂ क्या िÎथित है? 2015 मȂ इस देश मȂ 1,45,000  research publications होते थे और आज 
2022 मȂ research publications की सखं्या 2,73,000 है। यह हमारी उपलिÅध है। Engineering 
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specific research मȂ 165 Ģितशत की वृिǉ हुई है, इसिलए आज देश मȂ ज्यादा patents िमल रहे 
हȅ और हम startup ecosystem मȂ दुिनया के तीसरे नंबर के देश बने हȅ। यह ऐसे ही नहीं हुआ है, 
बिÊक उसके िलए कुछ योजनाएँ बनाई गईं और उनकी उपलिÅध आज सामने आ रही है। Patent 
file मȂ 93 परसȂट की गर्ोथ हुई है। 2014 मȂ 42,763 पेटȂट्स हुए थे और आज 2023 मȂ 82,881 
पेटȂट्स हुए हȅ। Global Innovation Index ranking मȂ हम 2014 मȂ 76वȂ रȅक पर थे और आज हम 
बढ़ कर 39वȂ रȅक पर पहँुचे हȅ।  यह ऐसे ही नहीं हुआ है। आज लगभग 2,500 उच्च िशक्षण सÎंथान 
और 300 यिूनविर्सटीज़ मȂ R&D cell खुल गया है। आज Smart India Hackathon देश की उच्च 
िशक्षा की बहुआकािंक्षत योजना बन चुकी है।     

उपसभापित जी, महाराÍटर् के पुणे मȂ महाराÍटर् सरकार का एक मयार्दा सपंन्न  
इंजीिनयिंरग कॉलेज है। मȅ उस कॉलेज मȂ एक बार समावतर्न उत्सव मȂ गया था। मȅने  इसी Smart 
India Hackathon मȂ participate िकए हुए एक लड़के के इनोवेशन को देखा। उस लड़के को 
इंिग्लश बोलना नहीं आता है, िंहदी भी ठीक से नहीं बोल पाता है, वह मराठी बोलता है। उन्हȗने 
क्या इनोवेशन िकया है? उन्हȗने यह इनोवेशन िकया है िक मनुÍय के शरीर मȂ laser-welding 
कैसे होगा, मनुÍय के शरीर के अंदर लेज़र से कैसे जुड़ाव होगा, उन्हȗने उसकी एक टेक्नोलॉजी 
िनकाली। उसको ÎवाÎथ्य िवभाग ने मान्यता दी है। उस लड़के से पूछा गया िक इसमȂ तुÇहारा 
िकतने  का Ëयवसाय हुआ है? उसका  डेढ़ करोड़ रुपए का  िबजनेस दो साल पहले हो चुका था।  
आज और भी बढ़ चुका होगा। आज हम यह नया भारत बना रहे हȅ। यह भाषा की monopoly के 
कारण नहीं हो रहा है। इनोवेशन तब हो पाएगा, जब एक Ëयिƪ िजस भाषा मȂ बचपन से सीखा है, 
समझा है, उसी भाषा को लेकर आगे बढ़ेगा, तब जाकर वह इनोवेशन कर पाएगा। यह एनईपी की 
उपलिÅध है।   

अनुसधंान नेशनल िरसचर् फाउंडेशन एनईपी की एक Ģमुख िरकमȂडेशन थी। उसकी 
कमेटी बन गई है।  उसके िवǄीय Ģबधंन के िलए 50,000 करोड़ रुपए की एक दीघर्कालीन योजना 
बनाई गई है। आज 'वन नेशन, वन सÅसिकर्Ãशन' है। पहले एक लाइĤेरी के िलए एक महंगा 
सÅसिकर्Ãशन लेना पड़ता था। भारत सरकार ने अपना पैसा खचर् करके सारी लाइĤेरीज़ को इकƻा 
करके एक सÅसिकर्Ãशन लेने का Ģावधान िकया। इसके िलए लोगȗ ने  मजाक उड़ाया  िक आप एक 
करना चाहते हो! अगर एक करने मȂ देश के सामान्य गरीब िवǏािर्थयȗ को अच्छा material 
उपलÅध होगा, तो इसमȂ आपको क्यȗ िदक्कत होनी चािहए? आपको उसका Îवागत करना 
चािहए। मȅने िरसचर् इकोिसÎटम और Îटाटर्अप इकोिसÎटम के बारे मȂ उÊलेख िकया। आज हमारे 
देश मȂ इसका नया  परचम लहरा रहा  है।   

उपसभापित जी, मȅ एक उदाहरण देना चाहता हँू िक हमारी सरकार ने इन िदनȗ मȂ Îपेस 
की नीित मȂ पिरवतर्न िकया है।  पहले Îपेस मȂ सरकार की monopoly होती थी। सरकार ने तय 
िकया िक उसको हमारे नौजवानȗ के िलए समिर्पत िकया जाए। हमारा नौजवान low orbit 
satellite बना सकता है। सर, मȅ खुद चेन्नई के िरसचर् पाकर् , मदर्ास आईआईटी मȂ देखकर आया हँू 
िक वहा ंतिमलनाडु के गर्ामीण युवक, जो िकसी आईआईटी मȂ नहीं पढ़े हȅ, उन्हȗने अपनी ही 
टेक्नोलॉजी से Îपेस मȂ जाने वाला low orbit satellite बनाकर उड़ा भी िदया है। यह आज उच्च 
िशक्षण सÎंथा की योजना के कारण सभंव हो रहा है।  
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उपसभापित महोदय, मेरी बहन, आदरणीय िĢयंका चतुवȃदी जी ने कहा िक ऐसे 25 लाख 
युवा हȅ, जो हायर एजुकेशन के िलए जाते हȅ और उनमȂ से  70% बाहर जाते हȅ। िĢयंका जी, व े
ऐसे नहीं जाते हȅ। हमारे पास जो इमीगेर्शन िडपाटर्मȂट और एमईए से ĢाÃत तथ्य हȅ, उनके अनुसार 
यह आंकड़ा vary करता है और इधर-उधर िमलाकर यह लगभग 15 लाख के अंदर है। इसमȂ दो-
तीन देशȗ के डेिÎटनेशंस शािमल हȅ, जो 15 लाख के अंदर हȅ, लेिकन हमारी कोिशश है िक हमारे 
देश मȂ ही उनको पढ़ने का अवसर िमले। हम PMRF 10,000 क्यȗ देते हȅ? हमारे देश के िवǏािर्थयȗ 
मȂ ताकत है। उनको यहीं पढ़ाने के िलए, यहीं के इिंÎटǷूशंस को और मजबतू करने के िलए हमने 
आईआईटी को महत्व िदया, एनआईटी को महत्व िदया। Anusandhan National Research 
Foundation मȂ हमारी सÎंथाओं की कैपेिसटी बढ़े, इसके बारे मȂ हमने दाियत्व िलया है।   

सर, जैसा िक मȅने शुरू मȂ कहा, आज Skill development एक priority का िवषय है।  मȅ 
आपको इसका एक मानक बताता हँू। QS Rankings, जो िवÌव की one of the quality 
measuring agencies है, उन्हȗने कहा िक 2014 मȂ ऐसे 10 इÎंटीǷूशंस थे और 2024 मȂ ये 46 
हुए हȅ।  यह हमारी सरकार की उपलिÅध है।  Ph.D. enrolment मȂ वषर् 2014-15 मȂ 1,70,000 
िवǏाथीर् होते थे, जो आज बढ़कर 2,33,000 हो गए हȅ। सर, जैसा िक मȅने पेटȂट के बारे मȂ कहा, 
पेटȂट मȂ भारत पहले, 2013 मȂ 8th पोिजशन पर था, लेिकन आज 6th Îथान पर पहंुच गया है।  मȅ 
यह World Intellectual Property Organization के तथ्य बता रहा हँू।  हम start-up ecosystem 
मȂ तीसरे Îथान पर पहंुचे हȅ।   

उपसभापित महोदय, अब मȅ इससे भी महत्वपूणर् एक तथ्य आपके सामने रखना चाहंूगा।  
एक International Science Innovation Tracking Agency, ASPI - Australian Strategic 
Policy Institute है। वे लबें समय की टैर्िंकग करते हȅ और उन्हȗने 2003 से 2007 तक भारत का 
एक assessment िकया था। उसमȂ िवÌव की जो पहली 5 टेक्नोलॉजीज़ थीं, उनमȂ से केवल चार 
टेक्नोलॉजीज़ मȂ भारत िकसी एक पोजीशन पर था।  आज उन्हȗने पूरी दुिनया मȂ 46 critical areas 
की टेक्नोलॉजीज़ के काम की टैर्िंकग की।  उन्हȗने दुिनया के िकसी भी देश मȂ यह टैर्क िकया िक 
वहा ंउन 46 critical areas मȂ टेक्नोलॉजी के क्या-क्या काम हो रहे हȅ। आज उनमȂ से 45 मȂ भारत 
या तो पहले 5 मȂ है या 2 मȂ है। ये के्षतर् क्या हȅ, मȅ इनके बारे मȂ बताता हँू। ये के्षतर् हȅ - advanced 
materials manufacturing, advanced information and communication technology, 
biotechnology, gene technology and vaccines and energy environment. आज हमारी जो 
साइंिटिफक उपलिÅध है, उसकी िÎथित के बारे मȂ मȅने आपके सामने यह उÊलेख िकया।  

उपसभापित महोदय, यहा ंकई िवषय उठाए गए,  यहा ंकई तथ्यȗ के बारे मȂ चचार् की गई।  
माननीय सदÎयȗ ने यहा ंकई िवषय उठाए और उनमȂ से सबसे पहले माननीय िदिग्वजय िंसह जी 
ने कुछ तथ्यȗ को रखा।  माननीय िदिग्वजय िंसह जी ने पूछा िक इसकी accessibility क्या है?  
अभी मȅने इसकी accessibility के बारे मȂ भी कुछ िवषयȗ का उÊलेख िकया। आदरणीय िĢयंका जी 
ने ASER के बारे मȂ उÊलेख िकया।  मȅ इन दोनȗ को जोड़कर एक उǄर देना चाहंूगा।  ASER हर 2 
साल मȂ एक सवȃ करती है। यह एक न्यटूर्ल बॉडी है और कभी-कभी यह हमको भी थोड़ा िनÍपक्ष 
दृिÍट से देखती है। इस बार की जो ASER की िरपोटर् आई, उसके बारे मȂ मȅ आपके सामने उÊलेख 
करना चाहता हंू। Reading And Arithmetic मȂ - क्लास 2 के standard के question को ऊपर 
की क्लास के बच्चȗ से पूछते हȅ और learning outcome का िहसाब करते हȅ। पहले देश मȂ बहुत ही 
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िंचताजनक अËयवÎथा थी। वषर् 2018 मȂ standard three मȂ उसका आउटकम 20.9 परसȂट था, 
इतने बच्चे पढ़ पाते थे। वषर् 2022 मȂ कोरोना के कारण यह घट गया। अभी क्लास 3 के standard 
के बच्चे क्लास दो की परीक्षा मȂ कैसे करते हȅ, अभी यह बढ़कर 23.4 परसȂट हो गया। यह घटा 
नहीं है, यह  बढ़ा है। पहले 2018 मȂ क्लास 5 मȂ यह 44.2 परसȂट था, वषर् 2022 मȂ कारोना के 
कारण घटकर यह 38.5 परसȂट हो गया। इस बार यह बढ़कर 44.8 परसȂट - लगभग 45 परसȂट 
हो  गया। ऐसे ही, गिणत की बात करंू, तो गिणत मȂ भी performance बढ़ कर ऊपर आयी है। 
क्लास 3 मȂ िपछली बार 26 परसȂट था, जो इस बार बढ़कर लगभग 34 परसȂट तक आ गया है। 
क्लास 4 मȂ िपछली बार के 25.6 परसȂट से बढ़कर 30.7 परसȂट तक आया है।  

िपछले िदनȗ मȂ Ģाइवेट ÎकूÊस की तुलना मȂ गवनर्मȂट ÎकूÊस के Ģित रुझान बढ़ा है। 
सरकारी ÎकूÊस मȂ learning outcome ज्यादा है। लोग पूछते हȅ िक NEP का क्या अथर् है, तो मȅ 
बताना चाहता हंू िक बच्चȗ की पढ़ाई-िलखाई मȂ दक्षता धीरे-धीरे आगे बढ़े। इसीिलए इस बार 
ASER िरपोटर् के बाद जो लेख आया है, उस लेख मȂ यह आया िक NEP energy देखने को िमली  
है, FLN का सफल रूपायन हो रहा है, िजसके बारे मȂ आदरणीय िदिग्वजय िंसह जी ने भी Îवीकार 
िकया है िक FLN के बारे मȂ हम सबको िमल कर उसे आगे बढ़ाना चािहए।  

आपने एक िवषय कहा िक अभी के NCERT की नई approach मȂ साĢंदाियकता की 
झलक िदखती है। मȅ िज़Çमेवारी के साथ कहंू - उन्हȗने एक घटना बताई िक गाधंी जी की हत्या के 
बारे मȂ कुछ िवषय को delete िकया है। NCERT एक Îवतंतर् सÎंथा है, उन्हȗने कुछ सशंोधन िकया 
है। मȅने भी अखबार मȂ पढ़कर इसकी जानकारी हािसल की। वषर् 2005 मȂ िजस टोली ने उसको 
िलखा था, उसका उǈेÌय क्या था। गाधंी हत्या मȂ जो हत्यारा था, उसके बारे मȂ एक सवर्मान्य 
समीक्षा है, लेिकन क्या उसको दशार्ते हुए यह बताना िक भारत की कोई एक जाित या वगर् ही 
उसके िलए िज़Çमेवार है, क्या हमȂ बच्चȗ को यह पढ़ाना चािहए? क्या यह पढ़ाना चािहए िक 
ĤाǨण वगर् के लोग िज़Çमेवार हȅ? क्या हमȂ इसकी अनुमित देनी चािहए? क्या यह मूल िवषय था? 
इसमȂ साĢंदाियकता ...(Ëयवधान)... नाम िलखो, क्या आपिǄ थी? ...(Ëयवधान)... 

 
MR. DEPUTY CHAIRMAN: John Britasji, no comments please. ...(Interruptions)... 
 
Ǜी धमȄदर् Ģधान: जॉन िĤटास जी, अपनी बात ज़ोर से कहने से सत्य कभी असत्य नहीं हो जाएगा। 
आप पढ़ लीिजए। ...(Ëयवधान)... मान्यवर, मȅ yield नहीं कर रहा हंू। मȅ Äलो मȂ बोल दंू, िफर मȅ 
िदिग्वजय िंसह जी के एक-दो ĢÌन ले सकता हंू।  
 मेरे िमतर् रीताĤता जी... 
 
Ǜी मिƥकाजुर्न खरगे: उपसभापित महोदय, वह िनकाल दȂ। यह गलत चीज़ है।  
 
MR. DEPUTY CHAIRMAN: We will see. ...(Interruptions)...  खरगे जी, मȅ कह रहा हंू िक 
examine करȂगे। आप बैठ जाएं। मȅने कहा िक हम examine करȂगे। आप सुनते नहीं है, खड़े हो 
जाते हȅ।  
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Ǜी धमȄदर् Ģधान: आप ही ने िकया। 
 
MR. DEPUTY CHAIRMAN: Khargeji, please sit down. ...(Interruptions)...  Ãलीज़, आप 
बोलȂ। 
 
Ǜी धमȄदर् Ģधान: उपसभापित महोदय, मȅ अपने िमतर् रीताĤता जी की dilemma को समझ सकता 
हंू। वे लेÄट से  एकदम राइट आये हȅ, लेिकन पहले उधर जो िदख रहे थे, उसकी तुलना मȂ अब वे 
और भी अच्छे लग रहे हȅ। इसिलए मȅने उन्हȂ कॉिÇÃलमȂट िदया, “Looking more handsome.  
Keep it up.” लेिकन उन्हȗने कहा िक कभी-कभी पुराना hallucination रहता है, तो क्या िकया 
जाए? 

My dear friend, Ritabrata, आपने कहा िक NCERT ने भारत के कुछ जन आंदोलनȗ को 
हटा िदया। हा,ँ हमने हटाया है, लेिकन क्यȗ? क्या हम इस देश मȂ बदूंक उठाने वाले, लोकतंतर् को 
नहीं मानने वाले नक्सलवाद को जन आंदोलन कहȂगे? नहीं कहȂगे। इसी कारण इसे हटाया गया। 
कृÍण जी कौन थे? िजस पाटीर् मȂ आप पहंुचे हȅ, उस पाटीर् ने कृÍण जी को क्या िकया? यह नहीं 
चलेगा। आप चीज़ȗ को िसलेिक्टवली कह दȂगे, ऐसा नहीं चलेगा। यिद तकर्  होना है, तो पूरा तकर्  
होगा। इस देश को सारे िवषयȗ को समझने का अिधकार है। …(Ëयवधान)… 

 
SHRI RITABRATA BANERJEE: I spoke about…  …(Interruptions)… 
 
MR. DEPUTY CHAIRMAN: Ritabrata ji, please listen to the hon. Minister. 
…(Interruptions)… 
 
SHRI DHARMENDRA PRADHAN: I would like to answer that also. …(Interruptions)… 
 
MR. DEPUTY CHAIRMAN: Please take your seat. …(Interruptions)… 
 
SHRI DHARMENDRA PRADHAN: Nothing has been omitted. …(Interruptions)… 
 
MR. DEPUTY CHAIRMAN: Let the hon. Minister speak. आप बोिलए।   
 
SHRI DHARMENDRA PRADHAN: Mr. Deputy Chairman, Sir, nothing has been 
deleted from anywhere.   
 During the Covid period, some rationalization has been done by the NCERT.  
What they had to do, they have done and they have corrected their mistake. जो गलती 
हुई है, उसको सुधारने मȂ कुछ गलत नहीं है,  लेिकन गलत बातȗ को जिÎटफाई करने मȂ डेमोकेर्सी 
मȂ िंचता बढ़ती है। यह उिचत नहीं है। अभी मेरे िमतर् इमरान जी बोल रहे थे। अभी शायद व ेयहा ं 
उपिÎथत नहीं हȅ। व ेकहा ंसे तथ्य लेकर आए हȅ िक िशक्षकȗ को Ģिशक्षण नहीं है। मुझे पता नहीं है 
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िक Ģतापगढ़ी जी ने कौन-सी किवता पढ़ ली है, उन्हȗने िकसकी किवता पढ़ ली, उसके बारे मȂ वे 
ही जानȂ, लेिकन जो authentic data UDISE है, राज्य सरकारȂ जो तथ्य एक Ãलेटफामर् पर 
डालती हȅ, That is known as UDISE. UDISE मȂ primary school teachers की training 
capacity 88.2 परसȂट मेरे सामने है। Pre-primary की 89 परसȂट training capacity है, 
secondary की 90.7 परसȂट है और higher-secondary की 89 परसȂट है। यह टेर्न्ड टीचसर् की 
अभी की िÎथित है। मȅ सुधा मूतीर् जी की बात को Îवीकार करता हंू िक उन्हȗने जो कहा 
…(Ëयवधान)… 
 
MR. DEPUTY CHAIRMAN: Let him speak.  …(Interruptions)…पहले सुन लीिजए। Please 
have patience to listen.  …(Interruptions)… 
 
Ǜी धमȄदर् Ģधान: उन्हȗने कहा िक तीन साल के अंदर continuous training होनी चािहए, मȅ 
उनकी इस बात को Îवीकार करता हंू। इसिलए हमने DIET को मजबतू िकया। DIET मȂ 
continuous upgradation, training, skilling, upskilling होती रहेगी, यह हमारा अिभमत है।  

 उपसभापित महोदय, िदिग्वजय िंसह जी ने कहा िक िशक्षकȗ की िनयुिƪ Concurrent 
List मȂ है। अनेक राज्यȗ मȂ अनेक सरकारȂ  हȅ। अनेक राज्य सरकारȂ इस समय िनयुिƪया ंभी कर 
रही हȅ, लेिकन मȅ केवी और जेएनवी, दो िशक्षण सÎंथानȗ के बारे मȂ थोड़ा तथ्य रखना चाहंूगा। 
केवी मȂ 2004 से 2014, दस साल मȂ 19,059 िशक्षकȗ की िनयुिƪया ंहुई थीं। 2014 से 2024 के अंदर 
33,952 टीचसर् िनयुƪ हुए थे। यह िरकॉडर् है और यह बात ठीक है। टीचसर् भी अलग-अलग एज के 
होते हȅ। वैकेन्सी होती है। हमारी सरकार घर नहीं बठैी है। िनयुिƪ मेले के माध्यम से हरेक महीने मȂ 
हमने िनयुिƪ देना जारी रखा है। It is a continuous process. हम दस साल का आंकड़ा आपको 
िदखाएं, तो आपको अच्छा नहीं लगेगा िक आपने 19 हजार िकया और हमने 33 हजार िकया। 
आपको Îवाभािवक अच्छा नहीं लगेगा। हमने इन िदनȗ मȂ नवोदय िवǏालय मȂ 7,000 fresh 
appointments की हȅ। यह भी एक  continuous process है।   

उपसभापित महोदय, अभी higher education की टीचसर् के बारे मȂ चचार् हुई। मȅ एक ही 
तथ्य आपके सामने  रखना चाहता हंू। Higher education मȂ in 2014, in the higher education 
sector, in total, 37 per cent posts were vacant when there were 16,217 sanctioned 
posts in Central Universities. At that time, 57 per cent Scheduled Castes, 63 per cent 
Scheduled Tribes and 60 per cent of OBC posts were vacant. यह उनकी  performance 
की guarantee थी।  अभी हमारे िमतर् मनोज झा जी …(Ëयवधान)… 

 
Ǜी उपसभापित: मनोज जी अनुमित लेकर गए हȅ।   
 
Ǜी धमȄदर् Ģधान: मनोज झा जी ने एक िवषय ‘Not Found Suitable’ के बारे मȂ कहा। यह मेरे िलए 
ताज्जुब की बात है। उनकी जो शंका है, वह सही है। यह होता था िक पहले उच्च िशक्षा के िशक्षकȗ 
की िनयुिƪ मȂ देश की सवैंधािनक ËयवÎथा को मान्यता नाम के िलए दी जाती थी। इंटरËयज़ू होते 
थे, लेिकन ‘Not found suitable’ category िदखाई जाती थी और िफर उन सािंवधािनक सुरिक्षत 
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वगș के अिधकार का हनन करते हुए उसे general category मȂ पिरविर्तत िकया जाता था। 
महोदय, यह practice कब से हो रही थी? आज़ादी के उपरातं SC/ST reservation चला, मंडल 
कमीशन के बाद 90s मȂ OBC reservation हुआ और यह भी तभी से चला। मान्यवर, ‘not found 
suitable’ का मंतर् तो आप ही जानते हȅ, आप ही ने उसको चलाया है। देश मȂ पहली बार माननीय 
Ģधान मंतर्ी नरेन्दर् मोदी जी एक कर्ािंत लेकर आए और मȅ आपके सामने वे तथ्य िदखा रहा हंू।  

महोदय, 2019 मȂ Central Educational Institutions (Reservation in Teachers’ 
Cadre) Act लाया गया। पहली बार, आज़ादी के इतने सालȗ के बाद, 2019 मȂ मोदी जी के Ģधान 
मंतर्ी बनने के बाद कई एमपीज़ ने उन्हȂ एĢोच िकया िक सर, हमारा यह अिधकार छीना जाता है। 
SC/ST MPs, OBC MPs उनसे िमले और पहली बार भारत की ससंद, लोक सभा और राज्य 
सभा मȂ कानून बनाया गया िक ‘not found suitable’ is abolished. यह नहीं चलेगा। खाली है, 
खाली रहे, लेिकन उन्हȂ भरना पड़ेगा। िकसी ने कहा िक पहले Assistant Professor मȂ Ph.D. 
रखते थे, आपने उसको उठा िदया है। हा,ँ हमने उठाया है, यह हमारे समय मȂ िलया गया िनणर्य है 
िक अच्छा बच्चा घर के Ģेशर मȂ नौकरी मȂ जाएगा या पीएचडी के नाम पर चार-पाचँ साल िबताकर 
नौकरी िमलेगी, इसकी अपेक्षा करेगा? इसीिलए हमने िवÌवास करके ‘not found suitable’ का 
जो षǹंतर् है, उसको ढंूढ़ा। एक्ट बन गया है, िफर भी टीचसर् क्यȗ नहीं िमल रहे हȅ? क्यȗिक 
उनकी योग्यता की capacity मȂ इतने िवषय िक्लÍट िकए गए हȅ िक वे नहीं िमलते हȅ। यह तथ्य है 
और इसको सभी को सपोटर् करना है। महोदय, 2019 मȂ इस हाउस मȂ हुआ था। आप तो पीढ़ी दर 
पीढ़ी लबें समय तक राज्यȗ मȂ, देश मȂ शासन के दाियत्व मȂ रहे, आपके पास तो आज भी घिड़याली 
आँसू बहाने की दक्षता है, िफर आपने क्यȗ नहीं िकया? हम करȂ, तो आप कहते हȅ िक आपकी 
िवचारधारा अलग है। मȅ आपसे कहना चाहता हंू िक हमारी िवचारधारा गरीब कÊयाण है, हमारा 
िवचार एससी/एसटी वगर् का उत्थान है।  

उपसभापित महोदय, मेरे िमतर् रीताĤता और मेरी बिहन नूर जी ने बगंाल का उÊलेख 
िकया। महोदय, मȅ बगंाल के बारे मȂ िकतना कहँू, िकतना मयार्िदत रहँू, िकतना अमयार्िदत रहँू, 
क्यȗ कहँू - वह बात एक तथ्य है। महोदय, अभी सीएजी की िरपोटर् मȂ कुछ तथ्य आए। बहुत पुराने 
नहीं, तीन साल पहले के तथ्य आए। कुछ कंÃलȂट्स आईं, बगंाल से कोई पिÅलक पेिटशन आई िक 
वहा ँका PM POSHAN का पैसा, भारत सरकार का जो पैसा जाता है, जो िकसी िनिर्दÍट बȅक 
एकाउंट मȂ रहता है, वह उस बȅक से बाहर आ गया। महोदय, उस पैसे से वहा ँके सǄाधारी दल के 
कुछ अंदरूनी झगड़े के कारण जो हािन हुई, उस हािन मȂ िकसी को compensation िदया गया, 
PM POSHAN के पैसे से उसका मुआवजा भरा गया है। यह जो तथ्य आया है, यह तथ्य कोई 
आपिǄ नहीं थी, हमने इसे नहीं माना, क्यȗिक ऐसा होता रहता है, पिÅलक पेिटशन्स डलती रहती 
हȅ। हमने उसे उठाकर CAG से special audit करवाया। उसमȂ वही तथ्य िनकलकर सामने आया। 
अभी CBI की inquiry चल रही है, इसमȂ हम क्या करȂगे? भारत सरकार के, बगंाल के िहÎसे के, 
गरीबȗ के पैसȗ को अगर कोई पाटीर्बाजी मȂ खचर् करे, तो क्या यह देना चािहए? यह कैसे दे सकते 
हȅ? क्या िनयम यह कहता है? सर, यही िवषय है। हम क्या कर पाएंगे? आपको भारत के िनयम, 
कानून मालमू हȅ। आप सǄा मȂ आए हȅ, अच्छा है, लोगȗ ने आपको चुना है, आप सेवा कीिजए, 
लेिकन मȅ इस पर आपके बारे मȂ क्या कहȂ? अभी आपके िशक्षा मंतर्ी कहा ँहȅ? िकसी िशक्षा मंतर्ी के 
घर मȂ िकस Ģकार का पहाड़ िमला है, यह कहते हुए हमȂ भी शमर् आती है। सर, हम पुरानी   
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Bengal Presidency का िहÎसा हȅ, आप भी हȅ, हम भी हȅ। जो बगंाल एक समय मȂ िशक्षा की 
सरÎवती की भिूम होता था, रबीन्दर्नाथ टैगोर जी की भिूम होता था, िववेकानन्द जी की भिूम होता 
था, अरिंबदो की भिूम होता था, उस राज्य के िशक्षा मंतर्ी ऐसा करȂ! हे Ģभ!ु सर, इसके िलए क्या 
कहा जाएगा? इसको क्या कहा जाएगा? सर, सच बहुत कड़वा होता है। इसके िलए क्या करȂ, 
िंकतु सत्य का सामना करना चािहए। Ģजातंतर् मȂ आप कुछ कहȂगे, तो आपको थोड़ा सुनना भी 
चािहए और सुनने की िहÇमत भी रखनी चािहए। यह बगंाल की िÎथित है।  

7.00 P.M. 

जॉन िĤटास मेरे बहुत परम िमतर् हȅ। वे सदन के आदरणीय सदÎय हȅ। व े केरल के ऊपर बहुत 
Ģाइड करते हȅ। मेरा भी केरल पर बहुत अिभमान है। हमारा कोई भेदभाव नहीं है। यिूनविर्सटी के 
बारे मȂ - व े मेरी मयार्दा जानते हȅ और मȅ भी उनकी मयार्दा जानता हंू – लेिकन साहब, क्या 
यिूनविर्सटी है! अभी आदरणीय तंबी दुरै जी भी उÊलेख कर रहे थे।  यिूनविर्सटी वाइस चासंलर के 
बारे मȂ और टीचसर् Îटȅडड्सर् के बारे मȂ जो िववाद उठा है, क्या वह 2025 मȂ उठा है? हम जो िविध-
ËयवÎथा लाए हȅ, यजूीसी ने जो रेगुलेशन्स, िरफॉÇसर् का एक मसौदा पिÅलक डोमेन मȂ रखा, क्या 
यह िसफर्  अभी आया है? यह सब आजादी के पहले भी था और आजादी के बाद भी चला है।  2010 
मȂ आपके ही समय मȂ, िजसको आदरणीय तंबी दुरै जी क्वोट कर रहे थे और उन्हȗने राइटली याद 
िदलाया िक तब िकसकी सरकार थी? उस समय िकसने भिूमका बनाई? उसका इस बार थोड़ा 
इन्कर्ीमȂटल सुधार िकया गया है। उस ĢÎताव को रखा गया है और आप उस पर सुझाव दȂगे, तो 
िमल बठैकर उसे आगे कर लȂगे। जॉन िĤटास साहब, क्या हम यिूनविर्सटीज़ मȂ राजनैितक उǈेÌय 
से Ģेिरत लोगȗ का अÃवाइंटमȂट कर दȂ? यह मूल िवषय है। ...(Ëयवधान)... आप बड़े आदमी हो।  
मȅ तो ओिड़या आदमी हंू। हमारे यहा ंएक कहावत है। मȅ ओिड़या मȂ कह देता हंू –  िबशी बाबू 
आपको िंहदी मȂ समझा दȂगे – ‘बड़े आदमी को उǄर नहीं, आसमान को कोई सीढ़ी नहीं’। 
िदिग्वजय िंसह जी मेरे िलए अत्यंत Ǜǉेय हȅ।  हम बचपन से उनका नाम सुनते आ रहे हȅ। वे देश के 
बड़े नेता हȅ। मȅ उनको क्या कहंू? ...(Ëयवधान)... साहब, ऐसा मत कहो। अगर कच्चा िचƻा 
खोला जाएगा - मȅने इसिलए कहा और मȅने जॉन िĤटास से पहले अनुमित ले ली थी।  
...(Ëयवधान)... ‘Should I?’  मȅने कहा िक नाम कहंू, उन्हȗने कहा, ‘Don’t do that.’  इसिलए 
मȅ उसे नहीं कह रहा हंू।  ...(Ëयवधान)... मȅ नहीं कह रहा हंू। वे अपनी मयार्दा रखते हȅ। मȅ नहीं 
कह रहा हंू। What about my understanding of Kerala? What is the commitment of this 
Government towards Kerala? There is an institution called National Book Trust. It is a 
very prestigious Publication House of the Government of India’s Education Ministry. 
Recently, the NBT has published a book written by Captain Litty Chacko. She is a 
Professor from St. Josheph’s College, Irinjalakuda.  Is my pronunciation right?  In one 
of the programmes, I met a few sisters from a church. They came to see me. They 
said, ‘Sir, we have a Centre for Ancient Civilisation Studies. We have some ancient 
documents. Can you help us in publishing it as a book?’ I asked the NBT if it can do 
something to help them. In February, I got an opportunity to dedicate the book. This 
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book is published by a Christian organisation of Kerala and written by Captain Litty 
Chacko. She might be a Christian lady. I don’t know. I don’t mind that. What was the 
topic? They have selected the topic. I have not selected the topic. I have not 
suggested that. The topic was: Life and Contribution of Sangamagrama Madhava.  
Who is Madhava? Madhava is a mathematician of 14th century from Kerala. The 
research Pandulipi was developed and scientifically preserved by a Christian body.  
This is my understanding of a minority institution. This is not an issue of 
appeasement. This is my understanding of Kerala.  We never discriminate against 
anybody. We are open to anybody.  …(Interruptions)…  Sir, I need your protection. I 
want to submit a few things. For the last two days in the Lok Sabha and also today, 
here, certain things are going on. It is about Tamil Nadu. Let me first clarify it. In our 
society, that means in my Odia society, Lord Jagannath is above everybody. The 
King of Puri, who really is not a king, is a very philosopher kind of person. He is the 
living deity to all Odias and all Sanatanis. My King is married to the Queen of Kanchi. 
So, my mother is from Tamil Nadu. Sir, I am a son of Tamil Nadu's lady. It is a 
coincidence that here the issue has been raised by none other than one of the very 
respectable Members of this House, Dr. Kanimozhi. In the other House yesterday, 
there was an issue. ...(Interruptions)... Yes, another Kanimozhi; she is a very 
respectable Member. Personally, both of them are my sisters. I am Odia; I am a 
believer of Lord Jagannath. In my civilisation and my society, mother and sisters are 
above everything. If I hurt anybody in any of my words, again I beg for apology.  I will 
beg for an apology a hundred times. There is no prestige issue from my side. But you 
have to face the truth. इसीिलए मȅ कभी-कभी घबराता हँू, मȅने जो पहले कहा िक कागेंर्स पाटीर् 
को  हो  क्या  गया  है।  1968  मȂ  हम  कहा ँ  थे? Where were we? Who appointed the 
Kothari Commission? What was the recommendation of the Kothari Commission? 
Dr. Kanimozhi was quoting it.  Yes, we have accepted certain things.  Let me read 
out a letter by Chief Secretary of Tamil Nadu. Let me read it out. The date is 15th 
March, 2024. We have never stopped anybody's funds. I can show you the allocation 
and what we have given to Tamil Nadu. I can show you later on. It was on 15th March, 
exactly a year ago. There are 15 days left for the closure of the financial year. For 
negotiations, I have written five letters from my side to hon. Chief Minister of Tamil 
Nadu. There are, I was counting, 13 communications by the Government of India to 
their counterparts at my level -- to hon. Chief Minister, to hon. Education Minister, to 
the respective Department Heads and to the Chief Secretary. The Chief Secretary of 
Tamil Nadu, on 15th March, 2024, just a year ago, wrote a letter. Subject is: 
Establishing PM SHRI schools in Tamil Nadu. The State of Tamil Nadu has always 
been committed to provide enhanced quality education to its students by 
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implementing many impactful initiatives in school education sector. I also appreciate 
that. It is in one of my latest letters to show how I see Tamil Nadu. I agree with some 
of the arguments put forward by Tamil Nadu. What is Tamil Nadu? I don't have any 
confusion. At least, this Government has never had confusion to portray what Tamil 
Nadu is. सर, तिमलनाडु मȂ काशी-तिमल सगंमम का आयोजन करने वाले visionary leader Ǜी 
नरेन्दर् मोदी जी हȅ। इसके साथ ही, तिमल-सौराÍटर् सगंमम का आयोजन करने वाले visionary 
leader Ǜी नरेन्दर् मोदी जी हȅ। सर, नरेन्दर् मोदी जी ने इतना ही नहीं िकया। I am very happy and 
delighted to listen Dr. Kanimozhi when she quoted Tirukkural on education. I am 
grateful to you, Dr. Kanimozhi. You have rightly enlightened this House by mentioning 
Tirukkural. What is our commitment to Tirukkural? Prime Minister Modi has given 
instructions to all of us to translate Tirukkural to different Indian languages and 
different foreign languages. Inside the country and outside the country, many times, 
Prime Minister Modi has mentioned that Tamil language is an ancient language of 
human civilization. We believe that. I am personally committed to my Prime Minister's 
vision. This is our commitment to Tamil language. Tamil language is nobody's 
monopoly. Nobody can teach us lesson how to behave with women. What they, who 
are saying this, had done to the great leader Jayalalithaa on the floor of the House of 
Tamil Nadu? ...(Interruptions)... History will never forget that. They cannot teach us 
lesson. ...(Interruptions)... They cannot teach us lesson. They should have patience 
to listen that.  What had they done to the great leader Jayalalithaa on the floor of the 
House of Tamil Nadu? ...(Interruptions)... All people are witness to that. 
...(Interruptions).... Mr. Deputy Chairman, Sir, we don't need anybody's certificate 
on whether we are committed to Tamil language or not. We are committed to Tamil 
language.  My Prime Minister is committed to Tamil language.  …(Interruptions)…  Let 
me cite another example.  …(Interruptions)…  Prime Minister, Shri Narendra Modi is 
the only leader in this country who has envisioned an International Centre. 
…(Interruptions)…  It is an International Centre on Thiruvalluvar at Singapore, the first 
of its kind in this country.  …(Interruptions)…  Mr. Deputy Chairman, Sir, truth always 
enlightens many people and pinches few people.  …(Interruptions)… How can we help 
it? …(Interruptions)…   
 
SHRI TIRUCHI SIVA:  Sir, I have a point of order.  …(Interruptions)…   
 
Ǜी धमȄदर् Ģधान: सच तो कड़वा होता है। ...(Ëयवधान)... सच तो कड़वा होता है।  
...(Ëयवधान)... यह कैसे भलुाया जा सकता है? ...(Ëयवधान)...        
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MR. DEPUTY CHAIRMAN: What is your point of order? …(Interruptions)…  Under 
which Rule?   
 
SHRI TIRUCHI SIVA: Sir, it is Rule 240.  It says: “The Chairman, after having called 
the attention of the…” 
 
MR. DEPUTY CHAIRMAN: Yes, I got it.  
 
SHRI TIRUCHI SIVA: Whichever is irrelevant, I leave it to you.  Kindly expunge it.   
 
MR. DEPUTY CHAIRMAN: Thank you.  …(Interruptions)…   
 
SHRI TIRUCHI SIVA: The subject on which he is speaking about is totally irrelevant.  
  
MR. DEPUTY CHAIRMAN: Hon. Minister would continue.  …(Interruptions)…   
 
SHRI DHARMENDRA PRADHAN: Sir, I leave it to your wisdom.  …(Interruptions)…  I 
leave it to your wisdom.  I do not have any prestige issue on anything. I leave it to your 
wisdom but truth is always painful.  …(Interruptions)… Those who are staying in a 
glass house, they should not……(Interruptions)…   
 
MR. DEPUTY CHAIRMAN: Please take your seat.  …(Interruptions)…  Please 
continue.  …(Interruptions)…   
 
SHRI DHARMENDRA PRADHAN: Sir, I am in social life since my school days.  
…(Interruptions)…  I am a student of public policy.  I track politics, I read newspaper.  
…(Interruptions)…  I read newspaper. Nobody had the right to outrage the modesty of 
a senior leader like Jayalalithaaji.  …(Interruptions)…  Truth is truth, you have to accept 
that. …(Interruptions)… Dr. John Brittas, you are from Kerala.  …(Interruptions)…   
 
MR. DEPUTY CHAIRMAN: Dr. John Brittas, please take your seat.  …(Interruptions)…  
You have already spoken. Please take your seat.   
 
SHRI DHARMENDRA PRADHAN: Sir, in one of my letters to hon. Chief Minister of 
Tamil Nadu, where I had appealed again and again that he should join NEP, he should 
join PM SHRI -- a letter was written on the 25th February of this year -- how do I 
portray Tamil Nadu, what my feeling is, what my understanding of Tamil Nadu is! In 
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para 8 of my letter, I have written:  “Tamil Nadu has always been torchbearer of social 
and educational progress pioneering some of the most transformative reforms in 
India.” That I believe, that my Government believes. “It has been at the forefront of 
movement that have shaped modern education, uplifted marginalized communities 
and fostered an inclusive learning environment.”  This is our understanding of Tamil 
Nadu.  This is my commitment.  Coming to the point, the Chief Secretary of Tamil 
Nadu has written, “With reference to your letter dated…, I would like to inform that the 
State of Tamil Nadu is very keen to sign the MoU for establishing the PM SHRI school 
in the State.” Sir, these are very clear terms. Very clear! I am reading it out. 
…(Interruptions)…  I am reading it out again further.  Do not disturb me.  My dear Dr. 
Brittas, you are creating problem, keep quiet.  …(Interruptions)…  “In this regard, a 
State level committee headed by School Education Secretary has been constituted. 
Based on the recommendation of the committee, the MoU for establishing PM SHRI 
school will be signed by the State before the beginning of the next academic year 
2024-25.”  In a way, the Ministry of Education -- elections were there in those days – 
has well publicized this information in the public domain.  I say, what your problem is, 
what your agitation is! 1963 and three-language formula are something different. I 
quote, what is there in NEP, 2020, what is the interpretation of mother tongue? 
Everybody appreciated it. Somebody said:  “You have not consulted us, it was never 
discussed in the Parliament.” In those days, Corona was there. Mr. Deputy 
Chairman, Sir, I think, Dr. Kasturirangan is above everybody, above all political 
colours. He is an integrated person. He is a Gangotri.  When I saw him, I said:  “Sir, 
you are the Gangotri of civilization. You are the epicentre of the knowledge of this 
country. What had he done? उन्हȗने शायद सिंवधान सभा के उपरातं सभी वगș के साथ, सभी 
राजनीितक पािर्टयȗ के साथ, सभी समािजक वगș के साथ और सभी राज्यȗ के साथ चचार् करके 
एक Ëयापक परामशर् के आधार पर, एक consultative mechanism के आधार पर NEP, 2020 
बनाया।  What was their recommendation? यह कहा गया िक बालक-बािलका िजस भाषा को 
सुनता है और पहले बोलता है, अगर वह उसी भाषा मȂ पढ़ता है और िलखता है, तब उसकी 
critical thinking बढ़ेगी, उसकी innovation capacity बढ़ेगी, उसकी routineness बढ़ेगी।  
इसीिलए it should be Reading Level-1, R1.  इसको पहला language कहा गया।   

सर, दूसरे language को पिरभािषत करते हुए कहा, “Language used as medium of 
instruction, and in which literacy is first attained. Preferably, the familiar language of 
the students, it should be the language most familiar to the students, often mother 
tongue or home language.” यह R1 है, यह पहला language है। Then, R2, “Any other 
language including English.” Now, R3, “Any other language that is not R1 or R2.”  
Nowhere, it is Hindi or Sanskrit. With utmost responsibility on the floor of the House, I 
can inform this country that in NEP, no other language has been imposed on 
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anybody. This is an open thing. Those who are saying this, I respect that sentiment. 
Personally, I respect the cultural sensitivity of every part of the country. It has to be 
respected. But, things have been changed. When Shrimati Sudha Murty was 
speaking, after her speech, she came to bless me. I asked her, “Amma, how many 
languages do you know?” She said that by birth, she is a Kannada, by profession, 
she learns English and by practice, she learns Sanskrit, Hindi and also Odiya, also 
Marathi, and also Telugu. What is wrong in that? Who is imposing on Shrimati Sudha 
Murty that she must learn these languages. Nobody is imposing anything on anyone. 
It is a democratic society and the order of the time is that there has to be 
multilingualism. 

DR. M. THAMBIDURAI: It is the Congress who imposed it. …(Interruptions)… 

MR. DEPUTY CHAIRMAN: Please. Let him speak. …(Interruptions)… The hon. 
Minister will speak.  …(Interruptions)…  

SHRI DHARMENDRA PRADHAN: Sir, let me now come to one of the senior leaders of 
our country, the Chief Minister of Andhra Pradesh, Shri Chandrababu Naidu. What 
are his views on this language? Why to restrict to just three languages? We are 
talking about two languages, three languages. What is he saying? Shri Naidu is a very 
futuristic and progressive person. His statement is, "Why restrict to just three 
languages? We will promote as many languages as possible. In Andhra Pradesh, we 
have a plan to promote our ten languages, including global language, as part of the 
academic programmes." सर, आने वाले िदनȗ मȂ दुिनया की सभंावनाओं को देखते हुए चंदर् 
बाब ूजी कहते हȅ िक मȅ पाचं िवदेशी भाषा पढ़ाऊंगा। िकसी राज्य को मनाही नहीं है। आज हमारा 
Ëयवसाय वैिÌवक Îतर पर हो गया है।   

सर, टेक्नोलॉजी मȂ पारंगत जमर्नी को इिंग्लश नहीं आती है, जापान को इंिग्लश नहीं 
आती है, चीन को मंदािरन आती है, इज़राइल को िहबर्ू आती है। अगर हमारे देश के नौजवान िवÌव 
की पाचं भाषा सीखȂ, देश की पाचं भाषा सीखȂ, उसके िलए मȅ िकसी को बाध्य क्यȗ करंूगा? मुझे 
इसमȂ कोई आपिǄ नहीं होनी चािहए। उसके बाद भी मȅ िकसी की कÊचरल सȂिसिटिवटी को ध्यान 
देता हँू, क्यȗिक मȅ डीएमके के िमतर्ȗ की वेदना को समझ सकता हँू। उनको उन िदनȗ मȂ िजन्हȗने 
ठगा, अभी भी उनको वही पीड़ा ध्यान मȂ आ रहा है। उनको लग रहा है िक अभी भी यह थर्ी लȅग्वेज़ 
फॉमूर्ला है। िवÌव की आवÌयकता को देखते हुए हम लोगȗ ने यह थर्ी लȅग्वजे फॉमूर्ला बनाया है।  
यह जो कंसÊटȂसी हुआ है, वह आने वाले िदनȗ मȂ भी चचार् के आधार पर ही होगा। कोई िकसी के 
ऊपर थोप नहीं सकता है।  

उपसभापित जी, मȅ आपके सामने कुछ और भी तथ्य रखना चाहँूगा। Those who are 
putting this argument, “We will have only two language”, what is happening in that 
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State? I will give three examples. In Tamil Nadu, if you go by the last six years’ 
statistics--let me put a few bare facts--in 2018-19, the total number of Tamil medium 
students in Government schools of Tamil Nadu and aided schools of Tamil Nadu was 
65.87 lakh, and English medium students were 55.18 lakhs. That means 54 per cent 
of Tamil language and 45 per cent of English language. There were two languages. 
Okay, accepted! In 2023-24, what is the scenario? It is 46.82 lakhs in Tamil 
language. From 65 lakhs, it is now 46 lakhs. In English language, it is 55 lakhs to 82 
lakhs. That means 63.4 per cent is English and 36.3 per cent is Tamil. I am proud of 
Tamil language. Tamil language is an ancient language of civilization as it is put forth 
by my Prime Minister. Tamil language is being strengthened; that is what is there in 
NEP. What is your understanding of NEP? What is your opposition to NEP? NEP is 
advocating that in Tamil Nadu, up to class 5, the medium of instruction should be 
Tamil. This is in NEP. Sir, I was a witness to the historic function when the foundation 
stone of this new building was laid. You were there and were part of that programme. 
The Prime Minister quoted, “India is the mother of Democracy”. भारत Ģजातंतर् की 
जननी है। ...(Ëयवधान)... अच्छा! िजसको भारत के गौरव के बारे मȂ गवर् ही नहीं है, उससे मȅ क्षमा 
मागंूंगा और क्या कर पाऊंगा? इस िवǎान से मȅ क्षमा ही मागंूंगा, यह देश उनसे िमलकर क्षमा मागें।  
हे Ģभ,ु हे महाĢभ ुजगन्नाथ, इनको सǊुिǉ दो। यह Ģधान मंतर्ी जी ने क्वोट िकया। यह क्वोट कहा ँ
का था? यह तिमलनाडु का क्वोट था। Today, Brihadeeswara is here because of the 
fundamental understanding of the Tamil language as it is an ancient language of 
civilisation. We are promoting Sengol; it is the understanding of the Tamil language. It 
is our civilisation. We are committed to do that. Today, what is the scenario? Even I 
am not against English. Those students, who have to go to the international market, 
must learn and understand English. We have to compete globally. But, for research, 
for critical understanding, mother tongue is primary. That is the primary precondition 
of National Education Policy. Up to 5th class, mother-tongue oriented education is a 
must. In Tamil Nadu, it is Tamil. In Andhra, it is Telugu. In Odisha, it is Odia. In 
Madhya Pradesh, it is Hindi. And up to eighth, it is ‘preferably’. Then after eighth, it is 
up to the choice of the student. Sir, I simply fail to understand--I have not yet 
authenticated, I am not so sure about the fact, but it is tentatively a right fact--in 
Tamil Nadu, those who are advocating only two-language formula, in their own 
Government schools, Tamil language is declining. The colonial language is 
increasing. This is an alarming thing. No more Brihadeeswara …(Interruptions)… 
Nobody is thrusting upon you. Don’t create fear psychosis. …(Interruptions)... Don’t 
create fear psychosis. …(Interruptions)… Sir, they have their reservation. Okay! But 
what is the fact? In Tamil Nadu, there are 1,500 minority schools run by Government, 
Government-aided and private. Out of those 1,500 schools, in 900 schools, Telugu is 
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a language under Three-Language Formula. Urdu is in 350 schools under Three-
Language Formula. And, in rest of the schools, Kannada, Malayalam, all languages 
are there. …(Interruptions)… 

MR. DEPUTY CHAIRMAN: Please. let him speak. …(Interruptions)… Tiruchiji, it will 
not go on record.  

SHRI DHARMENDRA PRADHAN: Sir, in Tamil Nadu, there is much appreciation. Sir, 
I met a girl at Kharagpur Research Park. She is a young girl from Transport Nagar of 
Tamil Nadu. That lorry point! Namakkal. I met a young promising girl, young scientist 
from Namakkal. She is a daughter of a small shopkeeper. She is doing research in 
Biotechnology Department in Kharagpur, IIT. What is she researching? She is 
researching about vegan meat. She wants to be an entrepreneur. She was good at 
Hindi. Out of my curiosity, I asked her, ‘Beta, you are a girl from Tamil Nadu. How are 
you so good at Hindi?  She told me, “By design, by conscious approach, I took Hindi 
because I want to be an entrepreneur. I want to create a business model for Pan-
India level.”  This is the new Tamil Nadu. This is the aspiration. There are 1,460 CBSE 
affiliated schools in Tamil Nadu. Out of that, Tamil is taught in 1,411 schools, English 
is taught in all 1,460 schools, and Hindi is taught in 774 schools, given permission by 
the Tamil Nadu Government. This is the fact. You may live in your own cell. 
…(Interruptions)… You may live in your own cell, but this is the reality in Tamil Nadu 
today. This is the new aspiration. You can't stop any aspirational thing for the 
youngsters of the country. I don't have any intention to offend any individual. As I 
said, all the colleagues are my respected colleagues. But it is a fact. What do you 
mean by NEP? NEP is meant for mother-tongue based education. राÍटर्ीय िशक्षा नीित 
की पहली शतर् मातृभाषा आधािरत िशक्षा है। िÎकल के बारे मȂ चचार् की गई है। लोगȗ ने सुझाव िदया 
है िक 9th, 10th, 11th and 12th मȂ िÎकल करना चािहए। राÍटर्ीय िशक्षा नीित के तहत नई text book 
मȂ 6th standard से skill orientation बढ़ाने के िलए काम कर रहा है। Innovation, 
entrepreneurship, critical thinking, rootedness, these are the features of New 
Education Policy. …(Interruptions)…  

SHRI TIRUCHI SIVA: Sir, I request the hon. Minister to...  

MR. DEPUTY CHAIRMAN: Please. …(Interruptions)… You have already raised the 
point of order. 
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SHRI DHARMENDRA PRADHAN: I appeal to my colleague from Tamil Nadu. Let them 
abuse me personally. वे मेरा साथ िकतना भी गाली-गलौज करȂ। आज तिमलनाडु के 
आदरणीय मुख्य मंतर्ी जी ने कहा  है िक िशक्षा मंतर्ी NEP का अथर् - पीएम Ǜी Îकूल मȂ सÎंकृत 
और िहन्दी पढ़ाने की शतर् रख रहे हȅ। ...(Ëयवधान)... 

MR. DEPUTY CHAIRMAN: Hon. Tiruchi Sivaji, please do not go by rules. I will also 
quote. …(Interruptions)… Please, I have already given you the opportunity. Let him 
speak.  

SHRI DHARMENDRA PRADHAN: Mr. Deputy Chairman, Sir, िकसी िवषय पर हमारी 
कोई शतर् नहीं है। भारत को िवकिसत करना है, भारत को नई ऊंचाई तक ले जाना है। तिमलनाडु 
हमारे देश के ...(Ëयवधान)... growth है।   

MR. DEPUTY CHAIRMAN: I have already allowed that. 

Ǜी धमȄदर् Ģधान: हमारा दाियत्व है िक तिमलनाडु के नेतृत्व मȂ हमȂ देश को आगे ले जाना है। You 
can call me a fool, but you cannot make a fool of all the Tamil Nadu people all the 
time. You can abuse me. You can scold me. You can name me in any derogatory 
word. I am ready to accept it.  But, for heaven's sake, for God's sake, don't devour 
the opportunity for the youngsters of Tamil Nadu.  Don't be so semitic. Don't be so 
small. …(Interruptions)…  Please come out of the old ideas. …(Interruptions)…   Please 
come out of old ideas. We all have to come together and build a new country. Thank 
you, Mr. Chairman, Sir.               

MR. DEPUTY CHAIRMAN: Yes, Mr. Siva, please quote me the rule. However, it is 
already over. ...(Interruptions)...  

SHRI TIRUCHI SIVA: It is Rule 241 – Personal Explanation.  ...(Interruptions)...  

MR. DEPUTY CHAIRMAN: Please read this rule.  It says ...(Interruptions)...  

SHRI TIRUCHI SIVA: Let me read it out, Sir. It says: A Member or a Minister may, 
with the permission of the Chair, make a personal explanation, although there is no 
question before the Council. So, I want to make a personal explanation...  

MR. DEPUTY CHAIRMAN: Please wait. ...(Interruptions)... But, in this case, no 
debatable matter may be brought forward and no debate shall arise. You please read 
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it fully. ...(Interruptions)... Thank you. ...(Interruptions)... The House stands 
adjourned to meet at 11.00 a.m. on Wednesday, the 12th March, 2025.  

The House then adjourned at thirty-one minutes past seven of the clock till  
eleven of the clock on Wednesday, the 12th March 2025 
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